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301, ExtensionRecovery ICS COMM- 9/2026 03.01.2026 PUNEET KUMAR VIJAY VS GEETA PUSHPENDRA 9999405805 IADVOCATEPUSHPE [27.12.2025
Block, Tis Hazari GIRI INDRA@GMAIL.COM|

Courts, Delhi

301, ExtensionRecovery CS COMM-10/2026 03.01.2026 V J ELECTRO SALES PRIVATE SANTOSH 0810686784 IADVOCTESANTOSH [27.12.2025
Block, Tis Hazari LIMITED VS NEUE LIGHTKUMAR YADAV@GMAIL.CO

Courts, Delhi PRIVATE LIMITED M

301, ExtensionRecovery CS COMM- 26/2026 09.01.2026 INEERAJ GUPTA VS AGRHARI [SURJEET 8588803815 IADV.SURJEETSING [08.01.2026
Block, Tis Hazari SHOE CENTER SINGH H@GMAIL.COM

Courts, Delhi

301, ExtensionRecovery CT. CLAIM-1/2026 09.01.2026 M/S. MISHRO CONSTRUCTIONROHIT GOEL [9312248785 ROHITGOEL1975@G(08.01.2026
Block, Tis Hazari [PVT. LTD VS KALU RAM MAIL.COM

Courts, Delhi

301, ExtensionRecovery CS COMM- 44/2026 14.01.2026 M/s. BOMBAY ELECTRIC STORE ABHIPRIYA 7508549780 IADV.ABHIPRIYA@G [13.01.2026
Block, Tis Hazari VS M/S. VISHWAKARMA| MAIL.COM

Courts, Delhi [ELECTRIC APPLIANCES

301, ExtensionRecovery CS COMM- 52/2026 15.01.2026 SANDEEP GOEL VS SULTANPRASHANT 0811088853 PKMITTALADVOCA [14.01.2026
Block, Tis Hazari IMOHD. SHAHID KUMAR TE@GMAIL.COM

Courts, Delhi MITTAL

301, ExtensionTRADEMARK CS COMM- 65/2026 17.01.2026 M/S.HOUSE OF DIAGNOSTICS LLPVAIBHAV 0971576500 EMAIL@VUTTS.CO {16.01.2026
Block, Tis Hazari VS HOME OF DIAGNOSTIC LLP VUTTS M

Courts, Delhi

301, ExtensionRecovery CS COMM- 89/2026 24.01.2026 GAGANDEEP SINGH VS GAGANMANISH 0811023331 IMANISH_68@YAHO£23.01.2026
Block, Tis Hazari GULATI & ANR. GANDHI 0.COM

Courts, Delhi

301, ExtensionRecovery CS COMM- 118/2026 28.01.2026 M/s. JAI VAISHNO OIL MILLS VSPRATEEK SOM (9999313637 PRATEEKSOM86@G[27.01.2026
Block, Tis Hazari ISPG CONSUMER PRODUCTS PVT. MAIL.COM

Courts, Delhi LTD.
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301, Extension/Trademark CS COMM- 135/2026 131.01.2026 M/S.AMICI EAST AXIM VS DEVINAVEEN GAUR|[9350570776 IGAURASSOCIATES. [30.01.2026
Block, Tis Hazari HANDICRAFTS SINGH@GMAIL.CO

Courts, Delhi M

301, ExtensionRecovery ICS COMM- 136/2026 131.01.2026 LEVI STRAUSS & CO. VS KUNALPRAMOD 09718209970 IAASTHA@THELEGI [30.01.2026
Block, Tis Hazari [FASHION & ANR. KUMAR SINGH ST.COM

Courts, Delhi

301, ExtensionRecovery CS COMM- 137/2026 31.01.2026 PUNJAB NATIONAL BANK VSANSHUMAN (9990042642 SRI.LANSHU83@GM (30.01.2026
Block, Tis Hazari SAHIL GUPTA SRIVASTAVA AIL.COM

Courts, Delhi

301, Extension|Petition U/s-9 of Arbitration Act,OMP(I) COMM- 6/2026 03.01.2026 DCB BANK LTD. VS IRSHADANISH BHOLA 9811452022 IANISH_BHOLA17@ [27.12.2025
Block, Tis Hazari1996 JAHOOR IYAHOO.COM

Courts, Delhi

301, Extension|Petition U/s-9 of Arbitration Act,OMP(I) COMM- 7/2026 03.01.2026 TATA CAPITAL LTD. VS SULTANANISH BHOLA [9811452022 IANISH_BHOLA17@ [27.12.2025
Block, Tis Hazaril1996 CHOUDHARY YAHOO.COM

Courts, Delhi

301, ExtensionPetition U/s-9 of Arbitration Act,OMP(I) COMM- 9/2026 05.01.2026 TATA CAPITAL LTD. VS NIHARIKASUNIL 0212190624 DELHILAWYERS76 [03.01.2026
Block, Tis Hazari1996 SWAROOP CHAWLA SEHRAWAT @GMAIL.COM

Courts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP(I) COMM- 10/2026 05.01.2026 TATA CAPITAL LTD. VS EXPERIVASUNIL 0212190624 DELHILAWYERS76 (03.01.2026
Block, Tis Hazari1996 IENGINEERING SERVICES SEHRAWAT @GMAIL.COM

Courts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP(I) COMM- 11/2026 05.01.2026 TATA CAPITAL LTD. VS KARANSUNIL 0212190624 DELHILAWYERS76 [03.01.2026
Block, Tis Hazari1996 SINGH CHAUHAN SEHRAWAT @GMAIL.COM

Courts, Delhi

301, ExtensionPetition U/s-9 of Arbitration Act,OMP(I) COMM- 48/2026 07.01.2026 TATA CAPITAL LTD. VS KEWALANISH BHOLA (9811452022 IANISH_BHOLA17@ (06.01.2026
Block, Tis Hazari1996 KISHAN YAHOO.COM

Courts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP(I) COMM- 49/2026 07.01.2026 HDFC BANK LTD. VS SHAUKATANISH BHOLA (9811452022 IANISH_BHOLA17@ [06.01.2026
Block, Tis Hazari1996 IALI IYAHOO.COM

Courts, Delhi
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IANISH_BHOLA17@
YAHOO.COM

07.01.2026

301, Extension[Petition U/s-9 of Arbitration Act,OMP(I) COMM- 71/2026 08.01.2026 TATA CAPITAL LTD. VS SATYAANISH BHOLA [9811452022 IANISH_BHOLA17@ [07.01.2026
Block, Tis Hazaril1996 IPRAKASH SANKHLA YAHOO.COM

Courts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP(I) COMM- 82/2026 12.01.2026 TATA CAPITAL LTD. VS SITA RAMSUNIL 0212190624 DELHILAWYERS76 [09.01.2026
Block, Tis Hazari1996 GURJAR SEHRAWAT @GMAIL.COM

Courts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP(I) COMM- 88/2026 14.01.2026 TATA CAPITAL LTD. VS KADIANSUNIL 0212190624 DELHILAWYERS76 {13.01.2026
Block, Tis Hazari1996 BUILDERS & DEVELOPERS SEHRAWAT @GMAIL.COM

Courts, Delhi

301, Extension[Petition U/s-9 of Arbitration Act,OMP(I) COMM- 122/2026 [21.01.2026 HDFC BANK LTD. VS YATINANISH BHOLA 9811452022 IANISH_BHOLA17@ [20.01.2026
Block, Tis Hazaril1996 IARORA YAHOO.COM

Courts, Delhi

301, ExtensionPetition U/s-9 of Arbitration Act,OMP(I) COMM- 123/2026 [21.01.2026 HDFC BANK LTD. VS LIBHAANISH BHOLA (9811452022 IANISH_BHOLA17@ [20.01.2026

Block, Tis Hazari
Courts, Delhi

1996

KUMARI

YAHOO.COM

301, ExtensionEXECUTION PETITION [EX COMM AWARD BY ARB.03.01.2026 IKOTAK MAHINDRA PRIME LTD.SUNNY ARORA|9910574027 IALBUSLAWFIRM@ [27.12.2025
Block, Tis Hazari 3/2026 VS AMIT KUMAR GMAIL.COM

Courts, Delhi

301, ExtensionEXECUTION PETITION [EX COMM 3/2026 03.01.2026 IBOOK MAGIC INDIA PVT. LTD. VSRUKAYA 9911970786 IADV.RUKAYA@GMA[27.12.2025
Block, Tis Hazari BN TIWARI RASHID IL.COM

Courts, Delhi

301, ExtensionEXECUTION PETITION [EX COMM 4/2026 03.01.2026 INVICTUS DIGITAL VS DIGAMBARGAURAV 0811284899 IDELLAWS2000@G [27.12.2025
Block, Tis Hazari COMPUTECH PVT. LTD. KUMAR SINGH MAIL.COM

Courts, Delhi

301, ExtensionEXECUTION PETITION [EX COMM 16/2026 07.01.2026 JASWANT SINGH DABAS VS MCD SATYENDRA  [9811161525 SKSINGH116 @GMAI|06.01.2026
Block, Tis Hazaril KUMAR SINGH L.COM

Courts, Delhi




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

301, ExtensionEXECUTION PETITION EX COMM 22/2026 12.01.2026 IM/S. SAKARNI PLASTER INDIAPRADEEP KR.9312769327 VERTICAL.LEGAL@ (09.01.2026
Block, Tis Hazari [PVT. LTD. VS NEHA SACHDEVA | AGGARWAL GMAIL.COM

Courts, Delhi

301, ExtensionEXECUTION PETITION [EX COMM 30/2026 14.01.2026 RAJEEV JINDAL VS U & GSHARVAN DEV 9213295609 SDEV9213295609@ [13.01.2026
Block, Tis Hazari TRADING COMPANY LTD. GMAIL.COM

Courts, Delhi

301, ExtensionEXECUTION PETITION [EX COMM 34/2026 16.01.2026 IAKHILESH KUMAR RATHORE VSANIL KUMAR9810134489 HAJEYLAYLAWASS [15.01.2026
Block, Tis Hazari DEVARAM CHAUDHARY HAJELAY OCIATES@GMAIL.C

Courts, Delhi OM

301, ExtensionEXECUTION PETITION [EX COMM 40/2026 17.01.2026 INDUSIND BANK LTD. VS M/S.PANKAJ 9958732424 ROY.PANKAJ@YAH [16.01.2026
Block, Tis Hazari T.R. LOGISTICS & ANR.. KUMAR 00.CO.IN

Courts, Delhi

301, ExtensionEXECUTION PETITION [EX COMM 41/2026 17.01.2026 PUNJAB NATIONAL BANK VSNITIN GARG (9958986363 INFO@KNOWLEX.I [16.01.2026
Block, Tis Hazari SUNNY MALIK N

Courts, Delhi

301, ExtensionEXECUTION PETITION EX COMM 42/2026 17.01.2026 M/s. CARRYWELL PACKAGINGRAMA 0911855122 RAMASHARMA4597 [16.01.2026
Block, Tis Hazari [PVT. LTD. VS SAHIL ARORA SHARMA @GMAIL.COM

Courts, Delhi

301, ExtensionEXECUTION PETITION EX COMM 44/2026 19.01.2026 M/S. SHARMA TURNKEYANIRUDH 0868333448 IANIRUDHK79@GM [17.01.2026
Block, Tis Hazari ENGINEERS PVT. LTD. VSSHUKLA IAIL.COM

Courts, Delhi STERLING & WILSON PVT. LTD.

301, ExtensionEXECUTION PETITION [EX COMM 56/2026 24.01.2026 IAXIS BANK VS RAJ KUMAR SUNITA SINGH|9871040589 INDOLEXLAW@GM [23.01.2026
Block, Tis Hazari IAIL.COM

Courts, Delhi

301, ExtensionEXECUTION PETITION EX COMM 72/2026 131.01.2026 JAI PRAKASH KAUSHIK VS THEARKAJ KUMAR (9910334337 IARKAJKUMAR@GM [30.01.2026
Block, Tis Hazari ORIENTAL INSURANCE AIL.COM

Courts, Delhi COMPANY LTD. & ANR.

301, Extensionf151 IMISC DJ-58/2026 19.01.2026 BANSAL TEXTILES VS PRADEEPS.K SINHA 9350680089 e 17.01.2026
Block, Tis Hazaril JAIN

Courts, Delhi
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301, Extensionf151 IMISC DJ-80/2026 27.01.2026 IM/S. REPUBLIC AUTO PARTS VSGOVIND 9871405577 24.01.2026
Block, Tis Hazari M/S. V.L ENTERPRISES & ANR. SINGH
Courts, Delhi
301, ExtensionCONTEMPT PETITION CONTEMPT PETITION-23.01.2026 CARATLANE TRADING PVT. LTD.Shravan bansal [9910888645 unitedmark@uniteda [22.01.2026
Block, Tis Hazari 3/2026 VS ASHOK JEWELS PVT. LTD. ndunited.com
Courts, Delhi
2 SH. RAJESH KUMARCENTRAL [306 CS (COMM) CS (COMM)/3/2026 03-01-2026 IAMIT KHANNA Vs SACHIN \Vikas Bhatia(P), (9811379676 vksbht6 @gmail.com [23.12.2025
IGOEL, DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-02
306 CS (COMM) CS (COMM)/4/2026 03-01-2026 IM/S BRAHMANI STATIONERY PVTAbhinav 9999551989 abhinav@anandassoc [24.12.2025
LTD Vs M/S RAWDOLATEBhatia(P), iates.in
WORLDWIDE PVT LTD
306 ExXCOMM - Award by Arb Comm [ExCOMM - Award by Arbo3-01-2026 M/S ETERNO CONSTRUCTIONSDIWAKAR 9911400404 office@emphasislaw. [26.12.2025
Comm/1/2026 PVIT LTD Vs M/S JITOSINGH(P), com
IADMINISTRATIVE TRAINING
[FOUNDATION
306 Misc DJ Misc DJ/2/2026 03-01-2026 HINA KAUSAR Vs M/S A RManish 9871066031 INA 26.12.2025
GARMENTS lYadav(P),
306 OMP (COMM) OMP (COMM)/1/2026 03-01-2026 [UNION OF INDIA Vs M/S AL-RAJ|Saurav  Singh{8954377855 sauravyadavri@gmail{19.12.2025
INDIA CONSTRUCTIONS Yadav(P), .com
306 OMP (I) (COMM) OMP (I) (COMM)/2/2026  |03-01-2026 TATA CAPITAL LTD Vs SANDEEPSunil 9212190624 delhilawyers76@gmai|31.12.2025
IKUMAR DUVEDI sehrawat(P), l.com
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306 IOMP (I) (COMM) OMP (I) (COMM)/3/2026  |03-01-2026 IDCB BANK LTD Vs FIROZ KHANANISH 0811452022 anish_bhola17@yaho [30.12.2025
2703 BHOLA(P), 0.com

306 IOMP (1) (COMM) IOMP (1) (COMM.)/28/2026 [06-01-2026 IHDFC BANK LTD Vs FIRDAUSHANISH 0811452022 anish_bhola17@yaho [03.01.2026
KHATOON BHOLA(P), 0.com

306 IOMP (I) (COMM) OMP (I) (COMM.)/36/2026 [07-01-2026 TATA CAPITAL LTD Vs ABHISHEK|Sunil 0212190624 delhilawyers76 @gmail02.01.2026
PRATAP SINGH sehrawat(P), l.com

306 IOMP (I) (COMM) IOMP (I) (COMM.)/37/2026 |07-01-2026 TATA CAPITAL LTD Vs JIYASunil 0212190624 delhilawyers76 @gmail02.01.2026
[ENTERPRISES sehrawat(P), l.com

306 IOMP (I) (COMM) OMP (I) (COMM.)/38/2026 [07-01-2026 TATA CAPITAL LTD Vs POOJASunil 0212190624 delhilawyers76 @gmail02.01.2026
RATHORE sehrawat(P), l.com

306 IOMP (I) (COMM) OMP (I) (COMM.)/39/2026 [07-01-2026 TATA CAPITAL LTD Vs SULEMAN |Sunil 0212190624 delhilawyers76 @gmail02.01.2026
sehrawat(P), l.com

306 IOMP (1) (COMM) IOMP (I) (COMM.)/40/2026 [07-01-2026 TATA CAPITAL LTD Vs LAXMISunil 9212190624 delhilawyers76 @gmail02.01.2026
ICRANE SERVICE sehrawat(P), l.com

306 IOMP (I) (COMM) OMP (I) (COMM.)/41/2026 [07-01-2026 TATA CAPITAL LTD Vs ARUNSunil 0212190624 delhilawyers76 @gmail02.01.2026
KUMAR sehrawat(P), l.com
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306 IOMP (I) (COMM) IOMP (I) (COMM.)/63/2026 [08-01-2026 TATA CPITAL LIMITED Vs ANISH 0811452022 anish_bhola17@yaho [06.01.2026
IENGINEERS PVT LTD 1931 BHOLA(P), 0.com

306 IOMP (1) (COMM) IOMP (1) (COMM.)/64/2026 [08-01-2026 TATA  CPITAL LIMITED VsANISH 0811452022 anish_bhola17@yaho [06.01.2026
SATYAKAM KAM SHARMA BHOLA(P), 0.com

306 IOMP (I) (COMM) OMP (I) (COMM.)/65/2026 [08-01-2026 TATA CPITAL LIMITED VsANISH 0811452022 anish_bhola17@yaho [06.01.2026
MAHRAJ BHOLA(P), 0.com

306 [ExCOMM - Award by Arb Comm [Ex.COMM - Award by Arb.12-01-2026 M/S ULTIMATE LOGISTICS PVIRAMESH 0625819068 advocate.rkpal11@gm|09.01.2026

Comm./7/2026 LTD Vs M/S KAMARKUMAR ail.com

INFRASTRUCTURE PVT LTD PAL(P),

306 [Execution (Comm.) [Execution (Comm.)/26/2026 [12-01-2026 RANGOLI HANDLOOM PRIVATESiddhant 9999369931 siddhantbangao4@g [07.01.2026
LIMITED Vs SANJEEV KUMARBanga(P), mail.com
JAIN

306 [Execution (Comm.) [Execution (Comm.)/27/2026 [13-01-2026 IM/S SATYA PARKASH AND BROS.ASEEM INA INA 12.01.2026
IPVT. LTD. Vs MUNICIPALMEHROTRA
ICORPORATION OF DELHI

306 CS (COMM) CS (COMM)/45/2026 14-01-2026 RAJAN KUMAR JAIN Vs YASHPALANURAG 9871077171 tarasharma.advocate [09.01.2026
MALHOTRA AND ORS PARASHAR(P), @gmail.com

306 IOMP (I) (COMM) OMP (I) (COMM.)/90/2026 [14-01-2026 TATA CAPITAL LTD Vs MANJUSunil 0212190624 delhilawyers76 @gmail11.01.2026
GANDHI sehrawat(P), l.com
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306 CS (COMM) CS (COMM)/53/2026 15-01-2026 [UNION BANK OF INDIA VsDeepa Gupta(P),9312292558 advocate.deepa.gupta(13.01.2026
IMAHAVEER AND ANR @gmail.com
306 CS (COMM) ICS (COMM)/54/2026 15-01-2026 M/S BERNINA INTERNATIONALAKSHAT 7985177435 bajpaiakshat@gmail.c13.01.2026
LTD Vs M/S SAAGAR TEXTILESBAJPAI(P), om
IAND ANR
306 [Execution (Comm.) [Execution (Comm.)/33/2026 [16-01-2026 GAUTAM VARUN MITTAL VsSANDEEP 0811912208 candidlawcompany@ [07.01.2026
STUDIO CANAL AND ANR TYAGI gmail.com
306 IOMP (I) (COMM) IOMP (I) (COMM.)/104/2026 [17-01-2026 TATA CAPITAL LTD Sunil 0212190624 delhilawyers76 @gmai15.01.2026
Vs RK ROADLINES AND ANR sehrawat(P), l.com
306 CS (COMM) CS (COMM)/67/2026 19-01-2026 IM/S ALLIED ELECTRICALS KULDEEP 8860378371 vermakuldeep363@g [16.01.2026
Vs M/S GANNON DUNKERLEYVERMA mail.com
IAND CO. LTD.
306 IOMP (I) (COMM) OMP (I) (COMM.)/116/2026 [19-01-2026 HDFC BANK LTD Vs SANJAY IANISH 0811452022 anish_bhola1y@yaho [16.01.2026
BHOLA(P), 0.com
306 Misc DJ Misc DJ/62/2026 20-01-2026 IANIL CHAUDHRY Vs RAJESHDEVENDER 0810105402 INA 17.01.2026
JAIN KUMAR
SHARMA
306 IOMP (I) (COMM) OMP (I) (COMM)/130/2026 [21-01-2026 HDFC BANK LTD Vs NEERAJANISH 0811452022 anish_bhola17@yaho [17.01.2026
TAKKAR BHOLA(P), 0.com
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306 [Execution (Comm.) [Execution (Comm)/57/2026 [24-01-2026 PRADEEP BHAGAT Vs AMANmirtunjay singhlo899184570 advobsrathore@yaho [20.01.2026
GUPTA narooka(P), 0.com
306 [Execution (Comm.) [Execution (Comm)/58/2026 [24-01-2026 ICICI BANK LTD Vs SUNITA Manish 0818030800 INDUSLEGALIA@G [22.01.2026
IARORA IYadav(P), MAIL.COM
306 M Ex M Ex/58/2026 24-01-2026 IAAA Radiators Vs B R Enterprises [KRISHANA 09810673660 advkksingh@gmail.co[21.01.2026
KUMAR m
SINGH(P),
306 IOMP (I) (COMM) IOMP (I) (COMM)/145/2026 [24-01-2026 TATA CAPITAL LTD Vs ASHFAKSunil 0212190624 delhilawyers76 @gmail20.01.2026
HUSSAIN sehrawat(P), l.com
306 IOMP (I) (COMM) OMP (I) (COMM)/148/2026 [27-01-2026 IDCB BANK LTD Vs SAHAB IANISH 0811452022 anish_bhola17@yaho [23.01.2026
BHOLA(P), 0.com
306 CS (COMM) CS (COMM)/99/2026 27-01-2026 HARMIT SINGH Vs SHIV NATHParikshit 0868873986 pmahipalog@gmail.c [23.01.2026
PANDEY AND ANR Mabhipal(P), om
306 CS (COMM) ICS (COMM)/102/2026 27-01-2026 M/S C S DIREKT EVENTS ANDPulkit 9999801409 pulkit.lawoffice@gma|23.01.2026
[EXHIBITIONS PVT LTD Vs M/SAggarwal(P), il.com
GLYPTIC ARTS AND ORS
306 OMP MISC (COMM) (OMP MISC (COMM)/1/2026 [29-01-2026 M/S EXTREME AUTOMOBILE LLPSUDHANSHU (9034990870 shubhammittallaw@gl27.01.2026
Vs NATIONAL INSURANCESHAI(P), mail.com
COMPANY LTD
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1306 CS (COMM) CS (COMM)/127/2026 130-01-2026 R H AGRO OVERSEAS Vs RITIKBindra Rana(P), 9818202368 litigation.ip@ssrana.c[28.01.2026
KUMAR AND ANR om

306 OMP (COMM) OMP (COMM)/6/2026 130-01-2026 MOHD AKRAM AND ANR VsAkhil Gupta(P), 9818082025 g.cjoshios@gmail.co [29.01.2026
KOTAK MAHINDRA PRIME LTD| m
IAND ANR

306 CS (COMM) CS (COMM)/134/2026 31-01-2026 IM/S KANCHAN FASHION PVT LTDSubhash 0810459344 chandraadv3i@gmail [29.01.2026
Vs ANU OHRI Chandra(P), .com

306 [ExCOMM - Award by Arb Comm [EXCOMM - Award by Arb31-01-2026 UGRO CAPITAL LTD Vs RONITSanjay Kumar (8130224461 adv.bgautam@gmail. [23.01.2026

Comm/23/2026 TRADING CO AND ORS Singh(P), com
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1303, Extensio EX.COMM- AWARD BY ARB.[03.01.2026 IM/S SRP AUTOMATION PVT. LTD..GOPAL DATT|8178109123 gdshrmag8@gmail.coj26.12.2025
Block, Tis Hazaril COMM/ 2/2026 VS M/S PARI INFRASTRUCTURE |SHARMA m

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/5/2026 03.01.2026 DCB BANK LTD. VS IRSHADANISH BHOLA 9811452022 IANISH_BHOLA17@ [26.12.2025
Block, Tis Hazari JAHOOR YAHOO.COM

Courts, Delhi

303, Extension|Suit for Recovery CS /COMM / 6/202603.01.2026 [UNION BANK OF INDIA VS LEELAALOK KUMAR (9911000126 IALOK.ADV2001@G [26.12.2025
Block, Tis Hazari RECOVERY OF RS, DEVI IMAIL.COM

Courts, Delhi 8,10,169.91/-

1303, Extension|Suit for Recovery CS /COMM / 7/2026 03.01.2026 BNG FASHION GEARS PVT. LTD.KALPANA 9211033533 advocate_kalpana@y [26.12.2025
Block, Tis Hazaril VS MOHAMMAD AKHTAR AHMEDHINGORANI ahoo.com

Courts, Delhi IPROP ROSHAN SHOE MART

1303, Extension|Suit for Recovery CS/COMM/ 8/2026 03.01.2026 INEOKRAFT INTERIOR DECOR VSVARUN 9953062629 VM@VKMLEGAL.CO[26.12.2025
Block, Tis Hazari VIGOUR MOBILE INDIA PVT. LTD.MITTAL M

Courts, Delhi

303, ExtensionU/S 9 PETITION OMP (I) COMM/15/2026 05.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 DELHILAWYERS76 (03.01.2026
Block, Tis Hazari IANMOL SRIVASTAVA SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension|U/S 9 PETITION (OMP (I) COMM/16/2026 05.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 IDELHILAWYERS76 [03.01.2026
Block, Tis Hazaril AMARJEET SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/17/2026 05.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 DELHILAWYERS76 [03.01.2026
Block, Tis Hazari VIMLESH KUMAR SEHRAWAT @GMAIL.COM

Courts, Delhi

303, ExtensionU/S 9 PETITION OMP (I) COMM/18/2026 05.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 DELHILAWYERS76 [03.01.2026
Block, Tis Hazari YUDHISTER RAO SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/19/2026 05.01.2026 TATA CAPITAL LIMITED VS VIVEKISUNIL 0212190624 DELHILAWYERS76 [03.01.2026

Block, Tis Hazaril
Courts, Delhi

JOSHI

SEHRAWAT

@GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

1303, Extension[U/S 9 PETITION OMP (I) COMM/20/2026 05.01.2026 TATA CAPITAL LIMITED VS 0212190624 DELHILAWYERS76 [03.01.2026
Block, Tis Hazaril SANTOSH KUMAR SINHA SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, ExtensionEXECUTION EXE. COMM / 15/2026 07.01.2026 VIJAY KUMAR AGGARWAL VSSANDEEP 0810474101 SANDEEPJINDALS [05.01.2026
Block, Tis Hazari IANJUM FATIMA JINDAL @REDIFFMAIL.CO

Courts, Delhi M

303, Extension|Suit for Recovery ICS/COMM/18/2026 recovery07.01.2026 M/S ARTHANT KNITTERS VS M/SZAHID ANSARI8800640410 themicuslegal@gmail [04.01.2026
Block, Tis Hazari of Rs. 6,47,768/- IYARA CLOTHING .com

Courts, Delhi

1303, Extension|U/S 9 PETITION IOMP (I) COMM/46/2026 07.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 IDELHILAWYERS76 [04.01.2026
Block, Tis Hazaril MEGHA SIROHI SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/47/2026 07.01.2026 TATA CAPITAL LIMITED VS SONU |[SUNIL 0212190624 DELHILAWYERS76 [04.01.2026
Block, Tis Hazari SEHRAWAT @GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery CS/COMM/ 22/2026/08.01.2026 VIVA BOOKS PRIVATE LIMITEDNARENDER (9811140704 INVASHISHTA@GM [05.01.2026
Block, Tis Hazari RECOVERY OF RS. 7,11,322/ VS RAKESH ROY IVASHISHTA AIL.COM

Courts, Delhi

1303, Extension|Suit for Recovery CS/COMM/ 23/2026/08.01.2026 VIVA BOOKS PRIVATE LIMITEDNARENDER [9811140704 INVASHISHTA@GM [05.01.2026
Block, Tis Hazaril RECOVERY OF RS. VS SUMAN KUMAR SINHA IVASHISHTA AIL.COM

Courts, Delhi 6,64,826/-

1303, Extension[U/S 9 PETITION OMP (I) COMM/57/2026 08.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 DELHILAWYERS76 [06.01.2026
Block, Tis Hazari INAVEEN SHARMA SEHRAWAT @GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery CS COMM / 28/2026/09.01.2026 BANK OF BARODA VS UDAYICHITRA 0212888057 chitramalhotrasobti@(07.01.2026
Block, Tis Hazari RECOVERY OF RS, KUMAR SINGH PROP M/S A SMALHOTRA gmail.com

Courts, Delhi 17,80,003.5/- ENTERPRISES

1303, Extension[U/S 9 PETITION OMP (I) COMM/75/2026 09.01.2026 TATA CAPITAL LIMITED VS MR.ANISH BHOLA (9811452022 IANISH_BHOLA17@ [07.01.2026
Block, Tis Hazari IYASH GOYAL 0944 YAHOO.COM

Courts, Delhi
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1303, Extension[U/S 9 PETITION OMP (I) COMM/79/2026 00.01.2026 TATA CAPITAL LIMITED VS MR./ANISH BHOLA [9811452022 IANISH_BHOLA17@ [07.01.2026
Block, Tis Hazari IYASH GOYAL YAHOO.COM

Courts, Delhi

1303, Extension| TRADEMARK AND(CS COMM / 33/2026 13.01.2026 SURYA ROSHNI LIMITED VSSHRIHAR 9548888420 IADVOCATE.SHRIHA[09.01.2026
Block, Tis HazariINFRINGEMENT IMADDI RAMAIAH KUTATI MRIPATHI R@GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery ICS COMM / 41/2026 14.01.2026 JASVINDER KAUR VS MUNICIPALSATYENDRA (9811161525 SKSINGHL16@GMA [12.01.2026
Block, Tis Hazari ICORPORATION OF DELHI KUMAR SINGH| IL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION IOMP (I) COMM/91/2026 14.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 DELHILAWYERS76 [12.01.2026
Block, Tis Hazaril ROHIT KUMAR SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/95/2026 15.01.2026 TATA CAPITAL LIMITED VSSUNIL 0212190624 DELHILAWYERS76 [14.01.2026
Block, Tis Hazari YAMAN SEHRAWAT @GMAIL.COM

Courts, Delhi

303, Extension|Suit for Recovery CS COMM / 63/2026 17.01.2026 RADHEY SHYAM VS MUNICIPALSATYENDRA (9811161525 SKSINGHL16@GMA [15.01.2026
Block, Tis Hazari ICORPORATION OF DELHI KUMAR SINGH| IL.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/98/2026 17.01.2026 TATA CAPITAL LIMITED VS RKSUNIL 0212190624 DELHILAWYERS76 [15.01.2026
Block, Tis Hazaril ROADLINES SEHRAWAT @GMAIL.COM

Courts, Delhi

1303, Extension|Suit for Recovery CS COMM / 68/2026019.01.2026 INANYA AIRCONN PVT. LTD. VSMAYANK GOELj9999340256 MNGLAWOFFICE@ [17.01.2026
Block, Tis Hazari RECOVERY OF RS, OM BALAJEE AUTOMOBILE GMAIL.COM

Courts, Delhi 3,18,216/- INDIA PVT. LTD.

303, ExtensionU/S 9 PETITION OMP (I) COMM/115/2026  [19.01.2026 HDFC BANK LTD. VS VIKASANISH BHOLA (9811452022 IANISH_BHOLA17@ [19.01.2026
Block, Tis Hazari SHARMA YAHOO.COM

Courts, Delhi

1303, Extension[U/S 9 PETITION OMP (I) COMM/124/2026 [21.01.2026 HDFC BANK LTD. VS DINESHANISH BHOLA (9811452022 IANISH_BHOLA17@ [19.01.2026
Block, Tis Hazaril KUMAR YAHOO.COM

Courts, Delhi
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Block, Tis Hazaril
Courts, Delhi

JAGDISH PRASAD

1303, Extension[U/S 9 PETITION OMP (I) COMM/125/2026  [21.01.2026 HDFC BANK LTD. VS RAHULANISH BHOLA (9811452022 IANISH_BHOLA17@ [19.01.2026
Block, Tis Hazaril YADAV YAHOO.COM
Courts, Delhi
1303, Extension[U/S 9 PETITION OMP (I) COMM/126/2026 [21.01.2026 HDFC BANK LTD. VS DINESHANISH BHOLA (9811452022 IANISH_BHOLA17@ [19.01.2026
Block, Tis Hazari KUMAR DALAL YAHOO.COM
Courts, Delhi
303, Extension|Suit for Recovery CS COMM / 78/2026 22.01.2026 I[UNION BANK OF INDIA VS SUNILDEEPA GUPTA (9312292558 IADVOCATE.DEEPA. [20.01.2026
Block, Tis Hazari PASWAN AND ORS. GUPTA@GMAIL.CO
Courts, Delhi M
1303, Extension|Suit for Recovery ICS COMM / 80/2026 23.01.2026 IUNION BANK OF INDIA VS ASHADEEPA GUPTA [9312292558 IADVOCATE.DEEPA. [20.01.2026
Block, Tis Hazaril IAND ORS, GUPTA@GMAIL.CO
Courts, Delhi M
1303, ExtensionEXECUTION [EXE. COMM/ 62/2026 24.01.2026 IMANISH KUMAR VS CHHOTUGOURAV GARG718695053 Gourav.garg@nalsar. [22.01.2026
Block, Tis Hazari MTECHNOLOGIES PVT. LTD. ac.in
Courts, Delhi
303, Extension|Suit for Recovery CS/COMM/ 92/2026 24.01.2026 POONAM ARORA VS MOHD., 0818802329 PS_B2@REDIFFMAI[22.01.2026
Block, Tis Hazari SAGAR L.COM
Courts, Delhi
1303, Extension|Suit for Recovery U/O 37 CS COMM / 093/202624.01.2026 IMS SUKH STEELS PRIVATEMOHD. 9910763929 IAdv.mwk1986 @gmaill22.01.2026
Block, Tis Hazari RECOVERY OF RS, LIMITED VS M/S KALE PALEWASEEM .com
Courts, Delhi 7,36,245/- TRADERS
1303, ExtensionMISCELLANEOUS APPLICATIONMISC DJ/ 81/2026 27.01.2026 M/S BUY RIGHT IMPEX LIMITEDY S KOHLI 0999631964 JASNEETSINGHKO [24.01.2026
Block, Tis Hazari VS SWADESH AGRO PVT. LTD. HLI@GMAIL.COM
Courts, Delhi
303, Extension|Suit for Recovery ICS/COMM/ 100/2026 27.01.2026 RAKHI SHARMA VS DELHINEERU 9811028608 INAGPALAK@HOTM [24.01.2026
Block, Tis Hazari TOURISM & TRANSPORTATIONNAGPAL IAIL.COM
Courts, Delhi DEVELOPMENT CORPORATION|

LTD.
1303, Extension|Suit for Recovery ICS/COMM/ 101/2026 27.01.2026 [UNION BANK OF INDIA VSDEEPA GUPTA 9312292558 IADVOCATE.DEEPA. [24.01.2026

GUPTA@GMAIL.CO
M
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303, Extension|Suit for Recovery ICS/COMM/ 121/2026 29.01.2026 RACHNA CHOPRA VS SUMITRAJIV RAHEJAQ811826000 RRAJIVE@GMAIL.C [28.01.2026
Block, Tis Hazaril IANAND OM
Courts, Delhi
303, ExtensionMISCELLANEOUS APPLICATIONMISC DJ/ 90/2026 130.01.2026 PREM DUTT ARORA VS GAURAVSATYAM 0811992006 G.PSINGH@HOTMA [29.01.2026
Block, Tis Hazari CHOPRA UPADHYAY IL.COM
Courts, Delhi
303, Extension|Suit for Recovery CS/COMM/ 130/2026 130.01.2026 SUSHIL KUMAR AGRO PRIVATESANSKAR 0717460924 ICONTACT@SANSKA [29.01.2026
Block, Tis Hazari LIMITED VS DULAL KUNDU SARAF RSARAF.IN
Courts, Delhi
4 IMS ANIL KUMARCENTRAL (304 IARBITRATION OMP I COMM/8/2026 05.01.2026 DCB BANK LTD V/S FIROZ KHAN |ANISH BHOLA 9811-452-022 IANISH_BHOLA17@ [30.12.2025
SISODIA, DISTRICT YAHOO.COM
JUDGE,
ICOMMERCIAL
ICOURT-04 304 RECOVERY CS (COMM)/11/2026 05.01.2026 [UNION BANK OF INDIA V/SALOKKUMAR [9911-000-126 ALOK.ADV2001@G [24.12.2025
RAJESH MISHRA MAIL.COM
304 IEXECUTION [EX (COMM)-05/2026 05.01.2026 SARVESH GUPTA VS. KAPILSH. ATULj9810-862-405 ATULGUPTAADV@ [29.12.2025
KUMAR GUPTA GMAIL.COM
304 EXECUTION EX (COMM)-06/2026 05.01.2026 WONDER PAC VS. SANJAY JAIN |[SH.GAURAV [9910-599-511 GAURAV.DUAS@G [30.12.2025
DUA MAIL.COM
304 EXECUTION [EX (COMM)10/2026 06.01.2026 IANURAG MITTAL V/S  SKSYASH 9910-979-764 YASHTANDON@AT [24.12.2025
INDUSTRIES CLAW.IN
304 IARBITRATION IOMP I COMM/33/2026 07.01.2026 TATA CAPITAL LTD V/S NIRMLASUNIL 9212-190-624 DELHILAWYERS76 [02.01.2026
INIRMLA SEHRAWAT @GMAIL.COM
304 IARBITRATION IOMP (I) (COMM)-50/2026 [07.01.2026 HDFC BANK LTD V/S NAINAANISH BHOLA [9811452022 IANISH_BHOLA17@ (05.01.2026
GUPTA IYAHOO.COM
304 IARBITRATION OMP (I) (COMM)-77/2026 [09.01.2026 TATA CAPITAL LTD. VS. KRISHANSH. SUNILj9212190624 Delhilawyers76@gma|08.01.2026
KUMAR PANDEY SEHRAWAT il.com
304 IARBITRATION IOMP (I) (COMM)-78/2026 [09.01.2026 TATA CAPITAL LTD. VS. MUKULSH. SUNILjg212190624 Delhilawyers76 @gmal08.01.2026

JAIN

SEHRAWAT

il.com
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304 IEXECUTION [EX (COMM)25/2026 12.01..2026 BIJAY KUMAR V/S DR. SAYYEDAARTI SAH 8757-004-024 IAARTISAHADVOCA [08.01.2026
IAKBAR ALI TE@GMAIL.COM

304 [EXECUTION [EX (COMM)11/2026 13.01.2026 'UGRO CAPITAL LTD V/S M/S OMLEAGUM INA LEAGUMDELHI@G [05.01.2026
TRADERS AND ORS IASSOCIATES MAIL.COM

304 EXECUTION [EX (COMM)10/2026 13.01.2026 EMINENT FOOD STORES PVT LTDVIJENDER 0718-322-444 INA 07.01.2026
V/S TNSI RETIAL PVT LTD PARMAR

304 RP (CIVIL)2/2026 RP (COMM)2/2026 13.01.2026 IDOSHI PHARMACEUTICALS V/SAMIT TALWAR [9911-000-928 TALWAR_AMIT@R [05.01.2026
MRIGLOBAL LIFESCIENCES PVT] [EDIFFMAIL.COM
ILTD

304 RECOVERY CS (COMM)58/2026 16.01.2026 INAVEEN AGGARWAL V/SASHUTOSH 9999-663-398 IASHUTOSHNAGAR [14.01.2026
GAURAV BATRA INAGAR @ANALAW.IN

304 IARBITRATION OMP I COMM/105/2026 17.01.2026 TATA CAPITAL LTD V/S ANITASUNIL 0212190624 DELHILAWYERS76 [14.01.2026
JUNEJA SEHRAWAT @GMAIL.COM

304 IARBITRATION OMP COMM/2/2026 20.01.2026 IBANKEY BIHARI GOYAL V/S IDFC|SH. PANKAJ  [9810-220-183 PANKAJ_PRATHAM [17.01.2026
[FIRST BANK LTD TH@YAHOO.CO.IN

304 EXECUTION [EX (COMM)46/2026 20.01.2026 IASHOK KANODIA V/S BALMAHARAJ 09818-408-033 MS.DEDHA@GMAIL|[15.01.2026
ISWAROOP SINGH .COM

304 IARBITRATION OMP (I) (COMM)-121/2026 [21.01.2026 HDFC BANK LTD. VS. NAMITAANISH BHOLA [9811452022 IANISH_BHOLA17@ [20.01.2026
IAGGARWAL YAHOO.COM

304 IARBITRATION OMP (COMM)132/2026 21.01.2026 IHDFC BANK LTD V/S HARPREETANISH BHOLA 9811452022 IANISH_BHOLA17@ [17.01.2026
SINGH YAHOO.COM

304 IARBITRATION OMP (COMM)133/2026 21.01.2026 HDFC BANK LTD V/S ANIL JAIN |ANISH BHOLA (9811452022 IANISH_BHOLA17@ [17.01.2026

IYAHOO.COM

304 IARBITRATION OMP (COMM)134/2026 21.01.2026 HDFC BANK LTD V/S RAJESHANISH BHOLA (9811452022 IANISH_BHOLA17@ [17.01.2026
KUMAR SINGH IYAHOO.COM

304 [EXECUTION EX (COMM)-48/2026 21.01.2026 DIVYANK BOSE VS. SANMEETPRATYASH RAIl991142220 INA 16.01.2026
SINGH
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1304 RECOVERY CS (COMM)85/2026 23.01.2026 HIRALAL RATANLAL V/SSHUBHANKAR [9999-147-160 19.01.2026
MOOLCHAND MANOJ KUMAR

304 RECOVERY CS (COMM)114/2026 28.01.2026 RAHUL JAIN V/S  MOHITVIBHUJAIN [9729615170 IADMIN@VJLAWOF [22.01.2026
KHURANA FICE.IN

304 RECOVERY CS (COMM)117/2026 28.01.2026 [UNION BANK OF INDIA V/S RAJDEEPA GUPTA [9312292558 IADVOCATE.DEEPA [23.01.2026
IKUMAR AND ORS GUPTA@GMAIL.CO

M

304 [EXECUTION [EX (COMM)ARB.-20/2026 [29.01.2026 IKOTAK MAHINDRA PRIM LTD. VS.SH. SUNNY9910574027 albuslawfirms@gmai [29.01.2026

HEM LATA IARORA L.com
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305 RECOVERY CS (COMM)/37/2026 13-01-2026 IMPRESSIVE IMPRESSIONS VsBHUPENDRA [0.9810695226 advocatebktyagi@gm |06-01-2026
IM/S HYATT CENTRIC JANAKPURI TYAGI(P), ail.com

305 IARBITRATION IOMP (1) (COMM)/69/2026 [08-01-2026 TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers76(Q)gm(07-01-2026
PEEYUSH RAJ KUMAR sehrawat(P), ail.com

305 RECOVERY CS (COMM)/27/2026 09-01-2026 Jagdish Kalra Vs Pramod Udaramjindira marla(P),[8448844173 inclirrmrarl al708-01-2026
Pandit (0.smail. com

305 RECOVERY CS (COMM)/29/2026 09-01-2026 Bank of Baroda Vs Lokesh ProprietorSANJEET 0811297928 08-01-2026
IM/s Lokesh Electrical Traders KUMAR

SINGH(P),
305 [EXECUTION ExCOMM - Award by Arbi2-01-2026 IMIS HARCHARAN DASS GUPTAVIJAYENDER (9818950925 dhruv.kapurlawyer31 |09-01-2026
Comm/8/2026 ICONSTRUCTION PRIVATEKUMAR(P), faigmail.com

LIMITED Vs MUNICIPAL
ICORPORATION OF DELHI

305 RECOVERY CS (COMM)/36/2026 13-01-2026 STATE BANK OF INDIA Vs AbdulRUCHI 8882677590 IN/A 12-01-2026
Basid KHURANA(P),

305 RECOVERY CS (COMM)/60/2026 16-01-2026 SIDDHI SHRISHTI TRADING COAMIT JAIN(P), |9911525000 aniitoswal14@gmail.c15-01-2026
Vs PROLIFIC PAPERS PVT LTD om

305 RECOVERY CS (COMM)/59/2026 16-01-2026 S L EXPORTS PRIVATE LIMITEDMunish 14-01-2026
Vs VIJAYA SUBRAMANIAN Gupta(P),

305 EXECUTION [Execution (Comm)/50/2026 [21-01-2026 TIMES INTERNET LIMITED VsRajeev 98100 28877 1 14-01-2026
VOKIN BIOTECH PVT LTD IAgarwal(P), awyersinc@rediffmail

.com

305 IARBITRATION OMP (I) (COMM)/131/2026 [21-01-2026 I[HDFC BANK LTD Vs NARENDERANISH 0811452022 |Anish 17-01-2026

IYADAV BHOLA(P), bholal7fievaboo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

305 RECOVERY CS (COMM)/87/2026 23-01-2026 M/s Shakti Trading Co Vs RajatPankaj Kumarj9910878747 adv.pankajlg81@gma [20-01-2026
Sharma Verma(P), il.com

305 RECOVERY ICS (COMM)/86/2026 23-01-2026 M/S G AND G RMC SOLUTION VsSumit 9971602172 sumil_yadavl 16-01-2026
M/S KVL PROPERTIES AND ORS Kumar(P), 994@yahoo.rn

305 RECOVERY CS (COMM)/94/2026 24-01-2026 VINAYAK CORPORRATION Vssana yusuf(P), (9716470750 snyusuf2o15@gmail. [19-01-2026
IRAM CHANDRA RADHEY SHYAM Com

305 RECOVERY CS (COMM)/84/2026 23-01-2026 Tripple Ess Toys Private Limited VsRaghav Sethi(P),96506 44055 advraghavsethi(Zi)gm{23-01-2026
Ankur Gupta lail.com

305 RECOVERY CS (COMM)/88/2026 23-01-2026 Union Bank of India Vs Sumitra andDeepa Gupta(P),9312292558 ladvocate.deepa.gupta|21-01-2026
Ors @email.com

305 RECOVERY CS (COMM)/96/2026 24-01-2026 Ms Osho Trade Services LLP Vs MrACHIN 0811112729 mittalsoffice@gmail.c[21-01-2026
IPradeep Singh Lamba IMITTAL(P), om

305 RECOVERY CS (COMM)/95/2026 24-01-2026 INAPL MOTOR PVT LTD Vs HTMTNITIN 0958617492 mnglawoflice(&'- 23-01-2026
IPRIVATE LIMITED GOEL(P), pmail.com

305 RECOVERY CS (COMM)/111/2026 27-01-2026 COMMERCIAL LAW PUBLISHERSSUSHIL 0868422289 raisushilog I 5@]22-01-2026
INDIA PVT LTD Vs SATISH RAI KUMAR RAI(P), prnail.com

305 IARBITRATION IOMP (COMM)/5/2026 29-01-2026 IDIVYASHAKTI ASSOCIATES PVTIVAISHALI 9811850014 sachdevakaran@gmai[28-01-2026
ILTD Vs KESHAV LAL DUA GOYAL(P), l.com

305 RECOVERY CS (COMM)/131/2026 30-01-2026 VISHAL VADEHRA Vs MUNICIPALKRITI 7633860576 cool.shubhamsharma [29-01-2026
ICORPORATION OF DELHI IAGGARWAL(P), 0 I @redlff mall'com
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305 EXECUTION ExCOMM - Award by Arbji2-01-2026 'UGRO CAPITAL LTD Vs NICE ONESanjay Kumar (8130224461 adv. 19-12-2025
Comm/9/2026 IAND ORS Singh(P), bgautam@gmail.com
305 RECOVERY CS (COMM)/15/2026 06-01-2026 BOEHRINGER INGELHEIM INDIADeepa Rathi(P), (8130133455 Wi@dm@mm.w 24-12-2025
PRIVATE LIMITED Vs MEDICAL
BUREAU AGENCIES THROUGH]
LAKSHA KHANNA
305 IARBITRATION OMP (I) (COMM)/25/2026 |05-01-2026 DCB BANK LTD Vs IRSHADANISH 0811452022 Anish 130-12-2025
JAHOOR 9896 BHOLA(P), bholal7fievaboo.com
305 EXECUTION ExCOMM - Award by Arblo8-01-2026 M/S KOTAK MAHINDRA PRIMESunny Arora(P),|0910574027 albuslawfirms@gmail [29-12-2025
Comm/5/2026 ILIMITED Vs SHADAB KHAN .com
305 IARBITRATION OMP (I) (COMM)/53/2026 |07-01-2026 I[HDFC BANK LTD Vs AJIT KUMAR ANISH 0811452022 |Anish 03-01-2026
BHOLA(P), bholal7fievaboo.com
305 RECOVERY CS (COMM)/35/2026 13-01-2026 WAY 2 LAABH FINANCIALGaurav Patel(P),(90455160761 IGAURAVPJ\TEL829 10-01-2026
SERVICES PRIVATE LIMITED Vs @GMA1L.COM
John Doe AND OTHERS
305 IARBITRATION OMP (I) (COMM)/97/2026 [15-01-2026 TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawyers761aJI'mj10-01-2026
JITENDER sehrawat(P), ail.com
305 IARBITRATION OMP (I) (COMM)/96/2026 [15-01-2026 TATA CAPITAL LIMITED Vs LAXMISunil 0212190624 Delhilawrers76(a)gm [13-01-2026
ICRANE SERVICE sehrawat(P), lail.com
305 IARBITRATION OMP (COMM)/3/2026 20-01-2026 M/s NITIN SHARMA THRU PROPANSHUL 0811452022 |Anish 14-01-2026
INITIN SHARMA Vs POONAWALLABEDI(P), bholal7fievaboo.com
IFINCORP LIMITED (Through|
|Authorised Person/ Branch Office)
305 IARBITRATION OMP (I) (COMM)/117/2026 [19-01-2026 I[HDFC BANK LTD Vs ASHISH IANISH 0811452022 |Anish
BHOLA(P), bholal7fievaboo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
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NUMBER

1305 IARBITRATION OMP (I) (COMM)/144/2026 [23-01-2026 TATA CAPITAL LIMITED VsSunil 0212190624 Delhilawversy6lale:m [20-01-2026
IDEEPAK KUMAR SHARMA sehrawat(P), ail.com

305 IARBITRATION IOMP (I) (COMM)/85/2026 [13-01-2026 MTRUSTLENDERS CAPITAL PVTDEV SAGAR(P),[8800722793 INA 22-12-2026
LTD Vs AJIT SINGH RANA AND|
IANRS

1305 IARBITRATION OMP (1) (COMM)/86/2026 [13-01-2026 MRUSTLENDERS CAPITAL PVTDEV SAGAR(P),[8800722793 INA 22-12-2026
LTD Vs AJIT SINGH RANA AND
IANRS




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ISH. RAM LAL k1o IOMP (1) (COMM)/42/2026 OMP (1) (COMM)/42/2026 |07-01-2026 TATA CAPITAL LTD Vs ROCKYSunil 0212190624 Delhilawyers76@gma|02.01.2026
IMEENA, DJ COMM- RAGHAV sehrawat(P), il.com
06 TIS HAZRI1
ICOURT CENTRAL
IDELHI
k10 OMP (I) (COMM)/44/2026 OMP (I) (COMM)/44/2026 |07-01-2026 TATA CAPITAL LTD Vs INDERJITSunil 0212190624 Delhilawyers76 @gmal02.01.2026
ISINGH SETHI sehrawat(P), il.com
K10 OMP (I) (COMM)/43/2026 OMP (I) (COMM)/43/2026 |07-01-2026 TATA CAPITAL LTD Vs RAMASunil 0212190624 Delhilawyers76@gma|02.01.2026
GRAND CEREMONIAL LLPsehrawat(P), il.com
(BORROWER)
k10 [Execution (Comm)/8/2026 [Execution (Comm)/8/2026 [06-01-2026 PUMA SE Vs ANAMIKA BANSAL  |Prachi 9911703098 prachi.gupta@pamsle|02.01.2026
Gupta(P), gal.com
k10 OMP (I) (COMM)/56/2026 OMP (I) (COMM)/56/2026 [08-01-2026 HDFC BANK LTD Vs JASKIRATANISH 0811452022 |Anish_bhola17@yaho|03.01.2026
SINGH BHATIA BHOLA(P), 0.com
K10 Misc DJ/18/2026 Misc DJ/18/2026 08-01-2026 IM/S SHAKTI TRADING CO Vs M/SPPankaj Kumar9910878747 adv.pankaj1981@gmal05.01.2026
INATURAL FOOD AND BEVERAGESVerma(P), il.com
INDUSTRY
K10 OMP (I) (COMM)/73/2026 IOMP (I) (COMM)/73/2026 |09-01-2026 TATA CAPITAL LTD Vs KULDIPANISH 0811452022 |Anish_bhola17@yaho|06.01.2026
SINGH BHOLA(P), 0.com
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K10 [Execution (Comm)/31/2026 [Execution (Comm)/31/2026 [15-01-2026 M/S PRIME ENGINEERING COTEJ 8750116605 tejpratap14@gmail.co|07.01.2026
MHROUGH ITS PROPRIETOR SH[PRATAP(P), m
GOVIND NARAYAN KOTHARI Vs
'UNILEC ENGINEERS LIMITED

k10 CS (COMM)/48/2026 CS (COMM)/48/2026 15-01-2026 IM/S SANJAY GUPTA AND VINAY|SHRAVAN 6201970125 unitedmark@uniteda [12.01.2026
GUPTA Vs VINEET JAIN [KUMAR ndunited.com
PROPRIETOR OF MS VIJAYPALBANSAL
VINEET KUMAR AND CO

K10 [Execution (Comm)/38/2026 [Execution (Comm)/38/2026 [17-01-2026 LEVIS STRAUSS AND CO VsSHRAVAN 6201970125 unitedmark@uniteda [12.01.2026
SALMAN AND ORS KUMAR ndunited.com

BANSAL

k10 [Execution (Comm)/39/2026 [Execution (Comm)/39/2026 [17-01-2026 ILEVT STRAUSS AND CO Vs ABIDSHRAVAN 6201970125 unitedmark@uniteda [17.01.2026

IHUSSAIN AND ANR KUMAR ndunited.com
BANSAL

k10 OMP (I) (COMM)/93/2026 OMP (I) (COMM)/93/2026 [15-01-2026 TATA CAPITAL LTD Vs MOHDSunil 0212190624 Delhilawyers76@gmal11.01.2026
IAZHAR sehrawat(P), il.com

K10 CS (COMM)/50/2026 CS (COMM)/50/2026 15-01-2026 LAXMI NARAYAN Vs Municipalsatyendra 0811161525 sksingh116 @gmail.co [10.01.2026
Corporation of Delhi lkumar singh(P), m

K10 CS (COMM)/56/2026 CS (COMM)/56/2026 16-01-2026 [UNION BANK OF INDIA Vs MRSDeepa Gupta(P),9312292558 advocate.deepa.gupta(13.01.2026
IANITA DEVI AND ANR @gmail.com
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k1o CS (COMM)/55/2026 CS (COMM)/55/2026 16-01-2026 IM/S UNITED SALESSahil 8860030068 sahilsharmai1240@g [12.01.2026
ICORPORATION Vs SH  RAJ|Sharma(P), mail.com
SHEKHAR

k10 CS (COMM)/113/2026 CS (COMM)/113/2026 28-01-2026 IADARSH SCIENTIFICAbhinav 8586035698 advgarg.abhinav@gm[13.01.2026
ICORPORATION Vs RAJIV GANDHIGarg(P), lail.com
IPROUDYOGIKI
VISHWAVIDYALAYA

K10 [Execution (Comm)/37/2026 [Execution (Comm)/37/2026 [17-01-2026 M/S AMBEY CONSTRUCTION CODEEPALI 0568636339 deepalis180@gmail.c [14.01.2026
Vs UNION OF INDIA IARORA om

k10 [Execution (Comm)/47/2026 [Execution (Comm)/47/2026 [21-01-2026 SHRI BHAGWAN MITTAL Vs GOVI|GAURAV 0811284899 dellaws2000@gmail. 16.01.2026
OF NCT OF DELHI KUMAR SINGH com

k10 IOMP (I) (COMM)/120/2026 OMP (I) (COMM)/120/2026 [21-01-2026 HDFC BANK LTD Vs ANANDANISH 0811452022 |Anish_bhola17@yahol17.01.2026
SURYABANSHI BHOLA(P), 0.com

K10 Counter Claim/2/2026 Counter Claim/2/2026 21-01-2026 BROADEN WORLDWIDE CO LTDABHIRAJ 8750394811 IABHIRAJ.JAYANT@ [16.01.2026
Vs GAURAV GUPTA JAYANT(P), GMAIL.COM

K10 CS (COMM)/112/2026 CS (COMM)/112/2026 28-01-2026 ISH HARSH GUPTA Vs M/S AMREEVikrant 0868860486 vivictory@gmail.com [20.01.2026
ISOFT CAPS AND ANR Mittal(P),
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410 CS (COMM)/110/2026 CS (COMM)/110/2026 27-01-2026 [UNION BANK OF INDIA Vs MRSDeepa Gupta(P),0312292558 advocate.deepa.gupta|23.01.2026
IPINKY AND ANR @gmail.com

k10 CS (COMM)/1/2026 CS (COMM)/1/2026 03-01-2026 JUBER  HUSSAIN Vs M/SSANDEEP 0654177786 adv.sandeepyadav@g [26.11.2025
CHOLAMANDALAM INVESTMENTKUMAR YADAYV] mail.com
IAND FINANCE CO LTD

K10 CS (COMM)/115/2026 CS (COMM)/115/2026 28-01-2026 M/S PRINCEP TRADDE ANDDEEPAK 8586833547 deepakjindaladvocate|12.12.2025
FINANCE PVT LTD Vs M/SJINDAL @gmail.com
IACHINTYA HEALTHCARE PVT
LTD

k10 CS (COMM)/20/2026 CS (COMM)/20/2026 08-01-2026 M/S RRM TRADINGMUUNISH 09811427955 munishlaw.vohra@g [23.12.2025
INTERNATIONAL PVT LTD Vs MSVORA mail.com
IPRINT SOURCE GLAZERS PVT LTD|

k10 CS (COMM)/13/2026 CS (COMM)/13/2026 05-01-2026 SPONTANEOUS VARUN 0911263236 varunkherag7@gmail [24.12.2025
ICOMMUNICATIONS PVT LTD VsSKHERA(P), .com
SHRI NANGLI INFOTECH PVT LTD

K10 CS (COMM)/16/2026 CS (COMM)/16/2026 07-01-2026 RAKESH AGGARWAL VslYashvant 9310096440 advyashvant@gmail.cj24.12.2025
SOURABH AGARWAL Singh(P), om

K10 [Execution (Comm)/9/2026 [Execution (Comm)/9/2026 [06-01-2026 IM/S TEKNODOME INDIA PRIVATEKARMVEER (9891396019 Karmveer@Lexanalyt[27.12.2025
ILIMITED Vs MS VAEG| ico.Com
INFORMATICS PRIVATE LIMITED
MTHROUGH ITS DIRECTORS AND
ORS




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

k1o IOMP (1) (COMM)/26/2026 IOMP (1) (COMM)/26/2026 [06-01-2026 DCB BANK LTD Vs IRSHADANISH 0811452022 IAnish_bhola17@yaho(31.12.2025
JAHOOR 7500 BHOLA(P), 0.com
k10 OMP (I) (COMM)/152/2026 OMP (I) (COMM)/152/2026 [29-01-2026 HDFC BANK LTD Vs SURESHANISH 0811452022 |Anish_bhola17@yaho[20.01.2026
KUMAR PARIHAR BHOLA(P), 0.com
k10 [Execution (Comm)/65/2026 [Execution (Comm)/65/2026 [29-01-2026 IM/S AERO PLAST LTD Vs M/Sajay fatyal(P), [9212193958 IADV.FATYAL.AJAY [13.01.2026
IAHUJA ROLLER FLOUR MILL PVT @GMAIL.COM
LTD
k10 OMP (I) (COMM)/151/2026 OMP (I) (COMM)/151/2026 [29-01-2026 DCB BANK LTD Vs AMIT IANISH 0811452022 Anish_bhola17@yaho|23.01.2026
BHOLA(P), 0.com
K10 [Execution (Comm)/69/2026 [Execution (Comm)/69/2026 [30-01-2026 INDUSIND BANK LTD Vs M/S TRPPANKAJ 0058732424 [Roy.pankaj@yahoo.c {14.01.2026
ILOGISTICS KUMAR(P), 0.in
7 ISH. MUKESHICENTRAL |COURT ROOM(CIVIL SUIT CS(COMM) 12/2026 05.01.2026 RAVI KANT GUPTA VS ROOPALRAHUL 0717776572 24.12.2025
IKUMAR GUPTA, 1302 ILLWADI KUMAR
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
ICOURT ROOM(CIVIL SUIT OMP(I)(COMM)30/2026 07.01.2026 TATA CAPITAL LTD VS SAUVIRSUNIL 0212190624 delhilawyers76 @gmail03.01.2026
302 MEHROTRA SEHRAWAT l.com
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ROOM|CIVIL SUIT OMP(I)(COMM)31/2026 07.01.2026 TATA CAPITAL LTD VS 0212190624 delhilawyers76 @gmail03.01.2026
302 SHOKENDRA KUMAR SEHRAWAT l.com
COURT ROOM[CIVIL SUIT OMP(I)(COMM)32/2026 07.01.2026 TATA CAPITAL LTD VS GAURAV|SUNIL 0212190624 delhilawyers76 @gmail03.01.2026
302 KAPATHI SEHRAWAT l.com
ICOURT ROOM(CIVIL SUIT OMP(I) COMM 81/2026 12.01.2026 HDFC BANK LTD VS RAVINDRAANISH BHOLA (9811452022 anish_bhola17@yaho [06.01.2026
1302 IPAL 0.com
COURT ROOM|CIVIL SUIT OMP(I) COMM 80/2026 12.01.2026 TATA CAPITAL LTD VS GURSAHIBANISH BHOLA 9811452022 anish_bhola17@yaho [06.01.2026
302 SINGH 0.com
COURT ROOM[CIVIL SUIT [EX.(COMM) 24/2026 12.01.2026 IAMRIT SACHDEVA VS FORDV K BAJAJ 0810082422 23.12.2025
302 INDUSTRIAL FASTENERS
COURT ROOM[CIVIL SUIT OMP(I) COMM 83/2026 13.01.2026 M/S DEVYANI INTERNATIONALSATISH RAI 8368148214 contact@sradvocates.|07.01.2026
302 LTD VS M/S ANSA RETAIL in

PRIVATE LIMITED & ORS
ICOURT ROOM(CIVIL SUIT IOMP(I) COMM 84/2026 13.01.2026 TATA CAPITAL LTD. VS AKHILESHANISH BHOLA (9811452022 anish_bhola17@yaho [07.01.2026
1302 PRATAP SINGH 0.com
COURT ROOM(CIVIL SUIT CS(COMM) 31/2026 13.01.2026 M/S P J INTERNATIONAL VS M/SDHRUV 99099653945 dhruvd @vidhritlegal. |08.01.2026
302 SHRADHA SABURI TEXTILES DWIVEDI AND com
IANUBHAV
GOYAL

COURT ROOM[CIVIL SUIT OMP(I) COMM 111/2026 19.01.2026 HDFC BANK LTD VS MEENU IANISH BHOLA (9811452022 Anish_bhola17@yahol17.01.2026
302 0.com
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ROOM(CIVIL SUIT IOMP(I) COMM 112/2026 19.01.2026 HDFC BANK LTD VS VARUNANISH BHOLA (9811452022 IAnish_bhola17@yahol17.01.2026

302 SHARMA 0.com
COURT ROOM[CIVIL SUIT ICS(COMM) 73/2026 21.01.2026 IM/S PREM COLOR CHEM PVT LTDARUN KUMAR/9810768996 arunyadavi131@gmai|08.01.2026
302 VS SAHAKAR SHIROMANIYADAV l.com

VASANTRAO KALE SAHAKARI

SAKHAR KARKHANA LTD
ICOURT ROOM(CIVIL SUIT [EX.(COMM) 51/2026 22.01.2026 [ENNESS TRAVEL PVT LTD VSMANOJ 0811479499 legalaffair.133@gmail|09.01.2026
1302 IPROVESTMENT SERVICES LTD TEWARI .com
COURT ROOM|CIVIL SUIT IOMP(I) COMM 142/2026 23.01.2026 TATA CAPITAL LTD. VS NITESH|SUNIL 9212190624 delhilawyers76 @gmail22.01.2026
302 KUMAR SHARMA SEHRAWAT l.com
COURT ROOM[CIVIL SUIT IMISC DJ/73/2026 23.01.2026 IM/S DELTA BUSINESS SYSTEM VSVAIBHAV JAIN (9873400626 info@aspalegal.com [22.01.2026
302 MTHINVENT TECHNOLOGIES|

IPRIVATE LIMITED
COURT ROOM[CIVIL SUIT [EX(COMM)55/2026 23.01.2026 KULDEEP SINGH BAWA VS M/SAMIT KUMAR (8941049644 lawchambersfgl@gm [22.01.2026
302 DURGA CAR MAX lail.com
ICOURT ROOM(CIVIL SUIT ICS(COMM) 108/2026 27.01.2026 IM/S HAR LAL GUPTA & SONS VSM.U. REHMAN [9811022221 murehmani23@gmai[24.01.2026
1302 IMUKESH YADAV l.com
COURT ROOM(CIVIL SUIT ICS(COMM) 20.01.2026 IYOGESH SINGHAL VS MUKUNDICHANDRAKAN |9717006965 adv.cktiwari@gmail.c|27.01.2026
302 MALU T TIWARI om
COURT ROOM[CIVIL SUIT IMISC DJ/97/2026 131.01.2026 INEW INDIA COLOUR COMPANYMRS. KAJALB287386432 kkajal.chandra@yahoo(30.01.2026
302 VS TEX SHADOW PRIVATECHANDRA/ .com

LIMITED & ORS MS.  PRERNA|

CHOPRA
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ROOM[CIVIL SUIT CS(COMM) 138/2026 131.01.2026 GANESH KESHAN VS M/S JIWANKAMAL GARG [9560580576 mailkamalgarg@gmail30.01.2026
302 ISINGH AND SONS l.com
ICOURT ROOMICIVIL SUIT [EX(COMM) 73/2026 02.02.2026 IMOHD IQBAL QURESHI VS MOHDM. TARIQ9811037869 mott2474@gmail.co [30.01.2026
302 SAJID FAROOQI m
ICOURT ROOM(CIVIL SUIT ICS(COMM) 145/2026 02.02.2026 STATE BANK OF INDIA VSSUCHITA 8806932838 agnihotrisuchita@gm[31.01.2026
1302 SUBHASH CHAND@ SUBHASHDIXIT lail.com
CHAND MAHROLIYA
ICOURT ROOMICIVIL SUIT OMP(I) COMM 156/2026 06.02.2026 TATA CAPITAL LTD VSSUNIL 0212190624 Delhilawyers76@gma|05.02.2026
302 BALVINDER SINGH SEHRAWAT il.com
COURT ROOM[CIVIL SUIT OMP(I) COMM 168/2026 07.02.2026 TATA CAPITAL LTD VS SURJITISUNIL 0212190624 Delhilawyers76@gma|05.02.2026
302 SINGH SEHRAWAT il.com
8 ISH. SANJEEVICENTRAL (308 RECOVERY CS (COMM)5/2026 03-01-2026 POONAM Neeraj Gupta 9811267045 info@juslawoffices.co31-12-2025
[KUMAR IARORAVSKAMALADITYYACONST m
IMALHOTRA, RUCTIONS PVTLTD
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT
308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)4/2026 03-01-2026 TATA CAPITAL LTDVSMSANISH BHOLA [9811452022 IANISH 31-12-2025
VAISHNAVICONSTRUCTI BHOLA17@YAHOO.
COM
1308 IEXECUTION Execution(Comm.)2/2026  |03-01-2026 Book Magic India Pvt LtdVsAPRUKAYA 9911970786 INA 31-12-2025
PUBLIC SCHOOLsth floor, 503,RASHID
Pearl
1308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)12/2026  |05-01-2026 TATA  CAPITAL LTDVsL  TANISH BHOLA [9811452022 IANISH 03-01-2026
ICONSTRUCTIO BHOLA17@YAHOO.
COM
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308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)13/2026  |05-01-2026 05-01-2026TATA CAPITALANISH BHOLA (9811452022 IANISH 03-01-2026
LTDVSSAURABH PAHW BHOLA17@YAHOO.
COM
308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)14/2026  |05-01-2026 TATA CAPITAL LTDVsSANJEEVANISH BHOLA [9811452022 IANISH 03-01-2026
IKUKREJAD?7 BHOLA17@YAHOO.
COM
308 IMISC. APP. Misc DJ16/2026 07-01-2026 deepakVsmonika mali IANANT RAO (9999421467 INA 06-01-2026
308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)45/2026  |07-01-2026 HDFC BANK  LTDVsMONIKAANISH BHOLA (9811452022 IANISH 06-01-2026
UPPAL BHOLA17@YAHOO.
COM
308 RECOVERY CS (COMM)21/2026 08-01-2026 Neo Hy Laminates Pvt LtdVsSanjeetRAHUL VERMAl9871059347 07-01-2026
Ranjan Proprietorof Shree Shankar
TradersE
308 IMISC. APP. Misc DJ22/2026 09-01-2026 HPL  ELECTRIC ANDPOWERGopal INA INA 08-01-2026
LIMITEDVsM/S IChandSharma
[UNILECENGINEERING
LIMITEDASAF ALI ROAD
INEWDELHIVs
308 EXECUTION [Execution(Comm.)20/2026 [09-01-2026 INEERAJ NATH SHARMAVsGOPALMEENAKSHINa/9891878260 minakshinath8siulv [08-01-2026
DUTT ith @gmail.com
308 IEXECUTION Ex.COMM -Award byArb/09-01-2026 IKOTAK MAHINDRAPRIMEAjay Uppal 0817740125 VIRTUOUS.PEOPLE [|08-01-2026
Comm.6/2026 ILTD.VsDEWANG CHAUHAN6 @GMAIL.CO
308 RECOVERY CS (COMM)30/2026 12-01-2026 IDBI BANK LTDVs 99 FOODVivek Kumar (9811867703 lkumarvivekadv@gma|09-01-2026
COMPANYG il.com
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308 EXECUTION Ex.COMM -Award byArb.13-01-2026 M/S BALA 12-01-2026
Comm.12/2026 IBHAVANIRAIASVSSHIVAM AGRO
INDIAGREEN MERCHANTD
308 RECOVERY CS (COMM)43/2026 14-01-2026 SHIVANGI AGGARWAL VS. MCD  Satyendra 0811161525 sksinghll6 @gmailco [13-01-2026
Kumar Singh m
308 EXECUTION [Execution(Comm.)29/2026 [14-01-2026 IVIKAS VERMA Vs MCD Satyendra 0811161525 sksinghll6 @gmail.co [13-01-2026
Kumar Singh m
308 IMISC. APP. Misc DJ-40/2026 15-01-2026 Samin khan Vs. Jagdeep Dagar (Shaiza gyaspuri [NA INA 14-01-2026
308 RECOVERY CS (COMM)51/2026 15-01-2026 PAWAN KUMAR MITTALVSATULNeeraj Gupta [9811267045 info@juslawoffices.col14-01-2026
GUPTA m
308 IMISC. APP. Misc DJ44/2026 16-01-2026 S P KANUGOVsABS Air TechMahesh 0810133604 TRIDENTLAW@HO [15-01-2026
PrivateLimited Katyayen TMAIL.COM
308 EXECUTION Ex.COMM -Award byArb.16-01-2026 [Kotak Mahindra Bank LtdVsJIYAULMAYANK 9873347330 IMAYANK_MAHAJA [15-01-2026
Comm.16/2026 HAQ3 MAHAJAN INo5@YAHOO.COM
308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)103/2026 |17/01/26 TATA CAPITAL LTD Vs RKSunil sehrawat (9212190624 IDELHILAWYERS76 [16-01-2026
ROADLINES @GMAIL.COM
308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)127/2026 [21-01-2026 HDFC BANK LTDVsJAGAN NATHANISH BHOLA (9811452022 IANISH 20-01-2026
IYADAV BHOLA17@YAHOO.
COM
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308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)128/2026 [21-01-2026 HDFC BANK LTDVSSANJAYANISH BHOLA (9811452022 IANISH 20-01-2026

RAGHBAR BHOLA17@YAHOO.
COM

308 RECOVERY CS (COMM)76/2026 22-01-2026 union bank of indiaVsSonu KumarDEEPA GUPTA (9312292558 deepa.oupta@gemail. [21-01-2026
and Ors com

308 RECOVERY CS (COMM)77/2026 22-01-2026 RAKHI SHARMAPROPRIETORNEERU 0811028608 nagpalak@hotmail.cof21-01-2026
BMRVsDELHI TOURISMINAGPAL m
IANDTRANSPORTATIONDEVELOP
IMENTCORPORATION LTD

308 TRADE MARK CS (COMM)81/2026 23-01-2026 ILEVI STRAUSS AND COVsASHOKShravan Bansal 6201970125 unitedmark@uniteda [22-01-2026
IKUMAR AND AN ndunited.com

308 TRADE MARK CS (COMM)82/2026 23-01-2026 G S LIGHTS PROPRAKESH KUMARHarsh Dhingra (9718975363, Legonomics2017@G [22-01-2026
INAGPALVSHALONIX 8860844461 mail.Com
TECHNOLOGIESPVT LT

308 RECOVERY CS (COMM)83/2026 23-01-2026 RAJESH KUMAR SAINIVSsDEEPAKSatish 0810934875 attorneyskjain@gmai [22-01-2026
BATRA PROP OFMS[KumardJain l.com
INAMANENTERPRISES

308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)139/2026 [23-01-2026 TATA CAPITAL LTDVsGOUTAMSunil sehrawat (9212190624 DELHILAWYERS76 [22-01-2026
SINGH @GMAIL.COM

308 EXECUTION [Execution(Comm.)54/2026 [23-01-2026 LANCER FOOTCAREINDIA PVTShram Vir Vat [981 8365011 Vatsadvoc ateT|22-01-2026
ILTDVSPRADEEP KESHWAN 978 @gmailcom

308 RECOVERY CS (COMM)98/2026 27-01-2026 ICANARA BANK Vs DEEPAK GUPTAPratap Chandra9990366723 IPRANA2500@GMAI [24-01-2026

Rana L.COM
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308 'U/S 9 OF ARBITRATION ACT OMP (I)(COMM.)147/2026 [27-01-2026 DCB  BANK LTD.VSVIRENDRAANISH BHOLA (9811452022 IANISH 24-01-2026

KUMA BHOLA17@YAHOO.
COM
308 IEXECUTION Ex.COMM -Award byArb.27-01-2026 BRISK WORLD VENTURESPVIIVANDANA INA INA 24-01-2026
Comm.19/2026 LTDVsM/S JAMMU|

HIMACHALROADWAYS

308 RECOVERY CS (COMM)116/2026 28-01-2026 YOGESH SINGHAL Vs  SAYEDICHANDRAKAN [9717006965 adv. cktiw ari@gmail.[27-01-2026
ISHIYAK ALAM T TIWARI com

308 RECOVERY ICS (COMM)128/2026 30-01-2026 SUKESH KUMARSHUBHAM 7633A60576 cool.shubhamsharma [29-01-2026
CHAUHANVsMUNICIPAL SHARMA ol @rsdiffmall.com
ICORPORATION OFDELH

308 RECOVERY CS (COMM)129/2026 [30-01-2026 INDIAN FABVSAKHILESH KUMARSIDDHANT 9999369931 SIDDHANTBANGAO [29-01-2026
SINGH BANGA 4@GMAIL.COM

308 [EXECUTION [Execution(Comm.)67/2026 [30-01-2026 VICTORY AUTO AGENCIESAruna Tiwari (9811373874 adv.arunavtiwari@g [29-01-2026
IPVTLTDVskrust internation mail.com

308 IMISC. APP. Misc DJ98/2026 131-01-2026 SWATI AGARWALVsHARIPANKAJ 09560838391 Infoambientalliance3 [30-01-2026
IPRAKASH GUPTA SRIVASTAVA 6@Gmail.Com

308 RECOVERY CS (COMM)133/2026 131-01-2026 M/S KANCHAN FASHIONSUBHASH 0810459344 CHANDRAADV31@G{30-01-2026
IPVT.LTD.VsHarsh Kumar Parnam [CHANDRA MAIL.COM

308 [EXECUTION [Execution(Comm.)71/2026 [31-01-2026 R. B. RAMNATH LAMBAHOM PARKASH/9810019306 opsshekhawat@yaho [30-01-2026
IANDSONS PVT. LTD.VsM/S SEETUSHEKHAWAT 0.co.in
KOHLI CONCEPTSPVT LTD AND|
IORS




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

9 SH. DEEPAK GARG, 309 RECOVERY Execution (Comm)/1/2026 [03-01-2026 Krishan Suden Vs MunicipalDheeraj 081 1 412191 dheeraj gupta24.12.2025
IDISTRICT JUDGE, Corporation of Delhi through itsGupta(P), I[982@gmail.com
ICOMMERCIAL Commissioner
ICOURT-09

309 OMP (I) (COMM)/1/2026  |03-01-2026 DCB BANK LTD Vs IRSHADANISH 0081 1452022 anishbhola17@yahoo.[30.12.2025
JAHOOR 3101 BHOLA(P), com

309 OMP (I) (COMM)/34/2026 |07-01-2026 HDFC BANK LTD Vs RATNESHANISH 0981 1452022 anishbhola17@yaho0./06.01.2026
KUMARI BHOLA(P), com

309 IOMP (I) (COMM)/35/2026 |07-01-2026 IHDFC BANK LTD Vs RAVINDERANISH 0981 1452022 anishbhola17@yah00./06.01.2026
SINGH CHALHOTRA BHOLA(P), com

309 CS (COMM)/24/2026 08-01-2026 ILOVESH GUPTA Vs Municipalsatyendra 0811161525 sksinghli6@gmail.co [07.01.2026
Corporation of Delhi lkumar singh(P), m

309 OMP (I) (COMM)/58/2026 [08-01-2026 TATA CAPITAL LTD Vs KEANISH 0081 1452022 anishbhola17@yaho0./07.01.2026
IENGINEERS PVT LTD 1926 BHOLA(P), com

309 OMP (I) (COMM)/74/2026 |09-01-2026 TATA CAPITAL LTD Vs MR YASHANISH 0981 1452022 anishbhola17@yahoo.[02.12.2025
IGOYAL 1904 BHOLA(P), com

309 Misc DJ/43/2026 13-01-2026 IPRAYAG POLYTECH PVT LTD Vssatyendra 0811161525 sksinghl16@gmail.co
[EESHA PACKAGING AND ANR lkumar singh(P), m

309 CS (COMM)/47/2026 14-01-2026 M/S FUTURE MARK DIAMONDABHISHEK 08997-65163 lhimanshukaushik725 [13.01.2026
JEWELLERY Vs JASWINDERCHOUDHARY @gmail.com
KAUR
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309 ExCOMM - Award by Arbji4-01-2026 IAXIS BANK LTD Vs SAGAR PAWARNIKHIL 9953286200 nikhil. sharma @[13.01.2026
Comm/14/2026 SAIN SHARMA firstassociates .in
309 [Execution (Comm)/32/2026 [15-01-2026 Green Seeds Private limited Vs BaleeYASH SINGH [:9810580541 lawaffair@gmail.com [14.01.2026
Mohd
309 ExCOMM - Award by Arbi5-01-2026 Shri Kulvinder Singh ProprietorPARTHIV J9811044353 pjmehtaceol@rediffm{14.01.2026
Comm/15/2026 Onkar Plaster Decoration Works VSMEHTA ail.com
Dharmendar Sharma  Executive|
[Engineer
309 OMP (1) (COMM)/94/2026 [15-01-2026 TATA CAPITAL LTD Vs KADIANSunil 9212190624 Delhilawyers76@gmal14.01.2026
IBUILDERS AND DEVELOPERS PVTsehrawat(P), il.com
LTD
309 ExCOMM - Award by Arbji16-01-2026 TATA CAPITAL LIMITED Vs AMITRAJKUMAR 09891407518 15.01.2026
Comm/17/2026 KUMAR
309 Misc DJ/46/2026 16-01-2026 SANJEEV SARAN Vs RAKESHmanu 9810019309 15.01.2026
IARORA sishodia(P),
309 OMP (I) (COMM)/100/2026 [17-01-2026 TATA CAPITAL LTD Vs RKSunil 0212190624 Delhilawyers76 @gma(16.01.2026
ROADLINES sehrawat(P), il.com
309 OMP (I) (COMM)/99/2026 [17-01-2026 TATA CAPITAL LTD Vs RKSunil 0212190624 Delhilawyers76@gmal(16.01.2026
ROADLINES sehrawat(P), il.com
309 [Execution (Comm)/43/2026 [19-01-2026 INEERAJ AGGARWAL VsPANKAJ ROA9811070396 pankajkotrao34@gm [17.01.2026
MUNICIPAL CORPORATION OFKOTRA ail.com
DELHI
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1309 IOMP (1) (COMM)/109/2026 [19-01-2026 HDFC BANK LTD Vs GAURAVANISH 0081 1452022 anishbhola17@yahoo./17.01.2026
IKAPOOR BHOLA(P), com
1309 OMP (I) (COMM)/110/2026 [19-01-2026 I[HDFC BANK LTD Vs GAURAV RAJANISH 0081 1452022 anishbhola17@yahoo.[17.01.2026
KUMAR BHOLA(P), com
10 SH. AJAY PANDEY,CENTRAL (307 Civil IOMP (I) (COMM)/27/2026 [06-01-2026 HDFC BANK LTD Vs TARSEMANISH BHOLA (9811452022 anish_bhola17@yaho [05.01.2026
IDISTRICT JUDGE, SINGH 0.com
ICOMMERCIAL
ICOURT
307 Civil OMP (I) (COMM)/51/2026 |07-01-2026 HDFC BANK LTD Vs KALPANA IANISH BHOLA (9811452022 anish_bhola17@yaho [06.01.2026
0.com
1307 Civil OMP (I) (COMM)/52/2026 |07-01-2026 HDFC BANK LTD Vs RAHULANISH BHOLA 9811452022 anish_bhola17@yaho [06.01.2026
SHARMA 0.com
1307 Civil [Execution (Comm)/13/2026 [07-01-2026 JASWANT SINGH DABAS VsSatyendra 0811161525 sksinghll6 @gmail.co [06.01.2026
Municipal Corporation of Delhi ANR kumar singh m
307 Civil OMP (I) (COMM)/54/2026 |07-01-2026 TATA CAPITAL LTD Vs YOGENDRAIANISH BHOLA (9811452022 anish_bhola17@yaho [06.01.2026
SHARMA 0.com
307 Civil OMP (1) (COMM)/76/2026 [09-01-2026 TATA CAPITAL LTD Vs KEANISH BHOLA [9811452022 anish_bhola17@yaho [07.01.2026
ENGINEERS PVT LTD 1930 l0.com
1307 Civil CS (COMM)/39/2026 13-01-2026 IDBI BANK LTD Vs DEEPAKVivek Kumar (9811867703 lkumarvivekadv@gma|09.01.2026
IACHRANI il.com
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1307 ICS (COMM)/38/2026 13-01-2026 IMOHIT ENTERPRISES Vs AMBUJ| 0910329305 gautamus9213@gmai [12.01.2026
HOTEL REAL ESTATE PVT LTDSHANKER l.com
IAND ORS

1307 Civil CS (COMM)/124/2026 20-01-2026 ISTATE BANK OF INDIA Vs MOHDSweety Sood 0811786067 msssoodadvocate@g [15.01.2026
DILSHAD mail.com

307 Civil [Execution (Comm)/45/2026 [20-01-2026 M/S KOTAK MAHINDRA PRIMEajay uppal 8595845190 virtuous.people@gmaj15.01.2026
ILIMITED Vs DHIRENDER RANA il.com

307 Civil IOMP (1) (COMM)/107/2026 [17-01-2026 TATA CAPITAL LTD Vs RKSunil sehrawat [9812190624 Delhilawyers76@gmal(16.01.2026
ROADLINES AND ANR (1737) il.com

1307 Civil OMP (I) (COMM)/108/2026 [17-01-2026 TATA CAPITAL LTD Vs RKSunil sehrawat (9812190624 Delhilawyers76@gmal(16.01.2026
ROADLINES AND ANR (1740) il.com

1307 Civil OMP (I) (COMM)/106/2026 [17-01-2026 TATA CAPITAL LTD Vs RKSunil sehrawat (9812190624 Delhilawyers76@gmal16.01.2026
ROADLINES AND ANR (8924) il.com

307 Civil CS (COMM)/70/2026 20-01-2026 Hamdard National FoundationSHIVENDRA [9953394364 shivendra@theacmec [17.01.2026
(India) Vs Hamdard Education andPRATAP SINGH 0.com
Charitable Trust Sevaliya

1307 Civil CS (COMM)/75/2026 21-01-2026 Prashant Gupta Vs Manoj Kumar SANTOSH 0813780408 SBPANDEY@YAHO [17.01.2026

KUMAR 0.COM

1307 Civil OMP (I) (COMM)/114/2026 [19-01-2026 HDFC BANK LTD Vs ANEESHANISH BHOLA 9811452022 anish_bhola17@yaho [17.01.2026

KUMAR 0.com
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1307 CS (COMM)/69/2026 19-01-2026 INANYA AIRCONN PVT LTD VsNITIN GOEL (9999340256 manglawoffice@gmai 17.01.2026
MAHINDER JINDAL l.com

1307 Civil OMP (I) (COMM)/119/2026 [20-01-2026 HDFC BANK LTD Vs MUKESHANISH BHOLA 9811452022 anish_bhola17@yaho [19.01.2026
KUMAR 0.com

307 Civil CS (COMM)/72/2026 20-01-2026 IM/s UNI IMPX STEELS PVT LTD Vs/Amit Kumar 0899911324 IAMPlegalsolutions@g19.01.2026
IALKA MAHAJAN mail.com

307 Civil IOMP (1) (COMM)/118/2026 [20-01-2026 IHDFC BANK LTD Vs NISHANTANISH BHOLA 9811452022 anish_bhola17@yaho [19.01.2026
TOMAR 0.com

1307 Civil IOMP (I) (COMM)/135/2026 [21-01-2026 IHDFC BANK LTD VSANISH BHOLA 9811452022 anish_bhola17@yaho [20.01.2026
IDHARMENDRA KATHURIA 0.com

1307 Civil IOMP (I) (COMM)/137/2026 [21-01-2026 HDFC BANK LTD Vs SARITAANISH BHOLA (9811452022 anish_bhola17@yaho [20.01.2026
GUPTA 0.com

307 Civil IOMP (I) (COMM)/143/2026 [23-01-2026 IM/S TATA CAPITAL LTD Vs OMSunil sehrawat [9812190624 Delhilawyers76 @gma22.01.2026
PURI GOSWAMI il.com

1307 Civil CS (COMM)/103/2026 27-01-2026 DAN BAHADUR Vs ADITYA JAIN |[VARUN KHERA|9911263236 varunkherag7@gmail [23.01.2026

.com

1307 Civil OMP (I) (COMM)/149/2026 [27-01-2026 HDFC BANK LTD Vs AMITANISH BHOLA [9811452022 anish_bhola17@yaho [23.01.2026

RUKKAM PAL 0.com
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307 ICS (COMM)/109/2026 27-01-2026 Union Bank of India Vs YogeshDeepa Gupta (9312292558 advocate.deepa.gupta[24.01.2026
[Kumar Sharma @gmail.com
1307 Civil CS (COMM)/107/2026 27-01-2026 Union Bank of India Vs Panna Lal [Deepa Gupta (9312292558 advocate.deepa.gupta|24.01.2026
@gmail.com
307 Civil CS (COMM)/132/2026 31-01-2026 STATE BANK OF INDIA Vs NEHAGopal Chand9810210832 IN.A. 24.01.2026
IKUMARI Prop of M/s WOMANIYASharma
I[ENTERPRISES
307 Civil CS (COMM)/106/2026 27-01-2026 [Union Bank of India Vs Bimla Devi [Deepa Gupta 9312292558 advocate.deepa.gupta[24.01.2026
@gmail.com
1307 Civil CS (COMM)/104/2026 27-01-2026 Manish Grover and Anr Vs KuldeepPULKIT 9999234605 luthraslawcompany@[24.01.2026
[Kumar Sharma LUTHRA gmail.com
307 (Civil ExCOMM - Award by Arbj31-01-2026 [Kotak Mahindra Prime Limited Vsgjay uppal 8595845190 virtuous.people@gmaj24.01.2026
Comm/22/2026 VARUN KUMAR AND ORS il.com
307 Civil OMP (I) (COMM)/150/2026 [28-01-2026 Harsh Sardana HUF Vs RaushanPulkit Aggarwal 9999801409 pulkit.lawoffice@gmal|27.01.2026
Priya and Ors il.com
1307 Civil CS (COMM)/125/2026 29-01-2026 M/s INDIAN FAB Vs ANSARSiddhant Banga (9999369931 SIDDHANTBANGAO [28.01.2026
REHMAN 4@gmail.com
1307 Civil OMP (COMM)/7/2026 131-01-2026 Balaji Jewellers and Ors VsSANJAY 0818336108 sanjayk.advocate@g [30.01.2026
Sammaan Capital Limited KUMAR mail.com
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1307 [Execution (Comm)/66/2026 [29-01-2026 IKALPANA GUPTA Vs PRADEEPAnkur Gupta (9899706368 ajay.advocate2010@g|[10.12.2025
PATHAK mail.com

1307 Civil Misc DJ/50/2026 17-01-2026 |Arti Devi Vs MCD PRADEEP 0667218521 SHUBHMCD@gmail.|08.01.2026

com

307 Civil Misc DJ/91/2026 130-01-2026 IAJAY KUMAR Vs LUXUR CABLESManish Yadav [9811217760 manishbatray77@gm [08.01.2026
IPVT LTD AND ORS lail.com

307 Civil [Execution (Comm)/49/2026 [21-01-2026 IM/s PREM COLOR CHEM PVT LTDARUN KUMAR9810768996 arunyadav1131@gmai|08.01.2026
Vs M/s CHOPDA SHETKARI SAHAYADAV l.com
SAKHAR KARKHANA LTD

1307 Civil Misc DJ/39/2026 14-01-2026 CHIRAG GUPTA Vs DINESHRITA 9953413632 adv.rita.sanghavi@g [13.01.2026
MAMGAIN SANGHAVI mail.com

307 (Civil [Execution (Comm)/61/2026 [24-01-2026 IPARAS RICE PRODUCTS PVT LTDSUGAM 9811022227 globaljurislawfirm@g [23.01.2026
Vs 24K AGRO PRODUCTS PVT LTD SHARMA mail.com
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ISH. S.S RATHI, ICOURT ROOM 3100MP (I) (COMM) IOMP (1) (COMM.)/27/2026 [06-01-2026 HDFC BANK LTD Vs TARSEMAnish Bhola 0811452022 |Anish_bhola17@yaho|03.01.2026
[IDISTRICT JUDGE, SINGH 0.com
ICOMMERCIAL
ICOURT
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/46/2026 [07-01-2026 TAT CAPITAL LTD Vs MEGHNAAnish Bhola 0811452022 |Anish_bhola17@yaho|02.01.2026
ISIROHI 0.com
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/47/2026 [07-01-2026 TATA CAPITAL LTD Vs SONU |Anish Bhola 0811452022 Anish_bhola17@yaho|02.01.2026
0.com
ICOURT ROOM 310[EX (COMM) [Execution (Comm.)/17/2026 |08-01-2026 Rishipal Singh Vs State Bank OflRahul Singhlg650802472 advocaterahulsinghchf23.12.2025
India Chauhan auhan@gmail.com
ICOURT ROOM 310[EX (COMM) [Execution (Comm.)/18/2026 [08-01-2026 Rishipal Singh Vs Priyanka Gupta  [Rahul Singhlg650802472 advocaterahulsinghchj23.12.2025
Chauhan auhan@gmail.com
ICOURT ROOM 310EX (COMM) [Execution (Comm.)/19/2026 [08-01-2026 KUNDAN LAL AND SONS VsSumit Gupta 0811045845 advsumitguptaoffice [26.12.2025
ISANJIB BHUNIA @gmail.com
ICOURT ROOM 310|CS (COMM) CS (COMM)/25/2026 08-01-2026 SHRI SALASAR STEEL HOUSE VsAshok  Kumarn9811485695 lawyerkm@gmail.co [03.01.2026
M/s FORTUNE METACAST Mittal m
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/59/2026 [08-01-2026 TATA CAPITAL LTD Vs UMAAnish Bhola 0811452022 |Anish_bhola17@yaho|06.01.2026
SHANKAR 0.com
ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/60/2026 [08-01-2026 HDFC BANK LTD Vs AAQUIBJAnish Bhola 0811452022 |Anish_bhola17@yaho|03.01.2026
IHUSSAIN 0.com
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ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM.)/61/2026 [08-01-2026 HDFC BANK LTD Vs RAJU MITTAL|Anish Bhola 0811452022 |Anish_bhola17@yaho|03.01.2026
0.com

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/62/2026 [08-01-2026 HDFC BANK LTD Vs VARUNAnish Bhola 0811452022 |Anish_bhola17@yaho|03.01.2026
SHARMA 0.com

ICOURT ROOM 310[EX (COMM) [Execution (Comm.)/21/2026 09.01.2026 VSON CREATIONS PVT. LTD VsAneesh Sharma [9999262773 - 05.01.2026
IM/S RAJ KUMAR APPARELS PVT.
LTD

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/75/2026 09.01.2026 TATA CAPITAL LTD Vs MR YASH/Anish Bhola 09811452022 IAnish_bhola17@yaho|07.01.2026
GOYAL 0944 0.com

ICOURT ROOM 310[EX (COMM) [Execution (Comm.)/23/2026 [12-01-2026 IM/s SAKARNI PLASTER INDIAPradeep Kr{9312769327 vertical.legal@gmail.c08.01.2026
PVT LTD Vs UMESH KUMARAggarwal om
THAKUR

ICOURT ROOM 310Misc DJ isc D1/30/2026 12-01-2026 LUXMI LUMBER INDUSTRIES PVIM S Rehman 9891080639 msrhmni23@gmail.c [15.12.2025
ILTD Vs SHERALING SKIN PVT LTD| om
IAND ORS

ICOURT ROOM 310|CS (COMM) CS (COMM)/32/2026 13-01-2026 M/s SKO FASHION through itsShabbie Nasir (9560332068 nasiradvene@gmail.c [09.01.2026
proprietor Shri Sabir Ansari Vs M/s om
IMAHERA CREATION PVT LTD

ICOURT ROOM 310(CS (COMM) (CS (COMM)/34/2026 13-01-2026 INEERAJ GUPTA Vs PRASHANTSurjeet Singh [8588803815 adv.surjeetsingh@gm|[06.01.2026
BOOT HOUSE ail.com

ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/89/2026 14-01-2026 TATA CAPITAL LTD Vs KADIANSSunil Sehrawat [9212190624 delhilawyers76@gmail11.01.2026
DEVELOPERS AND BUILDERS PVT] l.com
LTD
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ICOURT ROOM 3100MP (I) (COMM) OMP (I) (COMM.)/91/2026 14-01-2026 TATA CAPITAL LTD Vs ROHIT|Sunil Sehrawat (9212190624 delhilawyers76@gmail11.01.2026
KUMAR l.com
ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/92/2026 14-01-2026 TATA CAPITAL LTD Vs DILSHAD [Sunil Sehrawat [9212190624 delhilawyers76@gmail11.01.2026
l.com
ICOURT ROOM 310|CS (COMM) ICS (COMM)/49/2026 15-01-2026 Viva Books Private Limited VsNarender 0811140704 nvashishtha@gmail.c |05.01.2026
PEARL ROSARY SCHOOL Vashishtha om
ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/95/2026 15-01-2026 TATA CAPITAL LTD Vs YAMAN Sunil Sehrawat 9212190624 delhilawyers76 @gmai13.01.2026
l.com
ICOURT ROOM 310[EX (COMM) [Execution (Comm.)/36/2026 17-01-2026 GREENLAND FINANCE  ANDGagan Jindal (9871365547 adv.gagan.jindal@gm|08.01.2026
LEASING PVT. LTD Vs MAMTA ail.com
BHARDWAJ AND ORS
ICOURT ROOM 310Misc DJ isc D1/49/2026 17-01-2026 IBIMLA PAPERS PVT LTD Vs JAYCOPrashant Kumar|9811234714 prasantadvigo4@gm [14.01.2026
SALES AND ORS ail.com
ICOURT ROOM 310Misc DJ Misc DJ/56/2026 17-01-2026 SONU BHATIA Vs MUNICIPAL- - - -
ICORPORATION OF DELHI
ICOURT ROOM 310Misc DJ Misc DJ/57/2026 17-01-2026 ROHIT JAIN Vs SACHIN JAIN - - - -
ICOURT ROOM 310Misc DJ Misc DJ/59/2026 19-01-2026 IPRASHANT BANSAL AND ANR Vs- - - -

SUNPREET SINGH AND ANR
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ICOURT ROOM 3100MP (I) (COMM) IOMP (1) (COMM.)/114/2026 [19-01-2026 HDFC BANK LTD vs Aneesh Kumar |Anish Bhola 0811452022 |Anish_bhola17@yaho[16.01.2026
0.com

ICOURT ROOM 310(CS (COMM) (CS (COMM)/71/2026 20-01-2026 IHAMDARD NATIONALShivendra 90953394364 shivendra@theacmec [16.01.2026
IFOUNDATION( INDIA) VslPratap Singh 0.co
HAMDARD EKTA SANSTHAN

ICOURT ROOM 3100MP (COMM) [OMP (COMM.)/4/2026 21-01-2026 M JAMI RIZWI Vs M/s BOMBAY|Vikrant Pratap9312409777 lawsharer2018@gmaif14.01.2026
MERCANTILE COP.BANK Singh Rajawat l.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/74/2026 21-01-2026 Neeraj Gupta Vs Welcome Footwear [Surjeet Singh  [8588803815 adv.surjeetsingh@gm [16.01.2026

ail.com

ICOURT ROOM 310[EX (COMM) [Execution (Comm.)/53/2026 22-01-2026 veera fragrances private ltd VsSunira Jain 0896836464 advsunirajain@gmail .[06.01.2026
Shahjahan com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/79/2026 22-01-2026 BANK OF BARODA Vs MOHDShailender 8130237770 shailender.sisodia@g [11.11.2025
MEHRAJ Sisodia mail.com

ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/138/2026 22-01-2026 MONEYWISE FINANCIALRishab Kanojiya 8805615212 - 03.11.2025
SERVICES PVT. LTD Vs SHIVA|
IOVERSEAS AND ORS

ICOURT ROOM 310Misc DJ Misc DJ/75/2026 24-01-2026 PRADEEP KUMAR Vs MADANJYesh Pal Singh |9717375409 - 01.11.2025
SINGH

ICOURT ROOM 3100MP (I) (COMM) [OMP (I) (COMM.)/146/2026 24-01-2026 IAXIS BANK LIMITED Vs SHERARV chamberso811326407 support@arvlawcham|20.08.2025
SINGH of law bers.co.in



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ISH. RAVINDER| 4o1 [Execution (Comm. 7/2026 05-01-2026 Rishabh Jain Vs. Dimple Dixit IAnuj Jain 9910062060 IADVOCATEANUJJAI29-12-2025
IBEDI, DISTRICT] N@GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT
ko1 CS (COMM 14/2026 05-01-2026 IM/s Kapeesh Electricals v MahenderAMAN DURGA (91 8447705464 Email:17-12-2025
Tondon & Anr rspandeyandassociate|
s@gmail.com
lho1 [Execution (Comm.) 11/2026 06-01-2026 INITIN JAIN Vs. AMIT PASRIJA GAURAV 0811936284) 03-01-2026
GUPTA
ko1 [Execution (Comm.) 12/2026 07-01-2026 Rekha Devi Vs. MCD & Anr. satyendra 9811161525 sksing116@gmail.co |05-01-2026
lkumar singh m
ko1 CS (COMM) 17/2026 07-01-2026 M/s Arihant Knitters Vs. M/s ColorsZahid Ansari  [8210859514 themicuslesal@gmail.j0o4-01-2026
Clothing through its Proprietor & corn
IAnr.
ko1 CS (COMM) 19/2026 07-01-2026 M/s N.V. Traders (HUF) Vs. M/sAMIT 99108-60506 02-01-2026
Viralcury Digital Pvt. Ltd. GOSWAMI
lho1 OMP (I) (COMM.) 29/2026 07-01-2026 Tata Capital Ltd. Vs. Gaurav Gupt  [Sunil sehrawat [9212190624 IMOBILE NO. I E-31-12-2025
IMAIL IN CAPITAL
LETTERS MAIL
Delhilawyers76@p.m
ail.com
ko1 IOMP (I) (COMM.) 55/2026 07-01-2026 HDFC Bank Ltd v Yogesh Nigam IANISH BHOLA (9953355039 IAnishbhola17@yahoo|03-01-2026
.com
ko1 IOMP (I) (COMM.) 66/2026 08-01-2026 TATA Capital Ltd v KE Engineers PvtANISH BHOLA 9953355039 IAnishbhola17@yahoo|06-01-2026
ILtd 1929 .com
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ko1 IOMP (I) (COMM.) 67/2026 08-01-2026 TATA Capital Ltd v Nadim Kaji IANISH BHOLA (9953355039 IAnishbhola17@yahoo|06-01-2026
.com
ko1 IOMP (I) (COMM.) 68/2026 08-01-2026 Tata Capital Ltd. Vs. RajendraANISH BHOLA 9953355039 IAnishbhola17@yahoo|06-01-2026
[Kumar Jatoli .com
lho1 CS (COMM) k2/2026 14-01-2026 Jasvinder Kaur v MCD & ors satyendra 0811161525 [Email:sksinghllo@g [10-01-2026
kumar singh mail.com
ko1 CS (COMM) k6/2026 14-01-2026 ISBI v Satish Kumar TIRATH  LALj9643228307 Email id-10-01-2026
IYADAV advtirath@gmail.com
ko1 CS (COMM) 57/2026 16-01-2026 Union Bank of India Vs. Mrs. SheelaDeepa Gupta (9312292558 E-mail:14-01-2026
& Anr. ladvocate.deepa.gupta
@gmail.com
ko1 CS (COMM) 66/2026 17-01-2026 Bindal Smelting Pvt Ltd v M/sAMIT TEWARI (9818180025 14-01-2026
[Furture Energy Pvt Ltd & ors IATANDA.ADV@GMA|
IL.COM
lho1 OMP (I) (COMM.) 102/2026 : 17-01-2026 M/s Tata Capital Ltd. Vs. R.K,Sunil sehrawat (9212190624 IMOBILE NO. I E-15-01-2026
Roadlines & Ors. MAIL IN CAPITAL
LETTERS MAIL
Delhilawyers76@p.m
ail.com
ko1 OMP(I) COMM 113/26 19-01-2026 HDFC BANK LTD. VSANISH BHOLA (9953355039 IAnishbhola17@yahoo [16-01-2026
IDHARMENDER SINGH .com
ko1 M Ex Ku6/2026 20-01-2026 IMs. Raksha Vs. SartajSingh Nitya Sharma (9811207921, 17-01-2026
9313081480, saviour.lawyer@gmai
l.com
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4o1 Misc DJ 61/2026 20-01-2026 Ms. Raksha Vs. Sartaj Singh Nitya Sharma (9811207921, 17-01-2026
0313081480, saviour.lawyer@gmai
l.com
ko1 OMP(I) COMM 129/26 21.01.2026 I[HDFC BANK LTD. VS sanjay goel | ANISH BHOLA (9953355039 IAnishbhola1y@yahoo
.com
lho1 IAWARD 140/26 23.01.2026 TATA CAP. LTD. Vs Rajendra PrasadSunil sehrawat [9212190624 Delhilawyers76@gma
[Raigar il.com
ko1 OMP(I) COMM 141/26 23.01.2026 TATA CAP. LTD. Vs Dara Singh Sunil sehrawat [9212190624 Delhilawyers76@gma
il.com
ko1 [Execution (Comm.) 70/2026 23.01.2026 IANJANILAL COT FAB Vs. ASHOKANKIT 0552421218 22-01-2026
IKUMAR THAGOLA BORKER
ko1 Execution (Comm.) 59/2026 24-01-2026 M/s Ram Niwas Goel Vs. MunicipalAvinash Kumar9871441764,98101 [1005/2011Email:aktrij22-01-2026
Corporation of Delhi Trivedi 04312 vedilawoffices@gmail
.com
lho1 [Execution (Comm.) 60/2026 24-01-2026 M/S KHURANA BROTHERSBHANU 23-01-2026
FOOTWEAR Vs. M/S VIJAYMOHAN
IFOOTWEAR
ko1 Misc DJ 78/2026 24-01-2026 TATA CAP. Vs. MANMANDER IANISH BHOLA (9953355039 IAnishbhola17@yahoo [22-01-2026
.com
ko1 CS (COMM) 90/2026 24-01-2026 Neeraj Gupta v Chawla Footwears |SURJEET 8588803815, 16-01-2026
SINGH 7217636465
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ko1 CS (COMM) 91/2026 24-01-2026 INeeraj Gupta v Mahak Footwears  [SURJEET 8588803815, 16-01-2026
SINGH 7217636465
ko1 CS (COMM) 97/2026 24-01-2026 OPTIMAL MEDIA SOLUTIONS ADevashish 7838743919 E- MAIL:21-01-2026
DIVISION OF TIMESBhadauria info@bh~aassociates.
INTERNETLTD Vs. MS BLACK com
IMANGO INDIA DESIGNS LLP
lho1 CS (COMM) 105/2026 27-01-2026 Canara Bank Vs. Manoj Kumar Pratap Chandra9891020933 [Email: choudhary 110/ 22-01-2026
Rana I @gmail.com,
ko1 CS (COMM) 119/2026 28-01-2026 IACHLA SABHARWALVs.VIVEKANSHUJ 9810496660 ID office@adlo.in Ij24-01-2026
MOURYA DHINGRA adlawoffices@gmail.c
orre~
ko1 CS (COMM) 120/2026 28-01-2026 M/s Sukh Steels Pvt. Ltd. Vs. M/s[Feroz Khan 9910763929 23-01-2026
Sahil Enterprises
ko1 CS (COMM) 123/2026 20-01-2026 IAnkit Agrawal v Herry Creation PvtJ P GUPTA 0868597298 28-01-2026
ILitd
lho1 Misc DJ 89/2026 30-01-2026 IV G MARKETING PVT LTD Vs. M/SRicky Chopra [8800855555 28-01-2026
IPAWAN TRADERS
ko1 CS (COMM) 126/2026 30-01-2026 M/s Safeart Industries PrivateARCHIT 9599043045 legal@sigmalegal.in [29-01-2026
LLimited Vs. Anil Kumar Chaplot SINGHAL
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ROOM|CIVIL SUIT [CS (COMM)/2/2026 03-01-2026 [UNION BANK OF INDIA IALOK KUMAR (9810335545 |Alokadvocate2001@g|01-12-2025
402 Vs VARUN RATHORE mail.com
COURT ROOM[CIVIL SUIT [Execution (Comm.)/28/2026 03-01-2026 IDAYNA INTERNATIONAL IANISH BHOLA (9811452022 anishbhola17@yahoo.l01-12-2025
ko2 Vs Shree Ram Trader com
ICOURT ROOM(CIVIL SUIT [OMP () (COMM.)/2172026 05-01-2026 TATA CAPITAL LTD IAK TRIVEDI (9871441764 IAKTrivedilawoffices [02-12-2025
402 Vs ROBIN ENTERPRISES @gmail.com
COURT ROOM|CIVIL SUIT MP (I) (COMM.)/22/2026 05-01-2026 IDCB BANK LTD S.K. SINGH 0811161525 SKSingh116@gmail.c [02-12-2025
K402 Vs IRSHAD JAHOOR 1876 om
COURT ROOM[CIVIL SUIT MP (1) (COMM.)/23/2026 05-01-2026 TATA CAPITAL LTD SANJAY 0810240028 SanjayAdvocate123@ [02-12-2025
ko2 Vs FIROZ KUMAR gmail.com
COURT ROOM[CIVIL SUIT [OMP (I) (COMM.)/24/2026 05-01-2026 TATA CAPITAL LTD IANISH BHOLA (9811452022 anishbhola17@yahoo.|03-12-2025
402 Vs LALIT KUMAR com
ICOURT ROOM(CIVIL SUIT MP (I) (COMM.)/72/2026 08-01-2026 TATA CAPITAL LTD 0212888057 Chitramalhotrasobli [05-12-2025
ko2 Vs PALLVI VAISHY @gmail.com
COURT ROOM|CIVIL SUIT [Misc DJ/38/2026 14-01-2026 yunus SEEMA 9999903919 advseemao7@gmail.cl06-12-2025
402 Vs shri ram finance limited om
COURT ROOM[CIVIL SUIT [RP (Civil)/3/2026 17-01-2026 SADHNA BRODCAST LTD. IMK TYAGI 0868714805 IAdvocatemktyagi@g |08-12-2025
ko2 Vs KRISHAN KUMAR mail.com
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COURT ROOM(CIVIL SUIT Execution (Comm.)/35/2026 17-01-2026 Suprabhat electric co private Limited| 10-12-2025
402 Vs Aman Mishra
COURT ROOM[CIVIL SUIT [CS (COMM)/61/2026 17-01-2026 [Union Bank of India SIMRAN 0811603963 simransingh.98@gm [12-12-2025
ko2 Vs Maya and Anr SINGH ail.com
COURT ROOM(CIVIL SUIT °S (COMM)/62/2026 17-01-2026 Kiran Aggarwal IANIL DHYANI 9810106509 15-12-2025
Kho2 Vs Gaurav Kumar
COURT ROOM|CIVIL SUIT S (COMM)/64/2026 17-01-2026 IM/S Make My trip India pvt. ltd. VIKARAM 9599927812 Vikram@vklawcham [18-12-2025
ko2 Vs M/S Sport Ex Consultency HEGDE bers.in
COURT ROOM[CIVIL SUIT MP (1) (COMM.)/101/2026 17-01-2026 TATA CAPITAL LTD. INITIN 0650466233 IAttorneynitinsharma [18-12-2025
ko2 Vs RK ROADLINES SHARMA @gmail.com
COURT ROOM[CIVIL SUIT [Execution (Comm.)/52/2026 22-01-2026 Manish Mittal S.K. SINGH 0811161525 SKSingh116@gmail.c [20-12-2025
ko2 Vs Rashmi Gupta om
COURT ROOM|CIVIL SUIT Execution (Comm.)/64/2026 28-01-2026 \Allied Tubes Pvt Ltd Through ItsANISH BHOLA [9811452022 anishbhola17@yahoo.[24-12-2025
ko2 Director Mr Rishabh Taneja com
Vs M/S EKRA DECOR PVT LTD
14 ISH. ASHUTOSHWEST 201 CS CS (COMM)/10/2026 03-01-2026 ICANARA BANK Vs Kusum IYudhishter 9891251777 303yudhishtersharrn [30-12-2025

[IKUMAR, DISTRICT] [Extn Block Sharma(P), a@gmail.com

JUDGE

(COMMERCIAL

ICOURT) CS CS (COMM)/11/2026 03-01-2026 CANARA BANK Vs  SONIAYudhishter 9891251777 303yudhishtersharrn [30-12-2025

BHARDWAJ Sharma(P), a@gmail.com
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ICS (COMM)/12/2026 03-01-2026 Surendra Kumar Agarwal Vs Ms DSRDevender 0818317222 INot mentioned 29-12-2025
India Infracon Pvt Ltd Singh(P),
CS CS (COMM)/13/2026 03-01-2026 Mohit Nischal Vs Jasvinder Singh ~ |Aakash 0811580002 advsatyavankudalwal [26-12-2025
Kudalwal(P), @gmail.com
OMP (1) OMP (I) (COMM)/19/2026 [03-01-2026 IAXIS BANK LTD Vs RAMNEVASADV. LALIT|8130383143 lalitpandeyadvassociaj29-12-2025
SHAHI PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/20/2026 [03-01-2026 IAXIS BANK LTD Vs PREM KUMARADV. LALIT|8130383143 lalitpandeyadvassocia[29-12-2025
SHARMA PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/21/2026 [03-01-2026 IAXIS BANK LTD Vs HARIGREEVADV. LALIT|8130383143 lalitpandeyadvassociaj29-12-2025
SO CHABBANLAL PANDEY(P), tes@gmail.com
22/2026 [03-01-202 S . 130383143 alitpandeyadvassociaj29-12-2025
OMP (1) IOMP (I) (COMM) 6 6 IAXIS BANK LTD Vs SATISH YADAVIADV. LALITS8 8 lalitpandeyad i
PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/23/2026 [03-01-2026 AXIS BANK LTD Vs MANOJADV. LALIT|8130383143 lalitpandeyadvassociaj29-12-2025
KUMAR PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/24/2026 [03-01-2026 IYes Bank Ltd Vs PRAMOD KUMAR ADV. LALIT|8130383143 lalitpandeyadvassociaj27-12-2025
PANDEY(P), ttes@gmail.com
OMP (I) OMP (1) (COMM)/25/2026 [03-01-2026 IYes Bank Ltd Vs MUSTAKEEMADV. LALIT|8130383143 lalitpandeyadvassociaj27-12-2025
MUSTAKEEM PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/26/2026 [03-01-2026 IYes Bank Ltd Vs DHARMENDRAADV. LALIT|8130383143 lalitpandeyadvassociaj27-12-2025
KUMAR SHARMA PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/56/2026 [05-01-2026 IAXIS BANK LTD Vs SUDHAKAR  ADV. LALIT|8130383143 lalitpandeyadvassocia|o2-01-2026
PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/57/2026 |05-01-2026 AXIS BANK LTD Vs GULAMADV. LALIT|8130383143 lalitpandeyadvassocia|02-01-2026
DASTGIR PANDEY(P), tes@gmail.com
OMP (I) OMP (I) (COMM)/67/2026 |05-01-2026 IAXIS BANK LTD Vs NISHA 7419  |ADV 9871040589 indolexlaw@gmail.co [01-01-2026

DHEERAJ(P),

m
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OMP (1) OMP (I) (COMM)/68/2026 |05-01-2026 IAXIS BANK LTD Vs MOHDADV 0871040589 indolexlaw@gmail.co [31-12-2025
[FARMAN DHEERAJ(P), m
OMP (1) OMP (I) (COMM)/54/2026 |05-01-2026 IAXIS BANK LTD Vs RAJESH IADV. LALIT|8130383143 lalitpandeyadvassocia|02-01-2026
PANDEY(P), tes@gmail.com
OMP (1) IOMP (I) (COMM)/55/2026 |05-01-2026 IAXIS BANK LTD Vs RAMVEERADV. LALIT|8130383143 lalitpandeyadvassociaj02-01-2026
SINGH PANDEY(P), tes@gmail.com
EX [Execution (Comm)/11/2026 [08-01-2026 INDIAN BANK Vs parmjit watenSUSHIL 0868422289 raisushilog15@gmail.|07-01-2026
point KUMAR RAI(P), com
CS CS (COMM)/35/2026 08-01-2026 Indian Bank Vs RAVI KUMARSubodh Kumar9i142299647 advsubodhkumarisin [07-01-2026
IPROPRIETOR OF M/S SHARDHASingh(P), gh@gmail.com
IENTERPRISES
[EXArb ExCOMM - Award by Arbo8-01-2026 Indusind Bank Ltd Vs RAM AVTARManoj 0811133644 MANOJK.ADV@GM (07-01-2026
Comm/4/2026 YADAV Kumar(P), A1L.CO
OMP (1) IOMP (1) (COMM)/108/2026 [09-01-2026 IAXIS BANK LTD Vs DUSHYANTADV. LALIT|8130383143 lalitpandeyadvassocia|08-01-2026
SHRINGI PANDEY(P), tes@gmail.com
OMP (1) IOMP (I) (COMM)/109/2026 |09-01-2026 IAXIS BANK LTD Vs SAHRUNA IADV. LALIT|8130383143 lalitpandeyadvassocia|07-01-2026
PANDEY(P), ttes@gmail.com
[EXArb ExCOMM - Award by Arb09-01-2026 UGRO CAPITAL LTD Vs BROTHERSanjay Kumar (8130224461 adv.bgautam@gmail. |08-01-2026
Comm/7/2026 IENTERPRISES AND ORS Singh(P), com
CS CS (COMM)/42/2026 09-01-2026 IANIL VIJAY PARTNER AND SPANikita Jain(P), [9818033445 amit.tava, | 08-01-2026
HOLDER OF BRIJ INDUSTRIES Vs 23@gmalJ,gO[n
SANOVA WAREHOUSE STORAGE
TECHNOLOGIES PRIVATE
[EXArb ExCOMM - Award by Arbo9-01-2026 UGRO CAPITAL LTD Vs K PSanjay Kumar (8130224461 adv.bgautam@gmail. 08-01-2026
Comm/6/2026 ENTERPRISES AND OTHERS Singh(P), com
CS CS (COMM)/45/2026 12-01-2026 PARDEEP KARNANI PROP M/SAbhishek 9999795396 advabhisheksaini@g |09-01-2026
SATYA SALES AGENCIES-- VsSaini(P), mail.com
DEEPAK TAYAL PROPRIETOR
DELHI TIMBER AND PLYWOOD
CS CS (COMM)/46/2026 12-01-2026 ROHIT SURI Vs LIONDEAN|Chetna 9818280772 punitbhalla@aol.com [09-01-2026
SERVICES PVT LTD AND ORS Bhalla(P),
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DATE
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06-01-2026

OFPETITIONER NAME VS
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IASKAYS SOLUTION Vs Kap|
Lamipack and ors

ADVOCATE

WVivek
Sharma(P),

ADVOCATE
MOBILE
NUMBER

0010962191

ADVOCATE EMAILDATE OF E-
ID FILING

INot mentioned 05-01-2026

OMP (1) IOMP (I) (COMM)/128/2026 [12-01-2026 IAXIS BANK LTD Vs PURAN SAINI ADV. LALIT|8130383143 lalitpandeyadvassociaj08-01-2026
PANDEY(P), tes@gmail.com
CS Counter Claim/2/2026 13-01-2026 INAMAN CHAUDHARY Vs M/SRohit Taneja(P),|90818040003 IGOVIND.RISHI@AC [12-01-2026
I[HOMESPOON FOOD INDUSTRIES [UMENJURIS.COM
PVT LTD THROUGH ITS
IDIRECTOR
CS CS (COMM)/51/2026 13-01-2026 VINOD YADAV Vs RAJINDERMAHESH 0811081980 mail@wrbindia.com [12-01-2026
KUMAR PROPRIETOR OF POOJAKUMAR
INAMKEEN BHANDAR MIGLANI(P),
OMP (1) OMP (1) (COMM)/141/2026 [13-01-2026 IAXIS BANK LIMITED Vs SHUJATSANJEEV 9717028845 litigation@sreslegal.c [09-01-2026
KHAN AND ANR PATHAK(P), om
OMP (I) OMP (I) (COMM)/142/2026 [13-01-2026 IAXIS BANK LIMITED Vs PADAMSANJEEV 9717028845 litigation@sreslegal.c [09-01-2026
SINGH NEGI PATHAK(P), om
OMP (I) IOMP (1) (COMM)/143/2026 [13-01-2026 IAXIS BANK LTD Vs ASMITA DEVI ADV. LALIT|8130383143 lalitpandeyadvassociajt0-01-2026
PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/179/2026 [15-01-2026 IYes Bank Ltd Vs SIJAUDDINADV. LALIT|8130383143 lalitpandeyadvassociaft3-01-2026
SIJAUDDIN PANDEY(P), ttes@gmail.com
OMP (I) OMP (1) (COMM)/178/2026 [15-01-2026 IAXIS BANK LTD Vs SHEELENDRAADV. LALIT|8130383143 lalitpandeyadvassociafi2-01-2026
PAL SINGH PANDEY(P), tes@gmail.com
OMP (1) OMP (1) (COMM)/177/2026 [15-01-2026 IAXIS BANK LTD Vs PRAVEENADV. LALIT|8130383143 lalitpandeyadvassociaft2-01-2026
KUMAR PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/176/2026 [15-01-2026 IAXIS BANK LTD Vs SONIKA SIKKA ADV. LALIT|8130383143 lalitpandeyadvassociaf12-01-2026
PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/175/2026 [15-01-2026 AXIS BANK LTD Vs ADITYAADV 09871040589 indolexlaw@gmail.co [12-01-2026
IKUMAR SHUKLA DHEERAJ(P), m
[EXArb ExCOMM - Award by Arbi5-01-2026 KOTAK MAHINDRA PRIME LTD VsRitu Rana(P), (9310817303 codelegalconsultants [14-01-2026

Comm/9/2026

IDEEPAK KUMAR AND ANR

@gmail.co
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ExCOMM - Award by Arbji5-01-2026 IKOTAK MAHINDRA PRIME LTD VsRitu Rana(P), (9310817303 codelegalconsultants [14-01-2026
Comm/10/2026 IMANISH KUMAR BINWAL @gmail.co
CS ICS (COMM)/62/2026 15-01-2026 Bank of Baroda Vs Seema IAkshay Raj(P), 9650501903 advhunnysharma.28 [14-01-2026
@gmail.com
CS CS (COMM)/61/2026 15-01-2026 Bank of Baroda Vs Sanjeev KumariAkshay Raj(P), [9650501903 advhunnysharma.28 [14-01-2026
and Anr @gmail.com
OMP (1) OMP (I) (COMM)/140/2026 [13-01-2026 IAXIS BANK LTD Vs BHOORA IADV. LALIT|8130383143 lalitpandeyadvassocia[t0-01-2026
PANDEY(P), tes@gmail.com
EX [Execution (Comm)/27/2026 [16-01-2026 TRIPTI ASRI Vs HARMEET SINGH AAKASH 0818388241 vidursikka@trulegal.cjt5-01-2026
KUMAR(P), 0.in
CS CS (COMM)/67/2026 16-01-2026 IM/S KCT TRADING (P) LTD Vs DEV|Naveen 0810833833 naveensharmalegal @ [15-01-2026
BANERJEE PROPRIETOR M/SSharma(P), gmail.com
IPRINT WORLD INDIA
OMP (1) IOMP (I) (COMM)/197/2026 [16-01-2026 IAXIS BANK LTD Vs SAURABH |ADV 9871040589 indolexlaw@gmail.co [12-01-2026
SINGH DHEERAJ(P), m
OMP (1) IOMP (I) (COMM)/230/2026 [17-01-2026 IAXIS BANK LTD Vs SHASHIKANTIADV. LALIT|8130383143 lalitpandeyadvassociafi5-01-2026
CHAUBEY PANDEY(P), ttes@gmail.com
CS CS (COMM)/73/2026 17-01-2026 |Antize Foods Pvt Ltd through AR VsDeepu 0870375161 contact@jurisiti.com 16-01-2026
IM/S Kothari Foods Pvt Ltd and Ors [Kumar(P),
CS CS (COMM)/75/2026 19-01-2026 PRAMIT SANGHAVI AND ANR VsDAVESH 7982104633 mail@dvipattorneys.cf17-01-2026
PVR INOX LIMITED VASHISHTHA( om
P)7
EX [Execution (Comm)/31/2026 [19-01-2026 CANARA BANK Vs Gulshan KumarRAM 9871434320 rbp5370@yahoo.com [17-01-2026
|Alias Taneja and Anr BHUSHAN
PANDEY(P),
CS CS (COMM)/76/2026 19-01-2026 IADINTEREST MARKETINGRajan 9728410090 rajanmiglani@gmail. {17-01-2026
ISOLUTIONS PRIVATE LIMITED VsMiglani(P), com
ISHOOGLOO NETWORK PVT LTD
CS CS (COMM)/79/2026 20-01-2026 Rakesh Kumar Vs PARASPARDEEP 0310326424 Not mentioned 19-01-2026

IENTERPRISES THROUGH ITS
IPROPRIETOR SHASHI KANT AND
ANR

KUMAR(P),
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CS (COMM)/78/2026 20-01-2026 M/S SAMCHEM INDIA PRIVATEANUJ KUMAR{7973981758 INot mentioned 19-01-2026
LIMITED Vs M/S ALZANSHARMA(P),
PHARMACEUTICALS PVT LTD
OMP (1) IOMP (I) (COMM)/250/2026 [20-01-2026 Shriram Finance Ltd Vs MS SHAIN Manoj 0811133644 manoj.adv@gmail.co 18-01-2026
Kumar(P), m
OMP (1) OMP (I) (COMM)/251/2026 [20-01-2026 Shriram Finance Ltd Vs ARVIND  Manoj 0811133644 manoj.adv@gmail.co 18-01-2026
Kumar(P), m
IMISC Misc DJ/72/2026 20-01-2026 BHARTIYA LOHA UDYOG PVT LTD[Yashvant 0310096440 INot mentioned 20-01-2026
Vs GKW RETAIL SOLUTIONS PVTSingh(P),
ILTD and ors
EX ExCOMM - Award by Arbp1-01-2026 ISH SUDAM DAS Vs SH SUKHDEV NITIN 9999340256 mnglawoffice@gmail.[20-01-2026
Comm/13/2026 GOEL(P), com
CS CS (COMM)/84/2026 21-01-2026 CANARA BANK Vs BRIJESH ANDSANJAY 9811179171 legalyukti63@gmail.c[20-01-2026
IANR IAGGARWAL(P), om
OMP (1) OMP (1) (COMM)/277/2026 [21-01-2026 HDFC BANK LTD Vs ASHISHADV. LALIT|8130383143 lalitpandeyadvassociaj20-01-2026
BHATNAGAR PANDEY(P), tes@gmail.com
OMP (1) OMP (1) (COMM)/278/2026 [21-01-2026 HDFC BANK LTD Vs AKDADV. LALIT|8130383143 lalitpandeyadvassociaj20-01-2026
[ENTERPRISES through its propPANDEY(P), ttes@gmail.com
Divya Pandey
EX Execution (Comm)/37/2026 [21-01-2026 IRASHI JAIN Vs SUSHAN PAL SONI [Saurabh 8860242296 Not mentioned 20-01-2026
Jain(P),
OMP (1) OMP (1) (COMM)/231/2026 [17-01-2026 IAXIS BANK LTD Vs KAMALADV. LALIT|8130383143 lalitpandeyadvassociafi5-01-2026
PANDEY PANDEY(P), tes@gmail.com
OMP (1) OMP (I) (COMM)/252/2026 [20-01-2026 IAXIS BANK LTD Vs ASHUTOSHADV. LALIT|8130383143 lalitpandeyadvassociat9-01-2026
YADAV PANDEY(P), tes@gmail.com
OMP (1) IOMP (I) (COMM)/302/2026 [22-01-2026 IAXIS BANK LTD Vs HARE RAM IADV 09871040589 indolexlaw@gmail.co [21-01-2026
DHEERAJ(P), m
OMP (I) OMP (I) (COMM)/303/2026 [22-01-2026 IAXIS BANK LTD Vs ABDUL SALAM|ADV 9871040589 indolexlaw@gmail.co [21-01-2026

DHEERAJ(P),

m
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OMP (1) IOMP (I) (COMM)/299/2026 [22-01-2026 IAXIS BANK LTD Vs GURINDERSunita Singh(P),|0870140589 indolexlaw@gmail.co [20-01-2026
SINGH m

CS CS (COMM)/91/2026 22-01-2026 CANARA BANK Vs LAL BABUAshok 0560396555 INot mentioned 21-01-2026
(PROPRIETOR) M/S LBKakkar(P),
I[ENTERPRISES

CS CS (COMM)/92/2026 22-01-2026 ICANARA BANK Vs EKTA SHARMA |Ashok 9560396555 INot mentioned 21-01-2026

Kakkar(P),

OMP (1) OMP (I) (COMM)/298/2026 [22-01-2026 AXIS BANK LTD Vs HEMANTSunita Singh(P),|9870140589 indolexlaw@gmail.co [20-01-2026
KUMAR RAI m

OMP (1) IOMP (I) (COMM)/300/2026 [22-01-2026 AXIS BANK LTD Vs JYOTI |ADV 9871040589 indolexlaw@gmail.co [21-01-2026
SHARMA DHEERAJ(P), m

OMP (I) OMP (I) (COMM)/301/2026 [22-01-2026 IAXIS BANK LTD Vs ASHOK |ADV 9871040589 indolexlaw@gmail.co [21-01-2026
KUMAR DHEERAJ(P), m

EX Execution (Comm)/40/2026 [23-01-2026 ISONIKA AHUJA Vs ANJitender Singhlo891939468 jamba.jitenderadvoca [23-01-2026
[ENTERPRISES Lamba(P), te@gmail.com

IMISC Misc DJ/93/2026 23-01-2026 M/S LEO ENVIRONMENT PVT LTDSunil Kumar(P),[7011018578 INot mentioned 22-01-2026
MTHROUGH ITS DIRECTOR Vs M/s
Ishwar Singh Associates
Construction Pvt Ltd

OMP (I) IOMP (I) (COMM)/309/2026 [24-01-2026 AXIS BANK LTD Vs PRANSHUSunita Singh(P),|0870140589 indolexlaw@gmail.co [23-01-2026
JAISWAL m

OMP (1) IOMP (I) (COMM)/308/2026 [24-01-2026 AXIS BANK LTD Vs RAJINDERSunita Singh(P),|9870140589 indolexlaw@gmail.co [23-01-2026
KUMAR m

EX [Execution (Comm)/44/2026 [24-01-2026 Hari Om Aggarwal Vs ChandralekhaMamta 0650941688 sumitsama@gmail.co [23-01-2026
Constructions Pvt Ltd sarna(P), m

OMP (1) OMP (I) (COMM)/310/2026 [24-01-2026 IAXIS BANK LTD Vs NARENDRASunita Singh(P),|9870140589 indolexlaw@gmail.co [23-01-2026
SINGH m

OMP (I) OMP (I) (COMM)/311/2026 [24-01-2026 IAXIS BANK LTD Vs PREM KUMAR [Sunita Singh(P),|9870140589 indolexlaw@gmail.co [23-01-2026

m
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ICS (COMM)/102/2026 24-01-2026 IM/s Vason Printopack Pvt Ltd VsManeesh 9911315304 ascentlawfirm@gmail|23-01-2026
M/s Vardhman Home AppliancesGumber(P), .com
Ltd
CS CS (COMM)/103/2026 24-01-2026 M/s Vason Printopack Pvt Ltd VsManeesh 0911315304 ascentlawfirm@gmail|23-01-2026
Chirag Ahuja Proprietor of M/siGumber(P), .com
Golden Bakes
EX ExCOMM - Award by Arbj4-01-2026 Kotak Mahindra Bank Ltd VsMAYANK 9999631644 IMAYANK 23-01-2026
Comm/17/2026 INAMITA MAHAJAN(P), MAHAJANOS@YAH
00.COM
OMP (1) OMP (I) (COMM)/340/2026 [27-01-2026 IAXIS BANK LIMITED Vs SHAWETASANJEEV 0717028845 litigation@sreslegal.c [23-01-2026
MADAN PATHAK(P), om
OMP (1) OMP (1) (COMM)/341/2026 [27-01-2026 IAXIS BANK LIMITED Vs AMAN SANJEEV 9717028845 litigation@sreslegal.c [23-01-2026
PATHAK(P), om
OMP (I) OMP (I) (COMM)/342/2026 [27-01-2026 IAXIS BANK LIMITED Vs AMITISANJEEV 9717028845 litigation@srceslegal.c [23-01-2026
KUMAR CHAURASIA PATHAK(P), om
OMP (1) IOMP (1) (COMM)/343/2026 [27-01-2026 IJAXIS BANK LIMITED Vs PRAMOD [SANJEEV 9717028845 litigation@sreslegal.c [23-01-2026
KUMAR PATHAK(P), om
OMP (1) OMP (I) (COMM)/336/2026 [27-01-2026 IAXIS BANK LIMITED Vs ASHU [SANJEEV 9717028845 litigation@srcslegal.c [23-01-2026
CHOUDHARY PATHAK(P), om
OMP (I) OMP (1) (COMM)/339/2026 [27-01-2026 IAXIS BANK LIMITED Vs MOHD [SANJEEV 9717028845 litigation@sreslegal.c [23-01-2026
TAHIR PATHAK(P), om
OMP (1) IOMP (I) (COMM)/359/2026 [28-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.c [27-01-2026
RANJEET SINGH PATHAK(P), om
OMP (1) OMP (I) (COMM)/361/2026 [28-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.c [27-01-2026
RATAN SINGH VERMA AND ANR |PATHAK(P), om
CS CS (COMM)/110/2026 28-01-2026 ICANARA BANK Vs RANBIR SINGHICHITRA 9212888057 chitramalhotrasobti@}27-01-2026
PROP M/S STIVAN INFRATECHMALHOTRA(P), gmail.comb
IPROJECTS
OMP (I) IOMP (I) (COMM)/358/2026 [28-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.c [27-01-2026

SHUBHAM JAIN

PATHAK(P),

om
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IPANEL DECORATIVE PVT LTD

OMP (I) IOMP (I) (COMM)/360/2026 [28-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [27-01-2026
SHADAB KHAN AND ANR IPATHAK(P), om
EX [Execution (Comm)/48/2026 [28-01-2026 Anshul Goel Vs New LineROHIT KUMAR9810243904 RKM_MODI@REDI [27-01-2026
Information System Pvt Ltd MODI(P), FFMAIL.COM
EX [Execution (Comm)/47/2026 [28-01-2026 IAqualite Industries Private LimitedARCHIT 9599043045 legal@sigmalegal.in [27-01-2026
Vs Balaji Agency SINGHAL(P),
CS CS (COMM)/111/2026 28-01-2026 M/s Wheels Polymers Pvt Ltd VSROHAN 0810847997 [Rohan.gupta(a),enlex|27-01-2026
IM/s Macro Powertech India Pvt Ltd |GUPTA(P), .co.in
OMP (1) IOMP (I) (COMM)/373/2026 [29-01-2026 AXIS BANK LTD Vs RACHNAADV 9871040589 indolexlaw@gmail.co [28-01-2026
TYAGI DHEERAJ(P), m
OMP (I) IOMP (I) (COMM)/374/2026 [29-01-2026 IAXIS BANK LTD Vs PARMOD |ADV 9871040589 indolexlaw@gmail.co [28-01-2026
KUMAR DHEERAJ(P), m
OMP (1) IOMP (I) (COMM)/375/2026 [29-01-2026 IAXIS BANK LTD Vs SAHANROONADV 9871040589 indolexlaw@gmail.co [28-01-2026
INISHA DHEERAJ(P), m
CS CS (COMM)/116/2026 130-01-2026 PUNJAB NATIONAL BANK VsRaghav 9717610124 VSRADVISORS@GM [29-12-2025
KUNALDEEP SINGH PROPRIETORSharma(P), AIL.CO
OF M/S DASHMESH|
I[ENTERPRISES
CS CS (COMM)/119/2026 31-01-2026 Kavita Goel Proprietor of GoelMunish 0811504426 mgalawoffice@gmail. [30-01-2026
[Enterprises-- Vs Himanshu BhagatGupta(P), com
[Proprietor of Bhagat Communication
15 IMS. PREETIWEST 209 ICS(COMM) 5/2026 01.01.2026 IKG HEALTH AND FINESS PVT LTDSANJEET 8129900842 sanjetkmarofficialyy |01.01.2026
IAGARWAL GUPTA, [Extn Block IVS. KSHITIZ KOHLI KUMAR @gmail.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 CS(COMM) 6/2026 01.01.2026 STATE BANK OF INDIA VS. SANTUASHOK 9811896060 kumarashokadvocate [01.01.2026
RAM KUMAR @gmail.com
CS(COMM) 7/2026 01.01.2026 CANARA BANK VS. KAPOOR YUDHISHTER (9891251777 303yudhishtersharm |01.01.2026
SHARMA a@gmail.com
CS(COMM) 8/2026 01.01.2026 GANPATI IMPEX VS. JAI DDAFAHAD INTIAZ 9643196995 info@afparters.in 01.01.2026
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ICS(COMM) 9/2026 01.01.2026 VINTAGE CREDIT AND LEASINGGAURAV 9999797229 malhotra_gauravi97 [01.01.2026
IPVT LTD VS. DEEPAK KUMAR MALHOTRA 6@yahoo.in
OMP(I)(COMM) 8/2026 01.01.2026 IYES BANK VS. LUKMAN LALIT PANDEY (8130383143 lalitpandeyadvassociaj01.01.2026
ts@gmail.com
OMP(I)(COMM) 11/2026 01.01.2026 IYES BANK VS. BHAGWAT SINGH [LALIT PANDEY [8130383143 lalitpandeyadvassociaj01.01.2026
ts@gmail.com
OMP(I)(COMM) 13/2026 01.01.2026 IYES BANK VS. ANSHU AWASTHI [LALIT PANDEY 8130383143 lalitpandeyadvassociaj01.01.2026
ts@gmail.com
OMP(I)(COMM) 14/2026 01.01.2026 IYES BANK VS. AMIT SINGH LALIT PANDEY 8130383143 lalitpandeyadvassociaj01.01.2026
ts@gmail.com
OMP(I)(COMM) 15/2026 01.01.2026 IAXTS BANK VS. NIRMALA DEVI  [LALIT PANDEY 8130383143 lalitpandeyadvassociaj01.01.2026
ts@gmail.com
OMP(I)(COMM) 16/2026 01.01.2026 IAXIS BANK VS KAMAR JAHAN LALIT PANDEY 8130383143 lalitpandeyadvassocia|01.01.2026
ts@gmail.com
OMP(I)(COMM) 17/2026 01.01.2026 IAXIS BANK LTD VS. SHIV KUMAR[LALIT PANDEY (8130383143 lalitpandeyadvassociaj01.01.2026
SINGH ts@gmail.com
IOMP(I)(COMM) 18/2026 01.01.2026 HDFC BANK VS. SANDEEP KUMAR|LALIT PANDEY [8130383143 lalitpandeyadvassocia|01.01.2026
ts@gmail.com
CS(COMM) 19/2026 05.01.2026 SOPHISTICATED INDUSTIALAMRENDRA 9599801188 globalvisionlawoffice [05.0.2026
IMATERIALS ANALYTIC LABS KUMAR DUBEY| @gmail.com
OMP(I)(COMM) 38/2026 05.01.2026 IAXIS BANK LTD VS. NAVEEN SUNITA SINGH|9871040589 indolexlaw@gmail.co [05.01.2026
m
OMP(I)(COMM) 39/2026 05.01.2026 AXIS BANK LTD VS. JASPALSUNITA SINGH 9871040589 indolexlaw@gmail.co [05.01.2026
SINGH m
OMP(I)(COMM) k40/2026 05.01.2026 AXIS BANK LTD VS.SUNITA SINGH 9871040589 indolexlaw@gmail.co [05.01.2026

RAMKHELAWAN YADAV

m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

OMP(I)(COMM) 72/2026 06.01.2026 IAXIS BANK LTD VS. SHALINILALIT PANDEY 8130383143 lalitpandeyadvassocia|06.01.2026
[KUMARI ts@gmail.com
OMP(I)(COMM) 73/2026 06.01.2026 IAXIS BANK LTD VS. AJAB SINGH [LALIT PANDEY 8130383143 lalitpandeyadvassocia|06.01.2026
ts@gmail.com
OMP(I)(COMM) 80/2026 07.01.2026 IAXIS BANK LTD VS. FAISAL KHAN [SUNITA SINGH 9871040589 indolexlaw@gmail.co [07.01.2026
m
ICS(COMM) 27/2026 07.01.2026 SUSHIL MALIK VS. PM SHRIDEEPANSHU [9582031833 gdeepanshizs@gmail |07.01.2026
KENDRIYA VIDYALAYA GUPTA .com
ICS(COMM) 28/2026 07.01.2026 IDIKSHA CREATION VS.SAHIL KAKKAR[7838276040 adv.sahilkakkar@gm [07.01.2026
ENLIGHTEN BOOK SHOP lail.com
OMP(I)(COMM) 92/2026 08.01.2026 TSC FINSERV PVT LTD VS. SHIV[LALIT PANDEY 8130383143 lalitpandeyadvassocia|08.01.2026
IMOTORS ts@gmail.com
ICS(COMM) K10/2026 09.01.2026 IANIL VIJAY PARTNER AND SPAAMIT TAYAL (9818033445 amit.tyal23@gmail.co{09.01.2026
IVS. RAWMART MATERIAL m
SOLUTIONS
OMP(I)(COMM) 94/2026 09.01.2026 IAXIS BANK LTD VS. YOGENDRAILALIT PANDEY (8130383143 lalitpandeyadvassocia|09.01.2026
RATHOR ts@gmail.com
OMP(I)(COMM) 95/2026 09.01.2026 IAXIS BANK LTD VS. SANJEET LALIT PANDEY (8130383143 lalitpandeyadvassocia|09.01.2026
ts@gmail.com
OMP(I)(COMM) 96/2026 09.01.2026 IAXIS BANK LTD VS. SARTAJ KHAN|LALIT PANDEY (8130383143 lalitpandeyadvassocia|09.01.2026
ts@gmail.com
OMP(I)(COMM) 98/2026 00.01.2026 IAXIS BANK LTD VS. SEEMALALIT PANDEY 8130383143 lalitpandeyadvassocia[09.01.2026
MAHESHWARI ts@gmail.com
OMP(I)(COMM) 110/2026 12.01.2026 IAXIS BANK LTD VS. NARENDRALALIT PANDEY 8130383143 lalitpandeyadvassociaf12.01.2026
KUMAWAT ts@gmail.com
IMISC. DJ 34/2026 12.01.2026 IASHOK JAWA VS. LUXUR CABLESMANISH 09811217760 manishbatray77@gm [12.01.2026

PVT LTD

YADAV

ail.com
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OMP(I)(COMM) 130/2026 13.01.2026 IAXIS BANK LTD VS. SATENDRASANJEEV 9717028845 litigation@sreslegal.c [13.01.2026
VERMA IPATHAK om

OMP(I)(COMM) 131/2026 13.01.2026 IAXIS BANK LTD VS. NADIM ALI  [SANJEEV 0717028845 litigation@sreslegal.c [13.01.2026

PATHAK om

OMP(I)(COMM) 132/2026 13.01.2026 AXIS BANK LTD VS. SUNILSUNITA SINGH 9871040589 indolexlaw@gmail.co [13.01.2026
IKUMAR BENIWAL m

ICS(COMM) k49/2026 13.01.2026 IMANGLAM DECORS INDIA PVTABHISHEK 9999795396 advabhisheksaini@g [13.01.2026
LTD VS. SHIV SHAKTI TIMNBERSAINI mail.com
IAND PLYWOOD

ICS(COMM) 53/2026 14.01.2026 BHAVNA ENTERPRISES VS.SONALI 8826363007 officeofadvocatesonal [14.01.2026
IDEENA DAYAL UPADHYAYTIWARY i@gmail.com
I[HOSPITAL

OMP(I)(COMM) 164/2026 15.01.2026 IAXIS BANK LTD VS. ABHISHEKSUNITA SINGH 9871040589 indolexlaw@gmail.co [15.01.2026
CHAND SRIVASTAVA m

OMP(I)(COMM) 165/2026 15.01.2026 IAXIS BANK LTD VS. JANE AALAM [SUNITA SINGH 9871040589 indolexlaw@gmail.co [15.01.2026

m

OMP(I)(COMM) 166/2026 15.01.2026 IAXIS BANK LTD VS. MANOJLALIT PANDEY (8130383143 lalitpandeyadvassociaft5.01.2026
DANGI ts@gmail.com

CS(COMM) 55/2026 15.01.2026 VINOX PROFESSIONAL PVT LTDVIBHAV KALRA8851857029 kalratax.legal @gmail. [15.01.2026
IVS. PANDEYJEE FOODS com

CS(COMM) 56/2026 15.01.2026 SHRI RADHA VALLABHAMIT 9810954389 amitsandujagg@gamil15.01.2026
IENTERPRISES SANDUJA l.com

ICS(COMM) 63/2026 16.01.2026 PUNJAB NATIONAL BANK VS.MADHAV KR{7838808850 pathakmadhav17588 [16.01.2026
KISHAN LAL PATHAK @gmail.com

OMP(I)(COMM) 184/2026 16.01.2026 IAXIS BANK LTD VS. UPENDRALALIT PANDEY 8130383143 lalitpandeyadvassocia[16.01.2026
SINGH ts@gmail.com

OMP(I)(COMM) 185/2026 16.01.2026 AXIS BANK LTD VS. UMESHSUNITA SINGH 9871040589 indolexlaw@gmail.co [16.01.2026

KUMAR VERMA

m
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OMP(I)(COMM) 186/2026 16.01.2026 IAXIS BANK LTD VS. SUGGAN S. OSUNITA SINGH 9871040589 indolexlaw@gmail.co [16.01.2026
SAGAR m
OMP(I)(COMM) 187/2026 16.01.2026 IAXIS BANK LTD VS. AVDHESH|SUNITA SINGH 9871040589 indolexlaw@gmail.co [16.01.2026
GODHAN m
OMP(I)(COMM) 184/2026 16.01.2026 AXIS BANK LTD VS. SANKITLALIT PANDEY 8130383143 lalitpandeyadvassociaj16.01.2026
KUMAR ts@gmail.com
OMP(I)(COMM) 243/2026 19.01.2026 IAXIS BANK LTD VS. AMANSUNITA SINGH 9871040589 indolexlaw@gmail.co [19.01.2026
IAGARWAL VS m
OMP(I)(COMM) 244/2026 19.01.2026 IAXIS BANK LTD VS. FARZ AHMAD [SUNITA SINGH 9871040589 indolexlaw@gmail.co [19.01.2026
m
OMP(I)(COMM) 245/2026 19.01.2026 IAXTS BANK LTD VS. VIJAY SINGH [SUNITA SINGH 9871040589 indolexlaw@gmail.co [19.01.2026
m
OMP(I)(COMM) 246/2026 20.01.2026 SHRIRAM FINANCE VS. RAHULMANOJ 20.01.2026
KUMAR KUMAR
OMP(I)(COMM) 247/2026 20.01.2026 IAXIS BANK LTD VS. SARASWATI |SUNITA SINGH 9871040589 indolexlaw@gmail.co [20.01.2026
m
IOMP(I)(COMM) 248/2026 20.01.2026 IAXIS BANK LTD VS. SATINDER[LALIT PANDEY 8130383143 lalitpandeyadvassocia[20.01.2026
KAUR ts@gmail.com
OMP(I)(COMM) 249/2026 20.01.2026 IAXIS BANK LTD VS. SUJEETLALIT PANDEY 8130383143 lalitpandeyadvassocia[20.01.2026
IPRATAP SINGH ts@gmail.com
OMP(I)(COMM) 272/2026 21.01.2026 I[HDFC BANK VS. KAILASH KUMAR [LALIT PANDEY 8130383143 lalitpandeyadvassociaj21.01.2026
ts@gmail.com
OMP(I)(COMM) 273/2026 21.01.2026 I[HDFC BANK VS. AACHRITYAGI [LALIT PANDEY 8130383143 lalitpandeyadvassocia[21.01.2026
ts@gmail.com
OMP(I)(COMM) 274/2026 21.01.2026 I[HDFC BANK VS. KAPIL KUMAR  [LALIT PANDEY 8130383143 lalitpandeyadvassocia[21.01.2026

ts@gmail.com
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OMP(I)(COMM) 275/2026 21.01.2026 HDFC BANK VS. JITENDRALALIT PANDEY 8130383143 lalitpandeyadvassocia[21.01.2026
TIWARI ts@gmail.com
IOMP(I)/(COMM) 276/2026 21.01.2026 I[HDFC BANK VS. DURGA THAKUR [LALIT PANDEY 8130383143 lalitpandeyadvassocia[21.01.2026
ts@gmail.com
ICS(COMM) 89/2026 22.01.2026 BTB MARKETING PVT LTD VS.SHERYA 9650644055 advraghavseth@gmai [22.01.2026
MANGALAM FOODS ANDVERMA l.com
BEVERAGES
ICS(COMM) 90/2026 22.01.2026 MAX ENGINEERING ANDRANJAN 0868941046 22.01.2026
IAUTOMATION VS. INNOVATIVEKUMAR
ICONTROLS
OMP(I)(COMM) 289/20269 22.01.2026 AXIS BANK LTD VS. KULWANTISUNITA SINGH 9871040589 indolexlaw@gmail.co [22.01.2026
SINGH m
OMP(I)(COMM) 200/2026 22.01.2026 IAXIS BANK LTD VS. LOVENISHSUNITA SINGH 9871040589 indolexlaw@gmail.co [22.01.2026
SHARMA m
OMP(I)(COMM) 291/2026 22.01.2026 HDFC BANK VS. GUDDI DEVI LALIT PANDEY 8130383143 lalitpandeyadvassociaj22.01.2026
ts@gmail.com
CS(COMM) 95/2026 23.01.2026 VINAY JAIN VS. GEONARCHIT 0599043045 legal@sigmalegal.in [23.01.2026
INTERNATIONAL PVT LTD SINGHAL
CS(COMM) 96/2026 23.01.2026 IBANK OF BARODA VS. URMILA [DEEPA GUPTA [9312292558 IAdvocatedeepa.gupta [23.01.2026
@gmail.com
CS(COMM) 106/2026 27.01.2026 CANARA BANK VS. MAHESH KRICHITRA 9212888057 chitamalhotrasobti@ [27.01.2026
SHARMA IMALHOTRA gmail.com
OMP(I)(COMM) 325/2026 27.01.2026 IAXIS BANK LTD VS. MOHD.SANJEEV 0717028845 LItigation@srcslegal. [27.01.2026
SABLU PATHAK com
OMP(I)(COMM) 326/2026 27.01.2026 AXIS BANK LTD VS. MANISHSANJEEV 9717028845 ILItigation@srcslegal. [27.01.2026
KUMR PATHAK com
OMP(I)(COMM) 327/2026 27.01.2026 IAXIS BANK LTD VS. IRSHAD SANJEEV 9717028845 Lltigation@srcslegal. [27.01.2026
PATHAK com
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OMP(I)(COMM) 328/2026 27.01.2026 IAXIS BANK LTD VS. SOM PAL SANJEEV 9717028845 ILItigation@srcslegal. [27.01.2026
IPATHAK com
OMP(I)(COMM) 320/2026 27.01.2026 IAXIS BANK LTD VS. SIDHANT SANJEEV 0717028845 [LItigation@srcslegal. [27.01.2026
PATHAK com
OMP(I)(COMM) 330/2026 27.01.2026 IAXIS BANK LTD VS. HARUN ALI [SANJEEV 9717028845 [LItigation@srcslegal. [27.01.2026
IPATHAK com
OMP(I)(COMM) 331/2026 27.01.2026 IAXIS BANK LTD VS. NARESHSANJEEV 0717028845 ILItigation@srcslegal. [27.01.2026
KUMAR BARALA PATHAK com
OMP(I)(COMM) 332/2026 27.01.2026 IAXIS BANK LTD VS. AHSANSANJEEV 9717028845 [LItigation@srcslegal. [27.01.2026
MALIK PATHAK com
OMP(I)(COMM) 333/2026 27.01.2026 IAXIS BANK LTD VS. MANDEEPSANJEEV 9717028845 ILItigation@srcslegal. [27.01.2026
SINGH PATHAK com
ICS(COMM) 109/2026 28.01.2026 ICANARA BANK VS. TARUN GUPTA CHITRA 9212888057 chitamalhotrasobti@ [28.01.2026
MALHOTRA gmail.com
OMP(I)(COMM) 350/2026 28.01.2026 IDFC BANK LTD VS. PARAMJEETSANJEEV 9717028845 [LItigation@srcslegal. [28.01.2026
SINGH PATHAK com
OMP(I)(COMM) 351/2026 28.01.2026 IDFC BANK LTD VS. RAJNISHSANJEEV 0717028845 LItigation@srcslegal. [28.01.2026
KUMAR PANDEY PATHAK com
OMP(I)(COMM) 352/2026 28.01.2026 IDFC BANK LTD VS. MUJAMMILSANJEEV 0717028845 [LItigation@srcslegal. [28.01.2026
INAZRUDDIN PATHAK com
OMP(I)(COMM) 353/2026 28.01.2026 IDFC BANK LTD VS. ANIL KUMARSANJEEV 0717028845 LItigation@srcslegal. [28.01.2026
IAGGARWAL PATHAK com
OMP(I)(COMM) 354/2026 28.01.2026 IDFC BANK LTD VS. SUNEELSANJEEV 9717028845 [LItigation@srcslegal. [28.01.2026
IKUMAR PAL PATHAK com
OMP(I)(COMM) 370/2026 20.01.2026 IAXTS BANK LTD VS. YADVENDER [SUNITA SINGH 9871040589 indolexlaw@gmail.co [29.01.2026

m
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Vs MKG Smart Ventures

Sharma(P),

OMP(I)(COMM) 371/2026 20.01.2026 IAXIS BANK LTD VS. TARANJEET|SUNITA SINGH 9871040589 indolexlaw@gmail.co [29.01.2026
SINGH m
OMP(I)(COMM) 372/2026 29.01.2026 IAXIS BANK LTD VS. SATBIRSUNITA SINGH 9871040589 indolexlaw@gmail.co [29.01.2026
ISINGH SOROUT m
ICS(COMM) 109/2026 130.01.2026 PUNJAB NATIONAL BANK VS.RAGHAV 9717610124 wsradvisors@gmail.co30.01.2026
DEEPA AHUJA SHARMA m
16 ISH. RAGHUBIRWEST 203 OMP (I) (COMM)/7/2026  |03-01-2026 IYES BANK LTD Vs TESLA POWERKARTIK 0411808617 legai@Katvalassociat
SINGH, DISTRICT] [Extn Block USA INC KUMAR(P), les.com
JUDGE
(COMMERCIAL
ICOURT)-03 OMP (I) (COMM)/12/2026 |03-01-2026 Yes Bank Ltd Vs JAGJIT SINGH ADV. LALIT]8130383148 lalitpandayadvassocial29-12-2025
PANDEY(P), tes@gamil.com
CS (COMM)/2/2026 03-01-2026 On Clouds GmbH Vs R R SalesShravan 6201970125 -
Corporation And Ors Bansal(P), unitedmark@uniteda
ndunited.com
CS (COMM)/3/2026 03-01-2026 ISKYWAYS AIR SERVICES LIMITEDNeeraj 0811267045 info@juslawoffices.co
Vs SPACE FREIGHT SOLUTIONSGupta(P),
PVT LTD
CS (COMM)/4/2026 03-01-2026 State Bank Of India Vs RAHULAshok 9811896060 lkumarashokadvocate
KUMAR Kumar(P), @gamail.com
OMP (I) (COMM)/6/2026  |03-01-2026 IYES BANK LTD Vs KAPIL KUMAR [KARTIK 9411808617 legai@Katvalassociat [29-12-2025
KUMAR(P), les.com
CS (COMM)/1/2026 03-01-2026 VINTAGE CREDIT AND LEASINGGAURAV 9999797229 malhotra_gauravig7 [30-12-2026
PVT LTD Vs BHARAT SINGH MALHOTRA(P), 6@yahoo.co.in
CS (COMM)/18/2026 05-01-2026 Shree  Enterprises Vs  RamaKESHAV 0716442809 mudgilkesha1@gamaij03-01-2026
[Engineering Works MUDGIL(P), l.com
[Execution (Comm)/2/2026 [06-01-2026 Vijay Bansal Vs S D Engineers SANJAY 05-01-2026
IGUPTA(P),
CS (COMM)/24/2026 06-01-2026 IMS DCC INFRA PRIVATE LIMITEDVikas 9971000296 vikasadvocate.sharmalo5-01-2026

@gamil.com
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OMP (I) (COMM)/81/2026 [07-01-2026 IYES BANK LTD Vs RUSTAM FAZARANANJAY 06-01-2026
MOHD SINGH(P),
ICS (COMM)/52/2026 13-01-2026 Allied Concepts India PrivateDevender 12-01-2026

ILimited Vs DSR India Infracom Pvt|
ILtd

Singh(P),

IOMP (1) (COMM)/149/2026 [13-01-2026 IAXIS BANK LIMITED Vs RAZIA [SANJEEV 9717028845 litigation@srcsleqal.c [12-01-2026
BEGUM IPATHAK(P), om

CS (COMM)/58/2026 15-01-2026 PARVINDER SINGH ARORA VsShreshth 0871206484 shreshth@lawkins.in [13-01-2026
CWS ELECTROTECH PVT LTD Jain(P),

OMP (I) (COMM)/196/2026 [16-01-2026 IAXIS BANK LTD Vs VINOD SINGH ADV 15-01-2026

DHEERAJ(P),

CS (COMM)/65/2026 16-01-2026 IKCT TRADING P LTD Vs Triple 99gNaveen 0810833833 naveensharmalegal @ [15-01-2026
Retail Pvt Ltd Sharma(P), gamil.com

CS (COMM)/72/2026 17-01-2026 KCT TRADING P LTD Vs DevikaNaveen 0810833833 naveensharmalegal @ [16-01-2026
Banerjee Sharma(P), gamil.com

CS (COMM)/71/2026 17-01-2026 MS RAJKAMAL PLYWOOD INDIAATUL 0811333939 16-01-2026
P LTD Vs MS EMPATHY INFRAKHARBANDA(P
IAND ENGINEERING PVT LTD D,

CS (COMM)/74/2026 19-01-2026 PUNJAB NATIONAL BANK VsParikshit 0868873936 pmahipalog@gamil.c [17-01-2026
PALAK ARYA Mabhipal(P), om

CS (COMM)/83/2026 20-01-2026 VENTILATION SYSTEMS INDIASAHIL JAIN(P),[8278371555 jainsahil1991@yahoo.[19-01-2026
PRIVATE LIMITED Vs HILTON| com
IPRECISIONS LIMITED

CS (COMM)/82/2026 20-01-2026 MS SAMCHEM INDIA PRIVATEANUJ KUMAR?7973981758 19-01-2026
LIMITED Vs M/S ASMIC INDIA SHARMAC(P),

OMP (I) (COMM)/266/2026 [20-01-2026 IAXIS BANK LTD Vs ANUJ SHONAKSunita Singh(P), 19-01-2026

OMP (I) (COMM)/267/2026 [21-01-2026 Orix Leasing and Financial ServicesABID 20-01-2026

India Ltd Vs Diwakar Lal

IAHMAD(P),
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SHARMA

Kakkar(P),

Misc DJ/79/2026 21-01-2026 MS GAUTAM WINES PVT LTD VSAKSHITA 20-01-2026
MS MILLENNIUMSHARMA(P),
INFRAENGINEERS PVT LTD

IOMP (I) (COMM)/288/2026 [22-01-2026 AXIS BANK LTD Vs KARAN [Sunita Singh(P), 21-01-2026
CHUGH

CS (COMM)/87/2026 22-01-2026 CANARA BANK Vs SABINDERAshok 21-01-2026
SINGH Kakkar(P),

CS (COMM)/88/2026 22-01-2026 CANARA BANK Vs GAURAVAshok 21-01-2026

OMP (I) (COMM)/285/2026

22-01-2026

HDFC BANK LTD Vs ABHISHEKADV. LALIT

8130383148

lalitpandayadvassociaj21-01-2026

SHARMA

PATHAK(P),

MEHROTRA PANDEY(P), tes@gamil.com

OMP (I) (COMM)/286/2026 [22-01-2026 IAXIS BANK LTD Vs DEVENDRAADV 21-01-2026
ICONSTRUCTION CO DHEERAJ(P),

IOMP (I) (COMM)/287/2026 [22-01-2026 IAXIS BANK LTD Vs DEEPAK ADV 21-01-2026
IBAJAJ DHEERAJ(P),

CS (COMM)/93/2026 23-01-2026 Harmeet Singh Chawla Vs KnewtonGursimar 9910266125 gusimarsadana@yah [22-01-2026
IAcademy Softech Solution Pvt Ltd  [Singh(P), 00.in

Misc DJ/88/2026 23-01-2026 DINESH KUMAR AGGARWAL Vs[Khushi 22-01-2026
MTHE HARDWARE SHOP wverma(P),

OMP (1) (COMM)/315/2026 [27-01-2026 IAXTS BANK LIMITED VsSANJEEV 9717028845 litigation@sresleqal.c [24-01-2026
IHARJINDER SINGH PATHAK(P), om

OMP (I) (COMM)/316/2026 [27-01-2026 IAXIS BANK LIMITED Vs ZIAULSANJEEV 0717028845 litigation@srcsleqal.c [24-01-2026
IRASOOL PATHAK(P), om

OMP (I) (COMM)/317/2026 [27-01-2026 IAXTS BANK LIMITED Vs ANURAG [SANJEEV 0717028845 litigation@sresleqal.c [24-01-2026
SRIVASTAVA PATHAK(P), om

OMP (I) (COMM)/318/2026 [27-01-2026 IAXIS BANK LIMITED Vs VIKAS [SANJEEV 9717028845 litigation@srcesleqal.c [24-01-2026

om
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OMP (I) (COMM)/319/2026 [27-01-2026 IAXIS BANK LIMITED VSSANJEEV 0717028845 litigation@sresleqal.c [24-01-2026
SATENDRA VERMA IPATHAK(P), om

OMP (I) (COMM)/320/2026 [27-01-2026 IAXIS BANK LIMITED Vs VANDANAISANJEEV 0717028845 litigation@sresleqal.c [24-01-2026
PATHAK(P), om

OMP (1) (COMM)/321/2026 [27-01-2026 IAXIS BANK LIMITED Vs NADIMSANJEEV 9717028845 litigation@sresleqal.c [24-01-2026
IALI IPATHAK(P), om

OMP (I) (COMM)/322/2026 [27-01-2026 IAXIS BANK LIMITED VSSANJEEV 0717028845 litigation@sresleqal.c [24-01-2026

MEENAKSHI SINGH CHAUHAN  |PATHAK(P), om

CS (COMM)/105/2026 27-01-2026 INFIPEX LLP Vs KIDSNKARTSAditi singhal(P), 24-01-2026
TOYS LIMITED AND OTHERS

OMP (I) (COMM)/314/2026 [27-01-2026 IAXIS BANK LIMITED Vs ARJUN [SANJEEV 9717028845 litigation@sresleqal.c [24-01-2026
GOEL PATHAK(P), om

IOMP (I) (COMM)/345/2026 [28-01-2026 IDFC FIRST BANK LIMITED VSSANJEEV 9717028845 litigation@sresleqal.c [24-01-2026
ROHIT JAIN PATHAK(P), om

IOMP (I) (COMM)/348/2026 [28-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcsleqal.c [27-01-2026
VERSHA HEMRAJ SINGH PATHAK(P), om

IOMP (I) (COMM)/349/2026 [28-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sresleqal.c [27-01-2026
SOMBIR JAIBAGWAN PATHAK(P), om

IOMP (I) (COMM)/347/2026 [28-01-2026 IDFC FIRST BANK LIMITED Vs MDSANJEEV 0717028845 litigation@sresleqal.c [27-01-2026
SHAMSUL BARI PATHAK(P), om

IOMP (I) (COMM)/346/2026 [28-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcsleqal.c [27-01-2026
DEEPAK BANSAL PATHAK(P), om

OMP (I) (COMM)/368/2026 [29-01-2026 IAXIS BANK LTD Vs BABULALADV 28-01-2026
IPANCHAL DHEERAJ(P),

CS (COMM)/113/2026 20-01-2026 BK GEE PROJECTS LLP Vs SABZARAshima 9717173272 singhalawchambers@[28-01-2026

IAHMAD BHATT

Gupta(P),

gamil.com
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17 ISH. HARISH 202 CS (COMM) CS (COMM)/14/2026 03-01-2026 LAL OIL AND GENERAL MILLSARCHIT 05909043045 Legalasigmalegal.in [27.12.2025
[KUMAR, [Extn Block PVT LTD Through its AR VsSINGHAL
[IDISTRICT JUDGE IMODERN KNIT WORKS PVT LTD
(COMMERCIAL-04)
IOMP (I) (COMM.) OMP (I) (COMM.)/27/2026 [03-01-2026 IAXIS BANK LTD Vs ANKIT KUMAR [LALIT PANDEY [8130383143 LALITPANDEYADV (30.12.2025
@GMAIL.COM
(OMP (I) (COMM.) OMP (I) (COMM.)/28/2026 [03-01-2026 IYes Bank Ltd Vs VINOD KUMARILALIT PANDEY [8130383143 LALITPANDEYADV [30.12.2025
SINGH @GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/29/2026 [03-01-2026 IJAXIS BANK LTD Vs SHAN AHMAD [LALIT PANDEY [8130383143 LALITPANDEYADV (30.12.2025
@GMAIL.COM
(OMP (I) (COMM.) IOMP (I) (COMM.)/30/2026 [03-01-2026 IYes Bank Ltd Vs KAMAL AHMAD [LALIT PANDEY [8130383143 LALITPANDEYADV [30.12.2025
@GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/31/2026 [03-01-2026 IAXIS BANK LTD Vs RAVINDRALALIT PANDEY 8130383143 LALITPANDEYADV (30.12.2025
KUMAR SINGH @GMAIL.COM
CS (COMM) ICS (COMM)/20/2026 05-01-2026 RENU CHOWDHARY Vs MAGICVINOD 9891 081919 Vinodkhanna- 22.12.2025
IEYA DEVELPERS PVT LTD KHANNA 24 @rediffmail.com
IOMP (I) (COMM.) IOMP (I) (COMM.)/49/2026 [05-01-2026 TSC FINSERV PRIVATE LIMITEDLALIT PANDEY 8130383143 LALITPANDEYADV [03.01.2026
Vs SHIV MOTORS Through its @GMAIL.COM
Proprietor MAHADEV VITTHAL|
ZARANDE
OMP (I) (COMM.) OMP (I) (COMM.)/50/2026 [05-01-2026 IAXIS BANK LTD Vs JANKI DEVI  [LALIT PANDEY 8130383143 LALITPANDEYADV [03.01.2026
@GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/51/2026 [05-01-2026 [AXIS BANK LTD Vs AWDHESH  |[LALIT PANDEY (8130383143 LALITPANDEYADV [03.01.2026
@GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/52/2026 [05-01-2026 IAXIS BANK LTD Vs GURAVTARLALIT PANDEY (8130383143 LALITPANDEYADV [03.01.2026
SINGH @GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/53/2026 [05-01-2026 AXIS BANK LTD Vs LALBIHARILALIT PANDEY|[8130383143 LALITPANDEYADV (03.01.2026
SAHANI @GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/69/2026 [06-01-2026 IAXIS BANK LTD Vs JOGINDERDHEERAJ 8920586266 INDOLEXLAW@GM [03.01.2026
KUMAR DHIMAN AIL.COM
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OMP (I) (COMM.) IOMP (I) (COMM.)/70/2026 [06-01-2026 AXIS BANK LTD Vs KAPIL 8920586266 INDOLEXLAW@GM [03.01.2026
TEWATIA IAIL.COM

OMP (I) (COMM.) OMP (I) (COMM.)/71/2026 [06-01-2026 IAXIS BANK LTD Vs SHAHIL DHEERAJ 8920586266 INDOLEXLAW@GM [03.01.2026

IAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/75/2026 [06-01-2026 IAXIS BANK LTD Vs AYUB KHANDHEERAJ 8920586266 INDOLEXLAW@GM [03.01.2026
IMANSURI IAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/76/2026 [06-01-2026 IAXIS BANK LIMITED VsDHEERAJ 8920586266 INDOLEXLAW@GM [03.01.2026
HARPREET SINGH IAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/77/2026 [06-01-2026 IAXIS BANK LTD Vs MANJITDHEERAJ 8920586266 INDOLEXLAW@GM [03.01.2026
SINGH AIL.COM

CS (COMM) CS (COMM)/31/2026 07-01-2026 IBANK OF INDIA Vs DALJIT SINGH AMRINDER 99 I 0717081 advamrendra22@gm [23.12.2025

INATH SUKLA lail.com

CS (COMM) CS (COMM)/32/2026 07-01-2026 SUNGOLD TRADE PVT LTD VsSUHAIL KHAN |9711190300 suhailkhanadV@gmail26.12.2025
CHEVISANCE SHIPPING PVT LTD| l.com
THROUGH ITS MANAGING
IDIRECTOR

CS (COMM) CS (COMM)/33/2026 07-01-2026 IDWARKESH DIAMONDS PVT LTDMOHIT 9999495500 mongahk@yahoo.co [05.01.2025
Vs AMIT BHOLA MONGA m

IOMP (I) (COMM.) OMP (I) (COMM.)/87/2026 [07-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@srcslegal.c [26.11.2025
IAJAY KAPOOR PATHAK om

OMP (I) (COMM.) OMP (I) (COMM.)/88/2026 [07-01-2026 IAXIS BANK LIMITED Vs RAJESHLALIT PANDEY 8130383143 LALITPANDEYADV [21.11.2025
KUMAR YADAV @GMAIL.COM

IOMP (I) (COMM.) IOMP (I) (COMM.)/89/2026 [07-01-2026 IAXIS BANK LIMITED Vs KISHAN [LALIT PANDEY [8130383143 LALITPANDEYADV [09.12.2025
LAL @GMAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/90/2026 [07-01-2026 IAXIS BANK LTD Vs PRASHANTLALIT PANDEY 8130383143 LALITPANDEYADV [09.12.2025
KUMAR @GMAIL.COM

OMP (I) (COMM.) OMP (COMM.)/1/2026 08-01-2026 Holy Heart Presidency School VSYAKSHU 0211462592 sadashivlegalassociat [10.12.2025
Mindler Education Private Limited |JINDAL es@gmail.com
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CS (COMM) CS (COMM)/34/2026 08-01-2026 STATE BANK OF INDIA VsADAITA 9999132159 akroutadvocate@gmal23.12.2025
INARESH KUMAR KUMAR ROUT il.com
CS (COMM) CS (COMM)/38/2026 08-01-2026 Indian Bank Vs Asha Subodh Kumang811375940 05.01.2026
Singh advsubodhkumarsing
h@gmail.com
CS (COMM) CS (COMM)/41/2026 09-01-2026 Amit Kapur Vs Gurpreet Singh/ Dhruv Wahi 0811027486 24.12.2025
Bhatia amitkapur1973@gma
il.com
IOMP (I) (COMM.) IOMP (I) (COMM.)/103/2026 |09-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 0717028845 litigation@sreslegal.c [20.12.2026
GITA NAND PATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/104/2026 [09-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [20.12.2026
IDEEPAK KUMAR PATHAK om
OMP (I) (COMM.) OMP (I) (COMM.)/105/2026 |09-01-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.c [20.12.2026
SARWAN KUMAR PATHAK om
OMP (I) (COMM.) OMP (I) (COMM.)/106/2026 [09-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [20.12.2026
IDIMPLE BAJAJ PATHAK om
OMP (I) (COMM.) IOMP (I) (COMM.)/107/2026 |09-01-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@srceslegal.c [20.12.2026
INITIN KUMAR PATHAK om
CS (COMM) CS (COMM)/44/2026 12-01-2026 State Bank Of India Vs ASLEMASHOK 081189606 lkumarashokadvocate [21.01.2026
MONDAL KUMAR @gmail.coM
OMP (I) (COMM.) OMP (1) (COMM.)/120/2026 [12-01-2026 IAXIS BANK LTD Vs KAPIL KUMAR |LALIT PANDEY (8130383143 LALITPANDEYADV (08.01.2026
@GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/121/2026 [12-01-2026 IAXIS BANK LTD Vs AJEET LALIT PANDEY 8130383143 LALITPANDEYADV [08.01.2026
@GMAIL.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/122/2026 [12-01-2026 IAXIS BANK LTD Vs SYANU RAM |LALIT PANDEY (8130383143 LALITPANDEYADV (08.01.2026
@GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/123/2026 [12-01-2026 IAXIS BANK LTD Vs SHAHABAZLALIT PANDEY 8130383143 LALITPANDEYADV [08.01.2026

MUJEEB

@GMAIL.COM
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OMP (I) (COMM.) IOMP (1) (COMM.)/124/2026 [12-01-2026 AXIS BANK LTD Vs MANOJLALIT PANDEY|8130383143 LALITPANDEYADV |08.01.2026
KUMAR @GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/138/2026 [13-01-2026 IAXIS BANK LTD Vs KUSH KUMAR [LALIT PANDEY [8130383143 LALITPANDEYADV [09.01.2026
@GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/139/2026 [13-01-2026 IAXIS BANK LTD Vs MO IKBAALLALIT PANDEY 8130383143 LALITPANDEYADV [09.01.2026
IABBASI @GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/144/2026 13-01-2026 IAXIS BANK LTD Vs BANDANALALIT PANDEY 8130383143 LALITPANDEYADV [09.01.2026
DEVI @GMAIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/145/2026 [13-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@sreslegal.c [20.12.2026
IPRASHANT KOTHARI PATHAK om
OMP (I) (COMM.) OMP (I) (COMM.)/146/2026 [13-01-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.c [20.12.2026
JAIDEV DHOBI PATHAK om
CS (COMM) CS (COMM)/54/2026 14-01-2026 Apex  Healthcare through itsSONALI 8826363007 Officeof 12.01.2026
[Proprietor Vs Kalpana Chawla GovtTIWARY ladvocatesonali@gmai
Medical College through Its Director l.com
IOMP (I) (COMM.) IOMP (I) (COMM.)/163/2026 [15-01-2026 Yes Bank Ltd Vs ARSHILALIT PANDEY 8130383143 LALITPANDEYADV [13.01.2026
[ENGINEERING WORKS @GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/180/2026 [15-01-2026 IAXIS BANK LTD Vs ARTI YADAV [LALIT PANDEY 8130383143 LALITPANDEYADV [13.01.2026
@GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/181/2026 [15-01-2026 IAXIS BANK LTD Vs MAYANKLALIT PANDEY 8130383143 ILALITPANDEYADV {13.01.2026
JINDAL @GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/182/2026 16-01-2026 IAXIS BANK LTD Vs NITIN JAIN LALIT PANDEY 8130383143 LALITPANDEYADV [13.01.2026
@GMAIL.COM
OMP (I) (COMM.) OMP (I) (COMM.)/183/2026 [16-01-2026 IAXIS  BANK LTD Vs MANOJLALIT PANDEY 8130383143 LALITPANDEYADV {13.01.2026
KUMAR SINGH @GMAIL.COM
CS (COMM) CS (COMM)/66/2026 16-01-2026 OSWAAL BOOKS AND LEARNINGSANSKAR 9999239545 snblegal.litigation@g [13.01.2026
PRIVATE LIMITED Vs TELEGRAMAGGARWAL mail.com

FZ LLC
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CS (COMM) ICS (COMM)/68/2026 16-01-2026 ISWASTIK PACKAGING VSMANJIT KR /968199198 IADVMANJITPATHA [22.11.2025
BHUSHAN PACKAGING IPATHAK K@GMAIL.COM

CS (COMM) CS (COMM)/70/2026 16-01-2026 PUNJAB NATIONAL BANK VsMADHAV KR.7B3880885 15.01.2026
LALIT KUMAR(PROP OF MS CHPATHAK PATHAKMADHAV1T
[EXPORTS) 5BB@GMAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/198/2026 [16-01-2026 IAXIS BANK LTD Vs SARANJEET|LALIT PANDEY (8130383143 LALITPANDEYADV [12.01.2026
SINGH @GMAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/199/2026 16-01-2026 IAXIS BANK LTD Vs MANJEETLALIT PANDEY 8130383143 LALITPANDEYADV [12.01.2026
CHOUDHARY @GMAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/200/2026[16-01-2026 IAXIS BANK LTD Vs GHANSHYAM|LALIT PANDEY (8130383143 LALITPANDEYADV [12.01.2026
JANGID @GMAIL.COM

OMP (I) (COMM.) IOMP (I) (COMM.)/201/2026 16-01-2026 IYes Bank Ltd Vs ROHIT KRISHNA [LALIT PANDEY 8130383143 LALITPANDEYADV {12.01.2026

@GMAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/202/2026 [16-01-2026 IAXIS BANK LTD Vs SABIR SOLALIT PANDEY 8130383143 LALITPANDEYADV [12.01.2026
MEHNDI HASAN @GMAIL.COM

OMP (I) (COMM.) IOMP (I) (COMM.)/232/2026 [17-01-2026 IDFC FIRST BANK LIMITED VSSANJEEV 0717028845 litigation@sreslegal.c [20.12.2025
LEKHRAJ OMPARKASH PATHAK om

OMP (I) (COMM.) OMP (I) (COMM.)/233/2026 [17-01-2026 IAXIS BANK LTD Vs SUMIT LALIT PANDEY (8130383143 LALITPANDEYADV [12.01.2026

@GMAIL.COM

OMP (I) (COMM.) IOMP (1) (COMM.)/234/2026 [17-01-2026 IAXIS BANK LTD Vs SANDEEP |[LALIT PANDEY 8130383143 LALITPANDEYADV {12.01.2026
ISAINI @GMAIL.COM

IOMP (I) (COMM.) OMP (I) (COMM.)/235/2026 [17-01-2026 IDFC FIRST BANK LIMITED VsDHEERAJ 8920586266 INDOLEXLAW@GM (19.12.2025
MERCY TYAGI IAIL.COM

OMP (I) (COMM.) OMP (I) (COMM.)/236/2026 [17-01-2026 IDFC FIRST BANK LIMITED VsDHEERAJ 8920586266 INDOLEXLAW@GM [19.12.2025
BIJENDER SINGH AIL.COM

OMP (I) (COMM.) IOMP (I) (COMM.)/237/2026 [17-01-2026 IAXIS BANK LTD Vs SUNEEL OJHADHEERAJ 8920586266 INDOLEXLAW@GM [19.12.2025

AIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

(OMP (I) (COMM.) OMP (I) (COMM.)/238/2026 [19-01-2026 IAXIS BANK LTD Vs GAURAV 8920586266 INDOLEXLAW@GM [19.12.2025
IAIL.COM
CS (COMM) ICS (COMM)/81/2026 20-01-2026 Pravesh Bhandari Vs AshimaraRAHUL 0899218215 rahulssmalhotra@gm19.01.2026
Housing Pvt Ltd IMALHOTRA lail.com
(OMP (I) (COMM.) IOMP (I) (COMM.)/260/2026 [20-01-2026 IAXIS BANK LTD Vs RAJDHANI LALIT PANDEY 8130383143 LALITPANDEYADV [19.01.2026
@GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/261/2026 [20-01-2026 IJAXIS BANK LTD Vs RAJ KUMAR [LALIT PANDEY 8130383143 ILALITPANDEYADV [19.01.2026
@GMAIL.COM
(OMP (I) (COMM.) IOMP (I) (COMM.)/262/2026 [20-01-2026 IYes Bank Ltd Vs ASHISH GULIA LALIT PANDEY 8130383143 LALITPANDEYADV [19.01.2026
@GMAIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/284/2026 21-01-2026 HDFC BANK LTD Vs ANJULALIT PANDEY 8130383144 LALITPANDEYADV [20.01.2026
SHARMA @GMAIL.COM
OMP (I) (COMM.) IOMP (I) (COMM.)/304/2026 [22-01-2026 IAXIS BANK LTD Vs MOHAMMED DHEERAJ 8920586266 INDOLEXLAW@GM [20.01.2026
IAAFTAB AIL.COM
CS (COMM) CS (COMM)/94/2026 23-01-2026 Vason Printopack Pvt Ltd Vs QualityMANISH 9911315304 IASCENTLAWERIM [21.01.2026
Industries GUMBER @GMAIL.COM
CS (COMM) ICS (COMM)/100/2026 24-01-2026 GURU NANAK ELECTRONICSANSH 081139102 IANSHMALHOTRAD [20.01.206
(THROUGH ITS PARTNERS) Vs MMALHOTRA V@YAHOO.COM
IAND S ELECTRONICS(THROUGH
ITS PARTNERS)
OMP (I) (COMM.) OMP (1) (COMM.)/323/2026 [27-01-2026 IAXIS BANK LTD Vs MURARI LAL. [ DHEERAJ 8920586266 INDOLEXLAW@GM [20.01.2026
IAIL.COM
CS (COMM) CS (COMM)/112/2026 29-01-2026 PUNJAB NATIONAL BANK VSAVDHESH KR9810362626 akshakyal@gmail.co [24.01.2026
GULAB SINGH PROP OF M/SSHAKYA m
GULAB FINISHING
OMP (I) (COMM.) OMP (I) (COMM.)/362/2026 [29-01-2026 IAXIS BANK LIMITED Vs KASHISH SANJEEV 0717028845 litigation@srcslegal.c [20.01.2026
IBHATIA PATHAK om
OMP (I) (COMM.) IOMP (I) (COMM.)/363/2026 [29-01-2026 IAXIS BANK LIMITED Vs PARAS [SANJEEV 9717028845 litigation@srcslegal.c [20.01.2026
KOHLI PATHAK om
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OMP (I) (COMM.) IOMP (I) (COMM.)/364/2026 [29-01-2026 IDFC FIRST BANK LIMITED VsSANJEEV 9717028845 litigation@srcslegal.c [20.01.2026
LAKHWINDER SINGH IPATHAK om
IOMP (I) (COMM.) OMP (I) (COMM.)/365/2026 [29-01-2026 IAXIS BANK LIMITED VSSANJEEV 0717028845 litigation@srcslegal.c [20.01.2026
GURDARSHAN KUMAR PATHAK om
IOMP (I) (COMM.) IOMP (I) (COMM.)/366/2026 [30-01-2026 IAXIS BANK LIMITED Vs PRATIMASANJEEV 0717028845 litigation@srcslegal.c [20.01.2026
IPANDEY IPATHAK om
CS (COMM) CS (COMM)/117/2026 130-01-2026 IALUCOPANEL INDUSTRIES VsSANJAY 0968010672 LAYER.SANJAY@G [29.01.2026
JMD ENTERPRISES KUMAR IMAIL.COM
CS (COMM) CS (COMM)/118/2026 30-01-2026 Rikhab Chand Jain and Anr Vs MsMUKUL RAO [9650640008 MUKULRAO12@GM [20.12.2025
Thangapadian and Co AIL.COM
IOMP (I) (COMM.) OMP (I) (COMM.)/379/2026 [30-01-2026 IAXIS BANK LTD Vs JATIN
ICHANDRA
18 SH. RAJ KUMARWEST 210 [Execution (Comm.)/1/2026 Execution (Comm.)/1/2026 [03-01-2026 Canara Bank Vs Govind Kalra |Abhishek 9310008854 aharjika12@gmail.co [03-01-2026
TRIPATHI, [Extn Block Harjika m
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) CS (COMM)/15/2026 CS (COMM)/15/2026 03-01-2026 CORONATION DESIGNS LLP VsLOVEKESH 9873300964 lovekesh27@gmail.co 03-01-2026
VEDIKA SONI IAGGARWAL m
OMP (I) (COMM.)/32/2026 OMP (I) (COMM.)/32/2026 [05-01-2026 IAXIS BANK LTD Vs SANJIDA Saakaar Sardanal9811600007 info@saakaarsardana|05-01-2026
.com
OMP (I) (COMM.)/33/2026 IOMP (I) (COMM.)/33/2026 [05-01-2026 IAXIS BANK LTD Vs SATISHMsS.SOOD 0811786067 msssoodadvocate@g |05-01-2026
CHANDRA MISHRA mail.com
OMP (I) (COMM.)/41/2026 OMP (I) (COMM.)/41/2026 [05-01-2026 IAXIS BANK LTD Vs AMAR MISHRASachin Katyal |011-26211488 legal@Katyalassociat [05-01-2026
les.com
OMP (I) (COMM.)/42/2026 OMP (I) (COMM.)/42/2026 [05-01-2026 IAXIS BANK LTD Vs GOPAL Sachin Katyal [011-26211488 legal@Katyalassociat |05-01-2026
les.com
OMP (I) (COMM.)/43/2026 IOMP (I) (COMM.)/43/2026 [05-01-2026 AXIS BANK LTD Vs AVNISHSachin Katyal |011-26211488 legal@Katyalassociat |05-01-2026
SINGH les.com
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OMP (I) (COMM.)/44/2026 OMP (I) (COMM.)/44/2026 |05-01-2026 IYes Bank Ltd Vs SUNIL KUMAR Sachin Katyal [011-26211488 legal@Katyalassociat |05-01-2026
les.com

OMP (I) (COMM.)/58/2026 OMP (I) (COMM.)/58/2026 [05-01-2026 AXIS BANK LTD Vs SAGARManoj Kumar9654371856 advpandeymanoj@g |05-01-2026
ISRIVASTAV 2495 Pandey mail.com

IOMP (1) (COMM.)/59/2026 IOMP (I) (COMM.)/59/2026 [05-01-2026 AXIS BANK LTD Vs INDRAJPRAMOD 0810682372 shekhawatilegal@yah |05-01-2026
SINGH 6746 IAGARWAL 00.in

Contempt Petition/1/2026 Contempt Petition/1/2026  |06-01-2026 ROOPAM GUPTA Vs TRABAJARLALIT PANDEY [011-26211488 legal@Katyalassociat [06-01-2026
JUNITOS PVT LTD les.com

ICS (COMM)/23/2026 CS (COMM)/23/2026 06-01-2026 SANJAY ARORA Vs BRIDGELALIT PANDEY|011-26211488 legal@Katyalassociat [06-01-2026
VENTURES es.com

CS (COMM)/25/2026 CS (COMM)/25/2026 06-01-2026 M/s Glory Footwear Pvt Ltd Vs M/sArchit Singhal (9599043045 legal @sugmalegal.in [06-01-2026
Josco Ventures LLP

ICS (COMM)/26/2026 ICS (COMM)/26/2026 06-01-2026 M/S CENTRIOD PLUS Vs ANAND|LALIT PANDEY|011-26211488 legal@Katyalassociat [06-01-2026
CHOPRA es.com

OMP (I) (COMM.)/74/2026 OMP (I) (COMM.)/74/2026 [06-01-2026 IAXIS BANK LTD Vs KULDEEPLALIT PANDEY [011-26211488 legal@Katyalassociat [06-01-2026
KUMAR les.com

Execution (Comm.)/4/2026 [Execution (Comm.)/4/2026 [07-01-2026 Dileep Sharma Vs Kali CharanGYAN 9971883579 ardhanslawfirm@gm |07-01-2026
Sharma VARDHAN lail.com

SINGH,

CS (COMM)/30/2026 CS (COMM)/30/2026 07-01-2026 M/S RAJKAMAL PLYWOOD INDIAAmreshwar 0540643136 amreshwarsinghadvo [07-01-2026
PVT LTD Vs M/S AL CRAFTSingh cate@gmail.com
GALAXY PRIVATE LIMITED

OMP (I) (COMM.)/85/2026 IOMP (I) (COMM.)/85/2026 [07-01-2026 IAXIS BANK LTD Vs NEERAJAmreshwar 0540643136 amreshwarsinghadvo [07-01-2026
KUMAR CHATURVEDI Singh cate@gmail.com

OMP (I) (COMM.)/86/2026 OMP (I) (COMM.)/86/2026 [07-01-2026 AXIS BANK LTD Vs RAJWANTHimanshu 0654546559 advocate.himanshuah|07-01-2026
KAUR IAhuja uja23(@gmail.com

[Execution (Comm.)/13/2026 Execution (Comm.)/13/2026 [08-01-2026 charanpaaduja industries pvt ltd VsRahul Malhotra [9899218215 rahulssmalhotra@gm 08-01-2026
abdus samad lail.com
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Execution (Comm.)/14/2026 Execution (Comm.)/14/2026 [08-01-2026 charanpaaduka industries pvt ltd VsiAjay Uppal 9811740125 \Virtuous.peopple@rn |08-01-2026
omprakash velaram dhaka lail.com

ICS (COMM)/39/2026 ICS (COMM)/39/2026 08-01-2026 ICANARA BANK Vs LALIT SINGH[LALIT PANDEY 8130383143 LALITPANDEYADV [08-01-2026
IPROP M/S STYLE ZONE @GMAIL.COM

IOMP (I) (COMM.)/91/2026 OMP (I) (COMM.)/91/2026 [08-01-2026 YES BANK LTD Vs ISHRATLALIT PANDEY 8130383143 LALITPANDEYADV [08-01-2026
IPARVEEN @GMAIL.COM

CS (COMM)/43/2026 CS (COMM)/43/2026 12-01-2026 STATE BANK OF INDIA VsMGA Law Office|o811504426 mgalawoffice@gmail. 12-01-2026
IDHIRENDER SINGH com

ICS (COMM)/47/2026 ICS (COMM)/47/2026 12-01-2026 State Bank of India Vs Anjana Gursimar Singh 9910266125 gursimarsadana@yah(12-01-2026

00.in
OMP (I) (COMM.)/111/2026 OMP (I) (COMM.)/111/2026 [12-01-2026 IDFC FIRST BANK LIMITED VSLALIT PANDEY 8130383143 LALITPANDEYADV [12-01-2026

INISHA DEVI

@GMAIL.COM

OMP (I) (COMM.)/112/2026

OMP (I) (COMM.)/112/2026

12-01-2026

IDFC FIRST BANK LIMITED Vs
IPANKAJ SAINI

INarender Lakra

0810157128

nlakraadv@gmail.co [12-01-2026
m

OMP (I) (COMM.)/113/2026

OMP (I) (COMM.)/113/2026

12-01-2026

IDFC FIRST BANK LIMITED Vs
RAJAN MISHRA

Vijay Prakash

0810210832

INot Provided 12-01-2026

OMP (I) (COMM.)/114/2026

OMP (I) (COMM.)/114/2026

12-01-2026

IDFC FIRST BANK LIMITED Vs
RAKESH KUMAR MAURYA

Sachin Katyal

011-26211488

legal@Katyalassociat {12-01-2026
les.com

OMP (I) (COMM.)/115/2026

OMP (I) (COMM.)/115/2026

12-01-2026

IDFC FIRST BANK LIMITED Vs
SUMIT ROSHAN LAL

Sachin Katyal

011-26211488

legal @Katyalassociat {12-01-2026
es.com

OMP (I) (COMM.)/116/2026

OMP (I) (COMM.)/116/2026

12-01-2026

IDFC FIRST BANK LIMITED Vs
SHAHBAZ HAIDER

Mukuk Rawal

0899000289

mukul_rawal@yahoo 12-01-2026
.com

OMP (I) (COMM.)/117/2026

OMP (I) (COMM.)/117/2026

12-01-2026

IDFC FIRST BANK LIMITED Vs
UTTAM SINGH

Krishna Kumar
Sharma

0899000289

advkrishnai411@gma12-01-2026
il.com

OMP (I) (COMM.)/125/2026

OMP (I) (COMM.)/125/2026

12-01-2026

IAXIS BANK LTD Vs GUDDU BHATI

[Uday Kumar

8882303942

advudaykumar@gmaif12-01-2026
l.com
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IOMP (I) (COMM.)/126/2026 IOMP (1) (COMM.)/126/2026 [12-01-2026 IAXIS BANK LTD Vs SURAJ lAadesh 9999359053 aadesh9696@gmail.c [12-01-2026
Saraswat om
IOMP (I) (COMM.)/127/2026 IOMP (I) (COMM.)/127/2026 [12-01-2026 IAXIS BANK LTD Vs SANJEET Manoj Kumar (9811133644 MANOJK.ADV@GM [12-01-2026
IAIL.COM

[Execution (Comm.)/20/2026 Execution (Comm.)/20/2026 [13-01-2026 PARMOD GUPTA Vs RAJIVRakesh kumar |9711771000 rakesh.advocate18@g[13-01-2026
MIGLANI mail.com

CS (COMM)/50/2026 CS (COMM)/50/2026 13-01-2026 Allied Tubes Pvt Ltd Vs M/SVinod Kumar (9350999608 advocatevinod1969@ [13-01-2026
UNIPOWER PROJECTS PVT LTD| gmail.com
MHROUGH ITS DIRECTORS

IOMP (1) (COMM.)/133/2026 IOMP (1) (COMM.)/133/2026 [13-01-2026 AXIS BANK LTD Vs SHRUTIVijay Lakshmi9811373999 advvijaylakshmijain [13-01-2026
SRIVASTAVA Jain @gmail.com

OMP (I) (COMM.)/134/2026 OMP (I) (COMM.)/134/2026 [13-01-2026 IAXIS BANK LTD Vs AMANDEEPUday Kumar [8882303942 advudaykumar@gmail13-01-2026
SINGH l.com

IOMP (I) (COMM.)/135/2026 IOMP (I) (COMM.)/135/2026 [13-01-2026 AXIS BANK LTD Vs GIRISHSanjeev Singh (9811129304 Sanjeev.singh@singh [13-01-2026
KUMAR OJHA nassociates.com

IOMP (I) (COMM.)/136/2026 IOMP (I) (COMM.)/136/2026 [13-01-2026 IAXIS BANK LTD Vs RAJ BALA Sachin Katyal [011-26211488 legal@Katyalassociat [13-01-2026

les.com

IOMP (1) (COMM.)/137/2026 IOMP (1) (COMM.)/137/2026 [13-01-2026 IAXIS BANK LTD Vs KHURSHIDSachin Katyal [011-26211488 legal@Katyalassociat [13-01-2026
AHMAD les.com

IOMP (I) (COMM.)/150/2026 IOMP (1) (COMM.)/150/2026 [14-01-2026 IAXIS BANK LTD Vs CHANDRAVarun Mehlawat/o873486348 VARUN_MEHLAWA [14-01-2026
IPRASAD T'@YAHOO.CO.IN

OMP (I) (COMM.)/151/2026 OMP (I) (COMM.)/151/2026 [14-01-2026 IAXIS BANK LTD Vs BHARTIA. K. Raut 0999132159 akroutadvocate@gma(14-01-2026
RAWAT il.com

OMP (I) (COMM.)/152/2026 OMP (I) (COMM.)/152/2026 [14-01-2026 AXIS BANK LTD Vs BALVEERManoj Pandey (9654371824 advpandeymanoj@g [14-01-2026
SINGH mail.com

OMP (I) (COMM.)/153/2026 IOMP (I) (COMM.)/153/2026 [14-01-2026 IAXIS BANK LTD Vs Ankur Teotia  [LALIT PANDEY (8130383143 LALITPANDEYADV [14-01-2026

@GMAIL.COM
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OMP (I) (COMM.)/154/2026 OMP (I) (COMM.)/154/2026 [14-01-2026 IAXIS BANK LTD Vs AMARJITILALIT PANDEY 8130383143 LALITPANDEYADV [14-01-2026
SINGH @GMAIL.COM

IOMP (I) (COMM.)/161/2026 OMP (I) (COMM.)/161/2026 [14-01-2026 IYes Bank Ltd Vs ANAMIKAAnanjay Singh [7030378800 INot Provided 14-01-2026
KUMARI

IOMP (I) (COMM.)/162/2026 OMP (I) (COMM.)/162/2026 [14-01-2026 Shriram Finance Ltd Vs LAXMIAnanjay Singh [7030378800 INot Provided 14-01-2026
INARAYAN

CS (COMM)/57/2026 CS (COMM)/57/2026 15-01-2026 ISTATE BANK OF INDIA Vs AAMIRAnanjay Singh [7030378800 INot Provided 15-01-2026
IALIAS AAMIR KHAN AND ANR

ICS (COMM)/59/2026 CS (COMM)/59/2026 15-01-2026 KAPIL KUMAR Vs MR NITINRohan Taneja (9953542080 rohan.taneja@kred- [15-01-2026
BHARDWAJ jure.in

OMP (I) (COMM.)/171/2026 OMP (I) (COMM.)/171/2026 [15-01-2026 IAXIS BANK LTD Vs AKASH Manoj Kumar (9811133644 MANOJK.ADV@GM [15-01-2026

IAIL.COM

CS (COMM)/69/2026 CS (COMM)/69/2026 16-01-2026 Rachna Bansal Proprietor MS KnacklAnanjay Singh [7030378800 INot Provided 16-01-2026
[Enterprises Vs Jyoti Devi Kheria
[Proprietor Ms Shri Ram Packers

IOMP (I) (COMM.)/189/2026 IOMP (I) (COMM.)/189/2026 16-01-2026 IAXIS BANK LTD Vs DHIRENDRASudhir Gupta (9313885241 SGADVo0472@GMAI [16-01-2026
SINGH GAUTAM L.COM

OMP (I) (COMM.)/190/2026 OMP (I) (COMM.)/190/2026 [16-01-2026 IAXIS BANK LTD Vs DIPU KUMAR [LALIT PANDEY 8130383143 LALITPANDEYADV [16-01-2026

@GMAIL.COM

(OMP (1) (COMM.)/191/2026 IOMP (I) (COMM.)/191/2026 [16-01-2026 IAXIS BANK LTD Vs RAGHVENDRA Siddhant Juyal 8375868868 adv.siddhantjuyal@g [16-01-2026
KUMAR mail.com

OMP (I) (COMM.)/203/2026 OMP (I) (COMM.)/203/2026 16-01-2026 IAXIS BANK LTD Vs ABHISHEKSanjeet Kumarng868588173 sanjeetadvo@yahoo.c [16-01-2026
JAIN Singh 0.in

OMP (I) (COMM.)/204/2026 OMP (I) (COMM.)/204/2026 [16-01-2026 IAXIS BANK LTD Vs SANJAYGirishVerma [9811135305 legal.gva@gmail.com [16-01-2026
IKUMAR SAINI

OMP (I) (COMM.)/205/2026 IOMP (I) (COMM.)/205/2026 16-01-2026 IAXIS BANK LTD Vs RINKI KAUR 16-01-2026
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OMP (I) (COMM.)/206/2026 OMP (I) (COMM.)/206/2026 [16-01-2026 IYes Bank Ltd Vs SHASHIKANT] 16-01-2026
SHYAM LAL

IOMP (I) (COMM.)/207/2026 OMP (I) (COMM.)/207/2026 [16-01-2026 IAXIS BANK LTD Vs GULSAN 16-01-2026

Ex.COMM - Award by Arb[Ex.COMM - Award by Arb.19-01-2026 Rakesh Gupta Vs Jagan Nath Soni 19-01-2026

Comm./12/2026 Comm./12/2026

[Execution (Comm.)/29/2026 [Execution (Comm.)/29/2026 [19-01-2026 SH RAJ BABOO NISCHAL Vs 19-01-2026
Sukhwinder Singh alias Sukhvinder
Singh

[Execution (Comm.)/30/2026 [Execution (Comm.)/30/2026 19-01-2026 Raj Baboo Nischal Vs Sukhwinder 19-01-2026
Singh alias Sukhvinder Singh

(OMP (I) (COMM.)/239/2026 IOMP (I) (COMM.)/239/2026 19-01-2026 IAXIS BANK LTD Vs SHAMBHU| 19-01-2026
BHATTACHARJEE

OMP (I) (COMM.)/240/2026 OMP (I) (COMM.)/240/2026 [19-01-2026 IAXIS BANK LTD Vs ASHOK 19-01-2026

OMP (I) (COMM.)/241/2026 IOMP (I) (COMM.)/241/2026 [19-01-2026 IAXIS BANK LTD Vs SHADAB ALI| 19-01-2026
KHAN

OMP (I) (COMM.)/242/2026 OMP (I) (COMM.)/242/2026 [19-01-2026 IAXIS BANK LTD Vs KUNAL 19-01-2026

[Execution (Comm.)/32/2026 [Execution (Comm.)/32/2026 [20-01-2026 DHRUV CHANDER MISHRA Vg 20-01-2026
IAYODHYA PRASAD

[Execution (Comm.)/34/2026 Execution (Comm.)/34/2026 [20-01-2026 MS MODERN TEXTILE 20-01-2026
SOLUTIONS PVT LTD THROUGH
ITS AR MR NEERAJ GUPTA Vg
PRASHANT MEHTA PROP OF M/S

(OMP (I) (COMM.)/253/2026 IOMP (I) (COMM.)/253/2026 [20-01-2026 IAXIS  BANK LTD Vs DEEPAK| 20-01-2026
JINDAL

[Execution (Comm.)/36/2026 [Execution (Comm.)/36/2026 [21-01-2026 DILEEP SHARMA PROP OF 21-01-2026
SILVERLINE INCORPORATION Vs
ansh rana
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Ex.COMM - Award by Arb/Ex.COMM - Award by Arb.22-01-2026 IKOTAK MAHINDRA PRIME LTD V5| 22-01-2026

Comm./14/2026 Comm./14/2026 TIRLOCHAN SINGH

IOMP (I) (COMM.)/294/2026 IOMP (I) (COMM.)/294/2026 [22-01-2026 IAXIS BANK LTD Vs MOHAMMED 22-01-2026
SALIM

OMP (I) (COMM.)/151/2026 OMP (I) (COMM.)/151/2026 [14-01-2026 IAXIS BANK LTD Vs BHARTI 14-01-2026
RAWAT

OMP (I) (COMM.)/152/2026 OMP (I) (COMM.)/152/2026 [14-01-2026 IAXIS BANK LTD Vs BALVEER| 14-01-2026
SINGH

OMP (I) (COMM.)/203/2026 OMP (I) (COMM.)/203/2026 [16-01-2026 IAXIS BANK LTD Vs ABHISHEK] 16-01-2026
JAIN

IOMP (I) (COMM.)/204/2026 IOMP (I) (COMM.)/204/2026 16-01-2026 IAXIS  BANK LTD Vs SANJAY| 16-01-2026
KUMAR SAINI

[Execution (Comm.)/32/2026 [Execution (Comm.)/32/2026 [20-01-2026 DHRUV CHANDER MISHRA Vs 20-01-2026
IAYODHYA PRASAD

OMP (1) (COMM.)/32/2026 IOMP (I) (COMM.)/32/2026 [05-01-2026 IAXIS BANK LTD Vs SANJIDA 05-01-2026

OMP (I) (COMM.)/33/2026 OMP (I) (COMM.)/33/2026 [05-01-2026 IAXIS BANK LTD Vs SATISH 05-01-2026
CHANDRA MISHRA

[Execution (Comm.)/36/2026 [Execution (Comm.)/36/2026 [21-01-2026 DILEEP SHARMA PROP OF 21-01-2026
SILVERLINE INCORPORATION Vs
ansh rana

OMP (I) (COMM.)/41/2026 OMP (I) (COMM.)/41/2026 [05-01-2026 IAXIS BANK LTD Vs AMAR MISHRA| 05-01-2026

OMP (I) (COMM.)/42/2026 OMP (I) (COMM.)/42/2026 [05-01-2026 IAXIS BANK LTD Vs GOPAL 05-01-2026

OMP (I) (COMM.)/43/2026 IOMP (I) (COMM.)/43/2026 [05-01-2026 IAXIS BANK LTD Vs AVNISH 05-01-2026
SINGH
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@GMAIL.COM

OMP (I) (COMM.)/44/2026 OMP (I) (COMM.)/44/2026 |05-01-2026 IYes Bank Ltd Vs SUNIL KUMAR 05-01-2026
[Execution (Comm.)/42/2026 [Execution (Comm.)/42/2026 [24-01-2026 MAX ENGINEERING AND 24-01-2026
IAUTOMATION PVT LTD Vs
IANODYNE WATER|
IENGENEERING CO PVT LTD
OMP (I) (COMM.)/58/2026 OMP (I) (COMM.)/58/2026 [05-01-2026 IAXIS BANK LTD Vs SAGAR| 05-01-2026
ISRIVASTAV 2495
OMP (I) (COMM.)/59/2026 IOMP (I) (COMM.)/59/2026 [05-01-2026 IAXIS BANK LTD Vs INDRAJ| 05-01-2026
SINGH 6746
[Execution (Comm.)/46/2026 [Execution (Comm.)/46/2026 [27-01-2026 IASHOK KANSAL Vs FAZL UR| 27-01-2026
REHMAN
OMP (I) (COMM.)/74/2026 OMP (I) (COMM.)/74/2026 [06-01-2026 IAXIS BANK LTD Vs KULDEEP| 06-01-2026
KUMAR
(OMP (I) (COMM.)/324/2026 OMP (I) (COMM.)/324/2026 [27-01-2026 IAXIS BANK LTD Vs MUBARIK 27-01-2026
[Execution (Comm.)/1/2026 Execution (Comm.)/1/2026 [03-01-2026 Canara Bank Vs Govind Kalra 03-01-2026
19 ISH. NARESHWEST ko3 CS (COMM)/16/2026 CS (COMM)/16/2026 03-01-2026 CANARA BANK Vs JITENDERYUDHISTER [9891251777 303YUDHISTERSHA 30-12-2025
IKUMAR [Extn Block KUMAR SHARMA RMA@GMAIL.COM
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/17/2026 ICS (COMM)/17/2026 05-01-2026 J D INDUSTRIES INDIA LIMITEDSANJOIT ROY SANJOITRP@GMAI [30-12-2025
ICOURT) Vs M K INFRASTRUCTURE PVT L.COM
LTD
CS (COMM)/21/2026 CS (COMM)/21/2026 05-01-2026 State Bank Of India Vs AASIMASHOK 0811896060 KUMARASHOKADYV [25-12-2025
KHAN KUMAR OCATE@GMAIL.CO
M
CS (COMM)/22/2026 CS (COMM)/22/2026 05-01-2026 BANK OF MAHARASHTRA VsBIJAY MOHAN/9015893668 IADVBMG2016@GM [24-12-2025
INARAYAN JHA IGOSWAMI IAIL.COM
OMP (1) (COMM.)/45/2026 IOMP (I) (COMM.)/45/2026 [05-01-2026 IAXIS BANK LTD Vs VEER PAL LALIT PANDEY 8130383143 LALITPANDEYADV [29-12-2025
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OMP (I) (COMM.)/46/2026 OMP (I) (COMM.)/46/2026 [05-01-2026 IAXIS BANK LTD Vs ROHIT KUMAR[LALIT PANDEY 8130383143 LALITPANDEYADV [29-12-2025
SINGH @GMAIL.COM
OMP (I) (COMM.)/47/2026 OMP (I) (COMM.)/47/2026 [05-01-2026 IAXIS BANK LTD Vs SANGEETALALIT PANDEY 8130383143 LALITPANDEYADV [29-12-2025
YADAV @GMAIL.COM
OMP (I) (COMM.)/48/2026 OMP (I) (COMM.)/48/2026 [05-01-2026 TSC FINSERV PRIVATE LIMITED[LALIT PANDEY 8130383143 LALITPANDEYADV [29-12-2025
Vs SHIV MOTORS Through its @GMAIL.COM
Proprietor MAHADEV VITTHAL
ZARANDE
OMP (I) (COMM.)/62/2026 OMP (I) (COMM.)/62/2026 [05-01-2026 AXIS BANK LTD Vs MANOJDHEERAJ 0258048444 05-01-2026
KUMAR 7907
OMP (I) (COMM.)/64/2026 OMP (I) (COMM.)/64/2026 [05-01-2026 YES BANK LTD Vs SANJEEVKARTIK 1126211488 LEGAL@KATYALAS |05-01-2026
I[HARSANA KUMAR SOCIATES.COM
OMP (I) (COMM.)/65/2026 IOMP (I) (COMM.)/65/2026 [05-01-2026 IYES BANK LTD Vs RAJWARDHANKARTIK 1126211488 LEGAL@KATYALAS [05-01-2026
TOKAS KUMAR ISOCIATES.COM
OMP (I) (COMM.)/66/2026 OMP (I) (COMM.)/66/2026 [05-01-2026 IYES BANK LTD Vs KAPIL BANSAL [KARTIK 1126211488 LEGAL@KATYALAS [05-01-2026
KUMAR ISOCIATES.COM
OMP (1) (COMM.)/78/2026 OMP (I) (COMM.)/78/2026 [06-01-2026 IAXIS BANK LTD Vs BHERU SINGH|LALIT PANDEY (8130383143 LALITPANDEYADV [06-01-2026
SARANGDEVOT @GMAIL.COM
OMP (I) (COMM.)/79/2026 OMP (I) (COMM.)/79/2026 [06-01-2026 IAXIS BANK LTD Vs YASH KHANNA|LALIT PANDEY [8130383143 LALITPANDEYADV [06-01-2026
@GMAIL.COM
CS (COMM)/29/2026 CS (COMM)/29/2026 07-01-2026 M/S VIKAS INDUSTRIES Vs M/SVIKAS SINGH (9891911118 OFFICEBAMNIASSO |05-01-2026
IMPERIAL AUTO INDUSTRIES CIATES@GMAIL.CO
LIMITED M
OMP (I) (COMM.)/84/2026 OMP (I) (COMM.)/84/2026 [07-01-2026 IAXIS BANK LTD Vs BANKE LAL  [LALIT PANDEY 8130383143 LALITPANDEYADV [05-01-2026
@GMAIL.COM
CS (COMM)/36/2026 CS (COMM)/36/2026 08-01-2026 IMS KBR INTERNATIONAL IMPEX/OJAS 9560067120 IADV.OJASSACHDEV|06-01-2026
THROUGH ITS PROPRITORSACHDEVA A@GMAIL.COM
RAHUL Vs MS VAANS ORGANICS
IPVT LTD ORS
CS (COMM)/37/2026 CS (COMM)/37/2026 08-01-2026 DAILY FOOD PRODUCT Vs BBDHARMENDER(Q999379314 IETHICSLAWASSOCI |07-01-2026
INDUSTRIES KUMAR ATES@GMAIL.COM
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KOHLI

@GMAIL.COM

OMP (I) (COMM.)/99/2026 OMP (I) (COMM.)/99/2026 [09-01-2026 IAXIS BANK LTD Vs KAMALESH  [LALIT PANDEY (8130383143 LALITPANDEYADV [07-01-2026
@GMAIL.COM
IOMP (I) (COMM.)/100/2026 OMP (I) (COMM.)/100/2026 [09-01-2026 IAXIS BANK LTD Vs HARISH LALIT PANDEY (8130383143 LALITPANDEYADV [07-01-2026
@GMAIL.COM
IOMP (I) (COMM.)/101/2026 OMP (I) (COMM.)/101/2026 [09-01-2026 IAXIS BANK LTD Vs CHAKARVARTI[LALIT PANDEY (8130383143 LALITPANDEYADV [07-01-2026
@GMAIL.COM
CS (COMM)/48/2026 CS (COMM)/48/2026 12-01-2026 State Bank of India Vs Mohd Rashid [SHALINI 07-01-2026
UPADHAY
IOMP (I) (COMM.)/129/2026 IOMP (I) (COMM.)/129/2026 [12-01-2026 IAXIS BANK LTD Vs RAJESH|LALIT PANDEY 8130383143 LALITPANDEYADV [07-01-2026
KHANNA @GMAIL.COM
OMP (I) (COMM.)/157/2026 IOMP (I) (COMM.)/157/2026 [14-01-2026 Shriram Finance Ltd Vs LAXMIMANOJ 0811133644 12-01-2026
INARAYAN KUMAR
[Execution (Comm.)/22/2026 Execution (Comm.)/22/2026 [15-01-2026 Ms Alutech Industries Vs Vikash|
Patel
[Execution (Comm.)/23/2026 Execution (Comm.)/23/2026 [15-01-2026 A K D K Jain Trading Pvt Ltd Vs
Gulati Suit and Duppata
[Execution (Comm.)/24/2026 [Execution (Comm.)/24/2026 [15-01-2026 KAIZEN SHIPPING PVT LTD Vs
FENDA AUDIO INDIA PVT LTD|
MTHROUGH ITS MANAGING
IDIRECTOR SAROJ BANSAL
CS (COMM)/60/2026 CS (COMM)/60/2026 15-01-2026 SANDEEP KHURANA Vs SUNILASHIMA 12-01-2026
IAGARWAL GUPTA
OMP (I) (COMM.)/169/2026 OMP (I) (COMM.)/169/2026 [15-01-2026 IAXIS BANK LTD Vs GURWINDERLALIT PANDEY [8130383143 LALITPANDEYADV [12-01-2026
SINGH @GMAIL.COM
IOMP (I) (COMM.)/170/2026 OMP (I) (COMM.)/170/2026 [15-01-2026 IAXIS BANK LTD Vs Veer BhanLALIT PANDEY 8130383143 LALITPANDEYADV [12-01-2026
Singh @GMAIL.COM
OMP (I) (COMM.)/172/2026 OMP (I) (COMM.)/172/2026 [15-01-2026 IAXIS BANK LTD Vs GEETANJALILALIT PANDEY 8130383143 LALITPANDEYADV [12-01-2026
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IOMP (I) (COMM.)/173/2026 IOMP (I) (COMM.)/173/2026 [15-01-2026 IAXIS BANK LTD Vs SONU S ODHEERAJ 0258048444 12-01-2026
IMATA PRASHAD

IOMP (I) (COMM.)/174/2026 IOMP (I) (COMM.)/174/2026 [15-01-2026 IAXIS BANK LTD Vs DEVENDER [LALIT PANDEY 8130383143 LALITPANDEYADV [12-01-2026
SINGH @GMAIL.COM

Misc DJ/57/2026 Misc DJ/57/2026 16-01-2026 IAMIT SHARMA Vs SHIV|
I[ENTERPRISES

CS (COMM)/64/2026 CS (COMM)/64/2026 16-01-2026 Sita Ram And Company Pvt Ltd VSSEWA SINGH [9599300760 LEGAL.SRC@SITAR [13-01-2026
M /s Jabuvani Woodmetal LLP IAMCO.COM

OMP (I) (COMM.)/224/2026 OMP (I) (COMM.)/224/2026 [17-01-2026 IAXIS BANK LTD Vs SHASHIKANT|LALIT PANDEY (8130383143 LALITPANDEYADV [16-01-2026
CHAUBEY @GMAIL.COM

(OMP (I) (COMM.)/226/2026 IOMP (I) (COMM.)/226/2026 [17-01-2026 IAXIS BANK LTD Vs PRABHNEET|LALIT PANDEY (8130383143 ILALITPANDEYADV [16-01-2026
KAUR @GMAIL.COM

(OMP (I) (COMM.)/227/2026 OMP (I) (COMM.)/227/2026 [17-01-2026 IAXIS BANK LTD Vs PREETILALIT PANDEY 8130383143 LALITPANDEYADV [16-01-2026
MTRIPATHI @GMAIL.COM

OMP (I) (COMM.)/228/2026 IOMP (I) (COMM.)/228/2026 [17-01-2026 IAXIS BANK LTD Vs NEHA SIGHAL [LALIT PANDEY (8130383143 LALITPANDEYADV [16-01-2026

@GMAIL.COM

Misc DJ/68/2026 Misc DJ/68/2026 19-01-2026 Ms Swastik Polymers Vs Ms H MIGAURAV 16-01-2026
Trading Co TYAGI

CS (COMM)/77/2026 CS (COMM)/77/2026 19-01-2026 Rivaldo Fashion Private Limited VSARCHIT 15-01-2026
MAYA KUMARI SINGHAL

IM-Ex/35/2026 IM-Ex/35/2026 20-01-2026 IG  ENTERPRISES Vs SHUBH
LAXMI BABY CARE

Misc DJ/73/2026 Misc DJ/73/2026 20-01-2026 SHAKUNTLAM ASSOCIATES VS ADITYAVARSH (8860303022 IADITYAVARSHNEY7[19-01-2026
IAZAFRAN INNOVACION LIMITED NAY 9@GMAIL.COM

CS (COMM)/80/2026 CS (COMM)/80/2026 20-01-2026 MS SAMCHEM INDIA PRIVATEANUJ KUMAR|
LIMITED Vs M/S BANSALSHARMA
PHARMA
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PRASHAR

@GMAIL.COM

IOMP (I) (COMM.)/254/2026 IOMP (I) (COMM.)/254/2026 [20-01-2026 IAXIS BANK LTD Vs JYOTI PANDEY|LALIT PANDEY (8130383143 LALITPANDEYADV [19-01-2026
@GMAIL.COM
OMP (I) (COMM.)/255/2026 IOMP (I) (COMM.)/255/2026 [20-01-2026 IAXIS BANK LTD Vs NARENDER DHEERAJ 0258048444 17-01-2026
SINGH
(OMP (I) (COMM.)/257/2026 IOMP (I) (COMM.)/257/2026 [20-01-2026 IAXIS BANK LTD Vs JHURAI DHEERAJ 9258048444 17-01-2026
IPRASAD
(OMP (I) (COMM.)/258/2026 OMP (I) (COMM.)/258/2026 [20-01-2026 IAXIS BANK LTD Vs VIMLESH[LALIT PANDEY 8130383143 LALITPANDEYADV [19-01-2026
KUMAR UPADHAYAY @GMAIL.COM
IOMP (I) (COMM.)/259/2026 IOMP (I) (COMM.)/259/2026 [20-01-2026 Shriram Finance Ltd Vs MSMANOJ 0811133644 18-01-2026
SHASHVI KUMAR
[Execution (Comm.)/38/2026 [Execution (Comm.)/38/2026 [21-01-2026 Parmod Kumar Aggarwal Vs
PRAKASH VISHNURAM
CHOWDHARY
ICS (COMM)/85/2026 ICS (COMM)/85/2026 21-01-2026 IM/s AARK World Private Limited VSSAKSHI 9999966696 SAKSHI@BHARATA [20-01-2025
Medhavi Sharma GANDHI INDASSOCIATES.CO
M
CS (COMM)/86/2026 CS (COMM)/86/2026 21-01-2026 \Alpha Test House P Ltd Vs NKGRISHABH 8375036120 ILEGALVERDAD@G [20-01-2026
Infrastructure Limited GUPTA MAIL.COM
IOMP (I) (COMM.)/279/2026 IOMP (I) (COMM.)/279/2026 [21-01-2026 HDFC BANK LTD Vs WASIMLALIT PANDEY 8130383143 LALITPANDEYADV [21-01-2026
SALIMUDDIN @GMAIL.COM
IOMP (I) (COMM.)/280/2026 OMP (1) (COMM.)/280/2026 21-01-2026 HDFC BANK LTD Vs MOHDLALIT PANDEY 8130383143 LALITPANDEYADV [21-01-2026
IASLAM KHAN @GMAIL.COM
OMP (I) (COMM.)/281/2026 OMP (I) (COMM.)/281/2026 [21-01-2026 HDFC BANK LTD Vs KRISHNALALIT PANDEY 8130383143 LALITPANDEYADV [21-01-2026
IMOHAN TIWARI @GMAIL.COM
IOMP (I) (COMM.)/282/2026 IOMP (I) (COMM.)/282/2026 [21-01-2026 IHDFC BANK LTD Vs TOHIT KHAN |[LALIT PANDEY 8130383143 LALITPANDEYADV [21-01-2026
@GMAIL.COM
OMP (I) (COMM.)/283/2026 OMP (I) (COMM.)/283/2026 21-01-2026 HDFC BANK LTD Vs YASHANKLALIT PANDEY 8130383143 LALITPANDEYADV [21-01-2026
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Ex.COMM - Award by Arb/Ex.COMM - Award by Arb.22-01-2026 IKOTAK MAHINDRA PRIME LTD VsDHEERAJ 0258048444 21-01-2026

Comm./15/2026 Comm./15/2026 RANJANA BHAGWAN DAS

IOMP (I) (COMM.)/292/2026 IOMP (I) (COMM.)/292/2026 [22-01-2026 IAXIS BANK LTD Vs AMIT KUMARDHEERAJ 0258048444 21-01-2026
JAISWAL

(OMP (I) (COMM.)/293/2026 IOMP (I) (COMM.)/293/2026 [22-01-2026 IAXIS BANK LTD Vs CHANDRA [DHEERAJ 9258048444 21-01-2026
IPRAKASH

(OMP (I) (COMM.)/295/2026 OMP (I) (COMM.)/295/2026 [22-01-2026 IAXIS BANK LTD Vs JITENDER DHEERAJ 0258048444 21-01-2026
KUMAR

IOMP (I) (COMM.)/296/2026 IOMP (I) (COMM.)/296/2026 [22-01-2026 IAXIS BANK LTD Vs HEMANT |SUNITA SINGH 20-01-2026
KUMAR

OMP (I) (COMM.)/297/2026 OMP (I) (COMM.)/297/2026 [22-01-2026 IAXIS BANK LTD Vs DISHANT DHEERAJ 9258048444 21-01-2026
MALHOTRA

ICS (COMM)/97/2026 ICS (COMM)/97/2026 23-01-2026 JAGMEET SINGH BHATIA Vs ANILSUSHANT 0811068269 AJITJOHER@GMALI [22-01-2026
IPURI SINGHAL L.COM

OMP (COMM.)/2/2026 OMP (COMM.)/2/2026 24-01-2026 ISANT BABA DEVIDAS LOGISTIC VSASHOK 8750105475 22-01-2026
IYES BANK LTD KUMAR SINGH

OMP (I) (COMM.)/312/2026 OMP (I) (COMM.)/312/2026 [24-01-2026 IAXIS BANK LTD Vs PAWANSUNITA SINGH 24-01-2026
KUMAR

OMP (I) (COMM.)/313/2026 IOMP (I) (COMM.)/313/2026 [24-01-2026 IAXIS BANK LTD Vs RAHUL BHATI SUNITA SINGH 24-01-2026

CS (COMM)/107/2026 CS (COMM)/107/2026 27-01-2026 ICANARA BANK Vs MOHD RISALATICHITRA 0212888057 CHITRAMALHOTRA [23-01-2026
KHAN PROP M//S F R AMALHOTRA IADV@GMAIL.COM
I[ENTERPRISES

CS (COMM)/108/2026 CS (COMM)/108/2026 27-01-2026 RIVALDO FASHIONS PRIVATEARCHIT 0599043045 LEGAL@SINFGALL [23-01-2026
ILIMITED Vs RAJ BALECHA SINGHAL EGAL.IN

(OMP (I) (COMM.)/334/2026 OMP (I) (COMM.)/334/2026 [27-01-2026 IAXTS BANK LIMITED Vs MALKEETSANJEEV 9717028845 LITIGATION@SRCS. [23-01-2026
SINGH PATHAK LEGAL.COM
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SHAHZEB KHAN

8920586266

OMP (I) (COMM.)/335/2026 OMP (I) (COMM.)/335/2026 [27-01-2026 IAXIS BANK LIMITED Vs VINEETSANJEEV 9717028845 LITIGATION@SRCS. [23-01-2026
KUMAR TYAGI IPATHAK LEGAL.COM
IOMP (I) (COMM.)/337/2026 OMP (I) (COMM.)/337/2026 [27-01-2026 IAXIS BANK LIMITED Vs VED [SANJEEV 0717028845 ILITIGATION@SRCS. [23-01-2026
IPARKASH PATHAK LEGAL.COM
IOMP (I) (COMM.)/338/2026 IOMP (I) (COMM.)/338/2026 [27-01-2026 IAXIS BANK LIMITED Vs SUNIL SANJEEV 0717028845 LITIGATION@SRCS.[23-01-2026
KUMAR IPATHAK LEGAL.COM
20 ISH. PULASTYANEW DELH] EX.COMM AWARD BY ARB.|1/2026 03.01.2026 IM/S VISHAL NIRMITI PVT. LT. VS.PRABHASH 0718299477 OFFICE@AYALEGA [23.12.2025
IPARAMCHALA, DISTRICT COMM [UNION OF INDIA KUMAR SINGH L.IN
[IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-01 EX.COMM AWARD BY ARB.02/2026 05.01.2026 M/S ELDARADO TECHNOLOGIES SANJEEV9818340105 SKBLEGAL17@GMAI]23.12.2025
COMM IVS. UNIO OF INDIA KUMAR L.COM
BALIYN
IMISC. DJ 8/2026 05.01.2026 IUNI ON OF INDIA  VS/PRAVEEN 0810042189 PARVEENMEHDIRA [23.12.2025
HINDUSTAN PREFAB KUMAR TTA@HOTMAIL.CO
IMEHDIRATTA M
ICS(COMM) 8/2026 06.01.2026 SHREE RADHE ENTERPRISES VS.KUNAL KALRA [9871028645 KKALRA.ADV@GMA24.12.2025
IRAVINDER KUMAR PUNJ IL.COM
CS(COMM) 7/2026 06.01.2026 IM/S AMRIT GALLERY VS. M /SSUSHIL 9891602301 KKALRA.ADV@GMA|24.12.2025
KAPIL SEASON SHOP PANWAR AND IL.COM
IASSOCIATES
ICS(COMM) 6/2026 06.01.2026 ICANARA BANK VS. M/S STUDIO UEKANT 8376841313 EKANT23@GMAIL.C[26.12.2025
& ORS. LUTHRA OM
CS(COMM) 5/2026 06.01.2026 ICANARA BANK VS. M/S ZOIPREETKUNAL 0811575138 KKUNALASHHARM [26.12.2025
[ENTERPRISES & ORS. SHARMA ALAW@GMAIL.COM
OMP(COMM) 1/2026 07.01.2026 IM/S SWASTIK BOOT FACTORY VS.SHRITI 0713413083 SURITI@SAAZPART [26.12.2025
[UNION OF INDIA CHOWDHARY INERS.COM
OMP(I)COMM 14/2026 07.01.2026 IAXIS BANK LTD. VS. DIL RAJ SUNITA SINGH|[9871040589 INDOLEXILAW@G [23.12.2025
8920586266 IMAIL.COM
OMP(I)COMM 13/2026 07.01.2026 IAXIS BANK LTD. VS. MOHAMMADSUNITA SINGH 9871040589 INDOLEXILAW@G [23.12.2025

MAIL.COM
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OMP(I)COMM 12/2026 07.01.2026 IAXIS BANK LTD. VS. REKHA DEVI [SUNITA SINGH (9871040589 INDOLEXILAW@G [23.12.2025
8920586266 MAIL.COM
1 OMP(I)COMM 11/2026 07.01.2026 IAXIS BANK LTD. VS. MEENAKSHI SUNITA SINGH 9871040589 INDOLEXILAW@G [23.12.2025
8920586266 MAIL.COM
1 OMP(I)COMM 10/2026 07.01.2026 IAXIS BANK LTD. VS. SAKIR SUNITA SINGH|9871040589 INDOLEXILAW@G [23.12.2025
8920586266 MAIL.COM
1 OMP(I)COMM 9/2026 07.01.2026 IAXIS BANK LTD. VS.SUNITA SINGH 9871040589 INDOLEXILAW@G [23.12.2025
YASHOWARDHAN YADAV 8920586266 MAIL.COM
1 OMP(I)COMM 7/2026 07.01.2026 IAXIS BANK LTD. VS. DEVANSHUSUNITA SINGH (9871040589 INDOLEXILAW@G [23.12.2025
BERI 8920586266 MAIL.COM
1 OMP(I)COMM k/2026 07.01.2026 IAXIS BANK LTD. VS. GAURAVSUNITA SINGH 9871040589 INDOLEXILAW@G [23.12.2025
SINGH 8920586266 MAIL.COM
1 OMP(I)COMM 8/2026 07.01.2026 IAXIS BANK LTD. VS. MAYON TEX VIVEK SINHA,9873156155, VMALAWOFFICE@ [26.12.2025
VIVEK MALIK|9811333941 GMAIL.COM
IAKSHITA
KHASIA
1 [EX(COMM) 5/2026 08.01.2026 INIRMAL MARBLES PVT. LTD. VS.MD. 0818416099 INOT AVAILABLE [30.12.2025
M/S INDUSIND BANK AND ANR. SULAIMAN
KHAN
1 EX(COMM) k4/2026 08.01.2026 SANDEEP SAXENA VERSUS |ROHTASH 0811207995 ROHKAN147@GMAI [05.01.2026
GAURAV BAWA KANWAR L.COM
1 OMP(I)COMM K0/2026 09.01.2026 IAXIS BANK LTD. VS. IMRAN KHAN|SUNITA SINGH (9871040589 INDOLEXILAW@G [27.12.2025
8920586266 IMAIL.COM
1 OMP(I)COMM 30/2026 09.01.2026 IAXIS BANK LTD. VS DILSHADSUNITA SINGH 9871040589 INDOLEXILAW@G [27.12.2025
IASHAN 8920586266 MAIL.COM
1 OMP(I)COMM 38/2026 09.01.2026 IAXIS BANK LTD. VS. MOHIT SUNITA SINGH|9871040589 INDOLEXILAW@G [27.12.2025
8920586266 IMAIL.COM
1 OMP(I)COMM 37/2026 09.01.2026 IAXIS BANK LTD. VS. ARPANASUNITA SINGH 9871040589 INDOLEXILAW@G [27.12.2025
RANA 8920586266 MAIL.COM
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OMP(I)COMM 36/2026 09.01.2026 IAXIS BANK LTD. VS. ASHISHSUNITA SINGH 9871040589 INDOLEXILAW@G [27.12.2025
JAISWAL 8920586266 MAIL.COM
1 OMP(I)COMM 35/2026 00.01.2026 IAXIS BANK LTD. VS. SHREYSUNITA SINGH 9871040589 INDOLEXILAW@G [27.12.2025
IARORA 8920586266 MAIL.COM
1 OMP(I)COMM 34/2026 09.01.2026 IAXIS BAK LT. VS UMAR FAROOQ [SUNITA SINGH 9871040589 INDOLEXILAW@G [27.12.2025
8920586266 MAIL.COM
1 OMP(I)COMM 33/2026 09.01.2026 IAXIS BANK LTD. S. MITHONSUNITA SINGH 9871040589 INDOLEXILAW@G [27.12.2025
IBISWAS 8920586266 MAIL.COM
1 OMP(MISC.)COMM 01/2026 12.01.2026 INARENDRA CHAWLA AND ANR.RAKESH 7048983964 KANSALRAKESH@Y [07.01.2026
VS. M/S PURI CONSTRUCTIONKANSAL IAHOOMAIL.COM
IPVT. LTD. AND ORS.
1 OMP(I)COMM 43/2026 12.01.2026 M/S RK  ASSOCIATES NDJASMEET SIGH[9910159955 IAOR.JASMEETSING [12.01.2026
HOTELIERS PVT. LTD. VS. IRCTC H@GMAIL.COM
1 OMP(I)COMM Ku7/2026 13.01.2026 CHANDAN AND ANR. VS. TATADIVYA GYAN [8810555300 DIVYAGYAN06@GM [12.01.2026
CAPITAL LTD. IAIL.COM
1 CS(COMM) 22/2026 14.01.2026 HITESH KUMAR GERA VERSYS WADHWA LAW99999391916 WADHWALAWCHA (07.01.2026
M/S NILI INFRA SITAMARHI PVT.CHAMBER IMBERS.OFFICE@G
ILTD. MAIL.COM
1 ICS(COMM) 21/2026 14.01.2026 SH. GURMIT SINGH VS. H.SH. DEVINDER/9999758272 LETEX.ADV@GMALI [29.12.2025
MANOJ KUMAR PAL L.COM
1 CS(COMM) 23/2026 14.01.2026 UFLEX LIMITED VS. G. L/RAJEEV 9810028877 LAWYERSINC@RED|07.01.2026
HEALTH4CARE P LTD. IAGARWAL IFFMAIL.COM
1 OMP(COMM) /2026 15.01.2026 MR. AJAY GIROTRA VS. ZEUS JANENDER KR.9873720072 JANENDER@ALOIN 03.01.2026
LAW ASSOCIATES ICHUMBAK, DIA.COM
KESHAV GAUR
1 CS(COMM) 31/2026 16.01.2026 ZYDUS WELLNESS PRODUCTSGURUSWAMI [9811808373 LITIGATION@GNAT|15.01.2026
LTD. VS MUKESH SHARMANATRAJ IARAJ.COM
DRUGS AND PHARMACEUTICALS
IPVT. LTD. & ANR.
1 CS(COMM) 30/2026 16.01.2026 EDGETECH AIR SYSTEMS PVT.GAUTAM 0810246265 LEGAL.GAUTAMDU [30.12.2025
ILTD. VERSUS AJIT YADAV & ORS. DUTTA TTA@GMAIL.COM
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CS(COMM) 29/2026 16.01.2026 IMULTANI ~ PHARMACEUTICALSBHUVANESH (9810149006 SEHGALBHUVANES 16.01.2026
ILTD. VS. MEDICAMENSEHGAL H@GMAIL.COM
ORGANICS LTD. THROUGH ITS
DIRECTOR
1 [EX.COMM AWARD BY ARB|10/2026 16.01.2026 TATA CAPITAL LTD. VS. BHARATISH. S P RANA/9953455007 SPRANA2013.SR@G [24.11.2025
COMM RAWAT IADV. MAIL.COM
1 EX.COMM AWARD BY ARB.9/2026 16.01.2026 TATA C APITAL LTD. VS. SANDEEPSH. S P RANA{9953455007 SPRANA2013.SR@G [24.11.2025
COMM SANDEEP IADV. MAIL.COM
1 EX.COMM AWARD BY ARB/[8/2026 16.01.2026 TATA CAPITAL LTD. VS. RAJESHSH. S P RANA/9953455007 SPRANA2013.SR@G [14.01.2026
COMM KUMAR SINGH IADV. MAIL.COM
1 IMISC. DJ 85/2026 17.01.2026 INATIONAL INSTITUTE OF PLANTISNEHA SINGH (9999151328 INOT AVAILABLE 12.01.2026
GENOME RESEARCH VS. MS.
SARVESH SECURITY SERVICES
IPVT. LT.
1 CS(COMM) 34/2026 17.01.2026 MODERN HEALTHCARE VS. M/SP.N. MISHRA (9560575319 IPNM.ADV1964@GM [12.01.2026
INESTIVA MEDICARE IAIL.COM
1 ICS(COMM) 35/2026 17.01.2026 JAI N TIMBER SCAFFOLDING VS.MANGAL &8375911552, IMANGALANDMANG({17.01.2026
[F2S CONSTRUCTION PRIVATEMANGAL LAW|/9910311387 IALLAWOFFICES@G
LIMITED OFFICES MAIL.COM
1 CS(COMM) 30/2026 19.01.2026 SBI VS. RINKU DEVI SHALINI 9899408618 SHALINIUPADHYAY|[12.01.2026
[UPADHYAY .ADVOCATE@GMAI
L.COM
1 IMISC. DJ 06/2023 20.01.2026 RAM KUMAR HUF VS M/S BAJAJRAM KUMAR (9810111503 RKGARGDEL@GAIL[19.01.2026
CAPITAL INVESTOR SERVICES .COM
ILTD.
1 CS(COMM.) K1/2026 20.01.2026 WINDOW MAGIC INDIA PVT LTDICHIRAG KHER (9831060930 INFO@ASPALEGAL. [15.01.2026
VS SAGAR INTERNATIONAL LTD COM
1 CS(COM) K40/2026 20.01.2026 ZYDUS WELLNESS PRODUCTSGURUSWAMY (9811808373 LITIGATION@GNAT[19.01.20256
ILTD VS SUNITA SHARMA & ORS. [NATARAJ IARAJ.COM
1 CS(COM) Ku8/2026 21.01.2026 MR DEVINDER PAHUJA VS M/STRIPAKSHA (8178803130 LAWYER@TRIPAKS [16.01.2026
BAJAJ ALLIANZ GENERALLITIGATION HALITIGATION.CO
INSURANCE COMPANY LTD M
1 EX.COMM AWARD BY ARB.11/2026 21.01.2026 M/S GURDARSHAN SINGH VSSUNIL GUPTA (8860313311 IADVSG@YAHOO.CO [17.01.2026
COMM [UNION OF INDIA M
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JUDGE

(COMMERCIAL

1 IMISC. DJ 114/2026 24.01.2026 BANK OF INDIA VS MADHUKARKRISHAN 0910577700 IKRISHANKUMARA {17.01.2026
MANEESE&ORS KUMAR INDASSOCIATES@G
MAIL.COM
1 CS(COM) 52/2026 24.01.2026 DEUTSCHE BANK AG VS M/SSURI&COMPA [9971357074 LITIGATION@SURI [15.01.2026
INECHRA MARKETING PVTLTD [NY, LAW FIRM CO.IN
1 ICS(COM) 51/2026 24.01.2026 IDEUTSCHE BANK AG VS M/S S RSURI&COMPA (9971357074 LITIGATION@SURI [16.01.2026
TECHNOLOGY INY, LAW FIRM CO.IN
1 ICS(COMM) 53/2026 27.01.2026 ZYDUS WELLNESS PRODUCTSGURUSWAMI [9811808373 LITIGATION@GNAT|19.01.20256
LTD. VS. M/S RAMDEVINATRAJ IARAJ.COM
IENTERPRSES & ANR.
1 IMISC. DJ 125/2026 28.01.2026 RELIABLE CARGO & TRAVELSRAJAT ASIJA7011908279 INOT AVAILABLE 24.01.2026
PVT. LTD. VS. LATE SHRIAND ANKIT|
SHRIKANT MISHRA IMISHRA
1 CS(COMM) 62/2026 28.01.2026 M/S TAURUS READY MIXEDPIYUSH GOEL (8285845992 IADV.GOELPIYUSH [21.01.2026
CONCRETES VS. SMT. RANI @GMAIL.COM
KAMLESH GUPTA
1 IMISC. DJ 124/2026 28.01.2026 [UNION OF INDIA VS. M/SJBCC |OM PRAKASH [908181991036 IOPLAWASSOCIATES]21.01.2026
@GMAIL.COM
1 IMISC. DJ 159/2026 29.01.2026 IASHOK KUMAR VS. M/SSUNIL KUMAR(9811092792 INOT AVAILABLE 20.01.2026
RELEGEAR WELLNESS LTD. IAND
IASSOCIATES
1 CS(COMM) 66/2026 29.01.2026 IMADHIRA SACHDEVA VS. [KUMAR 0811031736, IASHOKPOPLI16@YA[19.01.2026
VINIMAY DEVELOPERS PVT. LTD. KHURANA 0818866627 [HOO.COM
1 ICS(COMM) 67/2026 29.01.2026 ICANARA BANK V.S AFIF KHAN PRANA 0873101002 IPRANAY7ADVO@G [17.01.2026
SHARMA MAIL.COM
1 ICS(COMM) 71/2026 131.01.2026 WORLD FELLOWSHIP OFALOK 0811105362 ALOK@BHACHAWA [28.01.2026
RELIGIONS VS. PRAVEENBHACHAWAT, T.COM
IAGGARWAL & CO & ORS. ISHAN  JAIN,
MANISH
1 OMP(COMM) 14/2026 31.01.2026 PINKY  GARMENTS RAMPALHARSHIT 0654828902 HARSHIT.KEDAWA [28.01.2026
SHARMA & ORS. VS. FUSIONKEDAWAT T@GMAIL.COM
[FINANCE LTD. & ORS.
21 ISH. BHUPESHNEW DELHI?25 OMP (I) (COMM) 3/2026 05-01-2026 AXIS BANK LTD Vs SIKANDER |ADV 9871040589 indolexlaw@gmail.co [11.12.2025
IKUMAR, DISTRICTDISTRICT KHAN DHEERAJ(P), m
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25 [Execution (Comm) 1/2026 05-01-2026 PUNJAB NATIONAL BANK VSINSAAF 9910950903 ajaykumaradv@gmailf13.11.2025
MEENU HASIJA AND ORS DUGGAL(P), .com
25 IOMP (I) (COMM) 1/2026 05-01-2026 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 not provided 05.12.2025
SKL UNIVERSAL PVT LTD SINHA(P),
25 IOMP (I) (COMM) 2/2026 05-01-2026 KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR(9990659331 not provided 05.12.2025
MUKESH RANA SINHA(P),
25 CS (COMM) 2/2026 05-01-2026 ICANARA BANK Vs RENU SODHI  [Ekant 8376841313 ekant23@gmail.com [25.12.2025
Luthra(P),
25 CS (COMM) 1/2026 05-01-2026 ICANARA BANK Vs NIDHI DIXIT |KUNAL 0811575138 25.12.2025
SHARMAC(P), lkkunalashharmalaw
@gmail.com
25 [Execution (Comm) 2/2026 06-01-2026 IKGL Network Pvt Ltd Vs Equi PlusAmit Kumar9871897844 not provided 20.12.2025
India Exports Pvt Ltd Maihan(P),
25 CS (COMM) k/2026 06-01-2026 CANARA BANK Vs PALLAVIKUNAL 9811575138 kkunalsharmalaw@g [25.12.2025
VISHAL JAIN SHARMA(P), mail.com
25 OMP (I) (COMM) 6/2026 07-01-2026 IAXIS BANK LTD Vs MOHAMMAD |ADV 987 1040589 indolexlaw@gmail.co [12.12.2025
AKEEL DHEERAJ(P), m
25 OMP (I) (COMM) 5/2026 07-01-2026 IAXIS FINANCE LTD Vs THAKURVivek Sinha(P), |0873156155/ indolexlaw@gmail.co [13.12.2025
SHAKTISINGH PRADEEPSINGH m-
vmalawoffice@gmail.
com
25 CS (COMM) 12/2026 07-01-2026 KUSHAL KARYASHALA Vs ATCJITENDER 0873804774 not provided 27.10.2025
ILOGISTICAL SOLUTION PVT LTD SHARMA(P),
25 [ExCOMM - Award by Arb Comm [3/2026 07-01-2026 IMS SUNDARAM FINANCE LTD VsMANISHA 8826750777 23.12.2025
IAADITYA KUMAR SINGH Prop OfBARUAH(P), manishabarualegal @
IM/S Riya Tempo Service gmail.com
25 OMP (COMM) 2/2026 08-01-2026 DELHI DEVELOPMENTPromila 0811106945 promi.sharma@gmail(24.12.2025
IAUTHORITY Vs VEDANGKkapoor(P), .com
ICONSULTANCY SERVICES PVT]
LTD
25 OMP (I) (COMM) 22/2026 08-01-2026 M/s Clix Capital Services Pvt Ltd VsRavi ~ Shankar 971 81 82038 29.12.2025
VAJRA HOSPITAL Garg(P), lassociatesrsgargli@g
mail.com
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25 IOMP (I) (COMM) 25/2026 09-01-2026 HERO FINCORP LTD Vs PMAYANK 0873347330 mayank_mahajanos [29.12.2025
IARUMUGARAJA MAHAJAN(P), @yahoo.com
25 IOMP (I) (COMM) 24/2026 09-01-2026 HERO FINCORP LTD Vs JASVIRMAYANK 0873347330 290.12.2025
SINGH SIAN MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 IOMP (I) (COMM) 27/2026 09-01-2026 IAXIS BANK LTD Vs BEENA ADV 987 1040589 indolexlaw@gmail.co [19.12.2025
DHEERAJ(P), m
25 IOMP (I) (COMM) 28/2026 09-01-2026 IAXIS BANK LTD VsADV 0871040589 indolexlaw@gmail.co [19.12.2025
IDHARMANDER SINGH DHEERAJ(P), m
25 IOMP (I) (COMM) 26/2026 09-01-2026 HERO FINCORP LTD Vs SUNITAMAYANK 09873347330 29.12.2025
KHAITAN MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 CS (COMM) 16/2026 12-01-2026 CAIS ENGINEERING SERVICESManish 9873645048 raghavlawefile@gmai [05.01.2026
IPRIVATE LIMITED VsRaghav(P), l.com
IAPURVAKRITI INFRASTRUCTURE
IPRIVATE LIMITED
25 [Execution (Comm) 7/2026 12-01-2026 BODYCENTIVE Vs RHITI SPORTSPankaj 09810492809 03.01.2026
IMANAGEMENT PRIVATE LIMITED[Kaushik(P), advocatekaushik42@
IAND ORS gmail.com
25 OMP (I) (COMM) k5/2026 13-01-2026 HERO FINCORP LTD Vs RAJESHMAYANK 9873347330 20.12.2025
RAMDAS KAWDE MAHAJAN(P), mayank_mahajanos
@yahoo.com
25 OMP (I) (COMM) k¥6/2026 13-01-2026 M/s Clix Capital Services Pvt Ltd VsRavi ~ Shankary699757115 lassociatesgarg1@gmal03.01.2026
RAJASIK RAHA Garg(P), il.com
25 CS (COMM) 18/2026 13-01-2026 Kelson Storage System Pvt Ltd VSVARUN 091126323 not provided 23.12.2025
DIVANSHU KHERA(P),
25 CS (COMM) 17/2026 13-01-2026 RAVI KANT MANGA PROP M/Syikas 0212416114 03.01.2026
OSHN SERVICES Vs M/S ASTHAchhabra(P), chhabravikas440@g
IPACKAGING SOLUTION AND ANR mail.com
25 IOMP (I) (COMM) K4/2026 13-01-2026 HERO FINCORP LTD Vs SHAIKHMAYANK 09873347330 mayank_mahajanos [29.12.2025
ZUBER SHAIKH PASHU MAHAJAN(P), @yahoo.com
25 OMP (COMM) 8/2026 15-01-2026 Provident Housing Limited Vs JagRahul Goel(P), (9899027144 12.01.2026
Mohan Chhabra rahul.goel @anantlaw.
com
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25 CS (COMM) 24/2026 15-01-2026 Asian Hotels North Limited VsSidhant 098102-25856 AMAGO@UNUMLA [26.12.2025
VINOD KUMAR KHANNA Kumar(P), W.IN

25 CS (COMM) 25/2026 15-01-2026 Zydus Wellness Products Ltd Vs VedRAHUL 081180837 litigation@gnataraj.c [14.01.2026
[Prakash Gupta BHUJBAL(P), om

25 OMP (COMM) 5/2026 15-01-2026 A G DAUTERS HOLDING PTE LTDMANU 9910518080 not provided 13.01.2026
Vs ZEUS LAW ASSOCIATES BANSAL(P),

25 OMP (COMM) 6/2026 15-01-2026 AG DAUTERS WASTEMANU 9910518080 not provided 13.01.2026
PROCESSING PVT LTD Vs ZEUSBANSAL(P),
ILAW ASSOCIATES

25 OMP (COMM) 7/2026 15-01-2026 DELHI URBAN SHELTERNITESH 09810589773 not provided 07.01.2026
IMPROVEMENT BOARD Vs Y KKUMAR(P),
GOYAL

25 [Execution (Comm) 12/2026 16-01-2026 IM/S S AND S FREIGHT SYSTEMSAnjali Labh(P), [9213139422,92122 30.12.2025
Vs M/S BB BREWMASTER 06431 mslabhlawfrrm@gma
VENTURES PVT LTD il.com

25 [ExXCOMM - Award by Arb Comm |6/2026 16-01-2026 M/S TATA CAPITAL LTD VsSURYA 9953455007 sprana2103.sr@gmail|06.11.2025
IPRASHANT PRASHANT PRAKASH .com

RANA(P),

25 [Execution (Comm) 11/2026 16-01-2026 IBALAJI CONSTRUCTIONSPARAS JAIN(P),9899907794 08.01.2026
COMPANY THROUGH ITS jain.paras52@gmail.c
PROPRIETOR Vs UP SADAN om
MHROUGH ITS ADMINISTRATIVE

25 IOMP (I) (COMM) 49/2026 17-01-2026 HERO FINCORP LTD Vs PREKSHAMAYANK 0873347330 mayank_mahajanos [27.11.2025
JAIN AND ANR MAHAJAN(P), @yahoo.com

25 OMP (COMM) 10/2026 17-01-2026 IPRAMOD KUMAR GOEL Vs DELHIBHUPESH 0810260246 BHUPESHNARULA [02.01.2026
DEVELOPMENT AUTHORITY INARULA(P), @GMAIL.COM

25 OMP (COMM) 9/2026 17-01-2026 [UNION OF INDIA Vs M/S BANSALRAM 0818457380 ramkumaradvocate@ [13.01.2026
BROTHERS KUMAR(P), gmail.com

25 IOMP (I) (COMM) 50/2026 17-01-2026 HERO FINCORP LTD Vs DEMAYANK 09873347330 mayank_mahajanos [27.11.2025
PESTER COMPANY AND ORS MAHAJAN(P), @yahoo.com

25 CS (COMM) k2/2026 20-01-2026 SUPREME INDUSTRIES LIMITEDAADISH 9810083029 debasishmoitra@gmali4.01.2026
Vs SUPREME UPVC DOOR ANDJAIN(P), il.com
WINDOWS




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

25 [Execution (Comm) 15/2026 20-01-2026 STATE BANK OF INDIA VsADAITA 0015565892 12.01.2026
ICORPORAL ANAND PRUTHVIRAJKUMAR IAkroutadvocate@gm
THAKUR ROUT(P), lail.com
25 OMP (COMM) 11/2026 20-01-2026 IKIRAN RANI Vs DEEPAK RANA Kamla(P), not provided not provided 15.01.2026
25 IOMP (I) (COMM) 52/2026 20-01-2026 IM/S CLIX CAPITAL SERVICES PVTRRavi  Shankary699757115 associatesgarg1@gma(12.01.2026
ILTD Vs BHAGWATI LAL SAMOTA |Garg(P), il.com
25 IOMP (I) (COMM) 51/2026 20-01-2026 IDFC FIRST BANK LTD Vs BALDEVMAYANK 0873347330 mayank_mahajanos [31.10.2025
KUMAR MAHAJAN(P), @yahoo.com
25 [Execution (Comm) 16/2026 21-01-2026 SANJEEV KUMAR BHARDWAJ VsATUL not provided not provided 17.01.2026
M/S NKG INFRASTRUCTURESINGH(P),
ILIMITED (REGD)
25 CS (COMM) k7/2026 21-01-2026 CANARA BANK Vs NARESHKUNAL 09811575138 15.01.2026
KUMAR AND ANR SHARMA(P), KKUNALASHHARM
ALAW@GMAIL.COM|
25 IOMP (I) (COMM) 56/2026 24-01-2026 IDFC FIRST BANK LTD Vs RAMITMAYANK 9873347330 mayank_mahajanos [31.10.2025
IKUMAR MAHAJAN(P), @yahoo.com
25 [Execution (Comm) 17/2026 24-01-2026 MS OVERSEAS LOGISTICS PVTUJJWAL 0810597417 23.12.2025
LTD Vs M/S LEATHERWOODJAIN(P),
INTERNATIONAL vkgoels12@_gmail.co|
m
25 IOMP (I) (COMM) 55/2026 24-01-2026 HERO FINCORP LTD VSMAYANK 0873347330 mayank_mahajanos [28.11.2025
YERRANSETTY VEBKATA RAVIMAHAJAN(P), @yahoo.com
IPRASAD AND ANR
25 CS (COMM) 50/2026 24-01-2026 CANARA BANK Vs SAURAVAmit gupta(P), 9810224624 07.01.2026
SAXENA amitguptaadv366@g
mail.com
25 [Execution (Comm) 18/2026 27-01-2026 TWC AVIATION CAPITAL LIMITEDShubham +9198910 51888 [ravi.nath@rnclegal.co20.01.2026
Vs SPICEJET LIMITED IAgarwal(P), m;
inbox@rnclegal.com
25 CS (COMM) 54/2026 27-01-2026 INOHAR CHAND LOHA BHANDARKanishk 0717119436 Kanish.ahuja@kakole[16.01.2026
Vs M/S RANGOONI IRON ANDAhuja(P), gal.co.in
STEEL PVT LTD
25 CS (COMM) 60/2026 28-01-2026 ISTATE BANK OF INDIA Vs 4 PLUSKM Monika(P), 9069091827 monika.thekmc@gmal21.01.2026
IFAMILY DENTAL il.com
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25 CS (COMM) 58/2026 28-01-2026 Zydus Wellness Products Ltd Vs M/sRAHUL 0811808373 26.01.2026
|Adarsh Chemical Industries BHUJBAL(P), litigation@gnatarqi
.com
25 CS (COMM) 61/2026 28-01-2026 Ms Plug In Digital Pvt Ltd Vs Asialshaan 0654399090 17.01.2026
Pacific Institute of Management Mukherjee(P), advishaanmukherjee
@gmail.com
25 [EXCOMM - Award by Arb Comm [13/2026 28-01-2026 IKOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 16.01.2026
RAVI O AND ANR Kumar(P), Rishabh.eruditelegal
@gmail.com
25 IOMP (I) (COMM) 57/2026 28-01-2026 IM/s Clix Capital Services Pvt Ltd VsRavi ~ Shankary699757115 associatesgargi@gma|27.01.2026
IABDUL GAFOOR Garg(P), il.com
25 CS (COMM) 59/2026 28-01-2026 STATE BANK OF INDIA Vsanshu 9210043774 not provided 06.01.2026
RAKESH ROSHAN shukla(P),
25 CS (COMM) 65/2026 20-01-2026 INDIAN OVERSEAS BANK Vs SKHITENDRA 9990118668 22.01.2026
INDUSTRIES INATH hitendetarathi@gmail
RATH(P), .com
25 IOMP (COMM) 13/2026 29-01-2026 M/S AVENTZ PRODUCTION ANDVikram Singh not provided vsjakhar@hotmail.co [23.01.2026
EVENTS Vs M/S BAKSJakhar(P), m
I[HOSPITALITY SERVICE PVT LTD
25 IM-Ex 5/2026 29-01-2026 MS NITYANAND SONSSANNY 0873547805 : 22.01.2026
CONTRACTORS PVT LTD VsPANDEY(P), amrita@adpchamber
[UNION OF INDIA s.in
25 IOMP (I) (COMM) 58/2026 29-01-2026 CREDITWISE CAPITAL PVT LTD VSMAYANK 0873347330 mayank_mahajanos [24.01.2026
SANDEEP HARDE AND ANR MAHAJAN(P), @yahoo.com
25 CS (COMM) 64/2026 29-01-2026 INDIAN OVERSEAS BANK Vs S KHITENDRA 0990118668 22.01.2026
INDUSTRIES INATH hitenderarathi@gmai
RATH(P), l.com
25 CS (COMM) 68/2026 130-01-2026 [UNION BANK OF INDIA Vs TARAManoj 0811085046 10.01.2026
CHAND Kumar(P), gupta26a@yahoo.co.i
n
25 CS (COMM) 69/2026 130-01-2026 STATE BANK OF INDIA Vs RUBY SHALINI 08 18866627 ashokpopli16 @yahoo.[19.01.2026
'UPADHYAY(P), in
25 Counter Claim 2/2026 130-01-2026 INTERIORS INDIA Vs M/SAdamaya Pal9g718090890 not provided 28.12.2025
IFUTURE GLASS PVT LTD Singh(P),
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25 IOMP (I) (COMM) 59/2026 131-01-2026 IDFC FIRST BANK LTD Vs REKHAMAYANK 0873347330 mayank_mahajanos [31.10.2025
BIDHURI MAHAJAN(P), @yahoo.com
25 IOMP (I) (COMM) 60/2026 131-01-2026 HERO FINCORP LTD Vs INFITECHMAYANK 0873347330 mayank_mahajanos [28.11.2025
GROUP MAHAJAN(P), @yahoo.com
25 [Execution (Comm) 8/2026 14-01-2026 HT MEDIA LTD Vs ram advertisingpuneet bajaj(P), 9213187809 06.01.2026
Itd bajaj.bajaj28 @gmail.
com
22 IMS. DEEPALINEW DELHI20 ISUIT FOR RECOVERY CS (COMM)/3/2026 05-01-2026 ICANARA BANK VS NIDHI DIXIT |[KUNAL 0910200911 ksalegali6 @gmail.co [19-12-2025
SHARMA, DISTRICTDISTRICT SHARMAC(P), m
JUDGE
(COMMERCIAL
ICOURT)-03
20 ISUIT FOR RECOVERY CS (COMM)/9/2026 06-01-2026 ALSTONE MANUFACTURING PVTVINEET 9958127227 vineetjain27@gmail.c[13-11-2025
ILTD VS SAGAR PAWAR JAIN(P), om
20 [EXECUTION PETITION [Execution (Comm)/3/2026 [06-01-2026 GHANSHYAM SECURITY SERVICESHIVAM 9958287734 1singh2034@gmail.c 17-12-2025
IPRIVATE LIMITED VS UNION OFSINGH(P), om
INDIA
20 ISUIT FOR RECOVERY CS (COMM)/11/2026 06-01-2026 RVDK LABOURHOME PRIVATEKESHAV 7631445433 advocatekeshav2018 [08-12-2025
LIMITED VS LAKSHMIKANTHA S [KUMAR(P), @gmail.com
20 ISUIT FOR RECOVERY ICS (COMM)/10/2026 06-01-2026 BCH ELECTRIC LIMITED VSJITENDER 0811550817 jvashisht@gmail.com [18-12-2025
INIPUN CHAWLA VASHISHT(P),
20 IPETITION u/s OFOMP (I) (COMM)/17/2026 |07-01-2026 IAXIS BANK LTD VS MO AADILADV 9871040589 indolexlaw@gmail.co [12-12-2025
IARBITRATION SAIFI DHEERAJ(P), m
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PETITION IOMP (I) (COMM)/19/2026 |07-01-2026 AXIS BANK LTD VS NIRMAL ADV 9871040589 indolexlaw@gmail.co [12-12-2025
IARBITRATION SINGH DHEERAJ(P), m
20 PETITION OFOMP (I) (COMM)/16/2026 |07-01-2026 IAXIS BANK LTD VS RAJESH IADV 09871040589 indolexlaw@gmail.co [12-12-2025
IARBITRATION DHEERAJ(P), m
20 PETITION OFOMP (I) (COMM)/18/2026 [07-01-2026 IAXIS BANK LTD VS SAURABH ADV 9871040589 indolexlaw@gmail.co [12-12-2025
IARBITRATION IAGARWAL DHEERAJ(P), m
20 IPETITION OFOMP (I) (COMM)/21/2026 |07-01-2026 AXIS BANK LTD VS SHIVAMADV 9871040589 indolexlaw@gmail.co [12-12-2025
IARBITRATION SINGH DHEERAJ(P), m
20 PETITION OFOMP (I) (COMM)/20/2026 [07-01-2026 IAXTS BANK LTD VSADV 09871040589 indolexlaw@gmail.co [11-12-2025
IARBITRATION IDHARMENDER DHEERAJ(P), m
20 PETITION OFOMP (I) (COMM)/15/2026 [07-01-2026 IAXIS FINANCE LIMITED VS RAVIVIVEK 7928758189 viveksinha_hrd@hot [13-12-2025
IARBITRATION KUMAR VERMA SINHA(P), mail.com
20 ISUIT FOR RECOVERY CS (COMM)/13/2026 07-01-2026 LUMBUS SECURITY MANPOWERSACHIN 0599249972 advsachin.2705@gmal25-12-2025
PVT LTD VS KONCORDEAGGARWAL(P), il.com
ICONTRACTORS PVT LTD
20 [EXECUTION PETITION [Execution (Comm)/6/2026 [08-01-2026 MUKUL GUPTA MARKETINGMONICA 9971853567 not available 03-01-2026
PRIVATE LIMITED VS RAJPALGOEL(P),
VERMA
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PETITION u/s OMP (I) (COMM)/23/2026 |08-01-2026 ICLIX CAPITAL SERVICES PVT LTDRAVI 0899522038 ravishankargargs5@gl29-12-2025
IARBITRATION VS IMAX GLOBAL VENTURESSHANKAR mail.com
LIMITED GARG(P),
20 EXECUTION PETITION ExCOMM - Award by Arbo8-01-2026 CAPT ASHOK CHOWDHARY VSRAJ 0868054250 rchandiwalooo@gma|03-01-2026
Comm/4/2026 IALLIANCE AIR AVIATIONKUMAR(P), il.com
LIMITED
20 ISUIT FOR RECOVERY CS (COMM)/15/2026 08-01-2026 M/S STROLAR MOUNTINGMANOJ 8750677946 manojbarhela1971@g [18-12-2025
SYSTEMS PVT LTD VS M/SKUMAR(P), mail.com
RATTAN MACHINE TOOLS
20 ISUIT FOR RECOVERY CS (COMM)/14/2026 08-01-2026 R L POLYMERS PVT LTD THROGHGAGAN 8860538313 gagankumarsinghal@[19-12-2025
ITSAR AKHILESH MAURYA VSKUMAR yahoo.com
SHREE BHANDARI PLASTIC PVTSINGHAL(P),
LTD
20 OBJECTION PETITION U/S 340MP (COMM)/3/2026 09-01-2026 IMS ANSAL BUILDWELL LTD VSPRATISHTH [9599215079 pratishthkaushal@g |06-01-2026
IOF ARBITRATION IM/S SARAL BUILDERS KAUSHAL(P), mail.com
20 PETITION u/s 9 OFOMP (I) (COMM)/30/2026 [09-01-2026 IAXIS BANK LTD VS JASPAL |ADV 09871040589 indolexlaw@gmail.co [11-12-2025
IARBITRATION SINGH DHEERAJ(P), m
20 PETITION u/s 9 OFOMP (I) (COMM)/41/2026 |09-01-2026 IAXIS BANK LTD VS SAHIBA ADV 9871040589 indolexlaw@gmail.co [11-12-2025
IARBITRATION JAVED DHEERAJ(P), m
20 IPETITION u/s 9 OFOMP (I) (COMM)/29/2026 |09-01-2026 IAXTS BANK LTD VS SHABISTA IADV 9871040589 indolexlaw@gmail.co [11-12-2025

IARBITRATION

DHEERAJ(P),

m
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PETITION u/s 9 IOMP (I) (COMM)/31/2026 [09-01-2026 IAXIS BANK LTD VS SHIVENDRAADV 9871040589 indolexlaw@gmail.co [11-12-2025
IARBITRATION IPRATAP SINGH TOMAR DHEERAJ(P), m
20 PETITION u/s 9 OFOMP (I) (COMM)/42/2026 |09-01-2026 IAXIS BANK LTD VS RAM MEHAR ADV 09871040589 indolexlaw@gmail.co [11-12-2025
IARBITRATION DHEERAJ(P), m
20 PETITION U/s 27 OFOMP (E) (COMM)/1/2026  [09-01-2026 HANUCHEM LABORATORIES VS.RADHIKA 9958387755 radhikaguptai44@g |03-01-2026
IARBITRATION PHARMACEUTICALS ANDGUPTA mail.com
MEDICAL DEVICES
20 IPETITION u/s 9 OFOMP (I) (COMM)/32/2026 |09-01-2026 AXIS BANK LTD VS ALOKADV 9871040589 indolexlaw@gmail.co [19-12-2025
IARBITRATION TRIPATHI 5198 DHEERAJ(P), m
20 PETITION u/s 27 OFOMP (E) (COMM)/2/2026 [12-01-2026 INARENDRA CHAWLA VS PURINARENDER [9810689839 anantg215@gmail.co [28-12-2025
IARBITRATION ICONSTRUCTION PVT LTD KUMAR(P), m
20 PETITION u/s 27 OFOMP (E) (COMM)/3/2026  [12-01-2026 ANSHUL JAIN VS. FAMILYAMIT 0810765210 ab75.adv@gmail.com |05-01-2026
IARBITRATION HEALTH CARE HOSPITAL PVT.BHATNAGAR
LTD.
20 ISUIT FOR RECOVERY CS (COMM)/19/2026 13-01-2026 ANTIZE FOODS PVT LTD VSRAHUL 9711328632 rahulslaw@gmail.co [15-12-2025
SEPOY BEVERAGES KUMAR(P), m
20 ISUIT FOR RECOVERY CS (COMM)/20/2026 14-01-2026 CANARA BANK VS POONAMAAYUSHMAAN [8600912592 ladvocatevatsyayana@|07-01-2026
IDUBEY VATSYAYANA( gmail.com

P)7
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ISUIT FOR TRADEMARKS CS (COMM)/26/2026 15-01-2026 ZYDUS WELLNESS PRODUCTSRAHUL INOT AVAILABLE mot available 14-01-2026
ILTD VS PIECAN PHARMA (P) LTD BHUJBAL(P),
20 [EXECUTION PETITION [Execution (Comm)/9/2026 [15-01-2026 PARAG  INTERNATIONAL VSNARENDER (9810689839 anantg215@gmail.co [15-01-2026
OPERA GLOBAL PVT LTD KUMAR(P), m
20 ISUIT FOR RECOVERY CS (COMM)/27/2026 16-01-2026 SINGHAL ENTERPRISESROHIT 09810016791 not available 13-01-2026
THROUGH ITS PROPRIETORAGGARWAL(P),
PRAVEEN KUMAR SINGHAL VS§
INKG INFRASTRUCTURE LIMITED
20 SUIT FOR TRADEMARKS CS (COMM)/28/2026 16-01-2026 ZYDUS WELLNESS PRODUCTSRAHUL INOT AVAILABLE not available 14-01-2026
LTD VS VIJAY SHANKAR SINGH [BHUJBAL(P),
20 [EXECUTION PETITION [Execution (Comm)/10/2026 [16-01-2026 MTRUE LINK FINANCE LTD VSRAJAT 09818004454 rajattruelink@gmail.cji4-01-2026
RAVINDER KUMAR SARAWAT(P), om
20 I[EXECUTION PETITION ExCOMM - Award by Arbji16-01-2026 INDIA BULLS LTD. VS. TANMOYVVIKAS MAINI |[NOT AVAILABLE mnot available 12-01-2026
Comm/7/2026 BANERJEE
20 IEXECUTION PETITION ExCOMM - Award by Arbji6-01-2026 TATA CAPITAL LTD VS NITISHSURYA 0053455007 sprana2013.sr@gmail|06-11-2025
Comm/5/2026 KUMAR PRAKASH .com
RANA(P),
20 ISUIT FOR RECOVERY CS (COMM)/33/2026 17-01-2026 MANOJ KUMAR VS LRS OFKULDEEP 0899453467 lkuldeep_rana67@yahl05-01-2026
VIRENDER KUMAR RANA(P), 00.com
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ISUIT FOR RECOVERY CS (COMM)/32/2026 17-01-2026 TIMES INTERNET LIMITED VSRAJEEV 0810028877 not available 08-01-2026

PACE MARKETING SOLUTIONSAGARWAL(P),
PVT LTD

20 [EXECUTION PETITION [Execution (Comm)/13/2026 [17-01-2026 GREEN REVOLUTION VSAMIT KUMARQ999814620 not available 10-01-2026
OKINAVA AUTOTECH PVT LTD SINHA(P),

20 IAPPLICATION U/S 151 CPC Misc DJ/83/2026 17-01-2026 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR(Q999814620 not available 14-01-2026
VS NKG INFRASTRUCTURE LTD SINHA(P),

20 ISUIT FOR RECOVERY CS (COMM)/37/2026 19-01-2026 MS SHIV SHAKTI SANCHARRAHUL INOT AVAILABLE mot available 13-01-2026
PRIVATE LIMITED VS MS NKGMIGLANI(P),
INFRASTRUCTURE LIMITED

20 [EXECUTION PETITION [Execution (Comm)/14/2026 [19-01-2026 IGOLD CORP GLOBAL LOGISTICS PMUKESH 0868882512 aequo.legal@gmail.co|08-01-2026
ILTD VS BAJAJ ALLIANZ GENERALAGGARWAL(P), m
INSURANCE CO LTD

20 SUIT FOR RECOVERY CS (COMM)/38/2026 19-01-2026 ONE 97 COMMUNICATIONS LTDRAHEEL 9810771985 not available 15-01-2026
VS SIRONA HYGINE PRIVATEKOHLI(P),
LIMITED AND ORS

20 ISUIT FOR TRADEMARKS CS (COMM)/36/2026 19-01-2026 HEWEPRO CAPITAL PRIVATESHAILEN 9818558690 advocate.shailenbhati3o-12-2025
LIMITED AND ANR VS GAURAVBHATIA(P), a89@gmail.com
GOYAL

20 IPETITION u/s 9 OFOMP (I) (COMM)/48/2026 [13-01-2026 CLIX CAPITAL SERVICES PVT.RAVI 9899522038 ravishankargargs55@g|03-01-2026

IARBITRATION ILTD. VS. SUDHINDRA SHANKAR mail.com
GARG
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PETITION u/s 9 IOMP (I) (COMM)/53/2026 [20-01-2026 IAXIS FINANCE LIMITED VSSHIKHAR 0999443512 shikharg3o010@gmail.10-01-2026
IARBITRATION BINAYAK CHATTERJEE IGUPTA(P), com
20 PETITION u/s 9 OFOMP (I) (COMM)/54/2026 [20-01-2026 IAXIS FINANCE LIMITED VSSHIKHAR 0999443512 shikharg3010@gmail.10-01-2026
IARBITRATION IAPURVA AMITESH IGUPTA(P), com
20 ISUIT FOR RECOVERY ICS (COMM)/44/2026 20-01-2026 IM/S GONSAI LOGISTICS PVT LTDRAKESH 0868040826 sharmarakeshadvi@g/06-01-2026
VS M/S INDIGO COLLECTIONSKUMAR mail.com
PVT LTD SHARMA(P),
20 ISUIT FOR RECOVERY CS (COMM)/46/2026 20-01-2026 WINDOW MAGIC INDIA PVT LTDSHASHANK INOT AVAILABLE not available 11-01-2026

VS SAGAR INTERNATIONAL LTD [PANDEY(P),

20 SUIT FOR RECOVERY CS (COMM)/45/2026 20-01-2026 IPOWER BATTERIES P LTD VSRITESH 9899891989 rkhatri@petitjuris.co [31-12-2025
TIRANGA  AUTOTECH INDIAKHATRI(P), m
PRIVATE LIMITED AND ORS

20 SUIT FOR RECOVERY CS (COMM)/43/2026 20-01-2026 RENU DEVI VS  FLIPKARTBHAVYA INOT AVAILABLE not available 13-01-2026
INTERNET PVT LTD KOHLI(P),

20 IAPPLICATION U/S 151 CPC Misc DJ/97/2026 20-01-2026 STATE BANK OF INDIA VS SHIVADAITA INOT AVAILABLE [not available 09-01-2026
IPRATAP SINGH KUMAR

ROUT(P),

20 IAPPLICATION U/S 151 CPC Misc DJ/98/2026 20-01-2026 ISABIH UR RAHMAN KHAN VS M/SSIDDHANT INOT AVAILABLE jsiddhant.upmanyu@ [15-01-2026

MAXIMA GLASS PRIVATEUPMANYU(P), gmail.com

LIMITED AND ORS
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ILTD.

MISHRA

ICOUNTER CLAIM Counter Claim/1/2026 21-01-2026 INTEGRATED BATTERIES INDIAVAGISHA 0811126281 vagishakochar@gmailo7-01-2026
PVT LTD VS M/S SUNRISEKASHYAP(P), .com
IFREIGHT FORWARDERS PRIVATE
LIMITED
20 ISUIT FOR RECOVERY CS (COMM)/49/2026 22-01-2026 SHUBHAM GOLDIEE MASALE PVIISHRAVAN 0810017859 skbansalipr@gmail.c [20-01-2026
ILTD VS ASHOK VARMA BANSAL(P), om
20 ISUIT FOR RECOVERY CS (COMM)/55/2026 27-01-2026 CANARA BANK VS ABHIJEETRAKESH 0810482545 rakeshklegal @gmail.c|07-01-2026
MEENA KUMAR(P), om
20 [EXECUTION PETITION ExCOMM - Award by Arbp27-01-2026 IMS NECO HEAVY ENGINEERING RAVI 09560656045 ravibharuka@gmail.c [20-01-2026
Comm/12/2026 IAND CASTING PRIVATE LIMITED BHARUKA(P), om
IFORMERLY KNOWN AS MS NECO
HEAVY ENGINEERING VS UNION|
OF INDIA
20 SUIT FOR TRADEMARKS ICS (COMM)/57/2026 27-01-2026 ZYDUS WELLNESS PRODUCTSRAHUL INOT AVAILABLE [not available 23-01-2026
ILTD VS M/S OMKAR AGENCY BHUJBAL(P),
20 SUIT FOR RECOVERY CS (COMM)/56/2026 27-01-2026 CRYSTAL CROP PROTECTIONAMIT 0873224151 memberexecutive@g [17-12-2025
LIMITED VS PRAVEEN KUMAR CHAUHAN(P), mail.com
20 EXECUTION PETITION [Execution (Comm)/19/2026 [28-01-2026 STATE BANK OF INDIA VSMUKESH 0868882512 laequo.legal@gmail.co[28-01-2026
IMOHAN SINGH IAGGARWAL(P), m
20 OBJECTION PETITION U/S 340MP (COMM)/12/2026 20-01-2026 KUKADI VALLEY PUBLIC SCHOOLABINASH 0811235958 abinashkmishra@gm [13-01-2026
OF ARBITRATION VS. EDUSMART SERVICES PVT,KUMAR lail.com
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ISUIT FOR RECOVERY CS (COMM)/63/2026 29-01-2026 JASLEEN WALIA VS RJTYASH 0987566992 washchaturvedi24o7 [23-01-2026
ICOMPUSOLUTIONS PVT LTD ICHATURVEDI( @gmail.com
P),
20 ISUIT FOR RECOVERY ICS (COMM)/70/2026 130-01-2026 IAMIT ENTERPRISES VS WOOLVIVEKANANDAINOT AVAILABLE not available 13-01-2026
IPALACE AND ORS IYADAV(P),
20 [EXECUTION PETITION [Execution (Comm)/20/2026 [30-01-2026 TECHWELL ENTERPRISESANIL 0811119235 gokuldev@gmail.com14-01-2026
MHROUGH ITS PROP OF SH ANILKUMAR(P),
IKANT VS VIMAL PLAST INDIA PVT]
ILTD THROUGH ITS DIRECTOR SH]|
IHARISH BATRA
20 IAPPLICATION U/S 151 CPC Misc DJ/172/2026 130-01-2026 JASBIR SINGH SANDHU VSKISLAYA 0654968449 officeofadvkkmishra [22-01-2026
JAGDISH KAUR PRABHAT(P), @gmail.com
20 EXECUTION PETITION ExCOMM - Award by Arbj31-01-2026 IPRAGATI CONSTRUCTIONPANKAJ 9811022227 globaljurislawfirm@g [24-01-2026
Comm/15/2026 ICONSULTANTS VS UNION OFGUPTA(P), mail.com
INDIA AND ANR
20 I[EXECUTION PETITION ExCOMM - Award by Arb31-01-2026 INUTRISYNTH BIOTECH VSUTSAV 8527214201 jainutsav21@gmail.co[28-01-2026
Comm/14/2026 PROVEDA MARKETING INDIAJAIN(P), m
PVT LTD
23 IMS. SAVITA RAO,SOUTH 12, New CourtCIVIL CASES ICS (COMM)/13/2026 08/01/2026 IOFB Tech Private Limited Vs HYPERTusharr 9739091656 harshals@hypergrou |07.01.2026
IDISTRICT Block-I IMARKET SERVICES Mawkin(P), [p.com
JUDGE(COMMERCI
AL COURT)
12, New CourtlExecution Petition ExCOMM - Award by Arbji3/01/2026 VIMAL BANKA (KARTA OF VIMALAJAY KUMAR9Y990505143 alokiraghav@gmail.c [12.01.2026
Block-I Comm/3/2026 KUMAR BHAJAN LAL BANKASAINI(P), om
IHUF) Vs ROYAL GOLF LINK CITY|
IPROJECT PRIVATE LIMITED
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/156/2026 [13/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate 12.01.2026
Block-I Conciliation Act Vs BSUNDHARA KUMARI JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/154/2026 [13/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate 12.01.2026
Block-I Conciliation Act Vs MANOJ KORA JANGRA(P), @gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/157/2026 [13/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [12.01.2026
Block-I Conciliation Act Vs RAMSWARUP YADAV JANGRA(P), @gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/155/2026 [13/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate [12.01.2026
Block-I Conciliation Act Vs SACHIN SHRIKANT CHAVAN  JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/158/2026 [13/01/2026 |Axis Bank Ltd Vs Himanshu Yadav |ASHISH 9999183119 anuj@agcpartners.co.[12.01.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourtCIVIL CASES CS (COMM)/27/2026 14/01/2026 Emu Lines Private Limited VsUday Kumar(P),[8882303942 advudaykumar@gmail13.01.2026
Block-1 IMAGIC BLADES PVT LTD l.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/191/2026 [14/01/2026 Axis Bank limited Vs RAHUL [Niraj Kumar(P),|9811306559 nirajkumar1976@gm [13.01.2026
Block-I Conciliation Act PORWAL lail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/190/2026 [14/01/2026 |Axis Bank limited Vs BALJIT Niraj Kumar(P), 9811306559 nirajkumar1976@gm [13.01.2026
Block-1 Conciliation Act ail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/182/2026 [14/01/2026 |Axis Bank limited Vs Sultan Khan [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [13.01.2026
Block-I Conciliation Act ail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/188/2026 [14/01/2026 |Axis Bank limited Vs SUBADDIN  Niraj Kumar(P), 9811306559 nirajkumar1976@gm [13.01.2026
Block-1 Conciliation Act ail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/185/2026 [14/01/2026 |Axis Bank limited Vs VIJAY SINGH [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [13.01.2026
Block-I Conciliation Act lail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/181/2026 [14/01/2026 |Axis Bank limited Vs ABHINANDANNiraj Kumar(P), 9811306559 nirajkumar1976@gm [13.01.2026
Block-I Conciliation Act GARG ail.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/183/2026 [14/01/2026 Axis Bank limited Vs KUMLESHNiraj Kumar(P),|9811306559 nirajkumar1976 @gm [13.01.2026
Block-1 Conciliation Act KUMAR RUSTOGI lail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/189/2026 [14/01/2026 IAxis Bank limited Vs MANPREET [Niraj Kumar(P), 9811306559 nirajkumar1976@gm [13.01.2026
Block-I Conciliation Act KAUR ail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/176/2026 [14/01/2026 Axis Bank limited Vs ISTAK [Niraj Kumar(P),|9811306559 nirajkumar1976@gm [13.01.2026
Block-1 Conciliation Act AHMED ail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/180/2026 [14/01/2026 IYES BANK LIMITED Vs SUGREEV[SANJEEV 8285002845 manjul.sood @srcsleg [13.01.2026
Block-I Conciliation Act SINGH PATHAK(P), al.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/186/2026 [14/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 delhi.jangraadvocate [13.01.2026
Block-I Conciliation Act Vs Munna Kumar JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/179/2026 [14/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [13.01.2026
Block-I Conciliation Act Vs RAMISHWAR YADAV JANGRA(P), @gmail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/178/2026 [14/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate [13.01.2026
Block-1 Conciliation Act Vs RANJIT KUMAR JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/177/2026 [14/01/2026 Axis Bank limited Vs DILBAG [Niraj Kumar(P),|9811306559 nirajkumar1976@gm [13.01.2026
Block-I Conciliation Act SINGH lail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/184/2026 [14/01/2026 IAxis Bank limited VsNiraj Kumar(P), 9811306559 nirajkumar1976@gm [13.01.2026
Block-1 Conciliation Act DHARAMVEER TRIPATHI ail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/187/2026 [14/01/2026 Axis Bank limited Vs AMOHIT [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [13.01.2026
Block-1 Conciliation Act KUMAR lail.com
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/263/2026 [16/01/2026 IAxis Bank limited Vs JITENDRA [Niraj Kumar(P),|9811306559 nirajkumar1976@gm [15.01.2026
Block-1 Conciliation Act SINGH ail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/264/2026 [16/01/2026 Axis Bank limited Vs RISHANK Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [15.01.2026
Block-I Conciliation Act VERMA lail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/268/2026 [16/01/2026 IAXIS BANK LIMITED VsRahul 0971891788 info@aualegal.com [15.01.2026
Block-I Conciliation Act BOUNDARY WALAChauhan(P),

IEARTHMOVERS
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/261/2026 [16/01/2026 IAXIS BANK LIMITED Vs MAWAIRahul 0971891788 info@aualegal.com [15.01.2026
Block-I Conciliation Act TEMPO SERVICE 2063 Chauhan(P),
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/262/2026 [16/01/2026 IAXIS BANK LIMITED Vs MAWAIRahul 0971891788 info@aualegal.com [15.01.2026
Block-I Conciliation Act TEMPO SERVICE 7821 Chauhan(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/269/2026 [16/01/2026 Axis Bank Ltd Vs ROHIT |ASHISH 0999183119 anuj@agcpartners.co.[15.01.2026
Block-1 Conciliation Act IAGRAWAL KUMAR in

IGUPTA(P),
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/270/2026 [16/01/2026 Axis Bank Ltd Vs HIMANSHUASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-I Conciliation Act TANWAR KUMAR in

IGUPTA(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/271/2026 [16/01/2026 Axis Bank Ltd Vs VIKASH |ASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-I Conciliation Act CHAUHAN KUMAR in

IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/272/2026 [16/01/2026 |Axis Bank Ltd Vs MUHD UMAIR  |ASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/273/2026 [16/01/2026 |Axis Bank Ltd Vs SUFIYAN KHAN ASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-1 Conciliation Act KUMAR in

GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/266/2026 [16/01/2026 Axis Bank Ltd Vs ROHIT |ASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-I Conciliation Act PARASHAR KUMAR in

GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/274/2026 [16/01/2026 |Axis Bank Ltd Vs VIPIN YADAV IASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-1 Conciliation Act KUMAR in

GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/265/2026 [16/01/2026 |Axis Bank Ltd Vs Vikas Mahajan IASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-1 Conciliation Act KUMAR in

IGUPTA(P),
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/275/2026 [16/01/2026 |Axis Bank Ltd Vs MOHD AASIF IASHISH 0999183119 anuj@agcpartners.co.[15.01.2026
Block-1 Conciliation Act KUMAR in

GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/276/2026 [16/01/2026 |Axis Bank Ltd Vs DILSHAD IASHISH 9999183119 anuj@agcpartners.co.[15.01.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/267/2026 [16/01/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [15.01.2026
Block-I Conciliation Act IAJAY CHAUHAN JANGRA(P), @gmail.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/277/2026 [16/01/2026 PIRAMAL FINANCE LIMITED VsRAJESH 0958726491 delhi.jangraadvocate [15.01.2026
Block-1 Conciliation Act GEETU GEETU JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/322/2026 [17/01/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate [17.01.2026
Block-I Conciliation Act SAGAR GAJANAN KALE JANGRA(P), @gmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/323/2026 [17/01/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate {17.01.2026
Block-1 Conciliation Act ATUL KUMAR JANGRA(P), @gmail.com
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/324/2026 (17/01/2026 PIRAMAL FINANCE LIMITED VsRAJESH 9958726491 delhi.jangraadvocate 17.01.2026
Block-I Conciliation Act SUNIL KUMAR DHOTE JANGRA(P), @gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/325/2026 [17/01/2026 IAXIS BANK LIMITED Vs GAURAVAMIT 8860939556 amitkumar.294@redi[17.01.2026
Block-I Conciliation Act KUMAR MISHRA KUMAR(P), ffmail.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/326/2026 (17/01/2026 IAXIS BANK LIMITED Vs AAMIR  [Rahul 9971891788 info@aualegal.com [17.01.2026
Block-I Conciliation Act Chauhan(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/327/2026 [17/01/2026 IAXTS BANK LIMITED VsRahul 9971891788 info@aualegal.com [17.01.2026
Block-1 Conciliation Act RAMANDEEP SINGH Chauhan(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/321/2026 (17/01/2026 IAXIS BANK LIMITED Vs GAUTAM [Rahul 9971891788 info@aualegal.com [17.01.2026
Block-I Conciliation Act WAHI Chauhan(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/328/2026 [17/01/2026 IAXIS BANK LIMITED Vs MANISHRahul 0971891788 info@aualegal.com [17.01.2026
Block-1 Conciliation Act KUMAR JHA IChauhan(P),
12, New CourtCIVIL CASES CS (COMM)/33/2026 17/01/2026 Canara Bank Vs Sumit Aggarwal Eshu 9910482995 ankursinghbhadana [17.01.2026
Block-I Chaudhary(P), @gmail.com
12, New CourtiCIVIL CASES CS (COMM)/35/2026 17/01/2026 DEVKI DEVI FOUNDATION VsSANJEEV 0810117154 sanjeev.saraswat@qu [17.01.2026
Block-I INATHU RAM MANGLA SARASWAT(P), estlegalparners.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/355/2026 [19/01/2026 |Axis Bank Ltd Vs SNEH LATA IASHISH 9999183119 anuj@agcpartners.co.[18.01.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/353/2026 [19/01/2026 IAXIS BANK LIMITED Vs MOHD [Rahul 0971891788 info@aualegal.com [18.01.2026
Block-I Conciliation Act RIZWAN 3644 Chauhan(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/354/2026 [19/01/2026 |Axis Bank Ltd Vs DEEPAK SINGH |ASHISH 9999183119 anuj@agcpartners.co.(18.01.2026
Block-1 Conciliation Act KUMAR in

IGUPTA(P),
12, New CourtCIVIL CASES CS (COMM)/41/2026 20/01/2026 CRAFT MEN INDIA Vs PHXRajbir Bal(P), (9910399327 rajbir@rsblaw.in 19.01.2026
Block-I ICONSULTING PVT LTD AND ORS
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/391/2026 [21/01/2026 IAXIS BANK LTD Vs PRAMODADV 0871040589 indolexlaw@gmail.co [20.01.2026
Block-1 Conciliation Act KUMAR UPADHYAYA DHEERAJ(P), m
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12, New CourtCIVIL CASES CS (COMM)/43/2026 22/01/2026 BANK OF INDIA Vs M/S ASMlvageesh 9953585448 advocatevageeshkum [21.01.2023
Block-I [ENTERPRISES lkumar(P), ar@gmail.com
12, New Court[Execution Petition [Execution (Comm)/11/2026 [23/01/2026 WESTON ALUMINIUM Vs SFMSVinay Kant9711996530 legalabhinav@yahoo. [22.01.2026
Block-I [FURNITURE PRIVATE LIMITED  [Singh(P), com
12, New CourtCIVIL CASES CS (COMM)/46/2026 23/01/2026 STATE BANK OF INDIA VsShiv Tyagi(P), [9811059032 shivktyagii@gmail.co[22.01.2026
Block-I ISHWAR SINGH m
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/402/2026 [23/01/2026 Axis Bank Ltd Vs DALAVEERASHISH 9999183119 anuj@agcpartners.co.[22.01.2026
Block-1 Conciliation Act SINGH KUMAR in

GUPTA(P),
12, New CourtCIVIL CASES CS (COMM)/49/2026 24/01/2026 Punjab National Bank Vs TusharVikram Gola(P), 9811244209 vikramgola2o10@ga [23.01.2023
Block-I [Kasana mil.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/411/2026 [28/01/2026 IDFC FIRST BANK LTD Vs NAMANSANJEEV 8285002845 manjul.sood @srcsleg [27.01.2026
Block-1 Conciliation Act TRADING COMPANY 48 PATHAK(P), al.com
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/412/2026 [28/01/2026 IDFC FIRST BANK LTD Vs VINOD |[SANJEEV 8285002845 manjul.sood @srcsleg [27.01.2026
Block-I Conciliation Act BHADANA PATHAK(P), al.com
12, New CourtiCIVIL CASES CS (COMM)/57/2026 28/01/2026 STATE BANK OF INDIA VsNAZIA 0810021846 sagarandsagar@live.c|27.01.2026
Block-I AMARJEET PARVEEN(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/421/2026 [29/01/2026 |Axis Bank Ltd Vs SHISHU SINGH |ASHISH 9999183119 anuj@agcpartners.co.[28.01.2026
Block-I Conciliation Act KUMAR in

IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/420/2026 [29/01/2026 |Axis Bank Ltd Vs VINEET IASHISH 9999183119 anuj@agcpartners.co.[28.01.2026
Block-I Conciliation Act KUMAR in

GUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/422/2026 [29/01/2026 |Axis Bank Ltd Vs NAPHIS AHAMADASHISH 9999183119 anuj@agcpartners.co.28.01.2026
Block-1 Conciliation Act KUMAR in

GUPTA(P),
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/419/2026 [29/01/2026 Axis Bank Ltd Vs OM PRAKASHASHISH 9999183119 anuj@agcpartners.co.[28.01.2026
Block-I Conciliation Act IAHIR KUMAR in

IGUPTA(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/423/2026 [29/01/2026 |Axis Bank Ltd Vs santosh kumar IASHISH 9999183119 anuj@agcpartners.co.[28.01.2026
Block-1 Conciliation Act KUMAR in

GUPTA(P),
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12, New CourtCIVIL CASES CS (COMM)/58/2026 29/01/2026 Shivsarolakshmi Swapping StationVIKAS 8800787684 chambeofmrvsingh@ [28.01.2026
Block-I Vs Upgrid Solutions Private Limited SINGH(P), gamil.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/418/2026 [29/01/2026 IAXIS BANK LIMITED Vs DINESH [Rahul 0971891788 info@aualegal.com [28.01.2026
Block-I Conciliation Act SHARMA Chauhan(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/413/2026 [29/01/2026 IAXIS BANK LIMITED VsRahul 9971891788 info@aualegal.com [28.01.2026
Block-I Conciliation Act PREMPRAKASH Chauhan(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/415/2026 [29/01/2026 IAXIS BANK LIMITED Vs RANVEERRahul 9971891788 info@aualegal.com [28.01.2026
Block-1 Conciliation Act SINGH Chauhan(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/414/2026 [29/01/2026 IAXIS BANK LIMITED Vs MIHIR [Rahul 9971891788 info@aualegal.com [28.01.2026
Block-I Conciliation Act KUMAR Chauhan(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/416/2026 [29/01/2026 IAXIS BANK LIMITED VsRahul 0971891788 info@aualegal.com [28.01.2026
Block-I Conciliation Act HARJINDER SINGH 6430 Chauhan(P),
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/417/2026 [29/01/2026 IAXIS BANK LIMITED Vs PAVAN [Rahul 9971891788 info@aualegal.com [28.01.2026
Block-1 Conciliation Act KUMAR Chauhan(P),
12, New CourtiCIVIL CASES Misc DJ/47/2026 130/01/2026 ICANARA BANK Vs SHANSHUMAN (9990042642 Not provided 29/01/2026
Block-I JAGANNATH RAI Prop of SajniSRIVASTAVA(P

Saree ,
12, New CourtCIVIL CASES ICS (COMM)/67/2026 130/01/2026 SMALL FARMERS AGRIBUSINESSNITESH 0810197092 dsadviz@gmail.com [29/01/2026
Block-I ICONSORTIUM Vs J RKUMAR(P),

ICORPORATION AND ORS
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/452/2026 [31/01/2026 AXIS BANK LTD Vs NEERAJjavinash 011-41513189 avinash.adv@gmail.c [31/01/2026
Block-I Conciliation Act KUMAR lkumar(P), om
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/456/2026 [31/01/2026 IAXIS BANK LTD Vs SUDHAKARavinash 011-41513189 avinash.adv@gmail.c [31/01/2026
Block-1 Conciliation Act KUMAR SHARAMA lkumar(P), om
12, New CourU/s 9 of the Arbitration &OMP (I) (COMM)/455/2026 [31/01/2026 AXIS BANK LTD Vs TEEKAMpavinash 011-41513189 avinash.adv@gmail.c [31/01/2026
Block-I Conciliation Act SINGH lkumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/453/2026 [31/01/2026 IAXIS BANK LTD Vs YAMIN avinash 011-41513189 avinash.adv@gmail.c [31/01/2026
Block-1 Conciliation Act lkumar(P), om
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12, New U/s 9 of the Arbitration &OMP (I) (COMM)/454/2026 [31/01/2026 IAXIS BANK LTD Vs RAHAMUDDINJavinash 011-41513189 avinash.adv@gmail.c [31/01/2026
Block-I Conciliation Act KHAN lkumar(P), om
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/15/2026 [03/01/2026 ORIX LEASING AND FINANCIALRAJESH 0958726491 delhi.jangraadvocate [02.01.2026
Block-I Conciliation Act SERVICE INDIA LIMITED VsJANGRA(P), @gmail.com

LOCONAV INDIA PRIVATE

LIMIITED
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/20/2026 [03/01/2026 IAXIS BANK LTD Vs HIRA NATHjavinash 011-41513189 avinash.adv@gmail.c [02.01.2026
Block-I Conciliation Act JOGI lkumar(P), om
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/6/2026 [03/01/2026 AXIS BANK LTD Vs HIRALALavinash 011-41513189 avinash.adv@gmail.c [02.01.2026
Block-1 Conciliation Act BHAIRAVAJI CHOUDHARI lkumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/8/2026 [03/01/2026 IAXIS BANK LTD Vs RAM DULAREavinash 011-41513189 avinash.adv@gmail.c [02.01.2026
Block-I Conciliation Act SINGH kumar(P), om
12, New CourtU/s 9 of the Arbitration &OMP (I) (COMM)/1/2026 [03/01/2026 IAXIS BANK LTD Vs NANDITA@avinash 011-41513189 avinash.adv@gmail.c [02.01.2026
Block-1 Conciliation Act SINGH lkumar(P), om
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24 . 6, New ICommercial CS (COMM) 5/2026 05.01.2026 IPNB VS RAJGEER YADAV PRATAP 0990366723 prana25000@gmail.c[26.12.2025
SHUKLA Block-I ICHANDRA om
IBHARDWAJ, RANA
IDISTRICT
JUDGE(COMMERCI 6, New CourtCommercial CS (COMM) 4/2026 05.01.2026 M/S LUCKY GENERATORS PVTABHINAY 9999886478 guptaabhinay@gmail.j24.12.2025
AL COURT) Block-I LTD VS JAI MAHAKAAL STONEGUPTA com
CRUSHER
6, New  CourtiCommercial IOMP (I)(COMM)/56/2026 [05.01.20226 IDFC BANK VS JITENDRASANJEEV 9717028845 litigation@sreslegal.c [24.12.2025
Block-I LUTHRA IPATHAK om
6, New CourtiCommercial OMP (I)(COMM)/57/2026 |05.01.20226 CNH INDUSTRIAL CAPTIAL VSRAJESH 095872649 jangraadvocate@gma [22.12.2025
Block-I IMARUDHAR CONSTRUCTIONJANGRA il.com
COMPANY
6, New  CourtiCommercial OMP (I)(COMM)/58/2026 [05.01.20226 CNH INDUSTRIAL INDIA PVT LTDRAJESH 995872649 jangraadvocate@gma [22.12.2025
Block-I VS INDRAJIT PADMA SINGH JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/59/2026 |05.01.20226 CNH INDUSTRIAL INDIA PVT LTDRAJESH 995872649 jangraadvocate@gma [22.12.2025
Block-1 VS SAMANDAR RAM SIGH JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/60/2026 [05.01.20226 CNH INDUSTRIAL INDIA PVT LTDRAJESH 995872649 jangraadvocate@gma [22.12.2025
Block-I VS OMPRAKASH SURJA JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/65/2026 [06.01.2026 IAXIS BANK VS SURESH CHAND |SHOBHA 08911192158 srshobhagupta@gmail23.12.2025
Block-1 GUPTA l.com
6, New  CourtiCommercial OMP (I)(COMM)/66/2026 [06.01.2026 IAXIS BANK VS SUMIT KAUSHIK |SHOBHA 08911192158 srshobhagupta@gmail23.12.2025
Block-I GUPTA l.com
6, New  CourtiCommercial OMP (I)(COMM)/67/2026 [06.01.2026 IAXTS BANK VS YOGESH SAINI SHOBHA 08911192158 srshobhagupta@gmail23.12.2025
Block-I GUPTA l.com
6, New  CourtiCommercial OMP (I)(COMM)/68/2026 [06.01.2026 IAXIS BANK VS MARCHI DEVI SHOBHA 08911192158 srshobhagupta@gmaif23.12.2025
Block-I GUPTA l.com
6, New  CourtiCommercial EX.COMM AWARD BY ARB(06.01.2026 IKOTAK MAHINDRA PRIME LTDAMIT KUMAR9990659331 kmpspartner@gmail. [24.12.2025
Block-I 1/2026 VS GHANSHYAM L SINHA com
6, New  CourtCommercial EX.COMM AWARD BY ARB06.01.2026 KOTAK MAHINDRA PRIME LTDAMIT KUMAR/9990659331 kmpspartner@gmail. [24.12.2025
Block-1 2/2026 VS FAISAL KHAN SINHA com
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6, New Commercial EX COMM 2/2026 06.01.2026 KINTETSU WORLD EXPRESS VSLALIT VERMA [7827584399 chamberofjoy@outlo |05.12.2025
Block-I IM/S ASPIRE INTERNATIONAL ok.com

6, New CourtiCommercial CS (COMM) 7/2026 06.01.2026 STATE BANK OF INDIA VS RAM|SHALINI 0899408618 shaliniupadhyay.advo|05.01.2026
Block-I KUMAR UPADHYAY cate@gmail.com

6, New  CourtiCommercial ICS (COMM) 8/2026 06.01.2026 STATE BANK OF INDIA VSSHALINI 9899408618 shaliniupadhyay.advo|05.01.2026
Block-I MAHAVIR [UPADHYAY cate@gmail.com

6, New CourtiCommercial OMP (I)(COMM)/97/2026  [07.01.2026 IYES BANK TD VS VIKRAM SINGH ANANJAY 7030378800 asaplegalandadvocate(24.12.2025
Block-1 SINGH s@gmail.com

6, New  CourtiCommercial IOMP (I1)(COMM)/98/2026 [07.01.2026 IYES BANK LTD VS SHIV COLOURANANJAY 7030378800 asaplegalandadvocate24.12.2025
Block-I SHED STEEL SINGH s@gmail.com

6, New  CourtiCommercial OMP (I)(COMM)/99/2026 [07.01.2026 AXIS BANK LTD VS SANJEEV|SUNITA SINGH 9871040589 indolexlaw@gmail.co [23.12.2025
Block-1 KUMAR TIWARI m

6, New  CourtiCommercial IOMP (I1)(COMM)/100/2026 [07.01.2026 AXIS BANK LTD VS SUDHASUNITA SINGH 9871040589 indolexlaw@gmail.co [23.12.2025
Block-I MAHLA m

6, New  CourtiCommercial CS (COMM) 11/2026 07.01.2026 M/S APPLY PIE LLP VS M/SRAJKUMAR (9958031223 rajadvocate1985@gm [22.12.2025
Block-I CLOUDFLARE INDIA PVT LTD ail.com

6, New  CourtCommercial CS (COMM) 12/2026 07.01.2026 BIGFOOT RETAIL SERVICE PVTVISHAL 0811215181 INOT PROVIDED 19.12.2025
Block-I ILTD VS SURINDER SINGH KHARI MEHAN

6, New  CourtiCommercial CS(COMM) 14/2026 08.01.2026 MOHAMMAD HARIS ALI KHAN VSSWAPNIL 9897905254 swapnil@ralegal.co.in[23.12.2025
Block-I TELEGRAM FZ LLC & ANR IGAUR

6, New  CourtiCommercial OMP (I)(COMM)/109/2026 [08.01.2026 YES BANK LTD VS ATIFANANJAY 7030378800 asaplegalandadvocate(03.01.2026
Block-1 CHOUDHARY SINGH s@gmail.com

6, New  CourtiCommercial OMP (I)(COMM)/110/2026 [08.01.2026 IAXIS BANK VS MERAJ AHMAD SHOBHA 08911192158 srshobhagupta@gmail06.01.2026
Block-I GUPTA l.com

6, New  CourtCommercial OMP (I)(COMM)/111/2026 [08.01.2026 IDFC BANK LTD VS ROHIT GARG SANJEEV 9717028845 litigation@srceslegal.c [19.12.2025
Block-1 PATHAK om
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6, New Commercial OMP (I)(COMM)/112/2026 [08.01.2026 YES BANK LTD VS ANEETASANJEEV 9717028845 litigation@sreslegal.c [21.05.2025
Block-I KALYAN SINGH IPATHAK om
6, New CourtiCommercial OMP (I)(COMM)/113/2026 [08.01.2026 IAXIS BANK LTD VS LASHMI SANJEEV 0717028845 litigation@srceslegal.c |05.07.2025
Block-I PATHAK om
6, New  CourtiCommercial OMP (I)(COMM)/114/2026 [08.01.2026 YES BANK LTD VS PRIYANKASANJEEV 9717028845 litigation@sreslegal.c [30.12.2025
Block-I CHUG IPATHAK om
6, New CourtiCommercial OMP (I)(COMM)/115/2026 [08.01.2026 IYES BANK LTD VS RAVI CHANDRA|SANJEEV 0717028845 litigation@sreslegal.c [30.12.2025
Block-1 PATHAK om
6, New  CourtiCommercial IOMP (I1)(COMM)/116/2026 [08.01.2026 IAXIS BANK VS FIRDAUS PATHAN SHOBHA 098911192158 srshobhagupta@gmail23.12.2025
Block-I GUPTA l.com
6, New  CourtiCommercial OMP (I)(COMM)/117/2026 [08.01.2026 IAXTS BANK VS SONA SHOBHA 08911192158 srshobhagupta@gmaif19.12.2025
Block-1 GUPTA l.com
6, New  CourtCommercial IOMP (I1)(COMM)/118/2026 [08.01.2026 IAXIS BANK VS HARSHIT SHUKLA SHOBHA 08911192158 srshobhagupta@gmaif19.12.2025
Block-I GUPTA l.com
6, New  CourtiCommercial OMP (I)(COMM)/119/2026 [08.01.2026 IAXIS BANK LTD VS LOKESH JAIN SHOBHA 08911192158 srshobhagupta@gmaift9.12.2025
Block-1 GUPTA l.com
6, New  CourtiCommercial OMP (I)(COMM)/122/2026 [09.01.2026 KOTAK MAHINDRA PRIME LTDRAJESH 9958726491 delhi.jangraadvocate {30.12.2025
Block-I VS SAHIL U JANGRA @gmai.com
6, New  CourtiCommercial OMP (I)(COMM)/123/2026 [09.01.2026 CNH INDUSTRIAL INDIA PVT LTDRAJESH 9958726491 delhi.jangraadvocate {30.12.2025
Block-I VS GOKARBHAI SAJANBHAIJANGRA @gmai.com

IRABARI
6, New  CourtiCommercial OMP (I)(COMM)/124/2026 [09.01.2026 CNH INDUSTRIAL INDIA PVT LTDRAJESH 0958726491 delhi.jangraadvocate (30.12.2025
Block-I VS SHANU MIYA JANGRA @gmai.com
6, New  CourtiCommercial OMP (I)(COMM)/125/2026 [09.01.2026 IAXIS BANK VS RAVI SHARMA SHOBHA 08911192158 srshobhagupta@gmail05.01.2026
Block-I GUPTA l.com
6, New  CourtCommercial OMP (I)(COMM)/126/2026 [09.01.2026 IAXTS BANK VS ASHISH SINGH SHOBHA 08911192158 srshobhagupta@gmail05.01.2026
Block-1 GUPTA l.com
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6, New  CourtCommercial OMP (I)(COMM)/127/2026 [09.01.2026 IAXIS BANK VS SUNIL MAHTO SHOBHA 08911192158 srshobhagupta@gmail05.01.2026
Block-I GUPTA l.com

6, New  CourtiCommercial OMP (I)(COMM)/128/2026 [09.01.2026 IAXIS BANK VS SUNEEL KUMARSHOBHA 08911192158 srshobhagupta@gmail05.01.2026
Block-I SINGH YADAV GUPTA l.com

6, New  CourtiCommercial OMP (I)(COMM)/129/2026 [09.01.2026 IAXIS BANK VS NITIN RAJ SHOBHA 98911192158 srshobhagupta@gmai|06.01.2026
Block-I GUPTA l.com

6, New CourtiCommercial OMP (I)(COMM)/130/2026 [09.01.2026 IAXIS BANK VS BHANU PRATAPSHOBHA 08911192158 srshobhagupta@gmai|06.01.2026
Block-1 SINGH GUPTA l.com

6, New  CourtiCommercial OMP (I)(COMM)/131/2026 [09.01.2026 IYES BAK LTD VS SHRUTI GUPTA |ANANJAY 7030378800 asaplegalandadvocate26.12.2025
Block-I SINGH s@gmail.com

6, New  CourtiCommercial OMP (I)(COMM)/132/2026 [09.01.2026 IKOTAK MAHINDRA PRIME LTDRAJESH 9958726491 delhi.jangraadvocate [03.01.2026
Block-1 VS JITENDRA KUMAR JANGRA @gmai.com

6, New  CourtiCommercial OMP (I)(COMM)/141/2026 [12.01.2026 IAXIS BANK LTD VS RAJ PAL IASHISH 9999183119 ashish@agcpartners.c/08.01.2026
Block-I KUMAR GUPTA| 0.in

6, New  CourtiCommercial OMP (I)(COMM)/142/2026 [12.01.2026 IAXIS BANK LTD VS VIMLESH IASHISH 9999183119 ashish@agcpartners.c/08.01.2026
Block-I KUMAR GUPTA 0.in

6, New  CourtiCommercial OMP (I)(COMM)/143/2026 [12.01.2026 IAXIS BANK LTD VS NARENDRA  |ASHISH 9999183119 ashish@agcpartners.c/08.01.2026
Block-I KUMAR GUPTA| 0.in

6, New  CourtiCommercial OMP (I)(COMM)/144/2026 [12.01.2026 IAXIS BANK VS MD SHAHRUKH  |SUNITA SINGH 9871040589 indolexlaw@gmail.co [03.01.2026
Block-I m

6, New  CourtiCommercial OMP (I)(COMM)/145/2026 [12.01.2026 KOTAK MAHINDRA PRIME LTDRAJESH 0958726491 delhi.jangraadvocate (07.01.2026
Block-I VS DHEERAJ SINGH JANGRA @gmai.com

6, New  CourtiCommercial OMP (I)(COMM)/146/2026 [12.01.2026 IKOTAK MAHINDRA PRIME LTDRAJESH 9958726491 delhi.jangraadvocate [07.01.2026
Block-I VS AMIT KUMAR JANGRA @gmai.com

6, New  CourtCommercial OMP (I)(COMM)/147/2026 [12.01.2026 IAXTS BANK LTD VS RAJU IASHISH 9999183119 ashish@agcpartners.c|06.01.2026
Block-1 KUMAR GUPTA| 0.in
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6, New  CourtCommercial OMP (I)(COMM)/148/2026 [12.01.2026 IAXIS BANK LTD VS MANJEET IASHISH 9999183119 ashish@agcpartners.c/06.01.2026
Block-I KUMAR GUPTA| 0.in

6, New CourtiCommercial OMP (I)(COMM)/149/2026 [12.01.2026 IAXIS BANK LTD VS BHUSA RAM |ASHISH 9999183119 ashish@agcpartners.c|06.01.2026
Block-I KUMAR GUPTA| 0.in

6, New  CourtiCommercial OMP (I)(COMM)/150/2026 [12.01.2026 IAXIS BANK LTD VS BIKASHAMIT KUMAR (8860939556 amitkumar.294@redi03.01.2026
Block-I KUMAR GOSWAMI fffmail.com

6, New CourtiCommercial OMP (I)(COMM)/151/2026 [12.01.2026 IAXIS BANK LTD VS DUSHYANTAMIT KUMAR [8860939556 amitkumar.294@redi03.01.2026
Block-1 KUMAR ffmail.com

6, New  CourtiCommercial OMP (I)(COMM)/152/2026 [12.01.2026 IAXIS BANK LTD VS KANTA RANI | AMIT KUMAR (8860939556 amitkumar.294@redi03.01.2026
Block-I ffmail.com

6, New  CourtiCommercial OMP (I)(COMM)/153/2026 [12.01.2026 AXIS BANK LTD VS FAHEEMJSUNITA SINGH 9871040589 indolexlaw@gmail.co [05.01.2026
Block-1 AHMED m

6, New  CourtiCommercial OMP (I)(COMM)/163/2026 [13.01.2026 IAXIS BANK LTD VSAVINASH 1141513189 avinash.adv@gmail.c [09.01.2026
Block-I IGURSIMRANJIT SINGH KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/162/2026 [13.01.2026 IAXTS BANK LTD VS SUKHALAL SOAVINASH 1141513189 avinash.adv@gmail.c [09.01.2026
Block-I KHATU KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/161/2026 [13.01.2026 IAXIS BANK LTD VS PRAKASH JAT |AVINASH 1141513189 avinash.adv@gmail.c [09.01.2026
Block-I KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/159/2026 [13.01.2026 IAXIS BANK LTD VS VIKRAMAVINASH 1141513189 avinash.adv@gmail.c [09.01.2026
Block-I SINGH KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/160/2026 [13.01.2026 AXIS BANK LTD VS PREMAVINASH 1141513189 avinash.adv@gmail.c [09.01.2026
Block-1 SHANKAR DUBEY KUMAR om

6, New  CourtiCommercial CS (COMM) 23/2026 13.01.2026 IMEENA TANWAR VS MUNICIPALASHU ARORA (9910800124 ashuarora@gmail.co [12.01.20206
Block-I ICORPORATION OF DELHI m

6, New  CourtCommercial CS (COMM) 22/2026 13.01.2026 AJAY LIGHT VS MAADHYAMRAMESH 0810053989 rameshKumarg81005/08.01.2026
Block-1 [EVENTS KUMAR 3989@gmail.com
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6, New  CourtCommercial OMP (I)(COMM)/164/2026 [13.01.2026 IAXIS BANK LTD VS RAJESHSANJEEV 9717028845 litigation@srcslegl.co [08.01.2026
Block-I IKUMAR TIWARI IPATHAK m

6, New CourtiCommercial [EX COMM 6/2026 14.01.2026 M/s D R TRADING COMPANY VSHIMANSHU  |9460131119 office@himanshuchu [12.01.2026
Block-I IM/S RATHI SARIA LTD CHUGH gh.in

6, New  CourtiCommercial OMP (I)(COMM)/215/2026 [14.01.2026 IAXIS BANK LTD VS SUNITA IAVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-I KUMAR om

6, New CourtiCommercial OMP (I)(COMM)/217/2026 [14.01.2026 IAXIS BANK LTD VS UDIT SHARMAAVINASH 1141513189 avinash.adv@gmail.c 17.12.2025

Block-1 KUMAR om

6, New  CourtiCommercial OMP (I1)(COMM)/218/2026 [14.01.2026 IAXIS BANK LTD VS SUNIL PATEL |AVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-I KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/219/2026 [14.01.2026 IAXIS BANK LTD VS JIVAN LALAVINASH 1141513189 avinash.adv@gmail.c 17.12.2025

Block-1 MEENA KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/220/2026 [14.01.2026 IAXIS BANK LTD VS MOHAN LALAVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-I IDAMOR KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/221/2026 [14.01.2026 IAXTS BANK LTD VS GOUTAM LALAVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-I MEENA KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/222/2026 [14.01.2026 IAXIS BANK LTD VS PUSPANDER |AVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-I KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/223/2026 [14.01.2026 IAXIS BANK LTD VS ISHWAR IAVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-I KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/224/2026 [14.01.2026 IAXIS BANK LTD VS MDKAIF IAVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-1 KUMAR om

6, New  CourtiCommercial OMP (I)(COMM)/225/2026 [14.01.2026 IAXIS BANK LTD VS RATAN LALAVINASH 1141513189 avinash.adv@gmail.c [17.12.2025

Block-I MEENA KUMAR om

6, New  CourtCommercial OMP (I)(COMM)/226/2026 [14.01.2026 AXIS BANK LTD VS SHRI LALAVINASH 1141513189 avinash.adv@gmail.c [20.12.2025

Block-1

MEGHWAL

KUMAR

om
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6, New  CourtCommercial OMP (I)(COMM)/227/2026 [14.01.2026 IAXIS BANK LTD VS RIJWAN ALI | AVINASH 1141513189 avinash.adv@gmail.c [20.12.2025
Block-I KUMAR om

6, New CourtiCommercial CS (COMM) 28/2026 15.01.2026 SMALL FARMERS AGRI BUSINESSSHANTANU 7535066000 delhi@maheshwarian(13.01.2026
Block-I VS PIYUSH MAHAJAN GARG dco.com

6, New  CourtiCommercial CS (COMM) 29/2026 15.01.2026 STATE BANK OF INDIA VSSHIV KUMARQ811059032 shivtyagii@gmail.co [09.01.2026
Block-I IASHWANI TYAGI m

6, New CourtiCommercial OMP (I)(COMM)/244/2026 [15.01.2026 IAXIS BANK LTD VS VICKY INIRAJ KUMAR (9811306559 nirajkumar1976@gm [13.01.2026
Block-1 lail.com

6, New  CourtiCommercial OMP (I)(COMM)/245/2026 [15.01.2026 CNH INDUSTRIAL INDIA PVT LTDRAJESH 9958726491 jangraadvocate@gma [10.01.2026
Block-I VS HADMANA RAM JANGRA il.com

6, New  CourtiCommercial OMP (I)(COMM)/246/2026 [15.01.2026 ICNH INDUSTRIAL CAPTIAL INDIARAJESH 9958726491 jangraadvocate@gma [10.01.2026
Block-1 IPVT LTD VS SANGITA DEVI JANGRA il.com

6, New  CourtiCommercial OMP (I)(COMM)/247/2026 [15.01.2026 CNH INDUSTRIAL INDIA PVT LTDRAJESH 9958726491 jangraadvocate@gma [10.01.2026
Block-I VS SANDIP HARIBHAV SHELKE | JANGRA il.com

6, New  CourtiCommercial IOMP (I)(COMM)/248/2026 [15.01.2026 CNH INDUSTRIAL CAPITAL PVTRAJESH 0958726491 jangraadvocate@gma [10.01.2026
Block-1 LTD VS PRAMOD KUMAR SINGH JANGRA il.com

6, New  CourtiCommercial OMP (I)(COMM)/250/2026 [15.01.2026 IAXIS BANK LTD VS VARSHA INIRAJ KUMAR (9811306559 nirajkumar1976 @gm [11.01.2026
Block-I lail.com

6, New  CourtiCommercial OMP (I)(COMM)/251/2026 [15.01.2026 IAXIS BANK LTD VS SANDEEP INTRAJ KUMAR (9811306559 nirajkumar1976@gm [11.01.2026
Block-I ail.com

6, New  CourtiCommercial OMP (I)(COMM)/252/2026 [15.01.2026 IAXIS BANK LTD VS MEHRUNISHANIRAJ KUMAR (9811306559 nirajkumar1976@gm (11.01.2026
Block-1 lail.com

6, New  CourtiCommercial OMP (I)(COMM)/254/2026 [15.01.2026 AXIS BANK LTD VS JAGDISHNIRAJ KUMAR (9811306559 nirajkumar1976@gm [11.01.2026
Block-I SINGH ail.com

6, New  CourtiCommercial OMP (I)(COMM)/255/2026 [15.01.2026 IAXIS BANK LTD VS PRAVEENNIRAJ KUMAR (9811306559 nirajkumar1976 @gm [11.01.2026
Block-1 SHARMA ail.com
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6, New ICommercial OMP (I)(COMM)/256/2026 [15.01.2026 IAXIS BANK LTD VS YOGESHNIRAJ KUMAR (9811306559 nirajkumar1976@gm [12.01.2026
Block-I KUMAR ail.com
6, New CourtiCommercial OMP (I)(COMM)/283/2026 [16.01.2026 IAXIS BANK LTD VS SURENDER  |ASHISH 9999183119 ashish@agcpartners.c{14.01.2026
Block-I KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (I)(COMM)/285/2026 [16.01.2026 IAXIS BANK LTD VS R KRAHUL 9971891788 info@aualegal.com [18.12.2025
Block-I ICONSTRUCTION GROUP CHAUHAN
6, New CourtiCommercial OMP (I)(COMM)/286/2026 [16.01.2026 IAXIS BANK LTD VS SONU SHUKLARAHUL 0971891788 info@aualegal.com [18.12.2025
Block-1 CHAUHAN
6, New  CourtiCommercial OMP (I)(COMM)/287/2026 [16.01.2026 IAXIS BANK LTD VS SANDEEPNIRAJ KUMAR (9811306559 nirajkumar1976 @gm [09.01.2026
Block-I KUMAR lail.com
6, New  CourtiCommercial OMP (I)(COMM)/288/2026 [16.01.2026 IAXIS BANK LTD VS NIZAMUDDINNIRAJ KUMAR (9811306559 nirajkumar1976 @gm [09.01.2026
Block-1 RASHEED AHEMAD ail.com
6, New  CourtiCommercial OMP (I)(COMM)/289/2026 [16.01.2026 IAXIS BANK LTD VS GAGANNIRAJ KUMAR (9811306559 nirajkumar1976 @gm [09.01.2026
Block-I BALIYAN lail.com
6, New  CourtiCommercial OMP (I)(COMM)/315/2026 [17.01.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [14.01.2026
Block-1 SHIYAD C JANGRA il.com
6, New  CourtCommercial OMP (I)(COMM)/316/2026 [17.01.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [14.01.2026
Block-I IANEESH MAVI JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/317/2026 [17.01.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 0058726491 jangraadvocate@gma [14.01.2026
Block-I PARVEEN MOHAMMED ALIJANGRA il.com

SHEIKH
6, New  CourtiCommercial OMP (I)(COMM)/318/2026 [17.01.2026 IAXIS BANK LTD VS ASWANINIRAJ KUMAR [9811306559 nirajkumar1976 @gm [12.01.2026
Block-1 MTRADING COMPANY lail.com
6, New  CourtiCommercial OMP (I)(COMM)/319/2026 [17.01.2026 IAXIS BANK LTD VS ARVINDNIRAJ KUMAR (9811306559 nirajkumar1976@gm [12.01.2026
Block-I HAGAWARIYA ail.com
6, New  CourtiCommercial OMP (I)(COMM)/320/2026 [17.01.2026 IAXIS  BANK LTD VS NEERUNIRAJ KUMAR (9811306559 nirajkumar1976@gm [12.01.2026
Block-1 RATHORE ail.com
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6, New ICommercial OMP (I)(COMM)/356/2026 [19.01.2026 IAXIS BANK LTD VS MD NAUSHAD ASHISH 9999183119 ashish@agcpartners.c16.01.2026
Block-I KUMAR GUPTA| 0.in
6, New CourtiCommercial OMP (I)(COMM)/357/2026 [19.01.2026 IAXIS BANK LTD VS DILSHAD IASHISH 9999183119 ashish@agcpartners.c{16.01.2026
Block-I KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (I)(COMM)/358/2026 [19.01.2026 IAXIS BANK LTD VS SANJAYASHISH 9999183119 ashish@agcpartners.c16.01.2026
Block-I MICHAEL KUMAR GUPTA| 0.in
6, New CourtiCommercial OMP (I)(COMM)/359/2026 [19.01.2026 IAXIS BANK LTD VS EHATRAM IASHISH 9999183119 ashish@agcpartners.c{16.01.2026
Block-1 KUMAR GUPTA| 0.in
6, New  CourtiCommercial CS (COMM) 38/2026 19.01.2026 WELCOME INDIA VISIT PVT LTDPRATYAKSH [9911142220 advocatesamyakjain [17.01.2026
Block-I VS NEETU SINGH RATHOR RAJ @gmail.com
6, New  CourtiCommercial CS (COMM) 39/2026 19.01.2026 SMALL FARMERS AGRI BUSINESSDALIP SINGH (9810197092 dsadvizg@gmail.com [15.01.2026
Block-I CONSORTITUM VS  GAURAV

IKHATRI
6, New  CourtiCommercial CS (COMM) 40/2026 16.01.2026 IM/S ADITYA ENTERPRISES & ORSJITENDER INOT PROVIDED [NOT PROVIDED 16.01.2026
Block-I VS M/S L &K CONSTRUCTIONS
6, New  CourtiCommercial OMP (I)(COMM)/384/2026 [20.01.2026 AXIS BANK LTD VS SUDHIRRAHUL 9971891788 info@aualegal.com [17.01.2026
Block-I KUMAR CHAUHAN
6, New  CourtCommercial OMP (I)(COMM)/385/2026 [20.01.2026 IAXIS BANK LTD VS MAWAIRAHUL 0971891788 info@aualegal.com [17.01.2026
Block-I TEMPO SERVICE CHAUHAN
6, New  CourtiCommercial OMP (I)(COMM)/386/2026 [20.01.2026 AXIS BANK LTD VS VISHALRAHUL 9971891788 info@aualegal.com [17.01.2026
Block-I KUMAR GUPTA CHAUHAN
6, New  CourtiCommercial OMP (I)(COMM)/387/2026 [20.01.2026 IAXIS BANK LTD VS GURMEETRAHUL 0971891788 info@aualegal.com [17.01.2026
Block-1 SINGH CHAUHAN
6, New  CourtiCommercial OMP (I)(COMM)/388/2026 [20.01.2026 IAXIS BANK LTD VS VINISH SAINI RAHUL 9971891788 info@aualegal.com [17.01.2026
Block-I CHAUHAN
6, New  CourtiCommercial OMP (I)(COMM)/389/2026 [20.01.2026 IAXIS BANK LTD VS KARAMVIR  RAHUL 0971891788 info@aualegal.com [17.01.2026
Block-1 CHAUHAN
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6, New ICommercial IOMP (I)(COMM)/390/2026 [20.01.2026 IAXIS BANK LTD VS BILINGNIRAJ KUMAR (9811306559 nirajkumar1976@gm [19.01.2026
Block-I IENTERPRISE ail.com
6, New CourtiCommercial OMP (I)(COMM)/394/2026 [21.01.2026 M/S PIRAMALFINANCERAJESH 0958726491 jangraadvocate@gma [20.01.2026
Block-I LTDVSHARKANWALJEETSINGH JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/395/2026 [21.01.2026 IM/SPIRAMALFINANCELTDVSVID RAJESH 9958726491 jangraadvocate@gma [20.01.2026
Block-I HIBENSHAH JANGRA il.com
6, New CourtiCommercial OMP (I)(COMM)/396/2026 [21.01.2026 M/S PIRAMAL FINANCERAJESH 0958726491 jangraadvocate@gma [20.01.2026
Block-1 ILTDVSANILKUMAR GOSWAMI JANGRA il.com
6, New  CourtiCommercial Ex.COMM - Award by Arb.22.01.2026 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 KMPSPARTNER@G [17.10.2025
Block-I Comm./5/2026 GOLDI SINGH SINHA Mail.com
6, New  CourtiCommercial CS (COMM)/44/2026 22.01.2026 SAHIL SAGAR Vs M/S WORTHYGAJINDER 0810124482 GAJINDERK@GMAI [10.01.2026
Block-1 GLOBAL PVT LTD THROUGH ITSKUMAR L.COM

IDIRECTOR MR SARTH JAIN
6, New  CourtiCommercial Execution (Comm.)/10/2026/22.01.2026 Vijay Kumar Vs Dedicon EngineeringPAWAN 9599553147 KUMARADVOCATE [20.01.2026
Block-I Pvt Ltd KUMAR PAWAN@GMAIL.CO

M

6, New  CourtiCommercial CS (COMM)/48/2026 23.01.2026 Dharamraj  Kaushik Vs  JMDSuraj Pal Singh (8077550245 SPCHAUHAN2010@ [19.01.2026
Block-1 Construction and Finance Pvt Ltd GMAIL.COM
6, New  CourtCommercial CS (COMM)/47/2026 23.01.2026 STATE BANK OF INDIA VsRANI 8010410831 RBHARDWAJASSOC[|20.01.2026
Block-I RAVINDER KUMAR BHARDWAJ TATE’ @ GMAIL.COM
6, New  CourtiCommercial CS (COMM) 55/2026 27.01.2026 M/S DELSIN POWER VS M/SAMISH 0953401701 office@amishaggarwa23.01.2026
Block-I IADHUNIK ENERGY SOLUTIONAGGARWALA la.n

PVT LTD
6, New  CourtiCommercial CS (COMM) 53/2026 28.01.2026 MD MUSTAK, SOLE PROPRIETORGAURAV 0540909916 gauravmakkar78@g [24.01.2026
Block-1 M/S KGN VS NAVIN M RAHEJA,MAKKAR mail.com

MANAGING DIRECTOR M/S

RAHEJA DEVELOPERS
6, New  CourtiCommercial CS (COMM) 59/2026 29.01.2026 STATE BANK OF INDIA VS HARITIRATH LALjg643228307 INOT PROVIDED 24.01.2026
Block-I MOHAN YADAV
6, New  CourtCommercial CS (COMM) 64/2026 20.01.2026 LOTUS HERBALS PRIVATE LTD VSVAIBHAV 9971576500 email@vutts.com 27.01.2026
Block-1 LOTUS MENS PARLOUR VUTTS
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6, New ICommercial CS (COMM) 65/2026 29.01.2026 STATE BANK OF INDIA VS VIVEKRAJEEV SAGAR(9810021846 sagarandsagar@live.c|31.08.2024
Block-I RANJAN KUMAR om
6, New CourtiCommercial CS (COMM) 66/2026 29.01.2026 ISTATE BANK OF INDIA VS SANJAYRAJEEV SAGAR9810021846 sagarandsagar@live.c(15.07.2024
Block-I CHOUDHARY om
6, New  CourtiCommercial OMP (I1)(COMM)/444/2026 [30.01.2026 IAXIS BANK VS RIZWANA SHOBHA 0811192158 srshobhagupta@gmail07.01.2026
Block-I GUPTA l.com
6, New CourtiCommercial OMP (I)(COMM)/461/2026 [31.01.2026 IAXIS BANK LTD VS MIRZA AFZALASHISH 9999183119 ashish@agcpartners.c[28.01.2026
Block-1 BEG KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (I)(COMM)/462/2026 [31.01.2026 IAXIS BANK LTD VS AMIT SINGH |ASHISH 9999183119 ashish@agcpartners.c[29.01.2026
Block-I KUMAR GUPTA| 0.in
6, New  CourtiCommercial OMP (I)(COMM)/463/2026 [31.01.2026 ORIX CORPORATION INDIA LTDRAJESH 9958726491 jangraadvocate@gma [29.01.2026
Block-I VS GURVIR SINGH NAGI JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/464/2026 [31.01.2026 PIRAMAL FINANCE LTD VSRAJESH 9958726491 jangraadvocate@gma [29.01.2026
Block-I INAVEEN NARULA JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/465/2026 [31.01.2026 IAXIS BANK LTD VS VIJAY VEERASHISH 9999183119 ashish@agcpartners.c[27.01.2026
Block-I VIKRAM SINGH KUMAR GUPTA 0.in
6, New  CourtCommercial OMP (I)(COMM)/466/2026 [31.01.2026 M/S PIRAMAL FINANCE LTD VSRAJESH 0958726491 jangraadvocate@gma [24.01.2026
Block-I IAMRIK SINGH SAINI JANGRA il.com
6, New  CourtiCommercial OMP (I)(COMM)/467/2026 [31.01.2026 IAXIS BANK LTD VS RAMHETASHISH 9999183119 ashish@agcpartners.c[27.01.2026
Block-I MEENA KUMAR GUPTA| 0.in

25 ISH. SANDEEPSOUTH 17, New CourtiCommercial OMP (I) (COMM)/29/2026 [03/01/2026 IAXIS BANK LTD Vs NARENDRAIShobha 0811192158 srshobhagupta@gmail26/12/2025

IYADAV, Block-1 SINGH RATHORE Gupta(P) l.com

17, New CourCommercial OMP (I) (COMM)/28/2026 [03/01/2026 AXIS BANK LTD Vs  SAJIDShobha 0811192158 srshobhagupta@gmail29/12/2025
Block-I [HUSSAIN Gupta(P) l.com
17, New CourtCommercial OMP (I) (COMM)/27/2026 [03/01/2026 AXIS BANK LTD Vs PAWANShobha 0811192158 srshobhagupta@gmail3o/12/2025
Block-1 KUMAR YADAV Gupta(P) l.com
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17, New Commercial CS (COMM)/9/2026 06/01/2026 Shakti Pumps India Ltd Vs SachinSUDARSHAN (9810132015 legal@unitedworld.co|o2/01/2026
Block-I Tiwari and Ors BANSAL(P) .in

17, New CourtiCommercial IOMP (I) (COMM)/82/2026 [06/01/2026 IAXIS BANK LTD Vs RANJEET]avinash 0811182085 avinash.adv@gmail.c [31/12/2025
Block-I SINGH lkumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/83/2026 [06/01/2026 IAXIS BANK LTD Vs SHOBHA LALavinash 0811182085 avinash.adv@gmail.c [31/12/2025
Block-I JAT SO BHERU LAL kumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/94/2026 [06/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 0958726491 130/12/2025
Block-I Vs SHIV OM JANGRA(P) jangraadvocate@gma

il.com

17, New CourtCommercial IOMP (1) (COMM)/90/2026 [06/01/2026 IAXIS BANK LTD Vs MADAN LALavinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-I GURJAR kumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/95/2026 [06/01/2026 IAXIS BANK LTD Vs BALJINDER@avinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-1 SINGH lkumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/91/2026 [06/01/2026 AXIS BANK LTD Vs ARJUNavinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-I SINGH lkumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/92/2026 [06/01/2026 AXIS BANK LTD Vs PRINCIavinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-I SINGH lkumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/93/2026 [06/01/2026 IAXIS BANK LTD Vs PREM DEVIavinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-I WO MANGILALGURJAR lkumar(P) om

17, New CourtCommercial IOMP (1) (COMM)/89/2026 [06/01/2026 AXIS BANK LTD Vs ASHOKavinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-I KUMAR SHARMA lkumar(P) om

17, New CourtCommercial IOMP (I) (COMM)/86/2026 [06/01/2026 IAXIS BANK LTD Vs BIRAM SINGHpavinash 9811182985 avinash.adv@gmail.c [30/12/2025
Block-1 SO DEVI SINGH lkumar(P) om

17, New CourCommercial IOMP (I) (COMM)/88/2026 [06/01/2026 AXIS BANK LTD Vs DEVAlavinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-I GURJAR lkumar(P) om

17, New CourtiCommercial IOMP (I) (COMM)/85/2026 [06/01/2026 IAXIS BANK LTD Vs MAANjavinash 0811182985 avinash.adv@gmail.c {30/12/2025
Block-1 SHANKAR KOSBA lkumar(P) om
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17, New Commercial IOMP (1) (COMM)/87/2026 [06/01/2026 AXIS BANK LTD Vs SEEMAavinash 0811182085 avinash.adv@gmail.c [30/12/2025
Block-I ISINGH WO SANJAY SINGH lkumar(P) om
17, New CourtiCommercial IOMP (I) (COMM)/84/2026 [06/01/2026 AXIS BANK LTD Vs  VIJAYjavinash 0811182085 avinash.adv@gmail.c [31/12/2025
Block-I SHANKER MISHRA lkumar(P) om
17, New CourtCommercial IOMP (1) (COMM)/103/2026 |07/01/2026 IAXIS BANK LTD Vs RAJ KUMAR [Shobha 0811192158 srshobhagupta@gmailo6,/01/2026
Block-I Gupta(P) l.com
17, New CourtCommercial OMP (I) (COMM)/108/2026 |07/01/2026 IAXIS BANK LIMITED Vs GAURAVAMIT 8860939556 amitkumar.294@redi|24/12/2025
Block-1 KUMAR MISHRA KUMAR(P) ffmail.com
17, New CourtiCommercial IOMP (I) (COMM)/106/2026 [07/01/2026 IAXIS BANK LIMITED Vs [Rahul 9971891788 info@aualegal.com |25/12/2025
Block-I IBRAJKISHOR SO BACHHU SINGH (Chauhan(P)
17, New CourtCommercial OMP (I) (COMM)/107/2026 |07/01/2026 AXIS BANK LIMITED Vs M SRahul 9971891788 info@aualegal.com |25/12/2025
Block-1 LAXMI ENTERPRISES Chauhan(P)
17, New CourtCommercial IOMP (1) (COMM)/104/2026 |07/01/2026 IYES BANK LTD Vs VIVEK SINGH ANANJAY 7030378800 asaplegalandadvocate[26/12/2025
Block-I SINGH(P) s@gmail.com
17, New CourtCommercial OMP (I) (COMM)/105/2026 |07/01/2026 YES BANK LTD Vs SHAJADANANJAY 7030378800 asaplegalandadvocate[26/12/2025
Block-I SHAJAD SINGH(P) s@gmail.com
17, New CourtCommercial OMP(I) COMM/407/2026 |07/01/2026 IJAXIS BANK LTD Vs SAMPAT JAT javinash 0811182985 avinash.adv@gmail.c [30/12/2025
Block-I lkumar(P) om
17, New CourtCommercial IOMP (COMM)/3/2026 08/01/2026 DR ER RAJAINDERR JAINA Vs SHAGUN 0891111129 lawyershagun189@g [24/12/2025
Block-I ICHANDAN DEEP SINGH IMEHTA(P) mail.com
17, New CourtCommercial CS (COMM)/18/2026 09/01/2026 DEVVRAT IMPEX PVT LTD Vs MRNatwar Rai(P) (9818906064 natwarrai@gmail.co |05/01/2026
Block-1 SHIAVAM SANON PROP PARTNER m
17, New CourtCommercial CS (COMM)/20/2026 09/01/2026 Ms WD 40 Manufacturing Company SUDARSHAN 9810132015 legal @unitedworld.cojo7/01/2026
Block-I Vs Pradeep Gulati and Ors BANSAL(P) .in
17, New CourtCommercial CS (COMM)/21/2026 12/01/2026 Anand Cutting Profiles Pvt LtdTUSHAR 8802290930 advocatetusharmahaj 05/01/2026
Block-1 Through its AuthorizedMAHAJAN(P) an@gmail.com

Representative Vinod Kumar Bhatt

Vs M/s Isuzu Autotech Industries
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Vs  ROYAL GOLF LINK CITY
IPROJECT PRIVATE LIMITED

17, New Commercial CS (COMM)/25/2026 13/01/2026 IMANASH LIFESTYLE PRIVATENAGESHWAR (90818823289 info@deyandkumhar.j10/01/2026
Block-I LIMITED Vs AS ENTERPRISE KUMHAR(P) com
17, New CourtCommercial ExCOMM - Award by Arbji3/01/2026 VIMAL BANKA (KARTA OF VIMALRaghav Alok(P) [9990505143 alokiraghav@gmail.c |07/01/2026
Block-I Comm/4/2026 KUMAR BHAJANLAL BANKA HUF) om

17, New CourtCommercial OMP (I) (COMM)/173/2026 [13/01/2026 |Axis Bank Ltd Vs MOHIT TOMAR ASHISH 9999183119, ashish@agcpartners.cj10/01/2026
Block-I KUMAR 0811517810 0.in

GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/174/2026 [13/01/2026 |Axis Bank Ltd Vs RAM SINGH IASHISH 9999183119, ashish@agcpartners.cj10/01/2026
Block-1 KUMAR 0811517810 0.in

GUPTA(P)
17, New CourtiCommercial OMP (I) (COMM)/172/2026 [13/01/2026 |Axis Bank Ltd Vs DEEPAK SINGH |ASHISH 0999183119, ashish@agcpartners.cl10/01/2026
Block-I KUMAR 0811517810 0.in

GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/175/2026 [13/01/2026 IAxis Bank limited Vs WASIM RAJANiraj Kumar(P) [9811306559 nirajkumar1976@gm 11/01/2026
Block-I lail.com
17, New CourtCommercial CS (COMM)/24/2026 13/01/2026 IAjit Singh Tanwar Sole prop of M/sAshu Arora(P) [9910800124 ashunarora@gmail.col26/12/2025
Block-I Raj Enterprises Vs  Municipall m

Corporation of Delhi (South Zone)

17, New CourtCommercial OMP (I) (COMM)/242/2026 [14/01/2026 |Axis Bank limited Vs ZAHID Niraj Kumar(P) (9811306559 nirajkumar1976@gm [11/01/2026
Block-1 ail.com
17, New CourtCommercial IOMP (1) (COMM)/239/2026 [14/01/2026 |Axis Bank limited Vs NARINDER [Niraj Kumar(P) 9811306559 nirajkumar1976 @gm [09/01/2026
Block-I KUMAR lail.com
17, New CourtCommercial OMP (I) (COMM)/241/2026 [14/01/2026 IAxis Bank limited Vs MANISH [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm [09/01/2026
Block-I KUMAR ail.com
17, New CourtiCommercial IOMP (I) (COMM)/240/2026 [14/01/2026 IAxis Bank limited Vs INDERJEET [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm [09/01/2026
Block-I KAUR lail.com
17, New CourCommercial OMP (I) (COMM)/237/2026 [14/01/2026 Axis Bank limited Vs USHA [Niraj Kumar(P) [9811306559 nirajkumar1976@gm [11/01/2026
Block-I KOTHARI ail.com
17, New CourtCommercial OMP (I) (COMM)/238/2026 [14/01/2026 IAxis Bank limited Vs MAHENDRA Niraj Kumar(P) [9811306559 nirajkumar1976@gm [11/01/2026
Block-I SINGH lail.com
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17, New ICommercial OMP (I) (COMM)/201/2026 [14/01/2026 YES BANK LIMITED Vs ABDULSANJEEV 9717028845 litigation@sreslegal.c 10/01/2026
Block-I WAHAB IPATHAK(P) om
17, New CourtiCommercial OMP (I) (COMM)/198/2026 [14/01/2026 IYES BANK LIMITED Vs MOHDSANJEEV 0717028845 litigation@sreslegal.c 10/01/2026
Block-I IMUNAVVAR PATHAK(P) om
17, New CourtCommercial IOMP (I) (COMM)/204/2026 [14/01/2026 IYES BANK LIMITED Vs AAKASHISANJEEV 9717028845 litigation@sreslegal.c 10/01/2026
Block-I MISHRA IPATHAK(P) om
17, New CourtCommercial OMP (I) (COMM)/228/2026 [14/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 0958726491 10/01/2026
Block-I Vs SANDIP HARIBHAU SHELKEJANGRA(P) jangraadvocate@gma

116273 il.com
17, New CourtCommercial IOMP (1) (COMM)/229/2026 [14/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 10/01/2026
Block-I Vs SHRIKANT TIWARI JANGRA(P) jangraadvocate@gma

il.com

17, New CourtCommercial OMP (I) (COMM)/231/2026 [14/01/2026 Axis Bank limited Vs AMAN [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm [09/01/2026
Block-1 KUMAR ail.com
17, New CourtCommercial IOMP (1) (COMM)/232/2026 [14/01/2026 \Axis Bank limited Vs MOHAMMADNiraj Kumar(P) 9811306559 nirajkumar1976 @gm [09/01/2026
Block-I ALI lail.com
17, New CourtCommercial OMP (I) (COMM)/235/2026 [14/01/2026 IAxis Bank limited Vs KAPTAN [Niraj Kumar(P) [9811306559 nirajkumar1976@gm [11/01/2026
Block-1 MAM CHAND ail.com
17, New CourtCommercial OMP (I) (COMM)/233/2026 [14/01/2026 |Axis Bank limited Vs SAHIL Niraj Kumar(P) (9811306559 nirajkumar1976 @gm [09/01/2026
Block-I lail.com
17, New CourtCommercial IOMP (I) (COMM)/230/2026 [14/01/2026 Axis Bank limited Vs AFSAR [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm [09/01/2026
Block-I IAHMAD ail.com
17, New CourtiCommercial OMP (I) (COMM)/234/2026 [14/01/2026 Axis Bank limited Vs SONU [Niraj Kumar(P) [9811306559 nirajkumar1976 @gm [09/01/2026
Block-1 CHAUHAN lail.com
17, New CourtCommercial OMP (I) (COMM)/236/2026 [14/01/2026 IAxis Bank limited Vs PRASHANTNiraj Kumar(P) [9811306559 nirajkumar1976 @gm [09/01/2026
Block-I KUMAR SINGH RATHORE ail.com
17, New CourtCommercial CS (COMM)/31/2026 15/01/2026 [FINBIRD TECHNOLOGIESJuhi Chawla(P) 9999014248 juhi@duaassociates.c [13/01/2026
Block-1 IPRIVATE LIMITED Vs om

ISUSTAINIUM INC
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17, New Commercial IOMP (I) (COMM)/314/2026 [16/01/2026 IAXIS BANK LIMITED Vs MAWAIRahul 9971891788 info@aualegal.com [12/01/2026
Block-I TEMPO SERVICE 5120 IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/312/2026 [16/01/2026 |Axis Bank limited Vs SAJID Niraj Kumar(P) (9811306559 nirajkumar1976 @gm [09/01/2026
Block-I lail.com
17, New CourtCommercial IOMP (I) (COMM)/310/2026 [16/01/2026 |Axis Bank Ltd Vs NAFEES AHMADASHISH 9999183119, ashish@agcpartners.clo8/01/2026
Block-I KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/311/2026 [16/01/2026 \Axis Bank Ltd Vs POOJA GUPTA |ASHISH 9999183119, ashish@agcpartners.c/o8/01/2026
Block-1 KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial IOMP (1) (COMM)/313/2026 [16/01/2026 Axis Bank limited Vs TAQUINiraj Kumar(P) 9811306559 nirajkumar1976 @gm [09/01/2026
Block-I IAHMAD SHAIKH lail.com
17, New CourtCommercial IOMP (I) (COMM)/302/2026 [16/01/2026 IAxis Bank limited Vs MAHADEV Niraj Kumar(P) [9811306559 nirajkumar1976@gm [12/01/2026
Block-I ICONSTRUCTIONS lail.com
17, New CourtiCommercial OMP (I) (COMM)/303/2026 [16/01/2026 |Axis Bank Ltd Vs RUHY KHAPRA |ASHISH 0999183119, ashish@agcpartners.clo8/01/2026
Block-I KUMAR 0811517810 0.in
IGUPTA(P)
17, New CourtCommercial IOMP (I) (COMM)/304/2026 [16/01/2026 Axis Bank Ltd Vs GURMEET |ASHISH 9999183119, ashish@agcpartners.cj10/01/2026
Block-I SINGH KUMAR 09811517810 0.in
GUPTA(P)
17, New CourtCommercial IOMP (I) (COMM)/305/2026 [16/01/2026 IAxis Bank Ltd Vs MOHAMMAD ASHISH 9999183119, ashish@agcpartners.cl10/01/2026
Block-I IAZEEM KUMAR 0811517810 0.in
GUPTA(P)
17, New CourtCommercial IOMP (I) (COMM)/306/2026 [16/01/2026 |Axis Bank Ltd Vs DEEPAK KUMARASHISH 0999183119, ashish@agcpartners.cl09/01/2026
Block-I KUMAR 9811517810 0.in
GUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/309/2026 [16/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 14/01/2026
Block-I IARCHANA MAHENDRA DANANE JANGRA(P) jangraadvocate@gma
il.com
17, New CourCommercial OMP (I) (COMM)/307/2026 16/01/2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 14/01/2026
Block-I MOHD NAVAB JANGRA(P) jangraadvocate@gma
il.com
17, New CourtiCommercial IOMP (I) (COMM)/308/2026 [16/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 14/01/2026
Block-I IALAM IDREESH JANGRA(P) jangraadvocate@gma
il.com
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17, New ICommercial CS (COMM)/35/2026 17/01/2026 DEVKI DEVI FOUNDATION Vs [SANJEEV 0810117154 sanjeev.saraswat@qu (15/01/2026
Block-I INATHU RAM MANGLA SARASWAT(P) estlegalpartners.com
17, New CourtiCommercial OMP (I) (COMM)/367/2026 [19/01/2026 IYES BANK LIMITED Vs SHIVISANJEEV 0717028845 litigation@sreslegal.c [14/01/2026
Block-I KUMAR PATHAK(P) om
17, New CourtCommercial CS (COMM)/36/2026 19/01/2026 ICICI BANK LIMITED Vs M KDEEPAK 9818030800 induslegalia@gmail.c |07/01/2026
Block-I ROCK TECH PRIVATE LIMITEDKAUSHIK(P) om
THROUGHITS DIRECTOR SH
MOIN KHAN
17, New CourtCommercial IOMP (I) (COMM)/368/2026 [19/01/2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 14/01/2026
Block-I PAWAN KUMAR JANGRA(P) jangraadvocate@gma
il.com
17, New CourtiCommercial OMP (I) (COMM)/372/2026 [19/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 14/01/2026
Block-I SAGAR RAM MANCHALWAR JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial OMP (I) (COMM)/371/2026 [19/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 14/01/2026
Block-I IDHARMPAL SINGH JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial OMP (I) (COMM)/370/2026 [19/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 14/01/2026
Block-I IANSAR AHAMAD JANGRA(P) jangraadvocate@gma
il.com
17, New CourtCommercial IOMP (I) (COMM)/369/2026 [19/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 14/01/2026
Block-1 HARDIK GIRISHBHAIJANGRA(P) jangraadvocate@gma
MEWAWALA il.com
17, New CourtiCommercial OMP (I) (COMM)/376/2026 [19/01/2026 IAXIS BANK LIMITED Vs ASHISH [Rahul 0971891788 info@aualegal.com [15/01/2026
Block-I KUMAR IChauhan(P)
17, New CourtCommercial OMP (1) (COMM)/377/2026 [19/01/2026 IAXIS BANK LIMITED Vs JASPAL [Rahul 0971891788 info@aualegal.com [15/01/2026
Block-I SINGH IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/378/2026 [19/01/2026 Axis Bank limited Vs KANHIYANiraj Kumar(P) [9811306559 nirajkumar1976@gm {15/01/2026
Block-1 [ENTERPRISES lail.com
17, New CourCommercial OMP (I) (COMM)/375/2026 [19/01/2026 |Axis Bank Ltd Vs Tara Singh IASHISH 9999183119, ashish@agcpartners.cjt6/01/2026
Block-I KUMAR 9811517810 0.in
IGUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/374/2026 [19/01/2026 IAXIS BANK LIMITED Vs RAJESHRahul 9971891788 info@aualegal.com [16/01/2026
Block-1 KUMAR SHARMA IChauhan(P)
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17, New Commercial OMP (I) (COMM)/373/2026 [19/01/2026 IAXIS BANK LIMITED Vs VIJAY Rahul 9971891788 info@aualegal.com [16/01/2026
Block-I SINGH IChauhan(P)
17, New CourtiCommercial CS (COMM)/45/2026 22/01/2026 Union Bank of India Vs ShivanshDhananjay 0711343590 advocateshyamjha@g|21/01/2026
Block-I Singh Kumar (P) mail.com
17, New CourtCommercial [Execution (Comm)/13/2026 [24/01/2026 IPANKAN JAIN Vs Shikha Aggarwal N. K|8130872660 Not provided 19/01/2026
Block-I TRIPATHI(P)
17, New CourtCommercial OMP (I) (COMM)/408/2026 [24/01/2026 Axis Bank Ltd Vs NOORASHISH 9999183119, ashish@agcpartners.cl22/01/2026
Block-1 MOHAMMAD KUMAR 0811517810 0.in

GUPTA(P)
17, New CourtCommercial ExCOMM - Award by Arbp28/01/2026 IKOTAK MAHINDRA PRIME LTD [Kushal 7009793548 rishabh.eruditelegal [21/01/2026
Block-I Comm/7/2026 Vs RAMRAJ Kumar(P) @gmail.com
17, New CourtCommercial [Execution (Comm)/15/2026 [28/01/2026 IANSHUL GOEL Vs  BerilishusROHIT KUMAR9810243904 rkm_modi@rediffma [24/01/2026
Block-1 IFoods Pvt Ltd MODI(P) il.com
17, New CourtCommercial CS (COMM)/55/2026 28/01/2026 Mirza Qhaiser Baig Vs Mirza AfserSHAMIK 8510018144 shamik.chambers@g [25/01/2026
Block-I Baig SAHA(P) mail.com
17, New CourtCommercial CS (COMM)/56/2026 28/01/2026 State Bank Of India Vs UmeshTIRATH LALj9643228307 advtirath@gmail.com|27/01/2026
Block-I chauhan IYADAV(P)
17, New CourtiCommercial IOMP (I) (COMM)/441/2026 [29/01/2026 |Axis Bank Ltd Vs SOMA DAMOR |ASHISH 0999183119, ashish@agcpartners.cl27/01/2026
Block-I KUMAR 0811517810 0.in

GUPTA(P)
17, New CourtCommercial OMP (1) (COMM)/443/2026 [29/01/2026 |Axis Bank Ltd Vs MANISH VERMA ASHISH 0999183119, ashish@agcpartners.cl27/01/2026
Block-I KUMAR 9811517810 0.in

GUPTA(P)
17, New CourtCommercial OMP (I) (COMM)/442/2026 [29/01/2026 IAXIS BANK LTD Vs MOHSINSUNITA 0871040589, indolexlaw@gmail.co [27/01/2026
Block-I KHAN SINGH(P) 8920586266 m
17, New CourtCommercial OMP (I) (COMM)/437/2026 [29/01/2026 IAXIS BANK LIMITED Vs ANJU [Rahul 0971891788 info@aualegal.com [28/01/2026
Block-I RANI IChauhan(P)
17, New CourtiCommercial OMP (I) (COMM)/438/2026 [29/01/2026 IAXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [28/01/2026
Block-1 KULDEEP IChauhan(P)
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17, New CourtCommercial IOMP (I) (COMM)/435/2026 [29/01/2026 IAXIS BANK LIMITED Vs VINODRahul 9971891788 info@aualegal.com [28/01/2026
Block-I KUMAR KASHYAP IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/440/2026 [29/01/2026 IAXIS BANK LIMITED Vs PAVAN [Rahul 0971891788 info@aualegal.com [28/01/2026
Block-I DEVI IChauhan(P)
17, New CourtCommercial IOMP (I) (COMM)/439/2026 [29/01/2026 IAXIS BANK LIMITED Vs MIRZARahul 9971891788 info@aualegal.com [28/01/2026
Block-I SAHIL BAIG Chauhan(P)
17, New CourtCommercial OMP (I) (COMM)/434/2026 [29/01/2026 IAXIS BANK LIMITED Vs Chandan [Rahul 0971891788 info@aualegal.com [28/01/2026
Block-1 Kumar IChauhan(P)
17, New CourtCommercial IOMP (1) (COMM)/436/2026 [29/01/2026 IJAXIS BANK LIMITED Vs Ikram Ali[Rahul 9971891788 info@aualegal.com [28/01/2026
Block-I IChauhan(P)
17, New CourtCommercial OMP (I) (COMM)/433/2026 [29/01/2026 IAXIS BANK LIMITED Vs Deepak Rahul 9971891788 info@aualegal.com [28/01/2026
Block-I Jangid Chauhan(P)
17, New CourtCommercial ExCOMM - Award by Arb9/01/2026 IHICON HERA BUILDTECH PVTDIWAN 8826302589 service@diwanadvocal28/01/2026
Block-I Comm/8/2026 LTD Vs EMAAR INDIA LTD IADVOCATES(P) ftes.com
17, New CourtCommercial IOMP (1) (COMM)/447/2026 [30/01/2026 Cnh Industrial Capital India Pvt LtdRAJESH 0958726491 28/01/2026
Block-1 Vs JADUNATH PRADHAN JANGRA(P) jangraadvocate@gma

il.com
17, New CourtiCommercial IOMP (I) (COMM)/448/2026 [30/01/2026 KOTAK MAHINDRA BANK VsParv 0643646534 parv.mahajanoo7@g [29/01/2026
Block-I SANGEETA TIWARI 605 Mahajan(P) mail.com
17, New CourtCommercial [Execution (Comm)/17/2026 (30/01/2026 IPREHLAD RAI GARG Vs M/S YESNot provided [Not provided Not provided 130/01/2026
Block-I ISIR CATERING SERVICES PVT LTD|
17, New CourtCommercial Misc DJ/48/2026 131/01/2026 M/s Clix Capital Services Pvt Ltd VsRavi  Shankan9911883595, associatersgargi@gm [22/01/2026
Block-1 Dr Yatindra Mohan Bahuguna Garg(P) 0599831798 lail.com
17, New CourCommercial OMP (I) (COMM)/450/2026 [31/01/2026 IAXIS BANK LTD Vs ADARSHpavinash 0599831798 avinash.adv@gmail.c [29/01/2026
Block-I SRIVASTAVA lkumar(P) om
17, New CourtCommercial OMP (I) (COMM)/449/2026 [31/01/2026 AXIS BANK LTD Vs RAMESHpavinash 0811182985 avinash.adv@gmail.c [29/01/2026
Block-1 KUMAR BANKOLIA lkumar(P) om
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17, New Commercial IOMP (I) (COMM)/451/2026 [31/01/2026 IAXIS BANK LTD Vs KAMALavinash 0811182085 avinash.adv@gmail.c [29/01/2026
Block-I IKANHAIYA lkumar(P) om
26 SH. AJAY KUMARSOUTH 29, New CourtiCommercial IOMP (I) (COMM)/43/2026 [03/01/2026 IAXIS BANK LTD Vs KRISHAN IAMIT 8860939556 amitkumar.294@redi[24.12.2025
JAIN, DISTRICT) Block-11 KUMAR(P), fffmail.com
JUDGE
(COMMERCIAL
ICOURT) (DIGITAL)- 29, New CourtiCommercial CS (COMM)/3/2026 03/01/2026 MEENA TANWAR Vs MUNICIPAIAshu Arora(P), [9910800124 lashunarora@gmail.col26.12.2025
04 Block-11 ICORPORATION OF DELHI (SOUTH m
ZONE)
29, New CourtiCommercial [Execution (Comm)/1/2026 [03/01/2026 ALMADAR  EXHIBITION ANDAjay Amrit Raj 9560623327 INOT PROVIDED 24.12.2025
Block-11 INTERIOR DECORATOR|
COMPANY Vs CRAFT WORLD
[EVENTS PVT LTD AND ORS
29, New CourtCommercial OMP (COMM)/1/2026 03/01/2026 DR ER RAJAINDERR JAINA ALIASSHAGUN 09891111129 lawyershagun189@g [24.12.2025
Block-11 RAJENDER JAINA Vs ARUNMEHTA(P), mail.com
KESHARWANI
29, New CourtiCommercial IOMP (I) (COMM)/30/2026 [03/01/2026 IAXIS BANK LTD Vs KAILASH Rahul 0971891788 info@aualegal.com [25.12.2025
Block-11 IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/31/2026 [03/01/2026 IAXIS BANK LTD Vs GULSHER avinash 0811182985, 011-avinash.adv@gmail.c [30.12.2025
Block-I1 lkumar(P), KU5596482 om
29, New CourtiCommercial IOMP (I) (COMM)/32/2026 [03/01/2026 IAXIS BANK LTD Vs PRAKASH|avinash 0811182985, o011-avinash.adv@gmail.c [31.12.2025
Block-1I CHAND MEENA lkumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/33/2026 [03/01/2026 IAXIS BANK LTD Vs SHOBATShobha 0811192158 srshobhagupta@gmail29.12.2025
Block-11 KHAN Gupta(P), l.com
29, New CourtiCommercial IOMP (1) (COMM)/34/2026 [03/01/2026 IAXIS BANK LTD Vs MUSKANShobha 0811192158 srshobhagupta@gmai29.12.2025
Block-II KHAN Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/35/2026 [03/01/2026 IAXIS BANK LTD Vs SUKH DEV  [Shobha 0811192158 srshobhagupta@gmai(30.12.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial OMP (I) (COMM)/36/2026 [03/01/2026 IAXIS BANK LTD Vs SUKHCHAINJavinash 0811182985, 011-avinash.adv@gmail.c [30.12.2025
Block-11 SINGH lkumar(P), 45596482 om
29, New CourtiCommercial IOMP (I) (COMM)/37/2026 (03/01/2026 IAXIS BANK LTD Vs VIKAS avinash 0811182985, o011-avinash.adv@gmail.c [31.12.2025
Block-I1 lkumar(P), k15596482 om
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29, New Commercial IOMP (1) (COMM)/38/2026 [03/01/2026 IAXIS BANK LTD Vs KISHAN LAL |avinash 0811182985, avinash.adv@gmail.c [30.12.2025
Block-11 lkumar(P), 45596482 om
29, New CourtiCommercial OMP (I) (COMM)/39/2026 [03/01/2026 AXIS BANK LTD Vs PRAMODShobha 0811192158 srshobhagupta@gmail30.12.2025
Block-11 KUMAR Gupta(P), l.com
29, New CourtiCommercial IOMP (1) (COMM)/40/2026 [03/01/2026 IAXIS BANK LTD Vs ABDULavinash 0811182985, 011-avinash.adv@gmail.c [30.12.2025
Block-I1 RASHID lkumar(P), k15596482 om
29, New CourtiCommercial OMP (I) (COMM)/41/2026 [03/01/2026 ORIX LEASING AND FINANCIALRAJESH 0958726491 jangraadvocate@gam [29.12.2025
Block-11 SERVICE INDIA LIMITED Vs JANGRA(P), il.com

JATIN KAUSHIK
29, New CourtiCommercial IOMP (1) (COMM)/42/2026 [03/01/2026 AXIS BANK LTD Vs  ANKIT|Shobha 0811192158 srshobhagupta@gmail26.12.2025
Block-11 KUMAR Gupta(P), l.com
29, New CourtiCommercial CS (COMM)/6/2026 05/01/2026 IMANASH LIFESTYLE PRIVATENAGESHWAR [9818823289 info@deyandkumhar.|01.01.2026
Block-11 LIMITED Vs MUKUL JAISWALKUMHAR(P), com

IAND ANR
29, New CourtiCommercial OMP (I) (COMM)/61/2026 [05/01/2026 AXIS BANK LTD Vs ARVINDavinash 0811182985, 011-avinash.adv@gmail.c [30.12.2025
Block-I1 BABU lkumar(P), KU5596482 om
29, New CourtiCommercial OMP (1) (COMM)/71/2026 [06/01/2026 IARISTO SECURITIES PVT LTD Vs SUMIT 0650941688 sumitsarna@gmail.co|03.01.2026
Block-11 REINVENT AGROCHAIN PVT LTD [SARNA(P), m
29, New CourtiCommercial IOMP (I) (COMM)/70/2026 [06/01/2026 IAXIS BANK LTD Vs SARMILA avinash 0811182985, o011-avinash.adv@gmail.c [31.12.2025
Block-11 lkumar(P), KU5596482 om
29, New CourtiCommercial [Execution (Comm)/3/2026 [06/01/2026 DHARMINDER SARNA Vs |Vipul 7535066000 delhi@maheshwarian(19.12.2025
Block-II SAMRAT BEHL Maheshwari(P), dco.com
29, New CourtiCommercial CS (COMM)/15/2026 08/01/2026 IM/S OFB TECH PRIVATE LIMITEDTusharr 0266434371 legal3@arenesslaw.co(05.01.2026
Block-11 Vs YARRAPATHRUNI PRABHU Mawkin(P), m

SURYA
29, New CourtCommercial OMP (I) (COMM)/168/2026 [13/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [10.01.2026
Block-11 Vs BEANT SINGH GILL JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/169/2026 [13/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [10.01.2026
Block-11 Vs LALMATI DEVI JANGRA(P), il.com
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29, New Commercial IOMP (I) (COMM)/170/2026 [13/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [10.01.2026
Block-11 Vs Pravin Kumar JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/166/2026 [13/01/2026 IAXIS BANK LTD Vs ABHISHEKASHISH 9999183119, ashish@agcpartners.c[10.01.2026
Block-11 KUMAR BALAT KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/165/2026 [13/01/2026 IAXIS BANK LTD Vs MUSRRAF ASHISH 9999183119, ashish@agcpartners.c10.01.2026
Block-11 PARWEJ KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/171/2026 [13/01/2026 IAXIS BANK LTD Vs ALKA IASHISH 9999183119, ashish@agcpartners.c[10.01.2026
Block-11 KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/167/2026 [13/01/2026 IAXIS BANK LTD Vs SUDHIR ASHISH 0999183119, ashish@agcpartners.c10.01.2026
Block-11 KUMAR KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/210/2026 [14/01/2026 IAXIS BANK LTD Vs AYODHYANiraj Kumar(P),|9811306559 nirajkumar1976@gm [11.01.2026
Block-11 IPRASAD ail.com
29, New CourtiCommercial OMP (I) (COMM)/211/2026 [14/01/2026 IAXIS BANK LTD Vs RITU SAINI |Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 ail.com
29, New CourtiCommercial OMP (I) (COMM)/212/2026 [14/01/2026 IAXIS BANK LTD Vs NISHCHAL [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 JAIN ail.com
29, New CourtiCommercial OMP (I) (COMM)/205/2026 [14/01/2026 IAXIS BANK LTD Vs BAD HASAN [Niraj Kumar(P),9811306559 nirajkumar1976 @gm [11.01.2026
Block-11 lail.com
29, New CourtiCommercial OMP (I) (COMM)/193/2026 [14/01/2026 IAXIS BANK LTD Vs Sajid Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 ail.com
29, New CourtiCommercial OMP (I) (COMM)/206/2026 [14/01/2026 IAXIS BANK LTD Vs ANIL SINGH [Niraj Kumar(P),|9811306559 nirajkumar1976@gm (11.01.2026
Block-11 lail.com
29, New CourtiCommercial OMP (I) (COMM)/192/2026 [14/01/2026 AXIS BANK LTD Vs PANKAJSANJEEV 9717028845 litigation@sreslegal.c [10.01.2026
Block-11 SUSHIL KUMAR PATHAK(P), om
29, New CourtiCommercial OMP (I) (COMM)/195/2026 [14/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [10.01.2026

Block-11

Vs Chikkegowda Siddegowda

JANGRA(P),

il.com
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29, New Commercial IOMP (I) (COMM)/207/2026 [14/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [10.01.2026
Block-11 Vs DHIRENDRA KUMAR JANGRA(P), il.com

29, New CourtiCommercial OMP (I) (COMM)/196/2026 [14/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 0958726491 jangraadvocate@gam [10.01.2026
Block-11 Vs Sangeeta Tigga JANGRA(P), il.com

29, New CourtiCommercial IOMP (I) (COMM)/209/2026 [14/01/2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gam [10.01.2026
Block-11 Vs AJMAL SAB JANGRA(P), il.com

29, New CourtiCommercial OMP (I) (COMM)/200/2026 [14/01/2026 IAXIS BANK LTD Vs Sharif Khan [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 lail.com

29, New CourtiCommercial OMP (I) (COMM)/194/2026 [14/01/2026 IAXIS BANK LTD Vs SACHIN Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 lail.com

29, New CourtiCommercial OMP (I) (COMM)/202/2026 [14/01/2026 IAXIS BANK LTD Vs NASEEM [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 IAHMAD ail.com

29, New CourtiCommercial OMP (I) (COMM)/197/2026 [14/01/2026 IAXIS BANK LTD Vs SUSHIL [Niraj Kumar(P),9811306559 nirajkumar1976 @gm [11.01.2026
Block-11 KUMAR lail.com

29, New CourtiCommercial OMP (I) (COMM)/199/2026 [14/01/2026 IAXIS BANK LTD Vs JAGJEET Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 KAUR ail.com

29, New CourtiCommercial OMP (I) (COMM)/203/2026 [14/01/2026 IAXIS BANK LTD Vs SHARIF Niraj Kumar(P),9811306559 nirajkumar1976 @gm [09.01.2026
Block-11 IAHMAD lail.com

29, New CourtiCommercial CS (COMM)/32/2026 16/01/2026 IAARK PHARMACUTICALS LTD Vs [Prashant 0991119392 passandassociates@g [08.01.2026
Block-II INEELKANTH DRUG HOUSE Bhargava(P), mail.com

29, New CourtiCommercial OMP (I) (COMM)/295/2026 [16/01/2026 IAXIS BANK LTD Vs BILLING Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [12.01.2026
Block-11 [ENTERPRISES lail.com

29, New CourtiCommercial OMP (I) (COMM)/296/2026 [16/01/2026 IAXIS BANK LTD Vs MAWAIRahul 0971891788 info@aualegal.com [12.01.2026
Block-11 TEMPO SERVICE Chauhan(P),

29, New CourtiCommercial OMP (I) (COMM)/297/2026 [16/01/2026 AXIS BANK LTD Vs MAWAIRahul 9971891788 info@aualegal.com [12.01.2026
Block-11 TEMPO SERVICE IChauhan(P),
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29, New Commercial OMP (I) (COMM)/290/2026 [16/01/2026 IAXIS BANK LTD Vs NITESH IASHISH 9999183119, ashish@agcpartners.c10.01.2026
Block-11 KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/298/2026 [16/01/2026 IAXIS BANK LTD Vs SHOYAB ALI |ASHISH 9999183119, ashish@agcpartners.c[10.01.2026
Block-11 KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtCommercial OMP (I) (COMM)/291/2026 [16/01/2026 IAXIS BANK LTD Vs ATUL |ASHISH 9999183119, ashish@agcpartners.c10.01.2026
Block-I1 CHAURASIYA KUMAR 9811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/292/2026 [16/01/2026 IAXIS BANK LTD Vs KANHIYA ASHISH 9999183119, ashish@agcpartners.c[10.01.2026
Block-11 LAL KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/293/2026 16/01/2026 IAXIS BANK LTD Vs ABHISHEK ASHISH 0999183119, ashish@agcpartners.c10.01.2026
Block-I1 [PORWAL KUMAR 0811517810 0.in

GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/294/2026 [16/01/2026 IAXIS BANK LTD Vs DEEPAK ASHISH 9999183119, ashish@agcpartners.c[10.01.2026
Block-I1 KUMAR KUMAR 9811517810 0.in

GUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/299/2026 [16/01/2026 IAXIS BANK LTD Vs  SUNILASHISH 0999183119, ashish@agcpartners.c10.01.2026
Block-11 KUMAR GARG KUMAR 0811517810 0.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/300/2026 [16/01/2026 IAXIS BANK LTD Vs NARESHASHISH 9999183119, ashish@agcpartners.c10.01.2026
Block-II KUMAR SAINI KUMAR 9811517810 0.in

IGUPTA(P),
29, New CourtiCommercial OMP (I) (COMM)/301/2026 [16/01/2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 jangraadvocate@gam [14.01.2026
Block-11 BALWAN SINGH JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/336/2026 [17/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 jangraadvocate@gam [14.01.2026
Block-11 PAWAN KUMAR JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/329/2026 [17/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 jangraadvocate@gam [14.01.2026
Block-11 VIPIN KUMAR JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/337/2026 {17/01/2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 jangraadvocate@gam [14.01.2026
Block-11 GAURAV KUMAR JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/338/2026 [17/01/2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 jangraadvocate@gam [14.01.2026
Block-11 HIRAMAN VISHWANATHJANGRA(P), il.com
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29, New ICommercial OMP (I) (COMM)/339/2026 {17/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 jangraadvocate@gam [14.01.2026
Block-11 JAHANGEER ALAM JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/332/2026 [17/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 jangraadvocate@gam [14.01.2026
Block-11 VIVEK LAXMANBHAI MOTIYANI JANGRA(P), il.com
29, New CourtCommercial OMP (I) (COMM)/333/2026 [17/01/2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 jangraadvocate@gam [14.01.2026
Block-11 IANIL TANAJI JADHAV JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/330/2026 [17/01/2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 0958726491 jangraadvocate@gam [14.01.2026
Block-11 DEEPA VERMA JANGRA(P), il.com
29, New CourtiCommercial OMP (I) (COMM)/334/2026 [17/01/2026 PIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 jangraadvocate@gam [14.01.2026
Block-11 SANDEEP KUMAR SINGH JANGRA(P), il.com
29, New CourtiCommercial IOMP (I) (COMM)/340/2026 [17/01/2026 ORIX LEASING AND FINANCIALRAJESH 0958726491 jangraadvocate@gam [15.01.2026
Block-11 SERVICE INDIA LIMITED Vs JANGRA(P), il.com

SUNIL SURESH SHETE
29, New CourtiCommercial OMP (I) (COMM)/335/2026 [17/01/2026 AXIS BANK LTD Vs DALBAG [Rahul 9971891788 info@aualegal.com [15.01.2026
Block-11 SINGH Chauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/341/2026 [17/01/2026 IAXIS BANK LTD Vs LAKSHMI [Rahul 0971891788 info@aualegal.com [15.01.2026
Block-1I INARAYAN Chauhan(P),
29, New CourtiCommercial OMP (I) (COMM)/331/2026 [17/01/2026 IAXIS BANK LTD Vs AJEET Rahul 0971891788 info@aualegal.com [15.01.2026
Block-11 Chauhan(P),
29, New CourtiCommercial CS (COMM)/37/2026 19/01/2026 SIEMENS INDUSTRY SOFTWAREAarshia Behl(P),[0818061242, aarshia@saikrishnaas(16.01.2026
Block-II INC AND ANR Vs RUCHIR| 0810621272 sociates.com

IMANGLA AND ORS
29, New CourtiCommercial Misc DJ/27/2026 21/01/2026 SAAWANRIYA BUILDERS Vs Aditya Raj(P), [7073011531 chambersofadityaraj [20.01.2026
Block-11 ICLASSIC DISPLAY SYSTEMS PVT] @gmail.com

ILTD ANR ORS
29, New CourtiCommercial IOMP (I) (COMM)/405/2026 [23/01/2026 YES BANK LTD Vs TAHIRAANANJAY 7030378800 asaplegalandadvocate[21.01.2026
Block-11 TAHIRA SINGH(P), s@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/406/2026 [23/01/2026 IAXIS BANK LTD Vs RAVI SINGH |ASHISH 9999183119, ashish@agcpartners.c[22.01.2026
Block-11 KUMAR 0811517810 0.in

IGUPTA(P),
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29, New Commercial ExCOMM - Award by Arb24/01/2026 KELLTON TECH SOLUTIONS LTD [Rakesh 9310707170 info@dsnlegal.com [22.01.2026
Block-11 Comm/6/2026 Vs MILKIN EDIT FURNITURE PVTKumar(P),

LTD
29, New CourtiCommercial ICS (COMM)/50/2026 24/01/2026 SURESH CHAND TIWARI Vs Markandey 0250950582 markandeygupta@ya [23.01.2026
Block-11 ICLASSIC CONSTRUCTIONGupta(P), lhoo.co.in

ICOMPANY
29, New CourtiCommercial IOMP (1) (COMM)/409/2026 [27/01/2026 IMANTARAV PVT LTD Vs CONVOBALRAM(P), [9818274049 balramk1501@gmail. [23.01.2026
Block-11 BOT PVT LTD com
29, New CourtiCommercial OMP (I) (COMM)/410/2026 [28/01/2026 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@sreslegal.c [26.01.2026
Block-11 INAMAN TRADING COMPANY PATHAK(P), om
29, New CourtiCommercial CS (COMM)/54/2026 28/01/2026 IAJIT SINGH TANWAR SOLE PROPAshu Arora(P), 9910800124 ashunarora@gmail.co[26.01.2026
Block-11 OF M/S RAJ ENTERPRISES Vs m

IMUNICIPAL CORPORATION OF

DELHI (SOUTH ZONE)
29, New CourtiCommercial OMP (I) (COMM)/431/2026 [29/01/2026 AXIS BANK LTD Vs  SUNILASHISH 9999183119, ashish@agcpartners.c[27.01.2026
Block-11 KUMAR KUMAR 0811517810 0.in

GUPTA(P),

29, New CourtiCommercial IOMP (1) (COMM)/432/2026 [29/01/2026 IAXIS BANK LTD Vs MOHAMMADSSUNITA SINGH 9871040589, indolexlaw@gmail.co [27.01.2026
Block-11 IMURTAZA 8920586266 m
29, New CourtiCommercial CS (COMM)/60/2026 29/01/2026 IAKASH ENTERPRISES Vs |Nitesh 8750191518, ntadvocates@gmail.c [27.01.2026
Block-I1 BURGER CLUB PVT LTD Sharma(P), 09667121819 om
29, New CourtiCommercial IOMP (I) (COMM)/427/2026 [29/01/2026 IAXIS BANK LTD Vs UROOS [Rahul 0971891788 info@aualegal.com [28.01.2026
Block-11 INADEEM Chauhan(P),
29, New CourtiCommercial OMP (1) (COMM)/429/2026 [29/01/2026 AXIS BANK LTD Vs AKSHAT [Rahul 0971891788 info@aualegal.com [28.01.2026
Block-II IAGARWAL Chauhan(P),
29, New CourtiCommercial OMP (I) (COMM)/428/2026 [29/01/2026 IAXIS BANK LTD Vs AQIB [Rahul 0971891788 info@aualegal.com [28.01.2026
Block-11 IHUSSAIN IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/430/2026 [29/01/2026 IAXIS BANK LTD Vs PRAVEEN [Rahul 0971891788 info@aualegal.com [28.01.2026
Block-11 SHARMA Chauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/446/2026 [30/01/2026 KOTAK MAHINDRA BANK VsPARV 0643646534 parv.mahajanoo7@g [29.01.2026
Block-11 SANGEETA TIWARI MAHAJAN(P), mail.com
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29, New Commercial IOMP (I) (COMM)/445/2026 [30/01/2026 IDFC FIRST BANK LTD Vs NAMANSANJEEV 9717028845 litigation@sreslegal.c [29.01.2026
Block-11 TRADING COMPANY IPATHAK(P), om
29, New CourtiCommercial IOMP (I) (COMM)/469/2026 [31/01/2026 IAXIS BANK LTD Vs JAGDISHjavinash 09811182985, o011-avinash.adv@gmail.c [29.01.2026
Block-11 SINGH lkumar(P), 45596482 om
29, New CourtiCommercial IOMP (1) (COMM)/468/2026 [31/01/2026 IAXIS BANK LTD Vs VIKRAMavinash 09811182985, o011-avinash.adv@gmail.c [29.01.2026
Block-I1 KUMAR KOHLI lkumar(P), k15596482 om
29, New CourtiCommercial CS (COMM)/69/2026 131/01/2026 IASICS CORPORATION Vs ASHOKShravan 0650682928 unitedmark@uniteda [29.01.2026
Block-11 KUMAR AND ORS Bansal(P), ndunited.com
27 ISH. LOKESHSOUTH uo, New CourtiCommercial CS (COMM)/2/2026 03-01-2026 IANTARA ASSISTED CARELAXMAN 8595650338 info@gslaw.in 26-12-2025

IKUMAR SHARMA, Block-11 SERVICES LIMITED Vs VANDANAKUMAR(P),

[IDISTRICT MENON

JUDGE(COMMERCI

AL COURT)
ko, New CourtiCommercial CS (COMM)/10/2026 06-01-2026 IM/S Mankiewicz India Pvt Ltd Vs ARUN 7503830432 advarunsaxena1502@[26-12-2025
Block-11 IM/S BLAST COATS SAXENA(P), gmail.com
ko, New CourtiCommercial CS (COMM)/16/2026 08-01-2026 IMADAN LAL SHARMA Vs DwarkaAnkit Mehta(P), 0654134246 attorneyaccprd @gma [24-12-2025
Block-11 Nath Sharma il.com
ko, New CourtiCommercial CS (COMM)/17/2026 (Tradeo8-01-2026 |Abhishek Yadav Vs Achievers PointVikas Khera(P), [7834897828 info@laxtons.com  [07-01-2026
Block-11 Marks Act) [Education Consultants P Ltd
ko, New CourtiCommercial CS (COMM)/19/2026 09-01-2026 Shivsarolakshi swapping stattionVIKAS 8800787689 vsingh@gmail.com |08-01-2026
Block-II through proprietor Mr BharathSINGH(P),

[Kumhar S Vs UPGRID SOLUTIONS
PVT LTD

k4o, New CourtiCommercial CS (COMM)/26/2026 13-01-2026 Ajit Singh Tanwar Vs MunicipalAshu Arora(P), [9910800124 ashuarora@gmail.co [31-12-2025
Block-1I Corporation of Delhi (South Zone) m
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ko, Commercial ICS (COMM)/30/2026 15-01-2026 IM/S SANIYA HANDWORK Vs M/SK. Sharma 0013439209 kseliteattorney @gmaift4-01-2026
Block-11 PEE EMPRO EXRT PVT LTD l.com
ko, New CourtiCommercial CS (COMM)/34/2026 17-01-2026 MRS SONIA DEWAN THROUGHShreshtha 0582461463 advshreshta@gmail.c |07-01-2026
Block-II HER SPA HOLDER Vs M S DRJKumar(P), om

HEALTHCARE PVT LTD

THROUGH ITS MANAGING

IDIRECTOR
ko, New CourtiCommercial CS (COMM)/42/2026 20-01-2026 INTRINSEQUE HEALTH PE LTD AMRESH 8149691995 amresh@jaihndcham [19-01-2026
Block-11 Vs BANDA GANGADHAR JAIHIND bers.in

BIND(P),

ko, New CourtiCommercial ICS (COMM)/51/2026 27-01-2026 SITA RAM PROPRIETOR OFFAISAL 0810319145 contact@skylegallaw. [24-01-2026
Block-11 ISITARAM ELECTRICAL WORKS VSZZAFAR(P), com

SR ASHOK AND ASSOCIATES
k4o, New CourtiCommercial CS (COMM)/61/2026 20-01-2026 STATE BANK OF INDIA VSTIRATH LALl9643228327 advtirath@gmail.com|27-01-2026
Block-11 RAJESH KUMAR CHAUBEY YADAV
ko, New CourtiCommercial CS (COMM)/62/2026 20-01-2026 BANK OF INDIA VS SAKSHIVAGEESH 9953585448 ladvocatevageeshkum [21-01-2026
Block-II MALHOTRA KUMAR ar@gmail.com
ko, New CourtiCommercial CS (COMM)/62/2026 29-01-2026 BANK OF INDIA VS NISHAVAGEESH 9953585448 ladvocatevageeshkum [21-01-2026
Block-II SHARMA KUMAR ar@gmail.com
ko, New CourtiCommercial CS (COMM)/68/2026 131-01-2026 SMALL FARMERS AGRI BUSINESSDALIP SINGH (9810197092 dsadviz@gmail.com [29-01-2026
Block-11 ICONSORTIUM VS  KAIPUZHA

ICOCONUT PROCUCER
ko, New CourtiCommercial [Execution (Comm)/5/2026 |07-01-2026 SHRI RAMESH KUMAR Vs AMANOmprakash 0868167514 advocateopverma@g [06-01-2026
Block-II MEHRA verma(P), mail.com
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ko, Commercial [Execution (Comm)/7/2026 [19-01-2026 OCL Shipping India Pvt Ltd Vs Bold| 0899454835 rksi08@gamil.com [17-01-2026
Block-I1 Bespoke Design Pvt Ltd KUMAR
SHUKLA(P),

ko, New CourtiCommercial [Execution (Comm)/12/2026 [24-01-2026 GABRIEL INDIA PVT LTD Vs M/sVARSHA 0818076566 padamanabhanassoci [22-01-2026
Block-II ILohia Auto Industries IYER(P), ates@gmail.com
ko, New CourtiCommercial [Execution (Comm)/14/2026 [27-01-2026 Emu Lines Private Limited Vs [Uday Kumar(P),[8882303942 advudaykumar@gmail21-01-2026
Block-11 MOHAMMAD ALAM PROPRIETOR| l.com

IGLOBE LINK
ko, New CourtiCommercial [Execution (Comm)/16/2026 [28-01-2026 POORANMAL GAUR VSSHUBHAM 0818930388 adv.shumbhamaggar [24-01-2026
Block-11 HIMANSHU BABBAR IAGGARWAL wal@gmail.com
k4o, New CourtiCommercial Misc DJ/28/2026 21-01-2026 Union Bank of India Vs Jitendra 9810197691 jitendragarg.adv@gm[19-01-2026
Block-1I Dharminder Kumar Garg(P), lail.com
ko, New CourtiCommercial OMP (COMM)/2/2026 05-01-2026 M/S Cls IMAGING ANDMANOJ 0910072693 divij24@line.com 24-12-2025
Block-11 IDIAGNOSTIC RESEARCH CENTREKUMAR

LTD Vs Directorate Medical DelhiSINGH(P),

Through its Director
ko, New CourtiCommercial OMP (COMM)/4/2026 12-01-2026 DR ER RAJAINDERR JAINASHAGUN 09891111129 lawyershagun1189@g[26-12-2025
Block-I1 RAJENDER JAINA Vs SHMEHTA(P), mail.com

LAKSHMI NARAIN NAGAR
ko, New CourtiCommercial OMP (I) (COMM)/44/2026 [03-01-2026 IAXIS BANK LTD Vs VISHAL SAINI|Shobha 0811192158 srshobhagupta@gmail24-12-2025
Block-11 Gupta(P), l.com
ko, New CourtiCommercial OMP (I) (COMM)/45/2026 |03-01-2026 axis bank ltd Vs LOKESH KUMARShobha 0811192158 srshobhagupta@gmail24-12-2025
Block-II JAIN Gupta(P), l.com
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ko, Commercial OMP (I) (COMM)/46/2026 [03-01-2026 AXIS BANK LTD Vs  RAJIV|Shobha 0811192158 srshobhagupta@gmail24-12-2025
Block-11 SAREEN Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/47/2026 |03-01-2026 IAXIS BANK LTD Vs SUMRANShobha 0811192158 srshobhagupta@gmail24-12-2025
Block-II SINGH Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/48/2026 |05-01-2026 IAXIS BANK LTD Vs AMIT KUMAR [Shobha 0811192158 srshobhagupta@gmail24-12-2025
Block-11 Gupta(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/49/2026 [05-01-2026 IAXIS BANK LTD Vs VEERENDRA[Shobha 0811192158 srshobhagupta@gmail24-12-2025
Block-11 KUMAR Gupta(P), l.com

k4o, New CourtiCommercial OMP (I) (COMM)/50/2026 |05-01-2026 AXIS BANK LTD Vs JATEENSShobha 0811192158 srshobhagupta@gmail24-12-2025
Block-1I HANDA Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/51/2026 |05-01-2026 AXIS BANK LTD Vs RAHULShobha 0811192158 srshobhagupta@gmail24-12-2025
Block-11 KUMAR SINGH Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/52/2026 |05-01-2026 IAXIS FINANCE LTD Vs KESHAV AMIT 8860939556 amitkumar294@redifj26-12-2025
Block-1I SHARMA KUMAR(P), ffmail.com

ko, New CourtiCommercial OMP (I) (COMM)/53/2026 |05-01-2026 IAXIS BANK LIMITED Vs |AMIT 8860939556 amitkumar294@redifj26-12-2025
Block-11 HARVINDER SALUJA KUMAR(P), ffmail.com

ko, New CourtiCommercial OMP (I) (COMM)/54/2026 |05-01-2026 IAXIS BANK LIMITED Vs RAMAMIT 8860939556 amitkumar294@redifj26-12-2025
Block-II INIVAS PRAJAPATI KUMAR(P), ffmail.com
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ko, ICommercial OMP (I) (COMM)/55/2026 |05-01-2026 IAXIS BANK LIMITED Vs PRIYA| 8860939556 amitkumar294@redifj26-12-2025
Block-11 GUPTA KUMAR(P), ffmail.com

ko, New CourtiCommercial OMP (I) (COMM)/69/2026 [06-01-2026 IAXIS BANK LTD Vs JAHID Shobha 0811192158 srshobhagupta@gmail31-12-2025
Block-II Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/72/2026 |06-01-2026 IAXIS BANK LTD Vs SA TY AM SOShobha 0811192158 srshobhagupta@gmail31-12-2025
Block-11 RAJA RAM UPADHYA Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/73/2026 [06-01-2026 AXIS BANK LTD Vs AZEEMJShobha 0811192158 srshobhagupta@gmail31-12-2025
Block-11 IMALIK Gupta(P), l.com

k4o, New CourtiCommercial OMP (I) (COMM)/74/2026 |06-01-2026 AXIS BANK LTD Vs HARISHShobha 0811192158 srshobhagupta@gmail31-12-2025
Block-1I KUMAR Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/75/2026 |06-01-2026 IAXIS BANK LTD Vs ABHISHEK [Rahul 0971891788 info@aualegal.com [26-12-2025
Block-11 INAYAK Chauhan(P),

ko, New CourtiCommercial OMP (I) (COMM)/76/2026 |06-01-2026 IAXIS BANK LTD Vs MOHD HASIMShobha 0811192158 srshobhagupta@gmail26-12-2025
Block-1I Gupta(P), l.com

ko, New CourtiCommercial OMP (I) (COMM)/77/2026 |06-01-2026 IAXIS BANK LTD Vs HEMANTADV 0871040589 indolexlaw@gmail.co [24-12-2025
Block-11 SHARMA DHEERAJ(P), m

ko, New CourtiCommercial OMP (I) (COMM)/78/2026 [06-01-2026 IAXIS BANK LTD Vs DINESHADV 09871040589 indolexlaw@gmail.co [24-12-2025
Block-II CHAND DHEERAJ(P), m
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Ko, Commercial IOMP (I) (COMM)/79/2026 [06-01-2026 IAXIS BANK LTD Vs HAROONI ADV 09871040589 indolexlaw@gmail.co [24-12-2025
Block-11 DHEERAJ(P), m
ko, New CourtiCommercial OMP (I) (COMM)/80/2026 [06-01-2026 IAXIS BANK LTD Vs RAJVEER IASHISH 0999183119 ashish@agcpartners.cj24-12-2025
Block-11 KUMAR 0.in

GUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/81/2026 |06-01-2026 IAXIS BANK LTD Vs MADAN LAL |ASHISH 9999183119 ashish@agcpartners.cj24-12-2025
Block-11 KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/101/2026 [07-01-2026 IAXIS BANK LTD Vs SHER MOHD [Shobha 0811192158 srshobhagupta@gmail24-12-2025
Block-11 Gupta(P), l.com
k4o, New CourtiCommercial OMP (I) (COMM)/102/2026 [07-01-2026 AXIS BANK LTD Vs DEEPAKADV 09871040589 indolexlaw@gmail.co [24-12-2025
Block-1I SHARMA DHEERAJ(P), m
ko, New CourtiCommercial OMP (I) (COMM)/120/2026 [08-01-2026 IYES BANK Vs SUBHASH PURI IANANJAY 7930378800 asaplegalandadvocate26-12-2025
Block-11 SINGH(P), s@gmail.com
ko, New CourtiCommercial OMP (I) (COMM)/133/2026 |09-01-2026 IAXIS BANK LTD Vs DALJITavinash 1141513189 avinash.adv@gmail.c 11-12-2025
Block-1I SINGH lkumar(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/134/2026 [|09-01-2026 AXIS BANK LTD Vs JAYPALShobha 0811192158 srshobhagupta@gmail26-12-2025
Block-11 SINGH Gupta(P), l.com
ko, New CourtiCommercial OMP (I) (COMM)/135/2026 [09-01-2026 IAXIS BANK LTD Vs RAJENDRA@avinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-II SINGH lkumar(P), om
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ko, Commercial IOMP (I) (COMM)/136/2026 [09-01-2026 IAXIS BANK LTD Vs SANWARavinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-11 GURJAR lkumar(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/137/2026 [12-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [24-12-2025
Block-II Vs Yakar Khan JANGRA(P), il.com

ko, New CourtiCommercial IOMP (I) (COMM)/138/2026 [12-01-2026 IAXIS BANK LTD Vs AJAY KUMARjavinash 1141513189 avinash.adv@gmail.c 11-12-2025
Block-11 SO PREMRAJ SINGH lkumar(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/139/2026 [12-01-2026 AXIS BANK LTD Vs  javinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-11 INAMONARAYAN SO BABURAMA |kumar(P), om

k4o, New CourtiCommercial IOMP (I) (COMM)/140/2026 [12-01-2026 YES BANK LTD Vs RAJESHSANJEEV 9717028845 litigation@screslegal. [11-12-2025
Block-1I RAJESH PATHAK(P), com

ko, New CourtiCommercial OMP (I) (COMM)/208/2026 [14-01-2026 IAXIS BANK LTD Vs GURMITavinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-11 SINGH lkumar(P), om

ko, New CourtiCommercial OMP (I) (COMM)/213/2026 [14-01-2026 IAXIS BANK LTD Vs JIVARAMavinash 1141513189 avinash.adv@gmail.c 11-12-2025
Block-1I IAHARI lkumar(P), om

ko, New CourtiCommercial IOMP (1) (COMM)/214/2026 [14-01-2026 IAXIS BANK LTD Vs NAME ALI avinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-11 lkumar(P), om

ko, New CourtiCommercial OMP (I) (COMM)/216/2026 [14-01-2026 IAXIS BANK LTD Vs RAJU LAL JATavinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-II lkumar(P), om




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

Ko, Commercial IOMP (1) (COMM)/243/2026 [15-01-2026 IAXIS BANK LTD Vs MOHD ISLAM |avinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-11 lkumar(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/249/2026 [15-01-2026 AXIS BANK LTD Vs THAKURavinash 1141513189 avinash.adv@gmail.c [11-12-2025
Block-II IPRASAD KHATRI lkumar(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/253/2026 [15-01-2026 Axis Bank limited Vs AJAY [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 KUMAR lail.com

ko, New CourtiCommercial OMP (1) (COMM)/257/2026 [15-01-2026 Axis Bank limited Vs  Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 VISHWENDRA PUNDIR ail.com

k4o, New CourtiCommercial IOMP (I) (COMM)/258/2026 [15-01-2026 IAxis Bank limited Vs SURJEET [Niraj Kumar(P),|0811306559 nirajkumar1976 @gm [13-01-2026
Block-11 KUMAR ail.com

ko, New CourtiCommercial OMP (I) (COMM)/259/2026 [15-01-2026 IAxis Bank limited Vs ROSHAN LAILNiraj Kumar(P), 9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 ail.com

ko, New CourtiCommercial IOMP (I) (COMM)/260/2026 [15-01-2026 IYES BANK LIMITED Vs VAIBHAVISANJEEV 9717028845 litigation@screslegal. [13-01-2026
Block-I1 SHARMA PATHAK(P), com

ko, New CourtiCommercial OMP (I) (COMM)/278/2026 [16-01-2026 |Axis Bank limited Vs JAMSHED  [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 ail.com

ko, New CourtiCommercial OMP (I) (COMM)/279/2026 [16-01-2026 |Axis Bank limited Vs FARUK Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 ail.com
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ko, Commercial IOMP (1) (COMM)/280/2026 [16-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [13-01-2026
Block-11 Vs Parvati Devi JANGRA(P), il.com

ko, New CourtiCommercial OMP (I) (COMM)/281/2026 [16-01-2026 IAxis Bank limited Vs TALWINDER [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 SINGH ail.com

ko, New CourtiCommercial OMP (I) (COMM)/282/2026 [16-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [13-01-2026
Block-11 Vs DHARMENDRA YADAV JANGRA(P), il.com

ko, New CourtiCommercial IOMP (1) (COMM)/284/2026 [16-01-2026 |Axis Bank limited Vs RAM SINGHNiraj Kumar(P), 9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 RAJPOOT ail.com

k4o, New CourtiCommercial OMP (I) (COMM)/342/2026 [17-01-2026 Axis Bank limited Vs DEEPAK Niraj Kumar(P),|0811306559 nirajkumar1976 @gm [13-01-2026
Block-11 SHARMA ail.com

ko, New CourtiCommercial OMP (I) (COMM)/343/2026 [17-01-2026 IAxis Bank limited Vs SHEHNAJ [Niraj Kumar(P),|9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 BEGUM ail.com

ko, New CourtiCommercial OMP (I) (COMM)/344/2026 [17-01-2026 IAxis Bank limited Vs JAMASHED |Niraj Kumar(P), (9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 ail.com

ko, New CourtiCommercial IOMP (1) (COMM)/345/2026 [17-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [12-01-2026
Block-11 Vs ABHINASH KUMAR JANGRA(P), il.com

ko, New CourtiCommercial OMP (I) (COMM)/346/2026 [17-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [12-01-2026
Block-II Vs PRAMOD KUMAR JANGRA(P), il.com
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ko, Commercial IOMP (1) (COMM)/347/2026 [17-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [12-01-2026
Block-11 Vs SATISH KUMAR JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/348/2026 [17-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [12-01-2026
Block-II Vs MANORAMA DEVI JANGRA(P), il.com
ko, New CourtiCommercial OMP (I) (COMM)/349/2026 [17-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [12-01-2026
Block-11 Vs SANJAY KUMAR JANGRA(P), il.com
ko, New CourtiCommercial IOMP (1) (COMM)/350/2026 [17-01-2026 Cnh Industrial Capital India Pvt Ltd RAJESH 9958726491 jangraadvocate@gma [12-01-2026
Block-11 Vs Mubarak Ali JANGRA(P), il.com
k4o, New CourtiCommercial OMP (I) (COMM)/351/2026 [17-01-2026 AXIS BANK LTD Vs MAWAIRahul 9971891788 info@aualegal.com [15-01-2026
Block-1I TEMPO SERVICE2085 Chauhan(P),
ko, New CourtiCommercial OMP (I) (COMM)/352/2026 [17-01-2026 IAXIS BANK LTD Vs MAWAIRahul 0971891788 info@aualegal.com [15-01-2026
Block-11 TEMPO SERVICE 9997 Chauhan(P),
ko, New CourtiCommercial OMP (I) (COMM)/360/2026 [19-01-2026 Axis Bank limited Vs KEDARNiraj Kumar(P),9811306559 nirajkumar1976 @gm [13-01-2026
Block-11 IPRASAD MEENA ail.com
ko, New CourtiCommercial IOMP (1) (COMM)/361/2026 [19-01-2026 IAxis Bank limited Vs PARVEEN Niraj Kumar(P),|0811306559 nirajkumar1976 @gm [13-01-2026
Block-11 KUMAR ail.com
ko, New CourtiCommercial OMP (I) (COMM)/362/2026 [19-01-2026 |Axis Bank Ltd Vs ASHISH KUMAR|ASHISH 0999183119 ashish@agcpartners.cf15-01-2026
Block-11 KUMAR 0.in

GUPTA(P),
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Ko, Commercial OMP (I) (COMM)/363/2026 [19-01-2026 |Axis Bank Ltd Vs Lokesh Sharma |ASHISH 9999183119 ashish@agcpartners.cf15-01-2026
Block-11 KUMAR 0.in

GUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/364/2026 [19-01-2026 Axis Bank Ltd Vs SANDEEP ASHISH 9999183119 ashish@agcpartners.cf15-01-2026
Block-II MEENA KUMAR 0.in

GUPTA(P),
ko, New CourtiCommercial OMP (I) (COMM)/365/2026 [19-01-2026 IAXIS BANK LTD Vs DEVA SOavinash 1141513189 avinash.adv@gmail.c |05-01-2026
Block-11 IMANGALIYA lkumar(P), om
ko, New CourtiCommercial IOMP (1) (COMM)/366/2026 [19-01-2026 IAXIS BANK LTD Vs NASIR SOavinash 1141513189 avinash.adv@gmail.c |05-01-2026
Block-11 DULA HASAN lkumar(P), om
k4o, New CourtiCommercial IOMP (I) (COMM)/379/2026 [20-01-2026 IAXIS BANK LIMITED Vs BEANT Rahul 9971891788 info@aualegal.com [16-01-2026
Block-1I SINGH Chauhan(P),
ko, New CourtiCommercial IOMP (I) (COMM)/380/2026 [20-01-2026 IAXIS BANK LIMITED Vs |[Rahul 0971891788 info@aualegal.com [16-01-2026
Block-11 CHANDAN KUMAR Chauhan(P),
ko, New CourtiCommercial OMP (I) (COMM)/381/2026 [20-01-2026 IAXIS BANK LTD Vs NARESH [Rahul 9971891788 info@aualegal.com [16-01-2026
Block-1I KUMAR Chauhan(P),
ko, New CourtiCommercial IOMP (I) (COMM)/382/2026 [20-01-2026 |Axis Bank Ltd Vs VIPIN KUMAR |ASHISH 9999183119 ashish@agcpartners.cf15-01-2026
Block-11 KUMAR 0.in

GUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/383/2026 [20-01-2026 |Axis Bank Ltd Vs VIQAR HUSSAINASHISH 0999183119 ashish@agcpartners.cf15-01-2026
Block-11 KUMAR 0.in

GUPTA(P),




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

ko, Commercial IOMP (1) (COMM)/392/2026 [21-01-2026 AXIS BANK LTD Vs PUNITAjavinash 1141513189 avinash.adv@gmail.c [22-12-2025
Block-11 SINGH lkumar(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/393/2026 [21-01-2026 IAXIS BANK LTD Vs HARKESH avinash 1141513189 avinash.adv@gmail.c [22-12-2025
Block-II lkumar(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/397/2026 [22-01-2026 Axis Bank limited Vs DIWANNiraj Kumar(P),9811306559 nirajkumar1976 @gm [15-01-2026
Block-11 [ENTERPRISES lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/398/2026 [22-01-2026 Axis Bank limited Vs MOHD [Niraj Kumar(P), 9811306559 nirajkumar1976 @gm [15-01-2026
Block-11 YUNUS ail.com
k4o, New CourtiCommercial IOMP (I) (COMM)/399/2026 [22-01-2026 IAxis Bank limited Vs URBANDOORNiraj Kumar(P), 0811306559 nirajkumar1976 @gm [15-01-2026
Block-11 INFRATECH PRIVATE LIMITED ail.com
ko, New CourtiCommercial IOMP (I) (COMM)/400/2026 [22-01-2026 IPIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 jangraadvocate@gma [16-01-2026
Block-11 BANTIKUMAR RAMESHBHAIJANGRA(P), il.com
PATEL

ko, New CourtiCommercial IOMP (I) (COMM)/401/2026 [22-01-2026 PIRAMAL FINANCE LIMITED Vs RAJESH 9958726491 jangraadvocate@gma [16-01-2026
Block-I1 DANISH SHIFI JANGRA(P), il.com
ko, New CourtiCommercial IOMP (I) (COMM)/403/2026 [23-01-2026 |Axis Bank Ltd Vs RAJ KUMAR IASHISH 9999183119 ashish@agcpartners.cj17-01-2026
Block-11 KUMAR 0.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/404/2026 [23-01-2026 Axis Bank Ltd Vs SUNIL KUMARASHISH 9999183119 ashish@agcpartners.cf17-01-2026
Block-11 VERMA KUMAR 0.in

IGUPTA(P),




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ko, ICommercial OMP (I) (COMM)/424/2026 [29-01-2026 IDFC BANK LTD. VS NAMANSANJEEV 9717028845 litigation@screslegal. [27-01-2026
Block-11 TRADING COMPANY IPATHAK(P), com
ko, New CourtiCommercial OMP (I) (COMM)/425/2026 [29-01-2026 IDFC BANK LTD. VS PUSHPENDRASANJEEV 0717028845 litigation@screslegal. [27-01-2026
Block-11 CHAUDHARY PATHAK(P), com
ko, New CourtiCommercial OMP (I) (COMM)/426/2026 [29-01-2026 IDFC BANK LTD. VS SEEMA DEVISANJEEV 9717028845 litigation@screslegal. [27-01-2026
Block-11 YADAV PATHAK(P), com
ko, New CourtiCommercial IOMP (I) (COMM)/457/2026 [31-01-2026 IAXIS BANK LTD. VS KISHAN LALASHISH 9999183119 ashish@agcpartners.c[28-01-2026
Block-11 JAT KUMAR 0.in
IGUPTA(P),
k4o, New CourtiCommercial IOMP (I) (COMM)/458/2026 [31-01-2026 IAXIS BANK LTD. VS SURENDERRahul 9971891788 info@aualegal.com [28-01-2026
Block-1I IPAL Chauhan(P),
ko, New CourtiCommercial IOMP (I) (COMM)/459/2026 [31-01-2026 IAXIS BANK LTD. VS SEEMA Rahul 0971891788 info@aualegal.com [28-01-2026
Block-11 Chauhan(P),
ko, New CourtiCommercial IOMP (I) (COMM)/460/2026 [31-01-2026 IAXIS BANK LTD. VS YAGVENDRARahul 9971891788 info@aualegal.com [28-01-2026
Block-1I SINGH SANT Chauhan(P),
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 180MP(I)(COMM) 03/2026 06-01-2026 OFB TECH PRIVATE LIMITED VSTUSHARR 0810980834 areness@arenesslaw. [29-12-2025
[IDISTRICT JUDGE [EAST IBLOCK 1 PRASHANT GARG IMAWKIN/SAG com
AR AGGARWAL|
OMP(I)(COMM) 04/2026 06-01-2026 ICARS24 FINANCIAL SERVICS PVTIRAHUL 9971891788 info@aualegal.com [03-01-2026
ILTD Vs TARAK SIL CHAUHAN
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[EX(COMM) 02/2026 07-01-2026 IM/S STAYBEES ITECH PVT LTD VSSAMEER 9999918302 INOT MENTIONED{05-01-2026
IM/S VISION INDIA SERVICES PVTISIDHAR IN PLAINT
LTD
OMP(COMM) 02//2026 07-01-2026 TELECOMMUNICATIONS IAMITESH 0650536787 mail@acmlegal.org |05-01-2026
ICONSULTANTS INDIA LTD Vs M/SCHANDRA
IFRANS GLOBAL INFOTECH LTD MISHRA
ICS(COMM) 15/2026 08-01-2026 IMANTU MANDAL Vs BADRICHANDRA 9810209981 legal.shebang@gmail.19-12-2026
VISHAL VERMA SHEKHAR com
YADAV
OMP(I)(COMM) 19/2026 14-01-2026 KAPSTON SERVICES LIMITEDSONAM GUPTA[8869999537 adsonamog@gmail.c |09-01-2026
(FORMERLY KNOWN AS KAPSTON| om
IFACILITIES MANAGEMENT]
ILIMITED) Vs IDC TECHNOLOGIES
EX.COMM - AWARD BY ARB.05/2026 15-01-2026 'UGRO CAPITAL LTD VSRAJIV 8130224461 adv.bgautam@gmail. [20-12-2025
COMM. SHRESHTH COMPUTERS ANDNARAIN/BALR com
ICOMMUNICATIONS PVT LTD ANDAJ GAUTAM
ORS.
CS(COMM) k1/2026 16-01-2026 [UNION BANK OF INDIA VSAKHIL GUPTA (9811085046 guptaz6a@yahoo.co [20-12-2025
SANJAY KUMAR m
EX(COMM) 12/2026 20-01-2026 IM/S COMNET VISION (INDIA) PVTISUSHEEL 0818328963 susheelmahajan@gm [17-01-2026
ILTD Vs PANKAJ PROP BHARDWAJMAHAJAN ail.com
ICOMPUTERS
EX.COMM - AWARD BY ARB.11/2026 21-01-2026 IKOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 rishabh.eruditelegal [10-01-2026
ICOMM. IAJAY AZAD SINGH AND ANR. KUMAR @gmail.com
OMP(COMM) 07/2026 22-01-2026 M/s AGRO LIFE SCIENCESANJEEV 0810148367 legalvibes.lawfirm@g [20-01-2026
ICORPORATION Vs M/S GOYALKUMAR mail.com
IAND GOEL STAINLESS STEELS
[EX(COMM) 17/2026 22-01-2026 BHUSHAN DEALMARK PRIVATESHAKEEL 8750618722 sswaniassociates@gm(18-01-2026
LIMITED Vs KHUSHISARWAR WANI ail.con
ICONSTRUCTION AND ANR.
ICS(COMM) 61/2026 22-01-2026 YAKULT DANONE INDIA PRIVATEPRADHYUMAN 8302270898 INOT MENTIONEDj11-12-2025
LIMITED Vs A. V. INDUSTRIES IN PLAINT
IAND ORS.
CS(COMM) 65/2026 23-01-2026 VIKEL BUSINESS CORPORATIONABHISHEK 9582000430 abhisheksethiadovate [22-01-2026
Vs M/S KATYAYANI INFOSYS ANDSETHI @gmail.com
ORS.
EX.COMM - AWARD BY ARB.13/2026 20-01-2026 [UNION BANK OF INDIA VsKUMAR 9557297550 INOT MENTIONED[]24-01-2026
ICOMM. ISIMRAN TRADING COMPANY KASHYAP & IN PLAINT
VISHAL
SHARMA
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Limited

IMISHRA

ICS(COMM) 78/2026 130-01-2026 ROHIT BHATI Vs PUBLIC WORKSNAVEEN 0971722433 adv.ashishrexwal@g [27-01-2026
DEPARTMENT AND ORS. KUMAR & mail.com
IASHISH
KUMAR
29 SH. LALIT KUMAR |SOUTH- 14 COMMERCIAL SUIT ICS (COMM)/24/2026 12.01.2026 STATE BANK OF INDIA Vs Jeetu |[ROHIT KUMAR|[701587331 ROHITVAKEEL177@ [11.01.2026
ILD. DJ COMM-02, IEAST GMAIL.COM
SOUTH
IDISTRICT,
SAKET ICS (COMM)/35/2026 15.01.2026 ICANARA BANK Vs DALIP KUMARSANJEEV 9711142200 ICHOPRA6791@GMA [14.01.2026
IDELHI GUPTA PROP EKTA ELECTRONICSCHOPRA IL.COM
TELECOM
CS (COMM)/42/2026 16.01.2026 [UNION BANK OF INDIA Vs SANAAKHIL GUPTA [9811085046 GUPTA26A@YAHOO[15.01.2026
PRAVEEN .CO.IN
CS (COMM)/63/2026 23.01.2026 Mandeep Pal Mankoo (Prop of M/siGURSAT 9811105891 IGURSAT@GSVLEGA [22.01.2026
My Global Wander) Vs OYOSINGH L.COM
HOTELS AND HOMES PVT LTD VACHHER
CS (COMM)/67/2026 27.01.2026 STATE BANK OF INDIA VsRANI 0643680913 RBHARDWAJASSOC26.01.2026
IDHARMENDRA SINGH BHARDWAJ TATE@GMAIL.COM
CS (COMM)/72/2026 (TM) [28.01.2026 INTEX TECHNOLOGIES INDIANikhil Kumar9891396019 karamveer@lexnalyti [27.01.2026
LIMITED ANR Vs SIGMAVIZINSSingh 0.com
[ELECTRONICS PVT LTD AND ORS
OMP (COMM)/1/2026 06.01.2026 MAHARISHI VALMIKI HOSPITALFIRDOUSE 0818040003 IGOVIND.RISHI@AC [06.01.2026
Vs M/S SARVESH SECURITIESQUTB WANI [UMENJURIS.COM
SERVICES PVT LTD
IOMP (I) (COMM)/10/2026 [07.01.2026 CARS 24 FINANCIAL SERVICESFIRDOUSE 0818040003 GOVIND.RISHI@AC [06.01.2026
IPVT LTD Vs ANUPAM KUMAR QUTB WANI 'UMENJURIS.COM
OMP (I) (COMM)/11/2026 [|07.01.2026 CARS 24 FINANCIAL SERVICESFIRDOUSE 0818040003 IGOVIND.RISHI@AC [06.01.2026
PVT LTD Vs VIRENDRA KUMARQUTB WANI UMENJURIS.COM
TIWARI
OMP (I) (COMM)/12/2026 [07.01.2026 ICARS 24 FINANCIAL SERVICESFIRDOUSE 0818040003 IGOVIND.RISHI@AC [06.01.2026
PVT LTD Vs SYED MALEEHQUTB WANI 'UMENJURIS.COM
SARWAR
OMP (I) (COMM)/17/2026 [13.01.2026 ICARS 24 FINANCIAL SERVIES PVTFIRDOUSE 9818040003 GOVIND.RISHI@AC [06.01.2026
ILTD Vs FARIDA BANO QUTB WANI UMENJURIS.COM
OMP (I) (COMM)/20/2026 [19.01.2026 Puneet Jain Vs Imperia StructuresANJANEYA 9871061138 IAMIKUSLAW2GMAI 18.01.2026

L.COM
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OMP (I) (COMM)/21/2026 [19.01.2026 Puneet Jain Vs Imperia StructuresANJANEYA 0871061138 IAMIKUSLAW2GMAI [18.01.2026
Limited MISHRA L.COM

OMP (I) (COMM)/22/2026 [19.01.2026 Rakhi Jain Vs Imperia StructuresANJANEYA 0871061138 IAMIKUSLAW2GMAI 18.01.2026
Limited MISHRA L.COM

OMP (I) (COMM)/23/2026 [19.01.2026 Rakhi Jain Vs Imperia StructuresANJANEYA 0871061138 IAMIKUSLAW2GMAI [18.01.2026
Limited MISHRA L.COM

OMP (I) (COMM)/9/2026  |07.01.2026 CARS 24 FINANCIAL SERVICESFIRDOUSE 0818040003 GOVIND.RISHI@AC [06.01.2026
PVT LTD Vs KISHAN PRATAPQUTB WANI UMENJURIS.COM
SINGH

EX-AWARD BY ARB/2/2026 [23-01-2026 Jagran Social Welfare Society BhopalMithilesh 0868040314 mksadv65@gmail.co [22.01.2026
Vs Patel fabritech Pvt Ltd Kumar Singh m

EX-AWARD BY ARB/3/2026 [23-01-2026 jagran Social Welfare Society BhopalMithilesh 9868040314 mksadvos@gmail.co [22.01.2026
Vs Patel Fabritech Pvt Ltd Kumar Singh m

[EX/COMM/16/2026 21-01-2026 IMS  ALANKAR  LAMINATIONRITU GUPTA [90811249331 legalteam.plc@gmail. [20.01.2026
WORKS PVT LTD Vs ANKIT| com
MEHTA

IM-EX/01/2026 05-01-2026 GILLANDERS ARBUTHNOT ANDGAURAV 0818224446 gaurav.juneja@khaitalo4.01.2026
ICO LTD Vs STEEL AUTHORITY OFJUNEJA nco.com
INDIA LIMITED

IM-Ex/6/2026 31-01-2026 VIBHA RAVEE Vs BULWAARUN 9811563623 IN/A 20.01.2026
INTERNATIONAL ACADEMY INISCHAL

Misc DJ/103/2026 130-01-2026 BANK OF BARODA Vs VINAYANSHUMAN [9990042642 SRI.LANSHU83@GM [29.01.2026
KUMAR SRIVASTAVA IAIL.COM

Misc DJ/119/2026 131-01-2026 M/S PAMA ENTERPRISES Vs M/SA_D_I_T.YA [8800755882 OFFICE.ANTRIPAT (30.01.2026
IDEW ELECTRICAL SERVICES PVIINARAYAN HY@GMAIL.COM
LTD TRIPATIfIY --
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05-01-2026
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STATE BANK OF INDIA Vs MRS
AJIT KAUR

ADVOCATE

Suchita Dixit(P),

ADVOCATE
MOBILE
NUMBER

8896932833

ADVOCATE EMAILDATE OF E-

ID

agnihotrisuchita@gm
ail.com

FILING

23.12.2025

CS (COMM)/6/2026 05-01-2026 IDHRUV KUKREJA Vs SACHIN Mohit 90999627826 advkukreja@gmail.co|29.12.2025
Kukreja(P), m

IM-Ex/3/2026 06-01-2026 INNOVISION LTD Vs FACILITYNikhil Bhola(P),|90999627826 advkukreja@gmail.co|03.01.2026
IPLUS ESTATE MANAGEMENT PVT] m
LTD

OMP (I) (COMM)/2/2026  |06-01-2026 ICARS24 FINANCIAL SERVICESRahul 0971891788 info@aualegal.com [03.01.2026
IPVT LTD Vs AMARJEET BALAI Chauhan(P),

OMP (I) (COMM)/1/2026 06-01-2026 CARS 24 FINANCIAL SERVICESRahul 9971891788 info@aualegal.com [03.01.2026
PVT LTD Vs MEENU SONI Chauhan(P),

IM-Ex/2/2026 06-01-2026 INNOVISION LTD Vs FACILITYNikhil Bhola(P),|- chiragjamwal@yahoo [03.01.2026
IPLUS ESTATE MANAGEMENT PVT] .co.in
LTD

IOMP (COMM)/4/2026 08-01-2026 TELECOMMUNICATION Kartik Mittal(P),/90643066902 kartik@seraphicadvis|07.01.2026
ICONSULTANTS INDIA LIMITED Vg| ors.com
IKALINGA CONSTRUCTION|
COMPANY

CS (COMM)/17/2026 12-01-2026 REENA SADANA Vs M/S BHAWANIMohit Arora(P), (9811636494 mohitarora@gmail.co|07.01.2026
PRINTERS AND PUBLISHERS m

CS (COMM)/18/2026 12-01-2026 ISTATE BANK OF INDIA Vs HITESHNarender 7015807331 rohitvakeel177@gmai |07.01.2026
IPAL Kumar(P), l.com

CS (COMM)/30/2026 13-01-2026 SAYED SUAB AKHTARSUHAIL 9711190303 suhailkhanadv@gmai|07.01.2026
PROPRIETOR M/S SANSHOKHAN(P), l.com
INTERIORS Vs M/S PARADISE
IFOOD COURT PVT LTD

CS (COMM)/29/2026 13-01-2026 M/S E3 PANEL INDUSTRIES VsNancy Jain(P), 9039959222 pragatiautoframewor [09.01.2026
PRAGATI AUTO FRAMEWORK k@gmail.com
IPRIVATE LIMITED

OMP (COMM)/6/2026 14-01-2026 YUWA EVAM SAMAJ VIKASShubham 8439151682 vatsal.vermago@gmajf12.01.2026
SAMITTI Vs VISHAD EDUTECHyverma(P), il.com
PVT LTD

[EXECUTION 17-01-2026 HARI MOHAN SHARMA VsRaghavendra [9650608181 anandsharma.advi@ [14.01.2026

(COMM)/11/2026 CHIRANJIV MARASINI lkumar(P), gmail.com
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31 IMS.

SHARMA

SUNENA|

CS (COMM)/50/2026 19-01-2026 JM PETROCHEMICALS PVT LTDSUJEET 7991454444 adv.harshpandeyo4@[16.01.2026
Vs M/S SHREE SAINATHMISHRA(P), gmail.com
CHEMICALS
OMP (I) (COMM)/26/2026 [21-01-2026 IM/S BHARTI AIRTEL LIMITED VsKunwar 0582088986 kpsadvocates@gmail. 14.01.2026
IANITA YADAV Singh(P), com
CS (COMM)/55/2026 21-01-2026 SS ELITE TRIANGLE PRIVATEANII Ki9810027839 anil.khaware@gmail. [19.01.2026
ILIMITED Vs DR SURBHI SINGH  [Khaware(P), com
CS (COMM)/64/2026 23-01-2026 INSTAVERITAS INDIA PRIVATEViren Bansal(P),[9433433333 virenbansali@gmail.c22.01.2026
LIMITED Vs SAMASTH LIVING om
IPRIVATE LIMITED
IOMP (COMM)/8/2026 24-01-2026 SONA BHARGAVA PURI VslAasheesh 956028499 lkgconsorsllp@gmail.c22.01.2026
RAVINDRA NATH KUKREJA Gupta(P), om
CS (COMM)/71/2026 28-01-2026 YO PAAN CORNER Vslaman sabin8287210319 |- 27.01.2026
XXX XXKXKKXXX saifi(P),
CS (COMM)/70/2026 28-01-2026 STATE BANK OF INDIA Vs AJAY|Suchita Dixit(P),[8896932838 agnihotrisuchita@gm [25.01.2026
KUMAR ail.com
SOUTH- [EXECUTION PETITION ExCOMM - Award by Arbo3-01-2026 [Esconet Technologies Limited VsAshish 8745960148 asish.mishraatslo.in [23-12-2025
EAST Comm/1/2026 M/s Unbox Data Centers Pvt LtdMishra(P),
and Ors
IMISC. APPLICATION Misc DJ/12/2026 03-01-2026 SUSHIL KUMAR Vs BITTOOSONALI 8826363007 officeofadvocatesonal [24-12-2025
SONDHI TIWARY(P), i@gmail.com
IARBITRATION ANDOMP (E) (COMM)/1/2026  [08-01-2026 M/S EDUFUNDAE VENTURES PVIRAMESH 0058774762 shokeen533@yahoo.c|05-01-2026
ICONCILIATION ACT ILTD Vs M/S ARC Security Pvt Ltd [KUMAR 0.in
SHOKEEN(P),
CONTEMPT PETITION Contempt Petition/1/2026  |09-01-2026 IADOBE INCORPORATED AND ANRAarshia Behl(P),|9818061242 dilip@saikrishnaasso [06-01-2026
Vs Mr NITIN VIJAY AND ORS ciates.com
COMMERCIAL SUIT CS (COMM)/22/2026 12-01-2026 ISTATE BANK OF INDIA Vs Vijay PalNarender 7015807331 rohitvakeel77@gmail.|07-01-2026
Kumar(P), com
COMMERCIAL SUIT CS (COMM)/23/2026 12-01-2026 STATE BANK OF INDIA Vs RAMNarender 7015807331 rohitvakeel77@gmail.|07-01-2026

VATI alias RAM WATI

Kumar(P),

com
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[Damai

COMMERCIAL SUIT CS (COMM)/21/2026 12-01-2026 STATE BANK OF INDIA Vs AmitNarender 7015807331 rohitvakeel77@gmail.|07-01-2026
[Kumar Kumar(P), com

ICOMMERCIAL SUIT CS (COMM)/20/2026 12-01-2026 STATE BANK OF INDIA Vs BantiNarender 7015807331 rohitvakeel77@gmail.|07-01-2026
Bantiu alias Banti Kumar(P), com

EXECUTION PETITION ExCOMM - Award by Arbji4-01-2026 IKOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 rishabh.eruditelegal [10-01-2026

Comm/6/2026 ROHIT REXWAL Kumar(P), @gmail.com

ICOMMERCIAL SUIT CS (COMM)/43/2026 16-01-2026 M/S PRAKRITIK SAMVARDHANAbhinav 9810196968 adv.abhinavgarg@gm(13-01-2026
PRIVATE LIMITED Vs KMEGarg(P), lail.com
Infrastructure AND ORS

ICOMMERCIAL SUIT CS (COMM)/49/2026 17-01-2026 M/S MILAP LOGISTICS PVT LTDDeepak 9999204626 advnks393@gmail.co [14-01-2026
Vs M/S WG ENTERPRISES PVTGautam(P), m
LTD

[EXECUTION PETITION [EX/30/2026 19-01-2026 M/S  UNIQUE COLLECTIONSNancy Jain(P), [7827867679 eslegal@gmail.com [16-01-2026
INDIA PVT LTD Vs ASHOK KUMAR|
IMAURYA PROPRIETOR OF M/S Al
ONE OFFICE SYSTEMS

IARBITRATION ANDOMP (I) (COMM)/28/2026 [21-01-2026 M/s Bharti Airtel Limited Vs MrKunwar 9582088986 kpsadvocates@gmail. 14-01-2026

ICONCILIATION ACT Mukul Kumar Verma Singh(P), com

IARBITRATION ANDOMP (I) (COMM)/27/2026 [21-01-2026 IM/s Bharti Airtel Limited Vs Mrs RajKunwar 0582088986 kpsadvocates@gmail. 14-01-2026

ICONCILIATION ACT Muni Devi Singh(P), com

ICOMMERCIAL SUIT CS (COMM)/62/2026 22-01-2026 M/S M S CURATIVE PRIVATESushant Giri(P), 9716216248 advnishantsharma19 [19-01-2026
ILIMITED Vs Mr Sukesh Chandra 96@gmail.com

ICOMMERCIAL SUIT CS (COMM)/66/2026 24-01-2026 REGENT DIGITECH PVT LTD VsAnisha 9971096840 contact.shepherdlaw [21-01-2026
M/S FRANS GLOBAL INFOTECHMathur(P), @gmail.com
PVT LTD

IARBITRATION ANDARB A (COMM)/1/2026 24-01-2026 IAADIDEVA INFRATECH PVT LTDMehaak 0811250312 office@chambersmj.c|22-01-2026

ICONCILIATION ACT Vs M/S KAILA DEVI STONEJaggi(P), om
IMPLEX

COMMERCIAL SUIT CS (COMM)/73/2026 28-01-2026 STATE BANK OF INDIA VsRANI 0643680913 rbhardwajassociate@ [22-01-2026
KRISHNENDU DAS BHARDWAJ(P), gmail.com

COMMERCIAL SUIT CS (COMM)/69/2026 28-01-2026 State Bank of India Vs Tek BahadurSuchita Dixit(P),8896932836 agnihotrisuchita@gm [25-01-2026

ail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

COMMERCIAL SUIT CS (COMM)/82/2026 31-01-2026 ISHRI AJIT SINGH BHANDARI ANDRajesh  Narula9899157488 narula.law@gmail.co [28-01-2026
ANR Vs M/S SIMMTRONICS(p) m
INFOTECH PRIVATE LIMITED
IARBITRATION ANDIOMP (I) (COMM)/30/2026 [31-01-2026 M/s Oval Bean Hospitality PrivatelP.R.Rajhans(P), 9811097145 legal@globallaw.co.in[28-01-2026
ICONCILIATION ACT Limited Vs ESCORTS HEART
INSTITUTE AND RESEARCH]|
CENTRE LTD
IARBITRATION ANDIOMP (I) (COMM)/31/2026 [31-01-2026 ICARS24 FINANCIAL SERVICESRahul 9971891788 info@aualegal.com [28-01-2026
ICONCILIATION ACT IPVT LTD Vs Puneet Gupta Chauhan(P),
IARBITRATION ANDOMP (I) (COMM)/32/2026 [31-01-2026 ICARS24 FINANCIAL SERVICESRahul 0971891788 info@aualegal.com [28-01-2026
ICONCILIATION ACT IPVT LTD Vs Kamlesh Kumar Chauhan(P),
32 IMS. NEELAM SINGH [SOUTH- 22 ICommercial Suit CS (COMM)/9/2026 06-01-2026 CANARA BANK Vs MUKESHPratap Chandra999o366723 prana25000@gmail.c|31-12-2025
EAST IKUMAR TIRTHANI Rana om,
Commercial Suit CS (COMM)/10/2026 06-01-2026 CANARA BANK Vs AKANSHAPratap Chandra999o366723 prana25000@gmail.c|31-12-2025
SINGH Rana om,
ICommercial Suit OMP (I) (COMM.)/5/2026 |06-01-2026 CARS 24 FINANCIAL SERVICESRahul Chauhan [9971.891788 INFO@AUALEGAL.C|03-01-2026
PVT LTD Vs SHUBHAM KUMAR OM
ICommercial Suit OMP (I) (COMM.)/6/2026 |06-01-2026 CARS24 FINANCIAL SERVICESRahul Chauhan 9971891788 INFO@AUALEGAL.C03-01-2026
[PVT. LTD. Vs RAVI oM
ICommercial Suit OMP (I) (COMM.)/7/2026 |06-01-2026 CARS24 FINANCIAL SERVICESRahul Chauhan |9971.891788 INFO@AUALEGAL.C03-01-2026
PVT. LTD. Vs VINEET KUMAR| OM
LUTHRA
Commercial Suit OMP (I) (COMM.)/8/2026 |06-01-2026 ICARS24 FINANCIAL SERVICESRahul Chauhan |9971.891788 INFO@AUALEGAL.C|03-01-2026
IPVT. LTD. Vs SUMIT SINGH OM
Commercial Suit RP/1/2026 07-01-2026 PROFESSIONAL MANAGEMENTIDHEERAJ -~ - 03-01-2026
IFACILITY SERVICES Vs PUNJABKUMAR
INATIONAL BANK
ICommercial Suit CS (COMM)/13/2026 07-01-2026 M/S B4 LOGISTICS SERVICES PVT.ABHISHEK 9310008854 aharjika12 @gmail.co [23-12-2025
LTD. Vs M/S BLUECOMHARJIKA m
TECHNOLOGIES INDIA PVT. LTD.
[Execution Petition [EXECUTION 08-01-2026 VADEHRA BUILDERS PVT. LTD. VSRAJAT 0873624672 raiatagnihotri@gmail|25-12-2025
(COMM.)/3/2026 GRAAND PRIX ELEVATORS INDIAAGNIHOTRI .com
PVT. LTD.
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Commercial Suit OMP (COMM.)/3/2026 08-01-2026 M/S ARC MOTORS PRIVATESonu Vivek 8826758896 advocatejamalikhlas |06-01-2026
LIMITED AND ORS. Vs AKASA @gmail.com
IFINANCE LTD.
ICommercial Suit ICS (COMM)/26/2026 13-01-2026 STATE BANK OF INDIA Vs RAM[Narender 7015807331 rohitvakeel77@gmail.|07-01-2026
LAL SINGH Kumar com
Commercial Suit IOMP (COMM.)/5/2026 13-01-2026 GAURAV ENTERPRISES Vs UNIONJAnant Dev 0810162373, tarkeshwarnath@redif12-01-2026
OF INDIA fffmail.com
[Execution Petition EXECUTION 13-01-2026 M/S VINAY INDUSTRIES LTD. VsPawan Kawrani [9999989589 pawankawrani@gmai| 28-12-2025
(COMM.)/7/2026 M/S NATIONAL AGRICULTURE l.com
ICO-OPERATIVE MARKETING
FEDERATION OF INDIA LTD.
[Execution Petition EXECUTION 14-01-2026 INITIN RAWAT Vs SMT. USHAyogesh sharma [9873574613, yvogeshsharmaadvoca [12-01-2026
(COMM.)/9/2026 GUSAIN te@yahoo.co.ln
ICommercial Suit OMP (I) (COMM.)/18/2026 [14-01-2026 CARS24 FINANCIAL SERVICESRahul Chauhan 9971891788 INFO@AUALEGAL.C|07-01-2026
PVT. LTD. Vs SEEMA OM
Commercial Suit CS (COMM)/32/2026 14-01-2026 M/S SK AND A IMPEX LLP VsPradeep Kataria|9212023661 jainglobus@gmail.co [10-01-2026
INDIAN BANK m
ICommercial Suit CS (COMM)/34/2026 15-01-2026 PAWAN POLYTEX PVT. LTD. VSSUDARSHAN (9810132015 egal@unitedworld.co.[13-01-2026
IANANT MANDHANA AND ORS.  BANSAL in
[Execution Petition Ex.COMM - Award by Arb.16-01-2026 Kotak Mahindra Bank Ltd. Vs DineshMAYANK 0873347330 IMAYANK_MAHAJA [12-01-2026
Comm./7/2026 IYadav And Anr. IMAHAJAN INOS@YAHOO.COM
ICommercial Suit CS (COMM)/45/2026 17-01-2026 WONDER ELECTRICALS LTD. VSsBHUVANESH (9810149006 sehgalbhuvanesh@g [24-12-2025
ODIN SYSTEM PVT .LTD. SEHGAL mail.com
ICommercial Suit CS (COMM)/47/2026 17-01-2026 EXYTE SOLUTIONS PRIVATEManish Dua 8588924789 mrdlawconsultants@ [15-01-2026
ILIMITED Vs SHOPNIK E SERVICE qmail.com
PVT. LTD.
[Execution Petition Ex.COMM - Award by Arb.19-01-2026 M/S BANWARI LAL ARORA ANDRISHABH 8586834657 rishabhgupta.office@ | 09-01-2026
Comm./8/2026 SONS Vs M/S SHRI SHYAMGUPTA gmail.com
TRADERS AND ANR.
Commercial Suit Misc DJ/58/2026 19-01-2026 STATE BANK OF INDIA Vs SHRIAkanksha Ahujajg811343911, rbsamaiyar.adv@gmaf13-01-2026

IPARKASH VIR YADAV

il.com
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Commercial Suit CS (COMM)/51/2026 19-01-2026 M/S 123 PLY Vs GORAVNancy Jain 0660729214 eslegal@gmail.com [09-01-2026
KHANDELWAL
ICommercial Suit CS (COMM)/59/2026 22-01-2026 IAASHRAY PROMOTION OFSagar 9810878919, chandrachur.bhattac |05-01-2026
SOCIAL ENTERPRISE haryya@gmail.com
IFOUNDATION Vs M/S
INNOVATIVE FINANCIAL|
[Execution Petition [Ex. - Award by Arb./4/2026 [27-01-2026 M/S EAGLE EYE SECURITY ANDPramod Kumar9811594109 P.K.SINHA72@GMAIl21-01-2026
ALLIED SERVICE Vs CONTAINERSinha L.COM
ICORPORATION OF INDIA LTD.
Commercial Suit OMP (COMM.)/9/2026 27-01-2026 JAIPAL SINGH Vs  DELHIsatyendra 9871008489 grandpartnersllp@g [23-01-2026
IDEVELOPMENT AUTHORITY lkumar mail.com
[Execution Petition Ex.COMM - Award by Arb.27-01-2026 Kotak Mahindra Prime Ltd. VsSunny Arora 9910574027 albuslawfirms@gmail [29-12-2025
Comm./12/2026 Gulshan Kumar And Anr. .com
Commercial Suit OMP (I) (COMM.)/29/2026 [28-01-2026 STATE BANK OF INDIA Vs IIFLManoj Kumar [9811085046 gupta26a@yahoo.co.i|24-01-2026
IHOME FINANCE LTD. AND ORS. n
Commercial Suit Misc DJ/102/2026 130-01-2026 VARUN GUPTA Vs IRRIGATIONRISHI KANT|8700091922 ganeshkhanna8@gm [28-01-2026
IAND FLOOD CONTROLTRIPATHI ail.com
IDEPARTMENT
ICommercial Suit CS (COMM)/79/2026 130-01-2026 MTHE HOSTELLER HOSPITALITYNITESH 9999995148 adityajoshiaa@gmail. 16-01-2026
PVT. LTD. Vs MR. AVDHESHKUMAR com
MITTAL
[Execution Petition [EXECUTION 131-01-2026 BPMV BUSINESS SOLUTION PVT.Sachin Anand |99 11740143 lawyersandlawyers 127-01-2026
(COMM.)/23/2026 LTD. Vs BPS GOVERNMENT] @gmail.com
MEDICAL COLLEGE FOR WOMEN
[Execution Petition EXECUTION 31-01-2026 THE LEATHER LAUNDRY PVT,SUNEEL 9540550099 - 21-01-2026
(COMM.)/24/2026 ILTD. Vs KAPIL MATHUR AND ORS.KUMAR
33 MS. NEERASOUTH- Commercial Suit (Commercial Suit CS (COMM)/7/2026 05-01-2026 CANARA BANK VS. NEETUPRATAP 9990366723 prana25000@gmail.c{31-12-2025
IBHARIHOKE, IEAST PANDEY CHANDRA om
IDISTRICT RANA
JUDGE(COMMERCI
AL COURT) CS (COMM)/11/2026 06-01-2025 RAHUL AGRAWAL VS. M/S TATAARUN BATTA (9810064103 arunbatta@gmail.co [03-01-2026
ICAPITAL HOUSING FINANCE LTD. m
IMISC DJ/39/2025 13-01-2026 SANDEEP SAXENA VS. A.B. CADDEVENDER 9810915051 info@devenderkatari |05-01-2026
ICONSULTANCY PRIVATE LIMITEDKR. KATARIA a.com
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CS (COMM)/33/2026 14-01-2026 ARVEE TRADING COMPANY VS.TUSHAR SAINI[9990260002,7065 lawscapefirm@gmail. |08-01-2026
M/S MANOJ MOBILE RETAIL 626876 com
STORES PRIVATE LIMITED AND
IANR.
CS(COMM) 38/2026 15.01.2026 M/S GOVIND RUBBER LIMITEDRAKESH PAIl9899986979 INOT PROVIDED 02-01-2026
IVS. M/S SHIV TRADING COMPANYAND CO.
CS (COMM)/36/2026 15.01.2026 CANARA BANK VS. NIRMALASANJEEV 9711142200 chopra6791@gmail.c |07-01-2026
PROP. M/S DAILY NEEDSCHOPRA om
GENERAL STORE
CS (COMM)/37/2026 15.01.2026 CANARA BANK VS. DEEPAKSANJEEV 9711142200 chopra6791@gmail.c |07-01-2026
KUMAR AND ANR. CHOPRA om
CS (COMM)/40/2026 16.01.2026 IM/S GRAFIX SOLUTIONS VS.,RAKESH 9911125245 advocaterakeshsharm(i4-01-2026
IMANIPAL TECHNOLOGIESSHARMA a2006 @gmail.com
LIMITED
CS (COMM)/44/2026 17-01-2026 VANBROS HOME PRIVATEMOHIT GUPTA (9654681238 mohitadv@yahoo.co [15-01-2026
LIMITED VS. JITENDER CHUG m
IALIAS VIJAY AND ANR.
ICS (COMM)/48/2026 17-01-2026 IKULDEEP KALRA VS. INDERPAL |ABHISHEK 9582000430 abhisheksethiadvocat [15-01-2026
SETHI e@gmail.com
CS (COMM)/53/2026 20-01-2026 MOHD. TOHID AND ANR. VSJAMIT GUPTA (9899474884 IAMIT.ADVOCATE@g[15-01-2026
MOHD. JAVED mail.com
CS (COMM)/54/2026 20-01-2026 IM/S SCJ PLASTICS PRIVATE LTD.PANKAJ 8800430090 pcadvig@yahoo.in  |09-01-2026
VS. M/S ABR PETRO PRODUCTSCHAUDHARY
LIMITED
OMP(I) COMM. 25/2026 20-01-2026 M/S BHARTI AIRTEL LIMITED VS.KUNWAR 0582088986 kpsadvocates@gmail. [14-01-2026
MRS. DHARAM WATI SINGH com
[EXECUTION 12-01-2026 SAVITA KHANNA VS. DHRUVRAGHAV 0990505143 alokiraghav@gmail.c 07-01-2026
(COMM.)/6/2026 BAIJNATH IALOK, YASH]| om
GUPTA
EXECUTION 13-01-2026 M/S AB STEEL THROUGH ITSNA INA INA INA
(COMM.)/8/2026 IPROP. SHRI ASHOK BISNOI VS,
M/S HINDUSTAN AEROSYSTEMS
PVT. LTD.
Ex. COMM-Award by Arb.15-01-2026 KOTAK MAHINDRA BANKMAYANK 0999631644,9873 MAYANK_MAHAJA [12-01-2026
Comm./3/2026 LIMITED VS. MANOJ KUMAR MAHAJAN 347330 INo5@YAHOO.COM
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Ex. COMM-Award by Arb.15-01-2026 IKOTAK MAHINDRA BANK 0099631644,9873 IMAYANK_MAHAJA [12-01-2026
Comm./4/2026 LIMITED VS. MS ENTERPRISES |MAHAJAN 347330 No5@YAHOO.COM
IAND CO

EXECUTION 15-01-2026 TRIVENI CARGO EXPRESS INDIARAJESH 0968178255 RKBARDHIA@GMAI|08-01-2026
(COMM.)/10/2026 [PRIVATE LIMITED VS. ACCURATEKUMAR L.COM

FREIGHT LOGISTICS
[EXECUTION 20-01-2026 ICOMNET VISION INDIA PVT. LTD.SUSHEEL 0818328963 susheelmahajan@gm [17-01-2026
(COMM.)/13/2026 IVS. BESTONE MEESTMAHAJAN lail.com

INFORMATION TECHNOLOGY|

SERVICES PVT. LTD.
EXECUTION 20-01-2026 [UTKAL BOARD AND PAPER MILLSS.S. WANI AND91-8750618722  Isswaniassociates@gm[18-01-2026
(COMM.)/14/2026 LIMITED VS. ASHOK SINGHIASSOCIATES lail.com

GURJAR
[EXECUTION 20-01-2026 BHUSHAN DEALMARK PRIVATES.S. WANI ANDi91-8750618722 sswaniassociates@gm(18-01-2026
(COMM.)/15/2026 LIMITED VS. V.K. AGGARWAL IASSOCIATES ail.com
EXECUTION 23-01-2026 SOUTH INDIAN BANK LTD. VS.S.K. GARG AND(9810314404 SKGARGANDCOMP [20.01.2026
(COMM.)/18/2026 SMT. ARCHANA THAKUR ANDICOMPANY IANY @GMAIL.COM

ANR.
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30 CS(comm) 01/2026 03.01.2026 [Harish Kumar Contractor Vs AnilSh Kuldeep{8447174888 legalneed77@gmail.c [22.12.2025
Birmanie @akshtiz Singh Garewal om
CS(comm) 02/2026 03.01.2026 GNV Commodities Pvt Ltd Vs RoyalSh Harish{8285202359 harish@barahamilega20.12.2025
IDabdas (Proprietor of Pets Heaven) [Kumar lservices.com
CS(comm) 8/2026 05.01.2026 Optimal Media Solutions Vs i3RCDevashish 7838743919 info@bhadauriaassoc[23.12.2025
Insights Pvt Ltd Bhadauria iates.com
CS(comm) 12/2026 06.01.2026 IM/S Shivanya Leather Expoprts PvtLinkon 0999081393 linkongoswami@gma [13.12.2025
ILtd Vs Mr Pradeep Kumar Gupta Goswami il.com
CS(comm) 14/2026 07.01.2026 Ms Mamta vs M/s Syastika InfotechSh R N Dubey [9811179209 rndubeyandassociate [26.12.2025
LLP s202@gmail.com
ICS(comm) 16/2026 08.01.2026 State Bank of India vs RupaShR.K.Sinha [9811255673 advocatesinha@rediff{10.12.2025
Garments mail.com
CS(comm) 19/2026 12.01.2026 A.S. Pharma Pvt. Ltd. Vs MrMs BhavyaJain 8696096997 advbhavya.jain@gma [05.01.2026
Wahengbam Dinesh Chandra Singh il.com
ICS(comm) 25/2026 12.01.2026 State Bank of India vs Kiran Kishore Rohit Kumar 7015807331 rohitvakeel77@gmail.|07.01.2026
com
ICS(comm) 31/2026 13.01.2026 Vikas Transport Service Vs One UpMukesh Kumar9971061063 mukeshsinha.adv@g [07.01.2026
IProductions Pvt Ltd Sinha mail.com
CS(comm) 52/2026 19.01.2026 State Bank of India Vs Mrs. TarangDharmendra 8800784740 shubhi1673@gmail.co16.01.2026
Gautam @ Tarang Shreshtha Singh m
CS(comm) 56/2026 21.01.2026 Mrs Sapna Goyal Vs Mr Vivek GirishSapna Goyal 0560931298 goyalraman1y@gmail 17.01.2026
Dubey .com
CS(comm) 57/2026 21.01.2026 State Bank of India Vs Hem Raj Rohit Kumar  [7015807331 rohitvakeel177@gmai [18.01.2026
l.com
OMP(I)(comm) 16/2026 07.01.2026 Cars 24 Financial Services Vs Rahul [Rahul Chauhan (9971891788 INFO@AUALEGAL.C{05.01.2026

oM
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IPVT. LTD V/S VEDPRAKASH

LLP

OM

IOMP(I)(comm) 24/2026 20.01.2026 Tata Capital Housing Finance Vs Mr.Shimpy Sharma |9971550603 office@anandsharma [16.01.2026
Pradeep Singh lassociates.com
[Exe.(comm)-Award by ARB. 2/2026 13.01.2026 Mahipal Singh Vs Union of India Sanjoy Bhaumikg810288405 Bhaumik.sanjou@gm [24.12.2025
lail.com
[Exe(comm) 25/2026 28.01.2026 M/s AKK Buildcon Pvt. Ltd. VsAkshay Dhawan |9968305242 adv.dhawan18@gmai [28.01.2026
[Franchise Management Company l.com
Pvt. Ltd
CS(comm) 68/2026 27.01.2026 Sh Nitin Chauhan Proprietor of M/SAshish Dass 8851275976 advocateashishdass@[13.01.2026
IN & S Export vs M/S Sunglow| gmail.com
Trading FZCO
CS(comm) 74/2026 28.01.2026 IAKG Plastics Pvt. Ltd. Vs PrateekRani Bhardwaj 9643680913 rbhardwajassociate@ [21.01.2026
Realtors Pvt. Ltd. gmail.com
ICS(comm) 81/2026 31.01.2026 Dilshad Ahmad vs Mohd Muzammil Manoj Chauhan (9811232700 rajput2570@gmail.co [23.12.2025
m
35 IMS VEENA RANI,/SOUTH- 39 BlockIi [EXECUTION(COMM)1/2018 EXECUTION(COMM)1/2018 [05.01.2026 THE SUPREME INDUSTRIES V/SNATWAR RAI (9818906064 natwarrai@gmail.co [24.12.2025
IDISTRICT EAST SHARAD INSULATIONS  AND| m
JUDGE(COMMERCI INTERIORS PVT. LTD
AL COURT)
ICS(COMM)3/2026 ICS(COMM)3/2026 05.01.2026 SUNIL DUTT BHATI V/S M/SADV. VIVEKI9999489095 advvivek.14@gmail.c [20.12.2025
CHANDRALEKHA BHATI om
ICONSTRUCTIONS PVT. LTD.
CS(COMM)5/2026 CS(COMM)5/2026 05.01.2026 THE NAINITAL BANK V/S TRAVELMANOJ GUPTA|9999846390 15.12.2025
SOLUTION
OMP(I) (COMM)13/2026 OMP(I) (COMM)13/2026 07.01.2026 ICARS 24 FINANCIAL SERVICESAUA LEGALj9971891788 INFO@AUALEGAL.C|03.01.2026
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OMP(I) (COMM)14/2026 OMP(I) (COMM)14/2026 07.01.2026 ICARS 24 FINANCIAL SERVICESAUA LEGALj9971891788 INFO@AUALEGAL.C|03.01.2026
[PVT. LTD V/S ASHWANI LLP OM

OMP(I) (COMM)15/2026 OMP(I) (COMM)15/2026 07.01.2026 CARS 24 FINANCIAL SERVICESAUA LEGALj9971891788 INFO@AUALEGAL.C{03.01.2026
IPVT. LTD V/S RAHUL LLP OM

EXECUTION(COMM)4/2026 EXECUTION(COMM)4/2026(08.01.2026 M/S SAMEER ENTERPRISES V/S OMESH 0319321001 KUMAROMESH476 [18.12.2025
IM/S CRAFTECH INFRA PROJECTS KUMAR @GMAIL.COM

[EXECUTION(COMM)5/2026 EXECUTION(COMM)5/2026(08.01.2026 M/S BHARAT PET LIMITED V/SNEERAJ 0811267045 nfo@juslawassociates|26.12.2025
SHIVALIK INDUSTRIES GUPTA .comm,

IMISC.DJ/29/2026 IMISC.DJ/29/2026 08.01.2026 S.M. FINLEASE LTD. V/S MRS.ABHAY SINGH{8279943870 IABHAY97CHAUHAN|06.01.2026
PRATIBHA MEHROTRA CHAUHAN @GMAIL.COM

ICS (COM)27/2026 CS (COM)27/2026 13.01.2026 PAWAN TRADING COMPANY V/SA.K. SINGH 0811689661 advsinghakos@gmail [31.12.2025
IFIROZ KHAN .com

ICS(COMM)28/2026 CS(COMM)28/2026 13.01.2026 STATE BANK OF INDIA V/SROHIT KUMAR7015807331 rohitvakeel77@gmail.|07.01.2026
IKRISHNA com,

ICS(COMM)39/2026 ICS(COMM)39/2026 15.01.2026 M/S KAMDEHNU CEMENT V/S PDMANISH 9971772226 manishgandhi1l1@gm [03.01.2026
YADAV GANDHI ail.com
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CS (COM)46/2026 CS (COM)46/2026 17.01.2026 EXYTLE SOLUTIONS PVT. LTD.MANISH DUA (8588724789 MRDLAWCONSULT [15.01.2026
IV/S KOUSHAL JAYSUKHLAL IANTS@GMAIL.COM
EX COM AWARD BYEX COM AWARD BY]21.01.2026 KOTAK MAHINDRA PRIME LTD.KUSHAL 7009793548 Rishabh.eruditelegal (10.01.2026

IARB.COMM/9/2026

IARB.COMM/9/2026

V/S BULKLOGIX SHIPPING PVT.
ILTD.

KUMAR

@gmail.com

[EX COMM AWARD BY ARB|

[EX COMM AWARD BY ARB,

21.01.2026

IKOTAK MAHINDRA PRIME LTD.

AMIT KUMAR

9990659331

kmpspartner@gmail. [17.01.2026

COMM/10/2026 COMM/10/2026 V/S RAHUL SINHA com

[EX/34/2026 [EX/34/2026 21.01.2026 M/S SPOTTON LOGISTICS PVT.SAMARTH 9560074359 sukrit@ksandk.com [15.01.2026
LTD. V/S DESIGNER EXPORTS KAPUR

CS (COMM)58/2026 CS (COMM)58/2026 21.01.2026 G3 IMAGING HEALTH SERVICESVINAYAK 0810522185 vinayakmarwahadv@ |01.08.2025
IV/S SURINDER SINGH MARWAH gmail.com

CS (COM)60/2026 CS (COM)60/2026 22.01.2026 SACHIN JAIN V/S M/S FIFTHABHIJIT 9971005414 abhijit@legalscriptur [09.01.2026
IDIMENSION OFFSHORINGMITTAL les.com
IPRIVATE LTD.

[EXECUTION(COMM)19/2026 EXECUTION(COMM)19/202 [23.01.2026 IAPEX GLOBAL SERVICES V/S M/SNARENDER  [9818983888 nkadvocate2003@gm|16.01.2026

6 IPSS LOGISTICS KUMAR lail.com
[EXECUTION(COMM)20/2026 27.01.206 IM/S KC CREATIONS FABRICS PVT.RUPESH 9873673333, |Advocate.rupéshkhan|i1.12.2025

[EXECUTION(COMM)20/202
6

LTD. V/S M/S MUKTIR FASHION|
INDIA PVT. LTD

KHANNA

na@gmail.com
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govind.rishi@acumen|
juris.com

23.01.2026

IAND METAL INDUSTRIES

DAYANI

EXECUTION(COMM)21/2026  [EXECUTION(COMM)21/202 [29.01.2026 S.M. FINLEASE PVT. LTD. V/SMANISH 0818218885 manishkaushik.law(a [13.01.2026
6 IANIL BANA KAUSHIK )gmail.com
[EXECUTION(COMM)22/2026 |[EXECUTION(COMM)22/202[29.01.2026 S.M. FINLEASE LTD. V/S MRS.MANISH 0818218885 manishkaushik.law(a [13.01.2026
6 IPRATIBHA MEHROTRA KAUSHIK )gmail.com
CS (COM)75/2026 CS (COM)75/2026 20.01.2026 M/S MULTISOFT INCOMM PVT.SANDEEP 9891434698 advsandeepkll@gmai.16.01.2026
LTD. V/S MS HOSTBOOKS LTD KUMAR om
CS (COM)76/2026 CS (COM)76/2026 20.01.2026 MR. GURVIR SINGH KHUSHALSRISHTI 0810350712 jsrobort@igmail com [23.12.2025
ISINGH V/S NITIN AD PRINTS ANDRAWAT
ORS.
CS (COM)77/2026 CS (COM)77/2026 20.01.2026 USHA ALUMINIUM LTD V/SJAIN & VERMAQ1 9660729214  |e3legal@gmail.com [16.01.2026
MAYANK KUMAR AGRAWAL IASSOCIATES
36 ISH. DEVENDEREAST 209 OMP COMM 78 1/2026 03-01-2026 WELL PROTECT MANPOWERSH 9810162373 tarkeshwarnath@redij03.01.26
IKUMAR, DISTRICT] SERVICES PVT. LTD. VS BHAITARKSHWAR iff.com
JUDGE PERMANAND INSTITUTE OFNATH
(COMMERCIAL IBUSINESS STUDIES
ICOURT) 209 ICS COMM 74 /2026 05-01-2026 IMETAL WORKS VS SHUBH FOOD|SH D D9811114262 dayanilaw@hotmail.c|03.01.26
INDUSTRIES PVT. LTD. DAYANI om
209 CS COMM 74 5/2026 03-01-2026 BANK OF BARODA VS RINKY JHA SH TANVEER9540049758 tanveerkausar110@g 03.01.26
KAUSAR mail.com
209 ICS COMM 74 14/2026 05-01-2026 METAL WORKS VS MITTAL WIRESH D Do811114262 dayanilaw@hotmail.c|05.01.26

om
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209 CS COMM 74 kU4/2026 08-01-2026 BANK OF BARODA VS HARDIKSH UMESHI9910568669 advumeshjoshi@gma [07.01.26
JAIN JOSHI il.com

209 CS COMM 74 51/2026 08-01-2026 THE BRAND PROMOTORS THRUSSH VIJAY|9810169432 07.01.26
SAMIR AJMANI VS GLOBALKUMAR
MARKETING COMMUNICATION|
PVT. LTD.

209 ICS COMM 74 61/2026 09-01-2026 MTHE PRIMEROSE INTERIOR VSSH KAUSHAL9810196274 adv.kaushalagrawal@|08.01.26
MERABO LABS PVT. LTD. IAGGARWAL gmail.com

209 ICS COMM 74 138/2026 12-01-2026 YOGESH GUPTA VS VIKASSH ANUJj9971588998 ladvocateanujtyagig@ [12.01.26
CHAUDHARY TYAGI gmail.com

209 OMP COMM 73 158/2026 13-01-2026 IAFZAL ALI VS KOTAK MAHINDRASH MOHD./9312157803 zaidjaido@gmail.com13.01.26
BANK LTD. SARFARAJ

209 ICS COMM 74 179/2026 14-01-2026 CHANDER BHAN YOGESH KUMARSH  RAMESH|9873732842 rameshguptaequity@ [14.01.26
VS DHARAMRAJ CONTRACTSCHAND GUPTA gmail.com
INDIA PVT. LTD.

209 CS COMM 74 189/2026 15-01-2026 IAJAY JAIN VS NAVEEN GARG SH GAURAV[7011343995 15.01.26

MALHOTRA

209 CS COMM 74 216/2026 17-01-2026 BANK OF BARODA VS ANJUSH UMESH|9910568669 ladvocateumesh2005 [17.01.26
KATYAL JOSHI @gmail.com

209 CS COMM 74 228/2026 19-01-2026 MANISH MITTAL VS LRM SPICESSH ANUJP891656411 lkapoorandassociatesal19.01.26
PVT. LTD. KAPOOR dv@gmail.com

209 CS COMM 74 236/2026 20-01-2026 STATE BANK OF INDIA VS NITINSH VIJAY|9810210832 vijayprakashg682@g [19.01.26
KUMAR PRAKASH mail.com

209 ICS COMM 74 249/2026 20-01-2026 PUNJAB NATIONAL BANK VSSH PARAS9810600656 parasaggarwaladv@g [20.01.26
INIKITA GOEL IAGGARWAL mail.com

209 ICS COMM 74 301/2026 23-01-2026 PREM DAWER VS DEEPAKMS MONIKA9810246300 officeadvmonika@gm[23.01.26
SHARMA IARORA ail.com

209 ICS COMM 74 311/2026 24-01-2026 VIKRANT CHAUHAN VS TARUNSH RISHABH|9315633409 adv.rishabhtyagi1i8@ [24.01.26
JAJORIA TYAGI gmail.com
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IASHOK KUMAR AND ORS

209 CS COMM 74 323/2026 27-01-2026 SAARTHAK VANIJA INDIA P LT VSSH 0891852810 wasiadvocate2@gmai [27.01.26
PRAVEEN KUMAR SINGH M.W.REHMAN l.com
209 ICS COMM 74 324/2026 27-01-2026 KESHAV PLY AND DOORS LLP VSSH SUMIT|9873353654 sumitkalrai43@gmaili27.01.26
RAMA GRAND CEREMONIAL LLP KALRA .com
37 IMS. RUBY ALKAEAST 101 CS COMM 74 2/2026 03.01.2026 MUKESH KUMAR GUPTA VSSH DEEPAKQ811553596 deepakrana.adv@gm [03.01.26
IGUPTA, DISTRICT) MUTHOOT FINCORP LTD. RANA ail.com
JUDGE
(COMMERCIAL
ICOURT) 101 OMP COMM 73 58/2026 08.01.2026 INAS BABU CONSTRUTION PVT/MS JASLEEN[8373915554 08.01.26
ILTD. VS THE CHIEF ENGINEER KAUR
101 OMP COMM 73 59/2026 08.01.2026 INAS BABU CONSTRUTION PVT.MS JASLEEN[8373915554 08.01.26
ILTD. VS THE CHIEF ENGINEER KAUR
101 ICS COMM 74 68/2026 13.01.2026 BANK OF MAHARASHTRA VSSH RAKESH|9891691568 rakesh.advct@gmail.cl09.01.26
LUBA CABLES KUMAR om
101 OMP COMM 73 89/2026 13.01.2026 UTKARSH SMALL FINANCE BANKSH AVINASH|9811182985 avinash.adv@gmail.c [12.01.26
LTD. VS POONAM BISHT KUMAR om
101 ICS COMM 74 90/2026 13.01.2026 VIKAS JAIN VS SUBHASHSH PANKAJ9891475320 pankajsinghal.advoca [12.01.26
CHANDER SINGHAL fte@gmail.com
101 CS COMM 74 172/2026 15.01.2026 BANK OF BARODA VS MANOJSH TANVEER(Q540049758 tanveerkausar110@g [14.01.26
KUMAR KAUSAR mail.com
101 ICS COMM 74 177/2026 15.01.2026 MOHD. ZAHID QURESHI VSSH MD. FAIZ8368283918 advocatefaizkhan@g [14.01.26
RASHID ALI KHAN KHAN mail.com
101 ICS COMM 74 194/2026 17.01.2026 IMEENAKSHI SHARMA VS SECURESH ABHISHEK9149256935 abhishekrathig84@f [15.01.26
RESIDENCY PVT. LTD. RATHI mail.com
101 ICS COMM 74 195/2026 16.01.2026 BALAR MARKETING PVT. LTD. VSSH 0871206484 shreshth@lawkins.in {15.01.26
IKIRAN JAIN SHRESHTHA
JAIN
101 ICS COMM 74 201/2026 16.01.2026 BALAR MARKETING PVT. LTD. VSSH SHRAVAN|6201970125 unitedmark@uniteda [15.01.26

ndunited.com
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MOHMMAD ARSHAD

KUMAR

CS COMM 74 214/2026 20.01.2026 PUNJAB NATIONAL BANK VSSH PARAS9810600656 parasaggarwaladv@g [17.01.26
KANTA IAGGARWAL mail.com
101 ICS COMM 74 235/2026 20.01.2026 MINDLOOM CREATIONS LLP VSSH NITIN|9999123419 nitin@lexlabs.xyz 19.01.26
GLAMANAND ENTERTAINMENTSSAINI
PVT. LTD.
101 ICS COMM 74 319/2026 27.01.2026 BANK OF INDIA VS SHAKUNTALA |[SH VINOD(9891954484 counsel.vinodgupta@ [27.01.26
GUPTA gmail.com
101 ICS COMM 74 321/2026 27.01.2026 STATE BANK OF INDIA VSMS SUCHITA8896932838 agnihotrisuchita@gm [27.01.26
IANSHUL SINHA DIXIT lail.com
101 ICS COMM 74 322/2026 290.01.2026 ROHIT JAIN VS AJAY KUMARSH PRAMOD/9871724396 chauhanpramod833 [27.01.26
IDASS SINGH @gmail.com
38 SH. GORAKH NATHNORTH 201, New BuildingC.S. (COMM) 1/2026 03-01-2026 ISH BHANU SINGH Vs NARENDERASHUTOSH 9555552354 aalegalservices4774@ [26-12-2025
[IPANDEY, DISTRICTEAST KKD CHHABRA IABHISHEK gmail.com
JUDGE
(COMMERCIAL)-01
---do-- C.S. (COMM) 2/2026 05-01-2026 BABLI Vs HARPREET SINGHA KSHARMA (9953840039 advocateajaysharma2|05-01-2026
MHETHI 529@gmail.com
---do-- C.S. (COMM) 3/2026 05-01-2026 BSES YAMUNA POWER LTD VsVAIBHAV 9971336611 vaibhav.yadav@hotm [23-12-2025
MOHD ASLAM IYADAV ail.com
---do-- C.S. (COMM) k4/2026 06-01-2026 CANARA BANK Vs RAMAJIANUJ 9999490798 advocateajujagarwal |05-01-2026
MAHATO IAGARWAL @yahoo.com
---do-- C.S. (COMM) 5/2026 08-01-2026 Bank of Baroda Vs Priti [UMESH JOSHI 9910568669 advocateumesh2005 (07-01-2026
@gmail.com
---do-- C.S. (COMM) 6/2026 09-01-2026 Ridhi Enterprises Vs KarvuuADITYA SINGH (8181883535 adityasingh504.sh.@ [09-01-2026
Industries gmail.com
---do-- C.S. (COMM) 7/2026 12-01-2026 IMR SHAKIR HUSSAIN Vs MRANILNITIN |9718581795 anilnitini@gmail.co [12-01-2026
INIRAJ JAYCHAND REKHI m
---do-- C.S. (COMM) 8/2026 15-01-2026 BANK OF MAHARASHTRA VsRAKESH 0891691568 rakesh.advct@gmail.cj13-01-2026

om
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C.S. (COMM) 9/2026 19-01-2026 KAPIL GOEL Vs MEHTAB ALI IMAYANK 0313362890 mayanksarin4g9@gmaf19-01-2026
SARIN and il.com
INARENDER
BHANDARI
---do-- C.S. (COMM) 10/2026 22-01-2026 Ms Freemans Measures Pvt Ltd VSANJALI 9210107066 pandeyji2210@gmail.[21-01-2026
Bank of India INEHRA  AND com
SUNIL PANDEY]
---do-- C.S. (COMM) 11/2026 29-01-2026 BSES YAMUNA POWER LTD VsPRASHAT 9999420408 adv.pks.1985@gmail. [28-01-2026
Gulam Mustafa SHARMA com
---do-- C.S. (COMM) 12/2026 130-01-2026 IM/S RAPID ERA PVT LTD Vs M/SSHILPI 0958725137 shilpit0589@gmail.c [23-01-2026
IALCORN INDIA PVT LTD KUMARI om
---do-- EX. 1/2026 03-01-2026 SBL Pvt Ltd Vs Done By Design RAVI DEV|9873205388 adv.ravigalov@gmail. [24-12-2025
SHARMA com
---do-- EX. 7/2026 08-01-2026 IMUNAZIR EMBROIDERY HOUSESIDDHANT 9999369931 siddhantbangao4@g |07-01-2026
Vs FAISAL BANGA mail.com
---do-- EX. (COMM) 1/2026 03-01-2026 lakhil kumar garg Vs asha gupta IANKIT KUMAR/9868543391 ankitadv29@yahoo.inj26-12-2025
GUPTA
---do-- [EX. (COMM) 2/2026 03-01-2026 Ralpa Enterprises Through itsROHIT 9810008623 pawanrawaladvocate [21-12-2025
partners Vs Malik Shahid KAPOOR and P @yahoo.co.in
K RAWAL
---do-- EX. (COMM) 3/2026 05-01-2026 IRAJ IRON AND CONSTRUCTIONSRAHUL MALIK9810705405 mrclegal65@gmail.co [30-12-2025
Vs NAR DEVELOPERS PVT LTD |AND v K] m
MALIK
---do-- [EX. (COMM) k/2026 05-01-2026 Punjab National Bank Vs SarikaAJAY KUMARS8860773975 ajaykumarsharmao8 [23-12-2025
Gupta SHARMA @gmail.com
---do---- [EX. (COMM) 5/2026 07-01-2026 IANKIT PANDEY Vs KAMLESH IAK SHARMA (9953840039 advocatesanjaysharm [06-01-2026
a2529@gmail.com
---do---- [EX. (COMM) 6/2026 08-01-2026 IPoonam Aggarwal Vs Rakesh RAMAKANT  [9810146082 bhaskar@tiwariassoci|03-01-2026
SHUKLA  and ate.com
BHASKAR
TIWARI
---do---- EX. (COMM) 7/2026 08-01-2026 STATE BANK OF INDIA Vs VISHALGOPAL CHAND|9810210832 vijayprakash9682@g [06-01-2026
IPROP OF VISHAL GARMENTS SHARMA and mail.com
VIJAY
PRAKASH
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EX. (COMM) 8/2026 08-01-2026 STATE BANK OF INDIA Vs VISHALGOPAL CHAND9810210833 vijayprakashg682@g |06-01-2026
TAVTIA SHARMA and mail.com
VIJAY
PRAKASH
---do---- EX. (COMM) 9/2026 09-01-2026 Saket Sachdeva Vs Ms SamyagyaZAREEF 9999856476 devansh.lawyer@gma|09-01-2026
engineers Pvt Ltd And Ors IAHMAD AND| il.com
DEVANSH
IAGARWAL
---do---- EX. (COMM) 10/2026 19-01-2026 SITARA JABEE Vs PRAMODARIHANT JAIN|9811799646 arihant1992@hotmail(15-01-2026
KUMAR .com
---do---- [EX. (COMM) 11/2026 22-01-2026 [Punjab National Bank Vs Swati IAJAY KUMARS8860773975 ajaykumarsharmao8 [20-01-2026
SHARMA @gmail.com
---do---- [EX. (COMM) 12/2026 28-01-2026 M/S V K JAIN AND SONS Vs OMV K JAIN &- - 28-01-2026
STATIONERS SONS
---do---- [EX. (COMM) 13/2026 20-01-2026 SM  ELECTRONICS Vs GARGIMANOJ 8130777429 manojadvi24@gmail.[24-01-2026
INFRAVISION PRIVATE LIMITED KUMAR YADAYV] com
~--do---- [EX.(COMM) AWARD 1/2026 12-01-2026 KOTAK MAHINDRA PRIME LTD VsSAGAR 8368538454 sagarmishra249o@g [29-12-2025
MOHD AKRAM MISHRA mail.com
---do---- EX.(COMM) AWARD 2/2026 12-01-2026 IKOTAK MAHINDRA PRIME LTD VsSAGAR 8368538455 sagarmishra249o@g [29-12-2025
VISHNU MISHRA IMISHRA mail.com
---do---- EX.(COMM) AWARD 3/2026 13-01-2026 Kotak Mahindra Prime Ltd VsMAYANK 0873347330 mayank_mahajanos [10-01-2026
MOHD JAHANGIR MAHAJAN @yahoo.com
---do---- EX.(COMM) AWARD k/2026 20-01-2026 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR9990659331 lkmpspartner@gmail. [31-12-2025
BHAWNA M SINHA com
---do---- EX.(COMM) AWARD 5/2026 22-01-2026 KOTAK MAHINDRA BANK VSABHAYENDRA (8920723973 abhayendrarai@gmai [22-01-2026
IAADITYA SHARMA RAI l.com
---do---- EX.(COMM) AWARD 6/2026 131-01-2026 IKOTAK MAHINDRA PRIMEDEEPAK 0818388241 info@sethiassociates. [22-01-2026
LIMITED Vs HANIF R YADAV AND in
VIDUR SIKKA
---do---- IMISC DJ 3/2026 05-01-2026 Maneesh ~ Chauhan Vs  SHRIMUKTA ARORA/9811173923 adv.aroramuktaa@g [26-12-2025
KRISHNA mail.com
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IOMP (I) (COMM) 1/2026 13-01-2026 [UTKARSH SMALL FINANCE BANKAVINASH 0811182985 avinash.adv@gmail.c [27-12-2025
ILTD Vs ABHISHEK SHARMA KUMAR om
39 ISH. SUDESHSHAHDARA[301, New CourtCS (COMMERCIAL ) 06-01-2026 ICS (COMM)/4/2026  |STATE BANK OF INDIA Vs ShikhaMS. SUCHITA{8896932838 agnihotrisueghita@g [23.12.2025
[IKUMAR, DISTRICT Building Jain Proprietor of Shree Shyam Sales DIXIT mail.com
JUDGE,
ICOMMERCIAL
ICOURT-01
301, New CourtCS (COMMERCIAL ) 07-01-2026 ICS (COMM)/6/2026 I A KHAN AND CO Vs SUMURT|SH.H.P. 0990954154 advocatehpsharma@ [17.12.2025
Building IMETAL OPC PVT LTD SHARMA gamil.com
301, New CourtiCS (COMMERCIAL) 07-01-2026 ICS (COMM)/7/2026 Bhumika Wadhwa Vs Garvit Kumar [SH. C.Bl9654025125 sstomer@live.com  [22.12.2025
Building TOMER
301, New CourtCS (COMMERCIAL ) 08-01-2026 Execution Agarwal and Company Vs ImranVIJAY KUMAR991979930 rajputlegalservicesllp [23.12.2025
Building (Comm.)/8/2026 Malik SINGH @gmail.com
301, New CourtiCS (COMMERCIAL) 08-01-2026 IMISC DJ/28/2026 Meena Vs M/s Aneesh Jewellers PvtiSH. DUSYANT}7042437987 SISODIYA2024@RE [24.12.2025
Building ILtd SISODIYA IDIFFMAIL.COM
301, New CourtCS/COMMERCIAL 14-01-2026 [Ex. - Award byKOTAK MAHINDRA BANK LTD VsSH.MOHIT 9999988060 MOHITRANA@GMA (07.12.2025
Building |Arb./6/2026 IHARDIK JAIN RANA IL.COM
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301, New CourtiCS (COMMERCIAL ) 14-01-2026 Ex. - Award byKOTAK MAHINDRA PRIME LTD VsSH. AMIT9990659331 IAMITADV.@GMAIL. [23.12.2025
Building |Arb./7/2026 IDEEPAK GOSWAMI KUMAR SINHA COM
301, New CourtCS (COMMERCIAL) 14-01-2026 ICS (COMM)/19/2026 MS SWAGAT FASHION CO Vs MSSH. NITIN|9811865967 gargniting31o@gamil |31.12.2025
Building IMANISHA ROY GARG .com
301, New CourtiCS (COMMERCIAL) 14-01-2026 ICS (COMM)/20/2026 BANK OF BARODA Vs Ankit Arya |SH. UMESHI9910568669 advocatemukeshjoshi [07.01.2026
Building JOSHI @gmail.com
301, New CourtCS (COMMERCIAL) 15-01-2026 Ex. - Award byKOTAK MAHINDRA PRIME LTD VsSH. MAYANK9873347330 IMAYANK_MAHAJA [23.12.2025
Building |Arb./8/2026 KUNDAN KUMAR MAHAJAN INo5@GMAIL.COM
301, New CourtiCS (COMMERCIAL) 15-01-2026 ICS (COMM)/24/2026 BANK OF BARODA Vs ashokSH. RAJNISH(9810872353 rajnish.banyal @gmail|08.01.2026
Building narayan KUMAR .com
BANYAL
301, New CourtiCS (COMMERCIAL) 16-01-2026 ICS (COMM)/28/2026 |Mubarak Vs Almatine SpecialitySH. KUNAL9634924441 advaman.thakur43@ [09.01.2026
Building Infructure Pvt Ltd VAISHNO gmail.com
301, New CourtCS (COMMERCIAL) 17-01-2026 OMP (COMM)/4/2026 Ministry of Information andVARTIKA 0811542620 VERTIKASHARMAA [24.12.2025
Building Broadcasting Vs Kulwant Singh SHAMRA DV@GMAIL.COM
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301, New CourtiCS (COMMERCIAL) 17-01-2026 ICS (COMM)/31/2026 [Basanti Vs PuthiyaveettilSH. MADHUR9711022330 madhuraroraadv@g [08.01.2026
Building IAbdulrahiman Sulaiman IARORA mail.com
301, New CourtCS (COMMERCIAL) 20-01-2026 ICS (COMM)/35/2026 |[Uttam Agarwal Vs Manisha Jain PREM RATAN |9717703511 premratan@gmail.co [15.01.2026
Building m
301, New CourtiCS (COMMERCIAL) 20-01-2026 ICS (COMM)/36/2026 [M/S MARUTI FOAMTECH VsSH. ADITYA{9873539952 suvigyalegal@gmail.c [14.01.2026
Building INITIN AGGARWAL LAROYIA om
301, New CourtCS (COMMERCIAL) 22-01-2026 [Execution M/S FAIRDEAL PAPERYATHARTH 9928096483 INTHAL.SHEKHAWA (09.01.2026
Building (Comm.)/16/2026 IMERCHANTS PVT LTD Vs GAURAVROHILA T@GMAIL.COM
SHARMA
301, New CourtiCS (COMMERCIAL) 23-01-2026 ICS (COMM)/46/2026 |SH DHERAJ KUMAR Vs SH ALOKSH. SIDHANT9650677902 SIDHANTDHINGRA (10.01.2026
Building KUMAR DHINGRA @GMAIL.COM
301, New CourtCS (COMMERCIAL) 23-01-2026 ICS (COMM)/47/2026 [PUNJAB NATIONAL BANK VsSH. NITIN[7000041067 JYOTIGAUTAM2010 (19.01.2026
Building Mohd Shakir KUMAR @GAMIL.COM
301, New CourtCS (COMMERCIAL) 27-01-2026 ICS (COMM)/51/2026 [BIOCON  ELECTRIC PRIVATESH. 9599801188 GLOBALVISIONLA [20.01.2026
Building LIMITED Vs SAHA VIDEO ANDAMRENDRA WOFFICE@GMAIL.
ELECTRONICS KUMAR DUBEY| COM
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302, New CourtiCS (COMMERCIAL) 30-01-2026 ICS (COMM)/54/2026 |Harish kumar Goel Vs Yogesh Kumar 0810318865 mlsharmas20@outlo [24-01-2026
Building SHARMA ok.com
303, New CourtCS (COMMERCIAL) 30-01-2026 IARB. AfTrilochan Singh & Anr Vs HarbhajanSH. PRASHANT|9810775051 prashantbatra76 @gm|27-01-2026
Building (COMM)/01/2026 Singh BATRA ail.com
40 IMS. KIRAN BANSAL,SHAHDARA ROOM NO 208 |COMMERCIAL 03-01-2026 [Execution SH PANKAJ SACHDEVA Vs SHSIDHANT 9650677902 sidhantdhingra@adv [
IDISTRICT JUDGE, (Comm.)/1/2026 SANJAY GOYAL DHINGRA ocatesidhanthdhingra
(COMMERCIAL .com
ICOURT)
ROOM NO 208 ICOMMERCIAL 03-01-2026 ICS (COMM)/1/2026 SANJAY GARG Vs JITENDRA GIRI [T. R. GUPTA 9811365932 trguptag2@gmail.co |03-01-2026
m
ROOM NO 208 [COMMERCIAL 06-01-2026 IOMP (COMM)/1/2026 Ministry of Housing and UrbanKAPIL 9999571187 kapilchoudhary@gmalo6-01-2026
\Affairs Vs Stallion Security CHOUDHARY il.com
ROOM NO 208 [COMMERCIAL 07-01-2026 Execution SUBOODH JAISWAL Vs ICICIROHINI 0873261318 advrohinikumr@gma [05-01-2026
(Comm.)/6/2026 LOMBARD GENERAL INSURANCEKUMAR il.com
COMPANY LTD
ROOM NO 208 ICOMMERCIAL 08-01-2026 OMP (COMM)/3/2026 [CICI Bank Ltd Vs TEE CEESAMEER 0871772403 parekhco@parekhco. [07-01-2026
HOSIERY PVT LTD PAREKH com
ROOM NO 208 ICOMMERCIAL 08-01-2026 [Execution VK JAIN AND SONS ( THROUGH[U.K SINGHAL (9599043045 legal@sigmalegal.in |08.01.2026
(Comm.)/7/2026 ITS AR TILAK RAJ ) Vs OM
ISTATIONERS
ROOM NO 208 COMMERCIAL 08-01-2026 ICS (COMM)/11/2026  Bank of Baroda Vs Ankit Arya 'UMESH JOSHI (9910568669 advumeshjoshi@gma [07-01-2026
il.com
ROOM NO 208 COMMERCIAL 09-01-2026 ICS (COMM)/12/2026 VLK ASSOCIATES PVT LTD VsMANISH 9968466963 aormanishkumar@g |08-01-2026
SHARIF AHMAD KUMAR mail.com
ROOM NO 208 ICOMMERCIAL 12-01-2026 [Ex. - Award byKOTAK MAHINDRA PRIME LTD VsMAYANK 9873347330 mayankmahajanos@ |07-01-2026
|Arb./3/2026 MEHOOB MEHOOB HASAN MAHAJAN vahoo.com
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ROOM NO 208 COMMERCIAL 12-01-2026 Ex. - Award yKOTAK MAHINDRA PRIME LTD Vs 0873347330 mayankmahajano5@ [10-01-2026
Arb./4/2026 DEEPAK KUMAR MAHAJAN yahoo.com
ROOM NO 208 [COMMERCIAL 13-01-2026 [Execution Adish Jain Vs MS ARORASAMIKSHA 0971121491 not mentioned 21-01-2026
(Comm.)/10/2026 IENTERPRISES THROUGH ITSJAIN
PROPRIETOR GEETANJALI
ROOM NO 208 [COMMERCIAL 15-01-2026 Ex. - Award byAMIT CHAUDHARY Vs GovernmentYASHI JAIN  [88006396492 washijainep@gmail.coft3-01-2026
|Arb./9/2026 of NCT of Delhi m
ROOM NO 208 [COMMERCIAL 15-01-2026 ICS (COMM)/27/2026 [Pradeep Kumar Jain Vs Ahmad Raza PIYUSH 8700925528 piyushkatyali98@gm [15-01-2026
KATYAL lail.com
ROOM NO 208 COMMERCIAL 21-01-2026 [Execution MS BASIC HEALTHCARERAKESH 0899454835 rks108@gmail.com [17-01-2026
(Comm.)/14/2026 PRODUCTS PVT LTD THROUGHSHUKLA
ITS AR SH VIPUL JAIN Vs Tapan|
naskar
ROOM NO 208 [COMMERCIAL 21-01-2026 [Execution PRAKASH BROTHERS Vs M/SMANISH 09811529112 adv.manishsinghal@ [21-01-2026
(Comm.)/15/2026 SHREE RADHEY KRISHNA SALES SINGHAL gmail.com
ROOM NO 208 ICOMMERCIAL 21-01-2026 IMISC DJ/72/2026 [Pawan jain Vs Sanjay Sani M/S SSJSHAZIA 7065795388 not mentioned 20-01-2026
[Fabric And Readymade
ROOM NO 208 [COMMERCIAL 22-01-2026 Ex. - Award DbyKOTAK MAHINDRA BANK VSABHAYENDRA [8920723973 abhayendrarai@gmai [20-01-2026
IArb./10/2026 PREETI JOSHILA KUMAR RAI l.com
ROOM NO 208 |COMMERCIAL 22-01-2026 ICS (COMM)/45/2026 [RAVI KHURANA Vs NEETUSIDHANT 0650677902 sidhantdhingra@adv [22-01-2026
MAKHIJA DHINGRA ocatesidhanthdhingra|
.com
ROOM NO 208 |COMMERCIAL 23-01-2026 Ex. - Award bylntec Capital Ltd Vs SH DEVENDERPOOJA 9871169411 legal.pranavgoyal@g [21-01-2026
|Arb./11/2026 RASTOGI SOLE PROPRIETOR OF CHAUDHARY mail.com
M/S META MINE ENTERPRISES
(BORROWER)
ROOM NO 208 [COMMERCIAL 30-01-2026 ICS (COMM)/55/2026 [BANK OF BARODA Vs SHALU VIJETA OHRI (9971048944 vijetaohri@gmail.co [28-01-2026
m
41 ISH. SANJAYSHAHDARA CS(COMM) 02/2026 03.01.2026 B L INDUSTRIES VS BHAGWATI [MRAN KHAN (9891105181 legumjurist@gmail.coj25.12.2025
SHARMA-II, m
IDISTRICT JUDGE,
ICOMMERCIAL
I(COURT IMISC DJ 13/2026 06.01.2026 VISHAL NAGPAL VS MS MADNIJAGRITI JAIN [8527506427 lawfirm@unsolvedleg|03.01.2026
TEXTILES MILL PVT LTD lal.com
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EX(COMM) 2/2026 06.01.2026 KUSH GANDHI VS JAGAN 096846693 aormanishkumar@g [27.12.2025
KUMAR mail.com

EX(COMM) 3/2026 06.01.2026 M/S SHREE GURUJI GARMENTSSIDHANT 0650677902 sidhantdhingra@adv [31.12.2025

VS SAHEB ALAM DHINGRA ocatesidhantdhingra.
com

ICS(COMM) 08/2026 08.01.2026 MS EMPIRE ALCOBREV PVT LTDPUSHPENDRA 9999405805 advocatepushpendera26.12.2025
VS SHRI KAMALJEET SINGH GIRI giri@gmail.com

CS(COMM) 09.2026 08.01.2026 IMS SWAGAT FASHION CO VS SHNITIN GARG [811863967 gglegalconsultants@g|31.12.2025
SANJAY KUMAR mail.com

[EX AWARD ARB 01/2026 08.01.2026 IKOTAK MAHINDRA PRIME LTDMAYANK 0873347330 mayankmahajano5@ [12.12.2025
VS VIPIN NAGAR MAHAJAN vahoo.com

[EX AWARD ARB 02/2026  [08.01.2026 KOTAK MAHIDRA PRIME LTD VSMAYANK 9873347330 mayankmahajano5@ [12.12.2025
ZAHID Y IMAHAJAN vahoo.com

EX(COMM) 09/2026 09.01.2026 SHIV KUMAR GANDHI VSMANISH 996846696 aormanishkumar@g [08.01.2026
IPRANAY JAIN KUMAR mail.com

CS(COMM) 13/2026 09.01.2026 RAKESH ARORA VS MANDEEPAMIT TIWARI (9818180025 atanda.adv@gmail.co [06.01.2026
KUMAR m

ICS(COMM) 14/2026 00.01.2026 CANARA BANK VS BHAVYAPRANAY 0873101002 pranayo7advo@gmaill24.12.2025
IAGGARWAL SHARMA .com

CS(COMM) 17/2026 13.01.2026 ICANARA BANK VS NAVAB ALI IANUJ 9999490798 advocateanuagarwal [07.01.2026

IAGGARWAL @yahoo.com

[EX AWARD NO 05/2026 14.01.2026 KOTAK MAHINDRA PRIME LTDMAYANK 0873347330 mayankmahajano5@ [10.01.2026
VS JITNEDRA MAHAJAN yahoo.com

CS(COMM) 25/2026 15.01.2026 APOORV  JAIN VS  VINAYHARSHIT 0599693082 harshitsharmaoo000 [23.12.2025
BHARDWAJ SHARMA 5@gmail.com

EX(COMM) 11/2026 16.01.2026 SPJ CARGO PRIVATE LIMITED VSUTKARSH 9013155901 utkarshjoshi255@gm [11.01.2026
IRAYBAN FOODS PVT LTD & ORS |JOSHI lail.com
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CS(COMM) 29/2026 16.01.2026 BANK OF BARODA VS MOHDUMESH JOSHI (9910568669 advumeshjoshi@gma [14.01.2026
IRFAN il.com

CS(COMM) 32/2026 17.01.2026 SHRESTH GOEL VS TITANTECHAMIT KUMAR9868571116 cognizalegal@gmail.c 16.01.2026
INDUSTRY PVT LTDQ SINGH om

CS(COMM) 34/2026 19.01.2026 KAPIL KUMAR GUPTA Vs RAMISADDAM 0650016144 saddamhussaing654 [19.01.2026
SINGH SHAKYA HUSSAIN @gmail.com

IMISC DJ 65/2026 19.01.2026 IM/S OP AND SONS TRADERS PVTRAMA 0911855122 ramasharmaq4597@g [17.01.2026
ILTD VS SHAHRUKH RAYEEN SHARMA mail.com

CS(COMM) 37/2026 20.01.2026 CANARA BANK VS MOHDANUJ 9999490798 advocateanujagarwal [16.01.2026
INASEEM IAGARWAL @yahoo.com

CS(COMM) 38/2026 20.01.2026 PUNJAB NATIONAL BANK VSJYOTI 7000041067 jyoti_gautam2010@y[18.01.2026
INIGHAT ALI GAUTAM ahoo.com

EX(cOMM) 12/2026 20.01.2026 IM/S SK ENGINEERING VS NIPUNR N DUBEY 9811179209 rndubeyadv@gmail.c [19.01.2026
IAPPLIANCES om

CS(COMM) 41/2026 21.01.2026 PUNJAB NATIONAL BANK VSDEOKANT 9711332383 deokantripathi2@gm [20.01.2026
PRAMOD KUMAR SHUKLA TRIPATHI ail.com

EX(COMM) 17/2026 22.01.2026 M/S LEATHER CEATRA PVT LTDNEERAJ SURI [9811237068 neerajsuri29@yahoo. [20.01.2026
VS GULSHER com

CS(COMM) 44/2026 22.01.2026 SHREE BANKEY BEHARI FABRICSRAKESH 9718575656 rakesh.nautiyal21@g [19.01.2026
PVT LTD VS CHAMAN MIYAN NAUTIYAL mail.com

CS(COMM) 48/2026 23.01.2026 INDIAN BANK VS ANJU TITUS RAJESH 0312993437 shandilyalawoffices@ [18.01.2026

KUMAR gmail.com
SHANKILYA

CS(COMM) 492026 24.01.2026 M/S BIOCON ELECTRIC PVT LTDAMARENDRA (9599801188 globalvisionlawoffice [20.01.2026
VS MOHD MUSHFIQ KUMAR DUBEY| @gmail.com

CS(COMM) 50/2026 24.01.2026 STATE BANK OF INDIA VS VIJAYA K ROUT 9999132159 adkroutadvocate@gm(10.01.2026
KUMAR YADAV lail.com
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Tiwari

ICS(COMM) 52/2026 28.01.2026 IM/S PANKAJ SHIRTS VS M/SKUSHAGRA (9711443294 goellawoffices@gmail [24.01.2026
IKHATU SHYAM MEGA MART LLP |GOEL .com
[EX(COMM) 18/2026 28.01.2026 SHYAM KISHORE MISHRA VSRAHUL 0818084111 sharmaadvocate1986 [18.01.2026
SOUMYA GARMENTS SHARMA @gmail.com
EX(COMM) 19/2026 20.01.2026 IASHFAQ VS JOLLY VERMA IAFTAB 9810122399 ar.advocate@rediffm 28.01.2026
RASHEED ail.com
CS(COMM) 56/2026 31.01.2026 BIKRMA  PRASAD VS M/SSEEMA 0811073252 skgulatii33@gmail.co[23.01.2026
KALPANA ELECTRICALS & ORS. (CHHABRA m
42 ISH. PAWAN KUMARSHAHDARA (C. No. 304 ICOMMERCIAL CS (COMM)/3/2026 26.12.2025 |Aircon Technique Pvt. Ltd. Vs GalaxyRAKESH 9910280608 rksharrnas4@gmail.cl03-01-2026
IMATTO DJ (COMM- IDream Home Developers Pvt. Ltd, [KUMAR om
04)
COMMERCIAL CS (COMM)/5/2026 05.01.2026 SANDEEP AGGARWAL PROP OFHARISH 0810150029 lhkgarg.co@gmail.co |06-01-2026
M/S SANDEEP AND COMPANY VsKUMAR GARG m
IMANOJ PROP M/S MANOJ SHIRTS
COMMERCIAL OMP (COMM)/2/2026 03.01.2026 Imperial Fashion Vs AS Trader INAVEEN 09811899279 mail@nbassociates.n [06-01-2026
BHARDWAJ et
ICOMMERCIAL CS (COMM)/10/2026 08.12.2025 M/S V J CRANES PRIVATEJASPREET 0899641617 jaspreet.law@gmail.c [08-01-2026
LIMITED Vs M/S CHATTERJEESINGH om
IENGINEERING PRIVATE LIMITED
COMMERCIAL IMISC DJ/36/2026 26.12.2025 IPAWAN KUMAR GUPTA Vs SUNNY|SANAT TOKAS (9717688097 - 09-01-2026
IARORA
ICOMMERCIAL CS (COMM)/15/2026 19.12.2025 JAI MANGLAM INDUSTRIESSAURABH 0810230498 saurabhsharma12@y [09-01-2026
THROUGH ONE OF ITS PARTNERSHARMA ahoo.co.in
IANIL JAIN Vs ANIL TAKKAR SOLE
PROPRIETOR OF M/S SATGURU|
ICOMMERCIAL CS (COMM)/16/2026 00.01.2026 BANK OF BARODA Vs Kiran Prop.,UMESH JOSHI (9910568669 advumeshjoshi@gma [12-01-2026
IM/S Surya Kiran Spices il.com
COMMERCIAL CS (COMM)/18/2026 08.01.2026 BANK OF BARODA Vs ANILRAJNISH 0810872353 = 13-01-2026
IARORA KUMAR
BANYAL
ICOMMERCIAL CS (COMM)/23/2026 07.01.2026 Punjab And Sind Bank Vs Ms. SoniaVIKRAM GOLA (9811244209 vikramgola2010@gm [14-01-2026

ail.com
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ICOMMERCIAL CS (COMM)/22/2026 131-12-2025 IM/S SWAGAT FASHION CO. Vs SHNITIN GARG (9811865967 gargniting31o@gmail 14-01-2026
VIJAY KUMAR .com

ICOMMERCIAL CS (COMM)/21/2026 31.12.2025 IM/S SWAGAT FASHION CO. Vs SH.NITIN GARG [9811865967 gargniting31o@gmail 14-01-2026
VIJAY KUMAR KHANNA .com

COMMERCIAL CS (COMM)/26/2026 14.01.2026 M/S SURYA PERFECT PILERAMBIR 0711164094 rambirrangeelg@gmal15-01-2026
[FOUNDATION Vs M/S STRONGSINGH il.com
PLANT INFRASTRUCTURE PVT|
LTD

COMMERCIAL CS (COMM)/30/2026 14.01.2026 M/s Suresh Apparels Vs SH.,BHARAT 9268300000 bharat.guptarkca@g [16-01-2026
SANKET GARG PRAKASH mail.com

ICOMMERCIAL CS (COMM)/33/2026 15.01.2026 Shweta Agarwal (Proprietor of TexKAMAL DEEP (9810747879 adv.kd.soni@gmail.col17-01-2026
[Excellence) Vs Manisha Jain| m
(Proprietor of Jain Textiles)

COMMERCIAL CS (COMM)/40/2026 20.01.2026 IPUNJAB NATIONAL BANK Vs Mr. ADV JYOTI7000041067 jyoti_gautam2010@g[20-01-2026
Bunty Prop. of Keshav Fabrication (GAUTAM mail.com

ICOMMERCIAL CS (COMM)/39/2026 19.01.2026 PUNJAB NATIONAL BANK VsADV JYOTI[7000041067 jyoti_gautam2010@g[20-01-2026
Seema Vij Prop of M/s Comprints  (GAUTAM mail.com

ICOMMERCIAL [Execution (Comm.)/13/2026 [31-12-2025 SH PANKAJ SACHDEVA VSAMIT TEWARI [9818180025 atanda.adv@gmail.co [20-01-2026
MOHAMMAD GANI MIYAN m

ICOMMERCIAL ICS (COMM)/43/2026 19.01.2026 APOLLO PIPES LIMITED VsSHRIHAR 0548888420 advocate.shrihar@gm|21-01-2026
GAURAV GUPTA AND ORS MRIPATHI lail.com

ICOMMERCIAL CS (COMM)/42/2026 12.01.2026 ISH. RAVI KHURANA Vs M/S GURUSIDHANT 0650677902 sidhantdhingra@iadv|21-01-2026
INANAK GARMENTS DHINGRA ocatesidhantdhingra.

com

COMMERCIAL IMISC DJ/81/2026 15.01.2026 INARENDER KUMAR Vs HARISHJK GUPTA 0868529732 jkgupta.advocate@g [22.01.2026
CHAWLA AND ANR mail.com

ICOMMERCIAL CS (COMM)/53/2026 22-01-2026 Shri Tarun Aggarwal Vs M/S SakANANT 09999421467 ananatyadavss55@gm [28-01-2026
Plast Private Limited RAO(P), lail.com

ICOMMERCIAL [Ex - Award by Arb/12/2026 [17-01-2026 Moneywise Financial Services Pvtpreeti 7827432993 lmo2 27-01-2026

Ltd Vs JAI
READYMADE AGENCY AND ORS

HANUMANKkumari(P),

ranjeet@gmail.com
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ICOMMERCIAL [Ex - Award by Arb/13/2026 [23-01-2026 Moneywise Financial Services PvtRanjeet 7827432993 Ilmo2 27-01-2026
Ltd Vs MANISH HOSIERY ANDKumar(P), ranjeet@gmail.com
ORS

ICOMMERCIAL [Execution (Comm)/4/2026 [16-10-2025 MIRCHU MAL GURNANI VsGurpreet 0871203770 legalese.oss@gmail.c [06-01-2026
SHIPRA GARG Kaur(P), om

COMMERCIAL [Execution (Comm)/5/2026 [26-12-2025 SHOBHIT BHUSHAN Vs MOHDRAJIV 0811826000 rrajive@gmail.com |06-01-2026
QAMAR ANSARI RAHEJA(P),
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LTD Vs BIRENDRA SINGH AND
ORS

SINHA(P),

ko6 ICS (COMM)/10/2026 05-01-2026 CENTRAL BANK OF INDIA Vs SMTBANKE BIHARI9999100071 saurabh 08-05-2026

'[URMIL SACHDEVA SHARMA(P), @skattorneys.in

CS (COMM)/4/2026 05-01-2026 RADHA TRADING COMPANY VsSHALU 0811770064 info@aalawcorp.com [09-02-2026
ISRI RANI SATI AGRI FEEDS PVITKUMARI(P),
LTD

CS (COMM)/5/2026 05-01-2026 RADHA TRADING COMPANY VsSHALU 0811770064 info@aalawcorp.com [09-02-2026
LAXMAN REDDY KUMARI(P),

CS (COMM)/6/2026 05-01-2026 RADHA TRADING COMPANY VsSHALU 0811770064 info@aalawcorp.com [09-02-2026
SHAMSHER SINGH KUMARI(P),

CS (COMM)/7/2026 05-01-2026 RADHA TRADING COMPANY VsSHALU 0811770064 info@aalawcorp.com [09-02-2026
SHAMSHEER SINGH KUMARI(P),

CS (COMM)/8/2026 05-01-2026 VIRENDER KUMAR YADAV VsDigvijay 7754856088 advashunisha@gmail.j17-04-2026
MAMODIA CEMENT DEPOT Singh(P), com

CS (COMM)/9/2026 05-01-2026 DEEPAK CHANDER and Anr VsKapil Yadav(P), 90650508945 advdk.yadav79@gmail05-02-2026
MTUOREN MEDICAL DEVICE INDIA| l.com
PVT LTD

CS (COMM)/14/2026 06-01-2026 State Bank of India Vs SOURAVIMOHD 9718621607 advocatebkmassociat [12-02-2026
CHATTERJEE AND ANR SHAMEEM(P), csffgmail.com

ICS (COMM)/13/2026 06-01-2026 Nitesh Bansal Vs M/S TIRUPATIRam Anugrahlg711232231 ramanuqrahlegalcom [12-02-2026
ICOATINGS PVT LTD Singh(P), pany@gmail.com

CS (COMM)/15/2026 06-01-2026 IM/S RELIABLE TRAVELS AND)Vineet Hans(P), 0811268978 lhansvineet@yahoo.co[28-04-2026
CARGO PVT LTD Vs M/S .in
I[ECONPURE FOODS PVT LTD

CS (COMM)/18/2026 07-01-2026 Manoj Kumar Vs Manju Devi SANTOSH 0313780408 SBPANDEY7@YAHO [23-04-2026

KUMAR(P), 0. COM

CS (COMM)/24/2026 08-01-2026 [UNION BANK OF INDIA Vs M/sRAJ 0650776104 krtrkt21@gmail.com [13-02-2026
BRAND BAZAR Through itsKUMAR(P),
Proprietor Mr ANKIT GUPTA

CS (COMM)/26/2026 09-01-2026 ART HOUSING FINANCE INDIAAMIT KUMARQ990659331 lkmpspartner@gmail. [23-02-2026

com
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CS (COMM)/27/2026 09-01-2026 Sapna Singhal Vs Rinki Kumari IANKIT 0811023331 Gandhiassociatesx6a [28-04-2026
KANOJ(P), @gmail.com
CS (COMM)/25/2026 09-01-2026 [UNION BANK OF INDIA Vs M/sRAJ 0650776104 krtrkt21@gmail.com [13-02-2026
SINGH COMPUTRONIX ThroughKUMAR(P),
Its Proprietor Mrs Alwinder Kaur
CS (COMM)/30/2026 13-01-2026 IMS Modern Laminators Pvt Ltd VsDr Anurag9810059650 info@asvassociates.c [28-04-2026
IM/S York print Pvt Ltd Kumar om
IAgarwal(P),
CS (COMM)/38/2026 15-01-2026 Nicholas  Healthcare  Ltd  VSANANT 0810083261 gurbircharya@gmail. [21-02-2026
KURUKUNDU BHAGYA SHIVA RAO(P), com
CS (COMM)/37/2026 15-01-2026 The Supreme Industries Ltd VsNavlin 9999093893 eludication.legal@out|07-04-2026
IDeesawala Rubber Industries Swain(P), look.com
CS (COMM)/44/2026 17-01-2026 IMS ADIFLEX NARROW FABRICSVINEET 8588957065 vineetl743@gmai.co [11-02-2026
PVT LTD Vs M/s SWARR KAUSHIK(P), m
CS (COMM)/43/2026 17-01-2026 [Upgrid Solutions Private Limited Vs[Kritika 9643008880 contact@aaalegal.pro [10-04-2026
ISANTOSH Sole Proprietor of DurgaTuteja(P),
Charging Point
CS (COMM)/45/2026 17-01-2026 IAJIT INDUSTRIES PVT LTD VsKartik Dabas(P),9868414528 advocatekartikdabas( [11-02-2026
SWARN SINGH a\gmail.com
CS (COMM)/51/2026 19-01-2026 M/S AS SALES Vs M/S NYSAAwarunjain(P), [9871340160 13-04-2026
RETAIL VENTURE PVT LTD AND
ORS
CS (COMM)/52/2026 19-01-2026 INTERNATIONAL COMBUSTIONvarun 9871111556 IADVOCATEVARUNK|08-04-2026
INDIA LTD Vs DESIGNERSkapoor(P), IAPOOR@GMAIL.CO
DELIGHT INC AND ANR M
CS (COMM)/58/2026 20-01-2026 XVsY Gautam 9999093893 eludication.legal@out(i4-04-2026
Bhasin(P), look.com
CS (COMM)/62/2026 24-01-2026 Rajesh Gupta Vs Pankaj Singhal andMOHIT 9971612342 singhalmohilega@gm [04-05-2026
Ors SINGHAL(P), lail.com
CS (COMM)/68/2026 20-01-2026 Vijender Kumar Jain Vs Tata AIGAmit Kumar9g87189784 savlawassociate@gm |[06-05-2026
General Insurance Co Ltd Maihan(P), ail.com
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CS (COMM)/69/2026 29-01-2026 Swiss Beauty Cosmetics Pvt Ltd VsSandeep 0891982555 rkp@rkpandassociate|02-02-2026
BHAIRAV ENTERPRISES AND ORS Bisht(P), i
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205 CS(Comm.)/1/26 03.01.26 Union Bank of India Vs. M/s TulipRaj Kumar 0650776104 krtrkt21@gmail.com [16.12.25
Services
CS(Comm.)/2/26 03.01.26 Dharmendra Singh Vs. Raj FountainRahul Bansal  |9718422066 advrahulbansal753@ [19.12.25
& Swimming Pool gmai.com
CS(Comm.)/3/26 03.01.26 INaman Vijay Sachdeva Vs. RohitRushil Vaid 8130172324 rushilvaida@gmail.cof17.12.25
Bhati m
CS(Comm.)/11/26 05.01.26 Siddharth Jain Vs. M/s Nysaa RetailHarsh Goyal 0953706868 goal.harsh345@gmail[23.12.25
Venture (P) Ltd. .com
CS(Comm.)/12/26 05.01.26 IPNB Vs. Bhairo Singh Puneet Pankaj [7838609755 puneetadvpankaj@g [19.12.25
mai.com
CS(Comm.)/16/26 06.01.26 Q Factor Finance & Investment (P)J.S Jaiswal 09818005460 jaiswali512@gmail.coj27.12.25
Ltd. Vs. Varun Rathore m
CS(Comm.)/17/26 06.01.26 Canara Bank Vs. Dhananjay Kr. Sanjeev Chopra |9711142200 chopra679@gmail.co [24.12.25
m
CS(Comm.)/19/26 07.01.26 Nimish Jain Vs. Ramesh Kr. IAtul Kumar 0818385222 officeofatulkumar@g 18.12.25
mai.com
CS(Comm.)/20/26 07.01.26 SBI Vs. Shibbu Ram Mukul Gautam (9990920913 advmukulgautam@g [27.12.25
mail.com
CS(Comm.)/21/26 08.01.26 Vaalve Bathware India Ltd. Vs.Shubhankar 9999147160 contact@sehgalandco|03.01.26
Varun Gupta Sehgal .com
CS(Comm.)/22/26 08.01.26 Hemant Chhabra Vs. Impression TilePiyush Mishra (9999372128 advocatepiyushoo1@ (04.01.26
Gallery gmail.com
CS(Comm.)/23/26 08.01.26 Indian Bank Vs. M/s Makersince Banish 0818575169 banishbhardwaj@ym |05.01.26
Bhardwaj ail.com
CS(Comm.)/28/26 09.01.26 XXXX Vs. YYYY Gautam Bhasin (9999306881 eludication.legal@out/06.01.26
look.com
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ICS(Comm.)/29/26 09.01.26 IArt Housing finance India Ltd. Vs/Amit Kr. Sinha (9990659331 lkmpspartner@gmail. |06.01.26
IAsha com
CS(Comm.)/31/26 14.01.26 Sandeep Jain Vs. Kamaljeet Katariya [[krant Sharma (9810069880 ikrantsharma738@g [08.01.26
mail.com
ICS(Comm.)/32/26 15.01.26 Shyam Sunder Gupta Vs. LakshatiVivek Gupta 0810033139 gbmlawpartner@gmal24.12.25
Jain il.com
CS(Comm.)/33/26 15.01.26 ISBI Vs. Sudesh IA.K Raj Gopal (9560012821 adv.akrajgopal@gmai|09.01.26
l.com
CS(Comm.)/34/26 15.01.26 SBI Vs. Bikram Singh Thakur IA.K Raj Gopal |9560012821 adv.akrajgopal@gmail09.01.26
l.com
CS(Comm.)/35/26 15.01.26 ISBI Vs. Anil Kumar IA.K Raj Gopal |9560012821 adv.akrajgopal @gmai(09.01.26
l.com
ICS(Comm.)/36/26 15.01.26 IM/s Osho Packaging (P) Ltd. Vs. M/s|Achin Mittal 0811112729 achinmittal13@gmail.09.01.26
IKhushboo Engravures (P) Ltd. com
ICS(Comm.)/39/26 16.01.26 IDTM Couriers Vs. Spark Enterprises [Naveen 8368428492 advnaveen1995@gmal06.01.26
il.com
CS(Comm.)/40/26 16.01.26 D D Logistics Vs. Spark Enterprises [Naveen 8368428492 advnaveen1995@gmal06.01.26
il.com
CS(Comm.)/41/26 16.01.26 Shreyans Jhunjhunwala Vs. AshaRavi Chauhan (9871694660 mail@cnpartners.co [13.01.26
Rani Goyal m
CS(Comm.)/42/26 16.01.26 The Supreme Industries Ltd. Vs.Gautam Bhasin [9999306881 eludication.legal@out(13.01.26
Sandhya Choudhary look.com
CS(Comm.)/46/26 17.01.26 Union Bank of India Vs. M/s M.BRaj Kr. 0650776104 krtrkt21@gmail.com [06.01.26
[Pharma
CS(Comm.)/47/26 17.01.26 [Union Bank of India Vs. M/s KrishnaRaj Kr. 9650776104 krtrkt21@gmail.com [06.01.26

Traders
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ICS(Comm.)/48/26 17.01.26 IM/s Carvan Project Logistics Vs. R.SJaspreet Singh 9899641617 jaspreet.law@gmail.c 08.01.26
Polymers & Ors. om

CS(Comm.)/49/26 17.01.26 Vijay Kumar Trading Vs. AshishAmit Tiwari 0821974055 sanchitbhushan3@g [14.01.26
Sharma mail.com

ICS(Comm.)/53/26 19.01.26 Bank of Baroda Vs. Ujjwala Ramesh Kr.[8275092500 rkumar.advig54@gm|15.01.26

Mahaliyan ail.com

CS(Comm.)/54/26 19.01.26 Neelkanth Construction (P) Ltd. Vs.Himanshu 0999837434 advhimanshukhetwa [02.01.26
Pawan Saklani & Ors. Khetwani ni@gmail.com

ICS(Comm.)/55/26 19.01.26 Shiv Steel Industries Vs. MaisonNikhil Daga 0810768536 corporatelawhouses@[14.01.26
Decor gmail.com

ICS(Comm.)/56/26 20.01.26 ISBI Vs. Azad Singh Kunal Malik 7503444555 advkunalmalik@gmaif13.01.26

l.com

CS(Comm.)/57/26 20.01.26 Rohtash Kr. Goyal Vs. KridayRajeevBansal (8377998979 lacquitylawassociates [16.01.26
[Enterprises @gmail.com

CS(Comm.)/59/26 22.01.26 Aparna Electricals Vs. Rony Saha  [Sanjay Gupta  [9811271968 sanjaygupta_advocat [19.01.26

e@yahoo.co.in

ICS(Comm.)/60/26 22.01.26 Willett Cables (P) Ltd. Vs. DevtaAmanpreet 0891845353 wslegalsolutions@gm|12.01.26
[Electricals Singh lail.com

CS(Comm.)/61/26 22.01.26 RSPL.  Ltd. Vs. Shree DadajiAnil Kr.Sahu (9810134793 allipcare@gmail.com [19.01.26
[Enterprises

CS(Comm.)/63/26 27.01.26 [Friends Engineers Vs. Sadhu Forging[Kartik Jain 8368060074 advocatekartikg8@g [22.01.26
Ltd. mail.com

CS(Comm.)/64/26 27.01.26 [Univeso Integrated Solutions (P) Ltd.Sachin 9654083086 sachinupadhyay14@g[23.01.26
IVs. Pratap Kumar Roul [Upadhyay mail.com

ICS(Comm.)/65/26 28.01.26 Canara Bank Vs. Anil Pandey |Ashok Kr. 9560396555 lkakkarashok@rediff [24.01.26

mail.com
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CS(Comm.)/66/26 28.01.26 PNB Vs. Rohit Kumar |A.K Shakya 0810362626 akshakyao1@gmail.c [23.01.26
om
ICS(Comm.)/67/26 28.01.26 Union Bank of India Vs. M/s S SRaj Kr. 0650776104 krtrkt21@gmail.com [07.01.26
Group
ICS(Comm.)/70/26 20.01.26 Siddharth Gupta Vs. Viraj Projects|Pranav Dwivedi (9131988405 advpranavdwivedi@g[19.01.26
(P) Ltd. mail.com
CS(Comm.)/71/26 20.01.26 Bank of India Vs. Vinod Mengi Varun Sharma (9811161300 advvarunsharma@g [21.01.26
mail.com
CS(Comm.)/72/26 20.01.26 ISBI Vs. Preeti Kumari IA.K Raj Gopal |9560012821 advakrajgopal @gmail{23.01.26
.com
CS(Comm.)/74/26 130.01.26 Monika Garg & Ors. Vs. Jagbir Singh Ashutosh Jain 8920569785 ashutoshjainogs@gmf24.01.26
lail.com
CS(Comm.)/75/26 131.01.26 Bank of Maharashtra Vs. Radhika  [Shailesh Kumar [9891285888 advshaileshkumar@g [24.01.26
mail.com
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45 ISH. JAGDISH
IKUMAR, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT

INORTH

307

Civil

OMP (COMM.)/1/2026 05-01-2026 HEMA SURESH SHAMI Vs YESROHIT KUMARNOT INOT MENTIONEDNOT
BANK LIMITED GARG(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/1/2026 [05-01-2026 The Supreme industries Ltd VsGaurav INOT INOT MENTIONEDNOT
Samra Engineers and Projects PvtChaudhary(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
LLtd SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/1/2026 05-01-2026 ARTT JAISWAL Vs NEERAJ OJHA [PRIYANKA INOT INOT MENTIONEDNOT
CHAUDHARY(PMENTIONED ASAS SINGLE PAGE ISMENTIONED
D, SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/2/2026 05-01-2026 M/S OMKARA TRANSPORT PVT|GAURAV INOT INOT MENTIONEDNOT
LTD Vs M/S SHAPOORJIKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPALLONJI CO. PVT. LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/2/2026 [05-01-2026 SGPS SECURITIES PVT LTD VsVarun INOT INOT MENTIONEDNOT
TAPI PRESSTRESSED PRODUCTSDhingra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/3/2026 05-01-2026 M/S SGM PAPER PRODUCTS VsRAJESH INOT INOT MENTIONEDNOT

IM/S SHELLZ INDIA LIMITED

JANGRA(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL

RECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL
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[Execution (Comm.)/3/2026 [05-01-2026 ISAROJ BALA GUPTA ALIAS SAROJRAJESH INOT INOT MENTIONEDNOT
IGUPTA Vs SAHARA INDIA JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/4/2026 05-01-2026 RNFI SERVICES LIMITED VsManoj KumanNOT INOT MENTIONEDNOT
RAJESH KUMAR BHATIA Bhagat(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award by06-01-2026 INDUSIND BANK LTD Vs RAMESH|Sunny Arora(P), NOT INOT MENTIONEDNOT
|Arb.Comm/1/2026 IKUMAR AND ANR. IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/3/2026 |06-01-2026 M/S PIRAMAL FINANCE LIMITEDSunny Arora(P), NOT INOT MENTIONEDNOT
Vs SACHIN MANISHANKAR| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IABHYANKAR SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/4/2026 |06-01-2026 Nissan Renault Financial ServicesRAJESH INOT INOT MENTIONEDNOT
India Private Limited Vs FARHEENJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMTIYAZ SHAIKH SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Execution (Comm.)/5/2026 [06-01-2026 M/S HINDUSTAN PIPE SALESGAGAN INOT INOT MENTIONEDNOT
ICORPORATION Vs PANKAJ SAINI JINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/11/2026 06-01-2026 INITESH BANSAL Vs SAG PIPESRAJESH INOT INOT MENTIONEDNOT
IPRIVATE LIMITED JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL
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Ex.Comm - Award by07-01-2026 RAMESH SINGH Vs G T LRAJESH INOT INOT MENTIONEDNOT
|Arb.Comm/2/2026 LINFRASTRUCTURE LTD JANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/6/2026 [07-01-2026 M/S COAST TO COAST DESIGNSSaral INOT INOT MENTIONEDNOT
ILTD Vs SUBODH KUMAR SHARMA Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/9/2026 |07-01-2026 INissan Renault Financial ServicesRitu Rana(P), [NOT INOT MENTIONEDNOT
India Private Limited Vs RAJU| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
PEERU9755 SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/10/2026 [07-01-2026 INissan Renault Financial ServicesRAJESH INOT INOT MENTIONEDNOT
India Private Limited Vs KAMINIJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IASHISH 1961 SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/11/2026 [07-01-2026 Nissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited Vs SURINDERMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
KAUR SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/12/2026 07-01-2026 BANK OF INDIA Vs M/S DENIMRAJAN INOT INOT MENTIONEDNOT
ICREATIONS TYAGI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/12/2026 [07-01-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited Vs SURAJMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
PATHAK SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL
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CS (COMM.)/13/2026 07-01-2026 STATE BANK OF INDIA Vs RAHIGaurav INOT INOT MENTIONEDNOT
I[ENTERPRISES Through itsChaudhary(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Proprietor Mohd Shoaib Khan SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/13/2026 [07-01-2026 INissan Renault Financial ServicesVIKAS DEEPNOT INOT MENTIONEDNOT
India Private Limited VSJAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
INARENDRA KUMAR SHAKYA 4597 SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/14/2026 08-01-2026 IFL FINANCE LTD Vs BHAWANIRajeev INOT INOT MENTIONEDNOT
SINGH Bansal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/23/2026 09-01-2026 GULAB GOEL Vs MAHESHAmrendra NathNOT INOT MENTIONEDNOT
IPRATAP SINGH Shukla(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/24/2026 09-01-2026 MAHABEER KUMAR Vs MANISH] INOT INOT MENTIONEDNOT
BHANDARI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/25/2026 12-01-2026 IMANOJ GOYAL Vs HINA MANNAT INOT INOT MENTIONEDNOT
KOHLI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/26/2026 12-01-2026 IANIL KUMAR Vs M/S RAWMONKiSsudhir INOT INOT MENTIONEDNOT
I[EXPORT PVT LTD lkumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL
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OMP (I) (COMM.)/27/2026 [12-01-2026 IM/S PIRAMAL FINANCE LIMITEDAnuj Jain(P), [NOT INOT MENTIONEDNOT
Vs Deepakdas Radheshyam IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/28/2026 [12-01-2026 M/S PIRAMAL FINANCE LIMITEDsudhir INOT INOT MENTIONEDNOT
Vs Satbir Singh kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/27/2026 13-01-2026 VARSHA  AGARWAL Vs  PSSanjeev INOT INOT MENTIONEDNOT
PICTURE PVT LTD AND ORS Chopra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/32/2026 [13-01-2026 SHRIRAM FINANCE LIMITED Vssudhir INOT INOT MENTIONEDNOT
IANISUR REHMAN lkumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (1) (COMM.)/33/2026 [13-01-2026 SHRIRAM FINANCE LIMITED VsSonia Dua(P), [NOT INOT MENTIONEDNOT
MOHIT SHARMA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/34/2026 [13-01-2026 BD Credits Ltd Vs Anil Kumar |Archit Arora(P), NOT INOT MENTIONEDNOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/35/2026 [13-01-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT INOT MENTIONEDNOT
[Parshant Mahender Singh MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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Misc Ex/1/2026 14-01-2026 M/S TOYSONS INIDA VsMAYANK INOT INOT MENTIONEDNOT
MAYASHEEL RETAIL INDIAMAHAJAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj14-01-2026 KOTAK MAHINDRA PRIME LTD VsMAYANK INOT INOT MENTIONEDNOT
IArb.Comm/6/2026 SILKI SAGAR IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/29/2026 14-01-2026 IM/S Shreeji Food and Delight VsAjit Singh(P), [NOT INOT MENTIONEDNOT
IAniket Patheja IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/40/2026 [14-01-2026 M/S PIRAMAL FINANCE LIMITEDVIKAS DEEPNOT INOT MENTIONEDNOT
Vs Faizur Rehman Khan JAIN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/41/2026 [14-01-2026 M/S PIRAMAL FINANCE LIMITEDMAYANK INOT INOT MENTIONEDNOT
Vs SAHADAT KHAN IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (COMM.)/4/2026 15-01-2026 SAGAR GOEL AND ANR Vs URGOMAYANK INOT INOT MENTIONEDNOT
CAPITAL LIMITED MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byj5-01-2026 [Kotak Mahindra Bank Ltd Vs ANKITMAYANK INOT INOT MENTIONEDNOT
|Arb.Comm/7/2026 IPAL MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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Ex.Comm - Award byj15-01-2026 Kotak Mahindra Bank Ltd VSMAYANK INOT INOT MENTIONEDNOT
|Arb.Comm/8/2026 RAKESH GAUTAM MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/30/2026 15-01-2026 IFL FINANCE LTD. Vs RAVIMAYANK INOT INOT MENTIONEDNOT
KUMAR IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/45/2026 [15-01-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT INOT MENTIONEDNOT
Rajendra Kumar IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/46/2026 [15-01-2026 PIRAMAL FINANCE LIMITED VsMAYANK INOT INOT MENTIONEDNOT
Virender Kumar Uppal IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/34/2026 16-01-2026 M/S GOYAL CHEMICALS Vs M/SMAYANK INOT INOT MENTIONEDNOT
HARYANA CHEMICALSMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
IENTERPRISES SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/35/2026 16-01-2026 BANK OF INDIA Vs SUSHILMAYANK INOT INOT MENTIONEDNOT
KUMAR MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/50/2026 [16-01-2026 IAAR KAY FIN LEASE LEASING PVTSunny Arora(P),[NOT INOT MENTIONEDNOT
ILTD Vs OM PARKASH PANDEY IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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Ex.Comm - Award byj17-01-2026 IM/S ION HEALTH CARE PVT LTDSunny Arora(P), NOT INOT MENTIONEDNOT
|Arb.Comm/10/2026 Vs M/S ALDOVYA HEALTH CARE IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/36/2026 17-01-2026 SH RAM KUMAR GARGTILAK RAJ(P), NOT INOT MENTIONEDNOT
PROPRIETOR AAYUSH| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IENTERPRISES Vs GALAXY| SINGLE PAGE ISRECIEVED IAS SINGLE
FOOTWEAR RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/37/2026 17-01-2026 Skyline Core Corporation VSKESHAV VINOT INOT MENTIONEDNOT
|Abhishek Raj HEGDE(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/38/2026 17-01-2026 KANA RAM GHOTIA Vs CRYSTALVivek Kumar(P),NOT INOT MENTIONEDNOT
CAPS IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/39/2026 17-01-2026 M/S FINE PACKAGING SOLUTIONANURAG INOT INOT MENTIONEDNOT
Vs MATESH JAISWAL IMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/40/2026 17-01-2026 ICANARA BANK Vs VIJETA PROPRakesh INOT INOT MENTIONEDNOT
IM/S SMART LINKS Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/41/2026 19-01-2026 M/S Skyline Core Corporstion VSACHAL INOT INOT MENTIONEDNOT
Mithlesh Kumar KESHAV IMENTIONED ASAS SINGLE PAGE ISMENTIONED
RAJGOPAL(P), [SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH

IMAIL
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OMP (I) (COMM.)/51/2026 [19-01-2026 INBHC Enterprises Private Limitedavinash INOT INOT MENTIONEDNOT
Vs SWASTIK AGRO IMPEXkumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRIVATE LIMITED SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Misc Ex/2/2026 20-01-2026 krishan nand gupta Vs MintudasSunny Arora(P),[NOT INOT MENTIONEDNOT
lkameshwer gupta IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/52/2026 [20-01-2026 Nissan Renault Financial ServicesSunny Arora(P),[NOT INOT MENTIONEDNOT
India Private Limited Vs RAIHAN| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAHMED 5317 SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/53/2026 [20-01-2026 Nissan Renault Financial ServicesSunny Arora(P),[NOT INOT MENTIONEDNOT
India Private Limited Vs IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IANURADHA TYAGI SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/54/2026 [20-01-2026 INissan Renault Financial ServicesRISHIPAL INOT INOT MENTIONEDNOT
India Private Limited Vs MUKESH|SINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IBHAI KANTHARIA SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/117/2026 20-01-2026 MS ANB AUTO INDIA PVT LTD VSARCHIT INOT INOT MENTIONEDNOT
IMS KAFILA FORGE LTD SINGHAL(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/9/2026 [21-01-2026 IAJAY VASHISHT Vs RAVI KUMARMANOJ INOT INOT MENTIONEDNOT
BHALLA MANDERNA(P) MENTIONED ASAS SINGLE PAGE ISMENTIONED
s SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL
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CS (COMM.)/52/2026 21-01-2026 SHAGUN TRADERS Vs VIAKMUNISH INOT INOT MENTIONEDNOT
GROUP PRIVATE LIMITED VOHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/59/2026 [21-01-2026 UJJWAL FINANCE PVT LTD Vs SHMANOJ INOT INOT MENTIONEDNOT
RAJIVE KUMAR KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/60/2026 [21-01-2026 Nissan Renault Financial ServicesSunny Arora(P),[NOT INOT MENTIONEDNOT
India Private Limited Vs RAVINDRA| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
KUMAR SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/61/2026 [21-01-2026 INissan Renault Financial ServicesRAHUL INOT INOT MENTIONEDNOT
India Private Limited VsGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
JAYDIPSINH P VASAVA SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (1) (COMM.)/62/2026 [21-01-2026 Nissan Renault Financial ServicesKaramveer INOT INOT MENTIONEDNOT
India Private Limited VsTokas(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SHABBIRKHAN DILAWARKHAN| SINGLE PAGE ISRECIEVED IAS SINGLE
PATHAN RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/63/2026 [21-01-2026 Nissan Renault Financial ServicesAnil KumarnNOT INOT MENTIONEDNOT
India Private Limited Vs VEDPALBhargav(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGH SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/64/2026 [21-01-2026 INissan Renault Financial ServicesSHRUTI(P), INOT INOT MENTIONEDNOT
India Private Limited Vs SARITHA J| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
P SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH

IMAIL
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OMP (1) (COMM.)/65/2026 [21-01-2026 INissan Renault Financial Services INOT INOT MENTIONEDNOT
India Private Limited Vs SIMRANKUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
VAIBHAV MADANE SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/66/2026 [21-01-2026 Nissan Renault Financial ServicesANURAG INOT INOT MENTIONEDNOT
India Private Limited Vs APSARMISHRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IAHMAD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/67/2026 [21-01-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited VSMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
IMAHADEVAIAH K SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/68/2026 [21-01-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONEDNOT
India Private Limited Vs ABDULMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
RAHEEM ABBAS SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
MHROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/69/2026 [22-01-2026 SHRIRAM FINANCE LIMITED VsSMAYANK INOT INOT MENTIONEDNOT
IAVNESH SHARMA IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/70/2026 [22-01-2026 SHRIRAM FINANCE LIMITED VsSMAYANK INOT INOT MENTIONEDNOT
MANGU MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Ex.Comm - Award byR3-01-2026 BINNY WADS PVT LTD Vs SHELLZSanjay BaldevNOT INOT MENTIONEDNOT
|Arb.Comm/12/2026 INDIA PRIVAT LIMITED Sawhney(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
MTHROUGH MAIL RECIEVED
THROUGH
IMAIL
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CS (COMM.)/56/2026 24-01-2026 IDBI BANK LTD Vs RAJESHBanke Bihari [NOT INOT MENTIONEDNOT
KUMAR Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/72/2026 [24-01-2026 SHRIRAM FINANCE LTD Vsamarendra INOT INOT MENTIONEDNOT
INEELAM DEVI lkumar IMENTIONED ASAS SINGLE PAGE ISMENTIONED
dubey(P), SINGLE PAGE ISRECIEVED IAS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[EX. CIVIL/37/2026 27-01-2026 |Atul Gupta Prop Krishna Trading CoDEEPAK INOT INOT MENTIONEDNOT
Vs M/s Shrikoshi Reprographics SAHNI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/60/2026 27-01-2026 [P P POLYPLAST PRIVATE LTD VsKAMLESH INOT INOT MENTIONEDNOT
PRAVEEN GUPTA KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/10/2026 [28-01-2026 IMAURYA PLASTIC Vs ADVANCEGaurav INOT INOT MENTIONEDNOT
METERING TECHNOLOGY LTD (Chaudhary(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
IAMTL SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/61/2026 28-01-2026 STATE BANK OF INDIA Vs GITA MAYANK INOT INOT MENTIONEDNOT
MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/83/2026 [28-01-2026 Shriram  Finance  Limted VsMAYANK INOT INOT MENTIONEDNOT
SPHAIRA TRANSPORT PRIVATEMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED 4363 SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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OMP (I) (COMM.)/84/2026 [28-01-2026 Shriram Finance Limted Vs DITTENMAYANK INOT INOT MENTIONEDNOT
IBAKSHI IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/85/2026 [28-01-2026 [UTKARSH SMALL FINANCE BANK MAYANK INOT INOT MENTIONEDNOT
ILTD Vs DEVENDER MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/86/2026 [28-01-2026 Shriram Finance Limted Vs PRINCINatwar Rai(P), [NOT INOT MENTIONEDNOT
MEHRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/169/2026 28-01-2026 MS MEDI PHARMA DRUG HOUSEDeepak INOT INOT MENTIONEDNOT
Vs MS PURECA LABORATORIESYadav(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
PVT LTD SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/11/2026 [29-01-2026 IM/s Kuwar Pal And Son Vs SUVAJITKARAN INOT INOT MENTIONEDNOT
ROY IARORA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/12/2026 [29-01-2026 M /s Kuwar Pal And Son Vs SUVAJITVarun Gupta(P),[NOT INOT MENTIONEDNOT
ROY IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/13/2026 [29-01-2026 MENAMED PHARMA PRIVATEDHRUV INOT INOT MENTIONEDNOT
LIMITED Vs MEDMARKAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
PHARMACEUTICALS PRIVATE SINGLE PAGE ISRECIEVED IAS SINGLE
LIMITED RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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[Execution (Comm.)/14/2026 [29-01-2026 UCO BANK Vs M/S VIHAAN\Vivek INOT INOT MENTIONEDNOT
CREATION Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/62/2026 29-01-2026 ROSE METAL INDUSTRIES VsAayush INOT INOT MENTIONEDNOT
SURYA INTERNATIONAL ANDKuchhal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ORS SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/63/2026 29-01-2026 Manju Jain Through SPA Varun JainMAYANK INOT INOT MENTIONEDNOT
Vs Satya Prakash Goel IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/88/2026 [29-01-2026 Shriram  Finance Limted VsRAJESH INOT INOT MENTIONEDNOT
SPHAIRA TRANSPORT PRIVATEJANGRA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
LIMITED 3194 SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/180/2026 20-01-2026 IANURAG KUMAR SINHA Vs RohitPANKAJ INOT INOT MENTIONEDNOT
Garg KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Execution (Comm.)/15/2026 [30-01-2026 S K FRESH Vs HARVINDER SINGH RISHABH INOT INOT MENTIONEDNOT
IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED MTHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/16/2026 [30-01-2026 Maneesh Jain Vs Mohit IMAYANK INOT INOT MENTIONEDNOT
MAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED IAS SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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CS (COMM.)/64/2026 [30-01-2026 IDHANUKA LABORATORIESMAYANK INOT INOT MENTIONEDNOT
LIMITED Vs RIDLEY LIFEMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SCIENCES PRIVATE LIMITED SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/65/2026 30-01-2026 FILIXTRUE Vs DYSHAN HEALTHMAYANK INOT INOT MENTIONEDNOT
CARE PVT LTD AND ORS IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/89/2026 [30-01-2026 IKOTAK MAHINDRA BANK LTD VsMAYANK INOT INOT MENTIONEDNOT
V K ENTERPRISES IMAHAJAN(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL  [PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/90/2026 [30-01-2026 SHRIRAM FINANCE LIMITED VsMAYANK INOT INOT MENTIONEDNOT
PURUSHOTTAM IMAHAJAN(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |[PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/91/2026 [30-01-2026 IAXIS BANK LTD Vs SANTANU |Amrendra NathNOT INOT MENTIONEDNOT
IMALAKAR 8331 Shukla(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  [PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/92/2026 [30-01-2026 AXIS BANK LTD Vs ANGREJ MOHD INOT INOT MENTIONEDNOT
SINGH 9032 SHAMEEM(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED THROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
OMP (I) (COMM.)/93/2026 [30-01-2026 AXIS BANK LTD Vs NITIN Jitender INOT INOT MENTIONEDNOT
IBHARDWAJ 1646 Gahlyan(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED AS  SINGLE
RECIEVED MTHROUGH MAIL  |PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
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46 ISH. RAKESHNORTH nil
[IKUMAR-II,
[DISTRICT JUDGE
(COMMERCIAL)
47 SH. RAJ KUMAR,SOUTH- 603 Commercial Suit ICS COMM. 2/2026 03.01.2026 ISBI V/S PREM KUMAR MUKUL 9990920913 - 26.12.2026
IDISTRICT JUDGEWEST GAUTAM
(COMMERCIAL
ICOURT-01
603 ICommercial Suit CS COMM. 7/2026 05.01.2026 CANARA BANK V/S PRADEEPSANJEEV 9711142200 ICHOPRA6791@GMA [01.01.2026
IKUMAR JHA CHOPRA IL.COM
603 ICommercial Suit ICS COMM. 12/2026 07.01.2026 IM/S GONSAI LOGISTICS PVT LTDRAKESH 9868040826 SHARMARAKESHA [31.12.2025
V/S M/S SIFAM HEALTHCARE PVTKUMAR DV1i@GMAIL.COM
ILTD SHARMA
603 ICommercial Suit CS COMM. 13/2026 07.01.2026 IM/S GONSAI LOGISTICS PVT LTDRAKESH 0868040826 SHARMARAKESHA [31.12.2025
V/SM/S S.K. IMPEX KUMAR DV1@GMAIL.COM
SHARMA
603 ICommercial Suit ICS COMM. 14/2026 09.01.2026 BANK OF MAHARASHTRA V/SANIL WILSON (9810182768 SOLICITORANILWI (30.12.2025
ROHIT LSON@GMAIL.COM
603 Commercial Suit CS COMM. 19/2026 17.01.2026 SUGAM  TECHNOCRATS  V/SPRIYABRAT [9910382830 PRIYABRAT@APEX [08.01.2026
TECHNOCRATS ADVISORY TRIPATHI IPARTNERS.IN
603 ICommercial Suit CS COMM. 20/2026 17.01.2026 XV/SY GAUTAM 999306881 IEDUCATION.LEGAL [10.01.2026
BHASIN @OUTLOOK.COM
603 Commercial Suit ICS COMM. 27/2026 21.01.2026 IMANI KARAN POWER LTD V/SDEVENDRA 8130527868 DEVENDRAKAJARI [16.01.2026
GLOBAL NEXT EDUCATION OFKAJARIWAL WAL@GMAIL.COM
IMEDICAL SCIENCE LLP
603 ICommercial Suit CS COMM. 28/2026 21.01.2026 IMANI KARAN POWER LTD V/SDEVENDRA 8130527868 IDEVENDRAKAJARI [16.01.2026
[UNIBORN INFRA TED LLP KAJARIWAL WAL@GMAIL.COM
603 ICommercial Suit ICS COMM. 29/2026 21.01.2026 IMANI KARAN POWER LTD V/SDEVENDRA 8130527868 DEVENDRAKAJARI [16.01.2026
[UNIBORN SECURE LLP KAJARIWAL WAL@GMAIL.COM
603 ICommercial Suit CS COMM. 31/2026 22.01.2026 PUMA SE V/S ASHOK KUMAR GAUTAM 999306881 IEDUCATION.LEGAL 20.01.2026
BHASIN @OUTLOOK.COM
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603 Commercial Suit ICS COMM. 33/2026 22.01.2026 M/S DELIUS PHARMACEUTICALDHARMENDER[9971796299 IAADYAUNGAI@GM |[17.01.2026
PVT LTD V/S M/S BIZCONERYBHAU IAIL.COM
IPRIVATE LTD.

603 Commercial Suit ICS COMM. 34/2026 22.01.2026 BANK OF INDIA V/SVARUN 0811161300 IADV.VARUNSHARM [16.01.2026
IDHARMENDRA KR. TRIPATHI SHARMA A@GMAIL.COM

603 ICommercial Suit ICS COMM. 50/2026 29.01.2026 BIOBERG LIFESCIENCE V/SV.K PURI 9911569395 PURIAS_1@YAHOO.[16.01.2026
MANOJ KUMAR COM

603 Commercial Suit CS COMM. 51/2026 20.01.2026 KARTIK GOEL V/S NYSAA RETAILRAHUL GARG (8130434014 RAHUL97.GARG@G [27.01.2026
VENTURE PVT LTD IMAIL.COM

603 Commercial Suit ICS COMM. 60/2026 131.01.2026 PUMA SE V/S YOGESH PANJABI [GAUTAM 9999306881 GAUTAMBHASIN@ [28.01.2026

BHASIN GMAIL.COM

603 PETITION U/S 9 IOMP(I) COMM. 18/2026 03.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal18.12.2025
INDIA LIMITED VS PARTHKUMAR il.com
KUMAR RAMESH BHAI KORINGA

603 PETITION U/S 9 IOMP(I) COMM. 20/2026 03.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal11.12.2025
INDIA LIMITED VS ANAYAT ALI KUMAR il.com

603 IPETITION U/S 9 OMP(I) COMM. 23/2026 03.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal11.12.2025
INDIA LIMITED VS SANISHA CV [KUMAR il.com

603 PETITION U/S 9 IOMP(I) COMM. 24/2026 03.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal11.12.2025
INDIA LIMITED VS NEETHUKUMAR il.com
IMARIAM VARGHESE

603 IPETITION U/S 9 OMP(I) COMM. 25/2026 03.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal09.12.2025
INDIA LIMITED VS SONUKUMAR il.com
GAUTAM

603 PETITION U/S 9 OMP(I) COMM. 26/2026 03.01.2026 INISSAN RENAULT FINANCIALVARUN TYAGI (7503464768 varuntyagii426@gmaj22.12.2026
SERVICES INDIA PVT V/S PATEL| il.com
SAHEBAZABANU MHYUDDIN

603 IPETITION U/S 9 OMP(I) COMM. 27/2026 03.01.2026 INISSAN RENAULT FINANCIALIVARUN TYAGI (7503464768 varuntyagii426 @gmaj22.12.2026
SERVICES INDIA PVT V/S AFRIDI| il.com
TKRAR

603 PETITION U/S 9 OMP(I) COMM. 61/2026 05.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g [02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS RAVINDER KUMAR
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603 IPETITION U/S 9 OMP(I) COMM. 62/2026 05.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SUNEELJ

603 PETITION U/S 9 OMP(I) COMM. 63/2026 05.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g [02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SAJID KHAN

603 IPETITION U/S 9 OMP(I) COMM. 64/2026 05.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgarg1@g (02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS KRISHAN SINGH

603 PETITION U/S 9 OMP(I) COMM. 65/2026 05.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g [02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS VIRESH R

603 IPETITION U/S 9 OMP(I) COMM. 66/2026 05.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS PURAN S

603 PETITION U/S 9 (OMP(I) COMM. 67/2026 05.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS RAVINDER R

603 PETITION U/S 9 (OMP(I) COMM. 88/2026 06.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (02.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS RAVED HUSAIN

603 IPETITION U/S 9 OMP(I) COMM. 89/2026 06.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgargi@g (02.01.2026
LTD VS SHAMSHER SINGH SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM. 90/2026 06.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgargi@g (02.01.2026
LTD VS NAVEEN SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 91/2026 06.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgarg1@g (02.01.2026
LTD VS VIKASH SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM. 92/2026 06.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgargi@g (02.01.2026
LTD VS VIJAY SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM. 93/2026 06.01.2026 IAXIS BANK LTD. VS DEVI SINGH |AMIT KUMAR [8860939556 amitkumar.294@redi|30.12.2025

fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 94/2026 06.01.2026 AXIS BANK LTD. VS RAHULAMIT KUMAR [8860939556 amitkumar.294@redi|30.12.2025

POSWAL ffmail.com
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603 IPETITION U/S 9 OMP(I) COMM. 95/2026 06.01.2026 IAXIS BANK LTD. VS VEDAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
IPRAKASH fffmail.com
603 PETITION U/S 9 OMP(I) COMM. 111/2026 07.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gma26.12.2026
INDIA LIMITED VS MDKUMAR il.com
MOUZEEM
603 PETITION U/S 9 OMP(I) COMM. 112/2026  [07.01.2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal26.12.2026
INDIA LIMITED VS SALASARKUMAR il.com
ICOMSERVE LLP
603 PETITION U/S 9 OMP(I) COMM. 113/2026  |07.01.2026 IAXIS BANK LTD. VS NAHIM IAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
ffmail.com
603 IPETITION U/S 9 OMP(I) COMM. 114/2026 07.01.2026 IAXIS BANK LTD. VS SAJEV IAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
ffmail.com
603 PETITION U/S 9 OMP(I) COMM. 115/2026 07.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (03.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS ROBIN RASTOGI
603 PETITION U/S 9 OMP(I) COMM. 116/2026 07.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g (03.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS JULFAM S
603 IPETITION U/S 9 OMP(I) COMM. 117/2026 07.01.2026 IM/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (03.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS MUSTKIM S
603 PETITION U/S 9 OMP(I) COMM. 135/2026  [08.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g (03.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SHEKHAR SINGH
603 IPETITION U/S 9 OMP(I) COMM. 136/2026  [08.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g (03.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SANDEEP CONTRACTOR
603 PETITION U/S 9 OMP(I) COMM. 137/2025  [08.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgarg1@g (03.01.2026
LTD VS DEVENDER KUMAR SHANKAR mail.com
603 IPETITION U/S 9 OMP(I) COMM. 138/2026  [08.01.2026 IAXIS BANK LTD. VS RAMNATHAMIT KUMAR [8860939556 amitkumar.294@redi|30.12.2025
SEN fffmail.com
603 PETITION U/S 9 OMP(I) COMM. 139/2025  [08.01.2026 IAXIS BANK LTD. VS KHUSHBOO |AMIT KUMAR [8860939556 amitkumar.294@redi|30.12.2025
ffmail.com
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603 IPETITION U/S 9 OMP(I) COMM. 140/2026  [08.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal26.12.2025
INDIA LIMITED VS PRINCEKUMAR il.com
SATIJA

603 PETITION U/S 9 OMP(I) COMM. 141/2025 08.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashoki@gma26.12.2025
INDIA LIMITED VS SHIVNATHKUMAR il.com
KUMAR

603 IPETITION U/S 9 OMP(I) COMM. 200/2026  [09.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS GULNAZI

603 PETITION U/S 9 OMP(I) COMM. 201/2026  [09.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SANDEEP CHAUDHARY

603 IPETITION U/S 9 OMP(I) COMM. 202/2026  [09.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (06.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SATBIR

603 PETITION U/S 9 OMP(I) COMM. 203/2026  [09.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal30.12.2025
INDIA LIMITED VS AJAY KR.KUMAR il.com
SHARMA

603 PETITION U/S 9 OMP(I) COMM. 204/2025 [09.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal26.12.2025
INDIA LIMITED VS JAVEDKUMAR il.com
SHUKLA

603 IPETITION U/S 9 OMP(I) COMM. 205/2025  [09.01.2026 IAXIS BANK LTD. VS RAHULAMIT KUMAR [8860939556 amitkumar.294@redi|30.12.2025
DHIMAN ffmail.com

603 PETITION U/S 9 IOMP(I) COMM. 206/2026  [09.01.2026 IAXIS BANK LTD. VS SANJAYAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
ISAROJ fffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 245/2026  [12.01.2026 IAXIS  BANK LTD. VS MANOJAMIT KUMAR (8860939556 amitkumar.294@redi|30.12.2025
KUMAR fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 246/2026  [12.01.2026 IAXIS BANK LTD. VS ARCHANA IAMIT KUMAR (8860939556 amitkumar.294@redi[29.12.2025

ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 247/2026  [12.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal30.12.2025
INDIA LIMITED VS MUBARAKKUMAR il.com
KHAN

603 PETITION U/S 9 OMP(I) COMM. 248/2026  [12.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashoki@gmal30.12.2025
INDIA LIMITED VS MUSKANKUMAR il.com
ISAINIT




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

603 IPETITION U/S 9 OMP(I) COMM. 249/2026  [12.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal30.12.2025
INDIA LIMITED VS GIRRAJKUMAR il.com
BANSAL

603 PETITION U/S 9 OMP(I) COMM. 250/2026  [12.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashoki@gma26.12.2025
INDIA LIMITED VS ARVINDKUMAR il.com
WASUDEVRAO MASRAM

603 PETITION U/S 9 OMP(I) COMM. 251/2026  [12.01.2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal30.12.2025
INDIA LIMITED VS RADHAKUMAR il.com
IKRISHNA TOUR AND TRAVELS

603 PETITION U/S 9 OMP(I) COMM. 252/2026  [12.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS RS TEMPO SERVICE

603 IPETITION U/S 9 OMP(I) COMM. 253/2026  [12.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS PM INFRA TECH

603 PETITION U/S 9 OMP(I) COMM. 255/2026  [13.01.2026 IAXIS BANK LTD. VS SHARADAMIT KUMAR [8860939556 amitkumar.294@redi|29.12.2025
TIWARI ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 256/2026  [13.01.2026 IAXIS BANK LTD. VS TASMEEN IAMIT KUMAR (8860939556 amitkumar.294@redi[29.12.2025

ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 257/2026  [13.01.2026 IAXIS BANK LTD. VS RUDRA BHANAMIT KUMAR (8860939556 amitkumar.294@redi|30.12.2025
PRATAP SINGH ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 258/2026  [13.01.2026 M/S CHOLAMANDALAM[RAVI 0911883595 associatesrsgargl@g (08.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS MANJINDER PAL SINGH

603 IPETITION U/S 9 OMP(I) COMM. 259/2026  [13.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [10.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS PARAMVEER SINGH|
CHAUHAN

603 PETITION U/S 9 OMP(I) COMM. 260/2026  [13.01.2026 M/S CHOLAMANDALAM[RAVI 0911883595 associatesrsgargl@g (08.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS KUNWAR PAL

603 IPETITION U/S 9 OMP(I) COMM. 261/2026  [13.01.2026 IM/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g [10.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS ROHIT S

603 PETITION U/S 9 OMP(I) COMM. 262/2026  [13.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS MANISH D
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603 IPETITION U/S 9 OMP(I) COMM. 263/2026  [13.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS SAJID KHAN

603 PETITION U/S 9 OMP(I) COMM. 298/2026  [17.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS JSM ENTERPRISES

603 IPETITION U/S 9 OMP(I) COMM. 299/2026  [17.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS VISHNU DUTT

603 PETITION U/S 9 OMP(I) COMM. 300/2026 [17.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS ANSHU N

603 IPETITION U/S 9 OMP(I) COMM. 301/2026  [17.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS JOGINDER KUMAR

603 PETITION U/S 9 OMP(I) COMM. 302/2026  [17.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SALIM KHAN

603 PETITION U/S 9 OMP(I) COMM. 303/2026  [17.01.2026 IAXIS BANK LTD. VS IRFANAMIT KUMAR (8860939556 amitkumar.294@redi(06.01.2026
IAHMAD ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 304/2026  [17.01.2026 IAXIS BANK LTD. VS JITENDRA IAMIT KUMAR (8860939556 amitkumar.294@redi|06.01.2026

ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 319/2026  [19.01.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal07.01.2026
INDIA LIMITED VS TARUNKUMAR il.com
KUMAR

603 IPETITION U/S 9 OMP(I) COMM 321/2026 19.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal07.01.2026
INDIA LIMITED VS MD. AJAYKUMAR il.com
IQURAISHI

603 PETITION U/S 9 OMP(I) COMM. 322/2026  [19.01.2026 TOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal07.01.2026
INDIA LIMITED VS HARPREETKUMAR il.com
SINGH TOOR

603 IPETITION U/S 9 OMP(I) COMM. 323/2026  [19.01.2026 IM/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS ASHIFJ

603 PETITION U/S 9 OMP(I) COMM. 324/2026  [19.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS NAZISH ALAM
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603 IPETITION U/S 9 OMP(I) COMM. 325/2026  [19.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS VIJAY KUMAR

603 PETITION U/S 9 OMP(I) COMM. 326/2026  [19.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g [05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS ARUN SINGH

603 IPETITION U/S 9 OMP(I) COMM. 327/2026  [19.01.2026 M/S CHOLAMANDALAMRAVI 0911883595 associatesrsgargi@g (05.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS ASHOK KUMAR

603 PETITION U/S 9 (OMP(I)COMM 328/2026 19.01.2026 IM/S CHOLAMANDALAMRAVI 0911883595 lassociatesrsgargi@g [06.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS MANOJ KUMAR

603 IPETITION U/S 9 OMP(I)COMM 353/2026 20.01.2026 IAXIS BANK LTD. VS YUVRAJAMIT KUMAR (8860939556 amitkumar.294@redi06.01.2026
TRANSPORT SERVICES ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 354/2026  [20.01.2026 AXIS BANK LTD. VS YUVRAJAMIT KUMAR [8860939556 amitkumar.294@redi|06.01.2026
TRANSPORT SERVICES ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 355/2026  [20.01.2026 IAXIS BANK LTD. VS PARAMJEETIAMIT KUMAR (8860939556 amitkumar.294@redi(06.01.2026
SINGH fffmail.com

603 IPETITION U/S 9 OMP(I)COMM. 356/2026 20.01.2026 IM/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [13.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SUBHASH K

603 PETITION U/S 9 OMP(I) COMMM.357/2026 [20.01.2026 M/S CHOLAMANDALAM[RAVI 0911883595 associatesrsgarg1@g [13.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS KULWINDER SINGH

603 IPETITION U/S 9 OMP(I) COMM 358/2026 20.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [13.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SANJAY KUMAR

603 PETITION U/S 9 IOMP(I) COMM 359/2026 20.01.2026 M/S CHOLAMANDALAM[RAVI 0911883595 associatesrsgarg1@g [13.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
ILTD VS YASHPAL SINGH

603 IPETITION U/S 9 OMP(I) COMM 360/2026  [20.01.2026 IM/S CHOLAMANDALAMRAVI 9911883595 lassociatesrsgargi@g [13.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS PRADEEP KUMAR

603 PETITION U/S 9 IOMP(I) COMM361/2026 20.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 lassociatesrsgargl@g [13.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS AMIT KUMAR
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603 IPETITION U/S 9 OMP(I) COMM. 369/2026  [21.01.226 IAXIS BANK LTD. VS LOKESHAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
KUMAR fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 370/2026  [21.01.2026 IAXIS BANK LTD. VS VIKAS IAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025

fffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 371/2026  [21.01.2026 IAXIS BANK LTD. VS BADRIAMIT KUMAR [8860939556 amitkumar.294@redi05.01.2026
IPRASAD fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 372/2026  [21.01.2026 IAXIS BANK LTD. VS S SAMIT KUMAR [8860939556 amitkumar.294@redi(05.01.2026
ICONSTRUCTION ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 373/2026  [21.01.2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal07.01.2026
INDIA LIMITED VS VIJAYKUMAR il.com
IVITTHAL

603 PETITION U/S 9 OMP(I) COMM. 374/2026  [21.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal07.01.2026
INDIA LIMITED VS HARPREETKUMAR il.com
SINGH

603 PETITION U/S 9 OMP(I) COMM. 375/2026  [21.01.2026 MOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal07.01.2026
INDIA LIMITED VS MANGUKUMAR il.com
KHAN

603 IPETITION U/S 9 OMP(I) COMM. 382/2026  [22.01.2026 IAXIS BANK LTD. VS MONUAMIT KUMAR (8860939556 amitkumar.294@redi|05.01.2026
KUMAR ffmail.com

603 PETITION U/S 9 OMP(I) COMM. 383/2026  [22.01.2026 IAXIS BANK LTD. VS BALMUKUNDAMIT KUMAR (8860939556 amitkumar.294@redi(05.01.2026
KUMAR SINGH fffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 384/2026 [22.01.2026 IAXIS BANK LTD. VS BABLUAMIT KUMAR (8860939556 amitkumar.294@redi|05.01.2026
KASHYAP fffmail.com

603 PETITION U/S 9 OMP(I) COMM. 385/2026  [22.01.2026 IAXIS BANK LTD. VS SAURABHAMIT KUMAR [8860939556 amitkumar.294@redi(07.01.2026
KUMAR ffmail.com

603 IPETITION U/S 9 OMP(I) COMM. 3862026 22.01.2026 IAXIS BANK LTD. VS HARIAMIT KUMAR (8860939556 amitkumar.294@redi|07.01.2026
SHANKAR SHARMA fffmail.com

603 PETITION U/S 9 OMP(I) COMM 402/2026  [23.01.2026 MAHINDRA AND MAHINDRAAMIT KUMAR (8860939556 amitkumar.294@redi|21.01.2026
IFINANCIAL SERVICES LIMITED| ffmail.com
VS KADIYAN BUILDERS AND
IDEVELOPERS
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603 IPETITION U/S 9 OMP(I) COMM 404/2026 [23.01.2026 MAHINDRA AND MAHINDRAAMIT KUMAR (8860939556 amitkumar.294@redi[21.01.2026
IFINANCIAL SERVICES LIMITED fffmail.com
VS KADIAN BUILDERS AND
DEVELEPORS

603 PETITION U/S 9 OMP(I) COMM 405/2026 23.01.2026 IM/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgargl@g [21.01.2026
ILTD VS OM BUS TRAVELS SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM 407/2026 23.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgarg1@g [21.01.2026
ILTD VS FOM BUS TRAVELS SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM 408/2026  [23.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 lassociatesrsgargl@g [21.01.2026
LTD VS AWANA TOUR ANDSHANKAR mail.com
TRAVELS

603 IPETITION U/S 9 OMP(I) COMM 409/2026  [23.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgarg1@g [21.01.2026
LTD VS AWANA TOUR ANDSHANKAR mail.com
TRAVELS

603 PETITION U/S 9 OMP(I) COMM 410/2026 23.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgarg1@g [21.01.2026
LTD VS AWANA TOUR ANDSHANKAR mail.com
TRAVELS

603 PETITION U/S 9 OMP(I) COMM 411/2026 23.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgarg1@g [21.01.2026
ILTD VS OM BUS TRAVELS SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM 412/2025 23.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgarg1@g [21.01.2026
LTD VS OM BUS TRAVELS SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM 447/2026 24.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgarg1@g [21.01.2026
ILTD VS OM BUS TRAVELS SHANKAR mail.com

603 IPETITION U/S 9 OMP(I) COMM 448/2026 24.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 associatesrsgarg1@g [21.01.2026
LTD VS OM BUS TRAVELS SHANKAR mail.com

603 PETITION U/S 9 OMP(I) COMM 449/2026  [24.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgarg1@g [21.01.2026
LTD VS AWANA TOUR ANDSHANKAR mail.com
TRAVELS

603 IPETITION U/S 9 OMP(I) COMM 450/2026 24.01.2026 M/S KOTAK MAHINDRA BANKRAVI 9911883595 lassociatesrsgargli@g [21.01.2026
LTD VS AWANA TOUR ANDSHANKAR mail.com
TRAVELS

603 PETITION U/S 9 (OMP(I) COMM 451/2026 24.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 ladvocateashok1@gmal09.01.2026
INDIA LIMITED VS DUSHYANTKUMAR il.com
SINGH
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603 IPETITION U/S 9 OMP(I) COMM 452/2026 24.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal09.01.2026
INDIA LIMITED VS KRASHNKUMAR il.com
VEER
603 PETITION U/S 9 OMP(I) COMM 453/2026 24.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmal09.01.2026
INDIA LIMITED VS ASHOKKUMAR il.com
BISHNOI
603 IPETITION U/S 9 OMP(I) COMM 454/2026 24.01.2026 MAHINDRA AND MAHINDRAAMIT KUMAR (8860939556 amitkumar.294@redi[21.01.2026
FINANCIAL SERVICES LIMITED| fffmail.com
VS KADIAN BUILDERS AND
DEVELEPORS
603 PETITION U/S 9 OMP(I) COMM 455/2026 24.01.2026 MAHINDRA AND MAHINDRAAMIT KUMAR (8860939556 amitkumar.294@redi[21.01.2026
IFINANCIAL SERVICES LIMITED| ffmail.com
VS KADIAN BUILDERS AND
DEVELEPORS
603 IPETITION U/S 9 OMP(I) COMM 470/2026 27.01.2026 IAXIS BANK LTD. VS SEEMA IAMIT KUMAR (8860939556 amitkumar.294@redi[20.01.2026
ffmail.com
603 PETITION U/S 9 (OMP(I) COMM 471/2026 27.01.2026 IAXTS BANK LTD. VS AMIT BHATI | AMIT KUMAR [8860939556 amitkumar.294@redi[20.01.2026
ffmail.com
603 PETITION U/S 9 IOMP(I) COMM 472/2026 27.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal30.12.2025
INDIA LIMITED VS SHIVAMKUMAR il.com
SINGH
603 IPETITION U/S 9 OMP(I) COMM 473/2026 27.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal30.12.2025
INDIA LIMITED VS SPEEDKUMAR il.com
IMOTORS
603 PETITION U/S 9 OMP(I) COMM 474/2026 27.01.2026 M/S CHOLAMANDALAM[RAVI 0911883595 associatesrsgarg1@g [22.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS SUNIL KUMAR
603 IPETITION U/S 9 OMP(I) COMM 475/2026 27.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [22.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS OM BUS TRAVELS
603 PETITION U/S 9 IOMP(I) COMM 476/2026 27.01.2026 M/S KOTAK MAHINDRA BANKRAVI 0911883595 associatesrsgarg1@g [22.01.2026
LTD VS AASHISH SHANKAR mail.com
603 IPETITION U/S 9 OMP(I) COMM 478/2026 28.01.2026 IAXIS BANK LTD. VS SHAHRUKH AMIT KUMAR (8860939556 amitkumar.294@redi[22.01.2026
fffmail.com
603 PETITION U/S 9 IOMP(I) COMM 479/2026 28.01.2026 AXIS BANK LTD. VS IAMIT KUMAR (8860939556 amitkumar.294@redi|22.01.2026
PARMESHWAR LAL BANGARWA ffmail.com
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603 IPETITION U/S 9 OMP(I) COMM 480/2026  [28.01.2026 IDFC FIRST BANK LTD. VS |AMIT KUMAR (8860939556 amitkumar.294@redi[22.01.2026
INEERAJ MIGLANI fffmail.com

603 PETITION U/S 9 OMP(I) COMM 481/2026 28.01.2026 IDFC FIRST BANK LTD. VS SONUAMIT KUMAR (8860939556 amitkumar.294@redi[22.01.2026
RAJENDER SINGH fffmail.com

603 IPETITION U/S 9 OMP(I) COMM 498/2026 29.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal16.01.2026
INDIA LIMITED VS SATISHKUMAR il.com
KUMAR

603 PETITION U/S 9 OMP(I) COMM 499/2026  [29.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 ladvocateashok1@gmal16.01.2026
INDIA LIMITED VSKUMAR il.com
INAVSARIWALA KHUSHBU|
JIGNESHBHAI

603 IPETITION U/S 9 OMP(I) COMM 500/2026  [29.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal16.01.2026
INDIA LIMITED VS DODIYAKUMAR il.com
VANRAJSINH

603 PETITION U/S 9 OMP(I) COMM 501/2026 20.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashoki@gmal31.12.2025
INDIA LIMITED VS MANISHAKUMAR il.com
IPRADEEP DAREKER

603 PETITION U/S 9 OMP(I) COMM 502/2026 29.01.2026 M/S CHOLAMANDALAMRAVI 9911883595 associatesrsgarg1@g [24.01.2026
INVESTMENT AND FINANCE CO.SHANKAR mail.com
LTD VS NAJIM I

603 IPETITION U/S 9 OMP(I) COMM 519/2026 130.01.2026 TOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal28.01.2026
INDIA LIMITED VS ABDUL SAHIL KUMAR il.com

603 PETITION U/S 9 OMP(I) COMM 520/2026  [30.01.2026 MOYOTA FINANCIAL SERVICESASHOK 0013493108 advocateashok1@gmal28.01.2026
INDIA LIMITED VS MD. ASIF KUMAR il.com

603 IPETITION U/S 9 OMP(I) COMM 521/2026 [30.01.2026 MTOYOTA FINANCIAL SERVICESASHOK 9013493108 advocateashok1@gmal28.01.2026
INDIA LIMITED VS ANANDKUMAR il.com
MOHAN MISHRA

603 PETITION U/S 9 (OMP(I) COMM 551/2026 31.01.2026 IAXIS BANK LTD. VS SONU KHAN |AMIT KUMAR [8860939556 amitkumar.294@redi(30.12.2025

ffmail.com

603 IPETITION U/S 9 OMP(I) COMM 552/2026 131.01.2026 IAXIS BANK LTD. VS RAKHIAMIT KUMAR [8860939556 amitkumar.294@redi|30.12.2025
IMEHAR fffmail.com

603 PETITION U/S 9 IOMP(I) COMM 553/2026 31.01.2026 IAXIS BANK LTD. VS PARMATMAAMIT KUMAR [8860939556 amitkumar.294@redi|30.12.2025
SHARMA ffmail.com
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603 IPETITION U/S 9 OMP(I) COMM 554/2026 131.01.2026 IAXIS BANK LTD. VS RUKHSANA |AMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
fffmail.com
603 PETITION U/S 9 OMP(I) COMM 555/2026 31.01.2026 IAXIS BANK LTD. VS KULDEEPAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
KUMAR fffmail.com
603 IPETITION U/S 9 OMP(I) COMM 557/2026 131.01.2026 IAXIS BANK LTD. VS RASHID IAMIT KUMAR (8860939556 amitkumar.294@redi(30.12.2025
fffmail.com
603 IARBITRATION U/S 34 (OMP COMM. 3/2026 27.01.2026 IM/S GOYAL AND GOELRAJ KUMAR]9811191761 mittal782004@yahoo[21.01.2026
STAINLESS STEELS VS M/SMITTAL .co.in
IKRISHI RASAYAN EXPORTS PVT
LTD
603 IMISC. APPLICATION IMISCDJADJ 44/2026 13.01.2026 ARVIND KUMAR GAUTAM VSABHIMANYU [7056975938 info@lallandassociate(06.01.2026
RITA RIKH LALL s.com
603 IMISC. APPLICATION IMISCDJADJ 71/2026 21.01.2026 STATE BANK OF INDIA VS JYOTIA.K.ROUT 9999132159 akroutadvocate@gma|09.01.2026
KUMARI il.com
603 IEXECUTION PETITION [EX. COMM.6/2026 06.01.2026 IM/S NUTRISYNTH BIOTECH VSUTSAV JAIN [9082798662 advmanishbhojwani [03.01.2026
IPROVEDA MARKETING PVT. LTD. @gmail.com
603 [EXECUTION PETITION [EX. COMM.2/2026 03.01.2026 ICANARA BANK V/S RAM SAMUJ [PRANAY 9873101002 pranay7advo@gmail. [23.12.2025
SHARMA com
603 IEXECUTION PETITION EX. COMM.21/2026 22.01.2026 KOTAK MAHINDRA PRIME LTD.SUNNY ARORA (9910574027 albuslawfirms @gmail|{30.12.2025
VS BIBHA KUMARI .com
603 [EXECUTION PETITION EX. COMM.12/2026 17.01.2026 M/S UCL DISTRIBUTION PVT.RADHEY 0811041494 Radheyshyamadv@g [12.01.2026
LTD. VS SAGAR GOEL SHYAM mail.com
603 [EXECUTION PETITION [EX. COMM.9/2026 07.01.2026 INDUSIND BANK LTD. VSPANKAJ 0958732424 roy.pankaj@yahoo.co [05.01.2026
CHANDRA INFRASTRUCTURE KUMAR .in
603 [EXECUTION PETITION [EX. COMM.13/2026 17.01.2026 UGRO CAPITALS LTD. VS M/SLEAGUM 8130224461 adv.bgautam@gmail. [23.12.2025
IAMYRA TRADINGS IASSOCIATES com
603 [EXECUTION PETITION [EX. COMM.1/2026 03.01.2026 IPUNJAB NATIONAL BANK VS M/SVED PRAKASH (9711900673 IADVOCATEPRAKAS [24.12.2025
MUNNA TELECOM HVED@GMAIL.COM
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603 I[EXECUTION PETITION [EX. COMM.22/2026 22.01.2026 M/S WORLDWIDE LOGISTICSARIHANT JAIN (9811799646 arihant1992@hotmail(19.01.2026
INDIA PVT. LTD. VS ASHIMA| .com
SINGLA
603 I[EXECUTION PETITION [EX. COMM.27/2026 131.01.2026 BANK OF BARODA VS GAYATRIDEEPA GUPTA 9312292558 advocate.deepa.gupta|30.01.2026
CHANDRA @gmail.com
603 IEXECUTION PETITION [EX. COMM.26/2026 130.01.2026 CENTRAL BANK OF INDIA VSRAJESH 0099822489 RAJESH270159@GM[]28.01.2026
RAMESHWARI DEVI SHARMA IAIL.COM
48 SH. BALWANT RAISOUTH- 613 Commercial OMP (I)(COMM)/4/2026 03-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [18-12-2025
IBANSAL, DISTRICTWEST Suit INDIA LIMITED HARMANDEEPBhardwaj(P), lail.com
JDUGE, SINGH 9393
ICOMMERCIAL
ICOURT-02 613 Commercial OMP (I)(COMM)/6/2026  |03-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [18-12-2025
Suit INDIA LIMITED PARTH DEVANGBhardwaj(P), lail.com
VADODARIYA 5712
613 Commercial OMP (I)(COMM)/17/2026  |03-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED SHIVANI GUPTABhardwaj(P), ail.com
0082
613 ICommercial IOMP (I)(COMM)/5/2026 03-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [18-12-2025
Suit INDIA LIMITED PARNISH|Bhardwaj(P), lail.com
IKAUSHAL 4633
613 Commercial OMP (I)(COMM)/19/2026  |03-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [20-12-2025
Suit INDIA LIMITED AJAYKUMAR SBhardwaj(P), ail.com
SHARMA 5261
613 ICommercial OMP (I)(COMM)/21/2026  |03-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [20-12-2025
Suit INDIA LIMITED GOPAL SHARMABhardwaj(P), lail.com
1338
613 ICommercial OMP (I)(COMM)/3/2026 03-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [18-12-2025
Suit INDIA LIMITED GANESH TOURSBhardwaj(P), ail.com
IAND TRAVEL 0957
613 Commercial OMP (I)(COMM)/15/2026  |03-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED PAWAN SUNILBhardwaj(P), lail.com
THAKUR 3529
613 Commercial OMP (I)(COMM)/14/2026  |03-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED PAWAN KUMARBhardwaj(P), lail.com
4363
613 Commercial OMP (I)(COMM)/7/2026 03-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [18-12-2025
Suit INDIA LIMITED RAMDASBhardwaj(P), ail.com

WAKHARE 4486
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613 ICommercial OMP (I)(COMM)/16/2026  |03-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED RG MARKETINGBhardwaj(P), ail.com
IAND CREATION 8292
613 ICommercial OMP (I)(COMM)/13/2026  |03-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED MANPREETBhardwaj(P), ail.com
IKAUR 5289
613 ICommercial OMP (I)(COMM)/12/2026  |03-01-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED SHAHULBhardwaj(P), ail.com
HAMEED 1378
613 ICommercial OMP (I)(COMM)/9/2026 03-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED ABDUL AZEES ABhardwaj(P), lail.com
9546
613 ICommercial OMP (I)(COMM)/8/2026 03-01-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [18-12-2025
Suit INDIA LIMITED VVP BUSINESSBhardwaj(P), lail.com
ILOGISTICS PVT LIMITED 6501
613 Commercial OMP (I)(COMM)/2/2026 03-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [18-12-2025
Suit INDIA LIMITED DATTATRAYBhardwaj(P), ail.com
INATHU BHOIR 3446
613 ICommercial IOMP (I)(COMM)/1/2026 03-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [09-12-2025
Suit INDIA LIMITED KANCHANBhardwaj(P), lail.com
MAYUR DAHALE 5665
613 Commercial OMP (I)(COMM)/22/2026 |03-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [20-12-2025
Suit INDIA LIMITED RAVINANDAN|Bhardwaj(P), lail.com
SINGH 9510
613 ICommercial OMP (I)(COMM)/11/2026  |03-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED KAVYAK 3907 [Bhardwaj(P), lail.com
613 ICommercial OMP (I)(COMM)/10/2026  |03-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [11-12-2025
Suit INDIA LIMITED JINA DAS 0894 [Bhardwaj(P), ail.com
613 Commercial OMP (I)(COMM)/34/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g (02-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Ankit Kumar GARG
613 Commercial CS (COMM)/5/2026 05-01-2026 lPuma Se Ashok Kumar GAUTAM 9999306881 eludicatoin.legal@out|02-01-2026
Suit BHASIN look.com
613 Commercial CS (COMM)/6/2026 05-01-2026 Puma Se Ashok Kumar GAUTAM 9999306881 eludicatoin.legal@out|02-01-2026
Suit BHASIN look.com
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613 ICommercial OMP (I)(COMM)/47/2026  |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (02-01-2026
Suit IAND FINANCE COMPANY|[SHANKAR mail.com
LIMITED Varees N GARG
613 ICommercial OMP (I)(COMM)/60/2026 |05-01-2026 IAXIS BANK LTD ASHUTOSH MAYANK 0873347330 mayamk_mahajanos [30-12-2025
ISuit SHUKLA 0690 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/59/2026  |05-01-2026 IAXIS BANK LTD INDRESH MAYANK 0873347330 mayamk_mahajanos [30-12-2025
Suit IKUMAR 1048 IMAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/58/2026 |05-01-2026 IAXIS BANKLTD RAJIV 9180 IMAYANK 0873347330 mayamk_mahajanos [30-12-2025
Suit MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/57/2026  |05-01-2026 IAXIS BANK LTD FIROJ SHAHMAYANK 9873347330 mayamk_mahajanos [30-12-2025
Suit 5479 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/55/2026  |05-01-2026 IAXIS BANK LTD YOGENDRAMAYANK 09873347330 mayamk_mahajanos [30-12-2025
ISuit SINGH YADAV MAHAJAN @yahoo.com
613 ICommercial OMP (I1)(COMM)/54/2026  |05-01-2026 IAXIS BANKLTD NEERAJ 4401 |MAYANK 9873347330 mayamk_mahajanos [30-12-2025
Suit MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/53/2026  |05-01-2026 IAXIS BANK LTD RAKESH SAINIMAYANK 9873347330 mayamk_mahajanos [30-12-2025
Suit 7075 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/52/2026  |05-01-2026 IAXIS BANK LTD NARENDRAMAYANK 0873347330 mayamk_mahajanos [29-12-2025
Suit KUMAR KALAL7545 MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/51/2026  |05-01-2026 IAXIS BANK LTD VIJAYTAMAYANK 9873347330 mayamk_mahajanos [29-12-2025
Suit ISAXENA 3824 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/50/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g (02-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Mubarik M GARG
613 Commercial OMP (I)(COMM)/28/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [02-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Monu Singh GARG
613 Commercial OMP (I)(COMM)/48/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [02-01-2026
Suit IAND FINANCE COMPANY|[SHANKAR mail.com
LIMITED Dewan Public SchoolGARG
International
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613 ICommercial OMP (I)(COMM)/43/2026 |05-01-2026 IKOTAK MAHINDRA BANK LTD |RAVI 9958683230 associatesrsgarg2@g (02-01-2026
Suit Sandeep SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/41/2026  |05-01-2026 IKOTAK MAHINDRA BANK LTD |RAVI 9958683230 associatesrsgarg2@g [02-01-2026
Suit IAnand Kumar SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/29/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (02-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Anuj Kumar GARG
613 ICommercial OMP (I)(COMM)/30/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g [02-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Sandeep Kumar GARG
613 ICommercial OMP (I)(COMM)/31/2026  |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (02-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Ravinder S GARG
613 Commercial OMP (I)(COMM)/35/2026  |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (02-01-2026
Suit IAND FINANCE LIMITED AnilSHANKAR mail.com
Kumar GARG
613 ICommercial OMP (I)(COMM)/32/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (02-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Ravinder Kumar GARG
613 Commercial OMP (I)(COMM)/103/2026 [07-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED  RATI SHARMABhardwaj(P), ail.com
3258
613 ICommercial OMP (I)(COMM)/105/2026 [07-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED GIRRAJ BANSALBhardwaj(P), lail.com
7005
613 ICommercial OMP (I)(COMM)/106/2026 [07-01-2026 MTOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED BRAJESHBhardwaj(P), ail.com
ISINGH SAVITA 3450
613 Commercial OMP (I)(COMM)/107/2026 [07-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED ASHA BALANBhardwaj(P), lail.com
9894
613 Commercial OMP (I)(COMM)/108/2026 [07-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED EMIR AGROBhardwaj(P), lail.com
INDUSTRIES PRIVATE LIMITED
9215
613 Commercial OMP (I)(COMM)/109/2026 [07-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED RAVINDRA DBhardwaj(P), ail.com
3555
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613 ICommercial OMP (I)(COMM)/110/2026 [07-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED SHALINI RAOBhardwaj(P), ail.com
0176
613 ICommercial OMP (I)(COMM)/101/2026 |07-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [03-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Mohd Mahboob GARG
613 ICommercial OMP (I)(COMM)/100/2026 [07-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (03-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Sombir K GARG
613 ICommercial OMP (I)(COMM)/96/2026 |07-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g [03-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Shahnwaz S GARG
613 ICommercial OMP (I)(COMM)/97/2026  |07-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (03-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Gelaram G GARG
613 Commercial OMP (I)(COMM)/98/2026 |07-01-2026 CHOLAMANDALAM RAVI 9958683230 associatesrsgarg2@g (03-01-2026
Suit INVESTMENET AND FINANCESHANKAR mail.com
ICOMPANY LIMITED Vijay Singh (GARG
613 ICommercial OMP (I)(COMM)/99/2026 |07-01-2026 CHOLAMANDALAM RAVI 9958683230 associatesrsgarg2@g (03-01-2026
Suit INVESTMENET AND FINANCESHANKAR mail.com
ICOMPANY LIMITED Shankar Lal GARG
613 Commercial OMP (I)(COMM)/215/2026 [09-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [26-12-2025
ISuit INDIA LIMITED DAVBhardwaj(P), ail.com
JANAKBHAI LABHUBHAI 7907
613 ICommercial OMP (I)(COMM)/212/2026 [09-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED AMBEDITABhardwaj(P), lail.com
SINGH 1873
613 ICommercial OMP (I)(COMM)/213/2026 [09-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED ANJU BALABhardwaj(P), ail.com
KHURANA 2915
613 Commercial OMP (I)(COMM)/214/2026 [09-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED CHARANJEETBhardwaj(P), lail.com
SINGH 0882
613 Commercial IOMP (I)(COMM)/216/2026 [09-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED PRAVINBhardwaj(P), lail.com
HIMMATLAL KATARIYA 7544
613 Commercial OMP (I)(COMM)/217/2026 [09-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED RAJANBhardwaj(P), ail.com
CHOUDHARY 9638
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613 ICommercial OMP (I)(COMM)/218/2026 [09-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED RAVINDERBhardwaj(P), ail.com
KUMAR 4683
613 ICommercial IOMP (I)(COMM)/219/2026 [09-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [26-12-2025
Suit INDIA LIMITED ROSHANBhardwaj(P), ail.com
MOHAMMAD 0760
613 ICommercial IOMP (I)(COMM)/220/2026 [09-01-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED SAURABHBhardwaj(P), ail.com
IYADAV 9307
613 ICommercial OMP (I)(COMM)/221/2026 [09-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED SHER KHAN[Bhardwaj(P), lail.com
1553
613 ICommercial OMP (I)(COMM)/222/2026 [09-01-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED SUMIT KUMARBhardwaj(P), lail.com
09896
613 Commercial OMP (I)(COMM)/223/2026 [|09-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [26-12-2025
Suit INDIA LIMITED VARUN KUMARBhardwaj(P), ail.com
SINGH 0359
613 ICommercial OMP (I)(COMM)/224/2026 [09-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED REKHA BAGGABhardwaj(P), lail.com
7954
613 ICommercial OMP (I)(COMM)/225/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Rajveer V GARG
613 ICommercial IOMP (I)(COMM)/226/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Raj Online GARG
613 ICommercial OMP (I)(COMM)/227/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g (05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Sunny S GARG
613 Commercial OMP (I)(COMM)/228/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g [05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Deepak Kumar GARG
613 Commercial OMP (I)(COMM)/229/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Mannan Khan GARG
613 Commercial OMP (I)(COMM)/230/2026 |09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit IAND FINANCE COMPANY|[SHANKAR mail.com
ILIMITED = Shriram Dairyand Foods |GARG
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613 ICommercial OMP (I)(COMM)/231/2026 [09-01-2026 CHOLAMANDALAM INVESTMENT] 9958683230 associatesrsgarg2@g (05-01-2026
Suit IAND FINANCE COMPANY|[SHANKAR mail.com
ILIMITED MohitV GARG
613 ICommercial IOMP (I)(COMM)/232/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Rajesh D GARG
613 ICommercial IOMP (I)(COMM)/233/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Arjun Arora GARG
613 ICommercial OMP (I)(COMM)/234/2026 |09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED K K AnandGARG
Infrastructure Private Limited
613 ICommercial IOMP (I)(COMM)/235/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Rinku Bhati GARG
613 Commercial OMP (I)(COMM)/236/2026 |09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Ganga Enterprises PropGARG
[Narayan
613 ICommercial IOMP (I)(COMM)/237/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [05-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Pragya Tyagi GARG
613 ICommercial OMP (I)(COMM)/238/2026 [|09-01-2026 IKOTAK MAHINDRA BANKRAVI 9958683230 associatesrsgarg2@g (05-01-2026
Suit LIMITED Ranbir Singh SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/239/2026 [09-01-2026 Kotak Mahindra Bank Ltd RAVI 9958683230 lassociatesrsgarg2@g |05-01-2026
Suit Neelkanth Transport Company SHANKAR mail.com
GARG
613 ICommercial IOMP (I)(COMM)/240/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g (06-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Shamsher Singh GARG
613 Commercial OMP (I)(COMM)/241/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g (06-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Rohit Kumar GARG
613 Commercial OMP (I)(COMM)/242/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [06-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Jsm Enterprises GARG
613 Commercial OMP (I)(COMM)/243/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [06-01-2026
Suit IAND FINANCE COMPANY|[SHANKAR mail.com
LIMITED Sohan Pal GARG
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613 ICommercial OMP (I)(COMM)/284/2026 [17-01-2026 IAXIS BANK LTD  VIJAY KUMARVARUN 7503464768 varuntyagii426@gmalo6-01-2026
Suit 7966 TYAGI(P), il.com
613 ICommercial OMP (I)(COMM)/283/2026 [17-01-2026 IAXIS BANK LTD SURAJ KARANVARUN 7503464768 varuntyagii426 @gmaj06-01-2026
Suit VAISHNAYV 4358 TYAGI(P), il.com
613 ICommercial OMP (I)(COMM)/282/2026 [17-01-2026 IAXIS BANK LTD CHANDRAJEETVARUN 7503464768 wvaruntyagii426@gmalo6-01-2026
Suit ISINGH 8669 TYAGI(P), il.com
613 ICommercial CS (COMM)/18/2026 17-01-2026 BEE LOGISTICS SCM PVT LTD |SHIVAM 0654545855 legal@shivamsharma |05-01-2026
Suit [EMPIRE HOME APPLIANCES PVIT[SHARMA(P), .info
LTD
613 ICommercial IOMP (I)(COMM)/269/2026 [17-01-2026 Kotak Mahindra Bank Ltd  FakiraRAVI 9958683230 lassociatesrsgarg2@g [08-01-2026
Suit Pandurang Jdadhav SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/270/2026 [17-01-2026 Kotak Mahindra Bank Ltd  SarvajitRAVI 9958683230 associatesrsgarg2@g (08-01-2026
Suit Laxman Patil SHANKAR mail.com
GARG
613 ICommercial ExCOMM - Award by Arbji7-01-2026 Kotak Mahindra Bank Ltd IMAYANK 9873347330 mayamk_mahajanos [12-01-2026
Suit Comm/1/2026 CHHOTU MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/271/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [10-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Israil Sher Mohmmad GARG
613 ICommercial OMP (I)(COMM)/272/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [10-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Vikram GARG
613 ICommercial OMP (I)(COMM)/273/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g [10-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Pooja GARG
613 Commercial OMP (I)(COMM)/274/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTRAVI 0958683230 associatesrsgarg2@g [10-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
ILIMITED Vikas GARG
613 Commercial OMP (I)(COMM)/275/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [10-01-2026
Suit IAND FINANCE COMPANYSHANKAR mail.com
LIMITED Harjeet J GARG
613 Commercial OMP (I)(COMM)/276/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [10-01-2026
Suit IAND FINANCE COMPANY|[SHANKAR mail.com
ILIMITED Rajesh GARG
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613 ICommercial OMP (I)(COMM)/277/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@g [10-01-2026

Suit IAND FINANCE COMPANY|[SHANKAR mail.com
LIMITED Subhash B GARG

613 ICommercial OMP (I)(COMM)/278/2026 [17-01-2026 Toyota Financial Ser India Ltd Rahul 0013493108 advocateashok.1@gm [07-01-026
Suit IYASH TOURS AND TRAVELS 3287 [Bhardwaj(P), ail.com

613 ICommercial IOMP (I)(COMM)/279/2026 [17-01-2026 Toyota Financial Ser India Ltd  [Rahul 9013493108 advocateashok.1@gm [07-01-026
Suit ISOHAJPAL SINGH 4340 Bhardwaj(P), lail.com

613 ICommercial OMP (I)(COMM)/281/2026 [17-01-2026 Toyota Financial Ser India Ltd  [Rahul 0013493108 ladvocateashok.1@gm [07-01-026
Suit IATUL ARUN AVGHADE 9732 Bhardwaj(P), lail.com

613 ICommercial IOMP (1)(COMM)/287/2026 [17-01-2026 Toyota Financial Ser India Ltd  [Rahul 9013493108 advocateashok.1@gm [07-01-026
Suit IPARNISH KAUSHAL 8444 Bhardwaj(P), ail.com

613 Commercial OMP (I)(COMM)/285/2026 [17-01-2026 IAXIS BANK LTD AMIT NATHVARUN 7503464768 varuntyagii426@gmal06-01-2026
Suit TIWARI 6093 TYAGI(P), il.com

613 ICommercial ICS (COMM)/21/2026 19-01-2026 Puma Se Ashok Kumar GAUTAM 9999306881 eludicatoin.legal@outf14-01-2026
Suit BHASIN look.com

613 ICommercial OMP (I)(COMM)/333/2026 [19-01-2026 BAJAJ FINANCE LIMITED RAVI 9958683230 associatesrsgarg2@g [15-01-2026
Suit Jaywardhan Singh Panwar SHANKAR mail.com

GARG

613 Commercial OMP (I)(COMM)/320/2026 [19-01-2026 IAXIS BANK LTD VEERESHVARUN 7503464768 varuntyagii426@gmalo5-01-2026
Suit KUMAR 6858 TYAGI(P), il.com

613 ICommercial [Execution (Comm)/18/2026 [19-01-2026 UNION BANK OF INDIA MS GSROTHAS 0869750997 rkjajoria26 @gmail.co|15-01-2026
Suit FITNESS KUMAR m

JAJORIA(P),

613 Commercial OMP (I)(COMM)/349/2026 [20-01-2026 IAXIS BANK LTD KARTIK MAYANK 0873347330 mayamk_mahajanos [31-12-2025
Suit IMAKKAR 7064 MAHAJAN @yahoo.com

613 Commercial OMP (I)(COMM)/352/2026 [20-01-2026 IAXIS BANK LTD  ROHIT YADAVVARUN 7503464768 varuntyagii426 @gmajo7-01-026
Suit 1310 TYAGI(P), il.com

613 Commercial OMP (I)(COMM)/351/2026 [20-01-2026 AXIS BANK LTD KUMARVARUN 7503464768 varuntyagii426@gmajo7-01-026
Suit GAURAV SHARMA 8519 TYAGI(P), il.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

613 ICommercial IOMP (I)(COMM)/350/2026 [20-01-2026 IAXIS BANK LTD RAM KUMARVARUN 7503464768 waruntyagii426@gmalo5-01-2026
Suit 1831 TYAGI(P), il.com
613 ICommercial CS (COMM)/24/2026 20-01-2026 IMECHMAARK FILTECH INDIANeeraj 0811267045 infor@juslawassociat [17-01-2026
Suit PVT LTD SAIYAD ZAMA Gupta(P), es.com
613 ICommercial OMP (I)(COMM)/341/2026 [20-01-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [07-01-026
Suit INDIA LIMITED LOKESHBhardwaj(P), lail.com
KUMAR CHOUDHARY 4048
613 ICommercial OMP (I)(COMM)/348/2026 [20-01-2026 IAXIS BANK LTD SAINA 6975 IMAYANK 0873347330 mayamk mahajanos [31-12-2025
Suit MAHAJAN @yahoo.com
613 ICommercial IOMP (I1)(COMM)/379/2026 [21-01-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [13-01-2026
Suit And Finance Company Limited |SHANKAR mail.com
[Rupesh Kumar GARG
613 Commercial OMP (I)(COMM)/381/2026 [21-01-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [13-01-2026
Suit And Finance Company Limited |SHANKAR mail.com
IPawan Kumar GARG
613 ICommercial [Execution (Comm)/19/2026 [21-01-2026 IM/s Secure Logistics Solutions PvitRakesh Kumar (9868040826 sharmarakeshadv@g [19-01-2026
Suit ILtd Through its Director Sh AnilSharma(P), mail.com
Kandari M/s OSM Projects Pvt Ltd
through its Director Sh Surender
613 Commercial OMP (I)(COMM)/376/2026 [21-01-2026 Kotak Mahindra Bank Ltd RAVI 9958683230 associatesrsgarg2@g [14-01-2026
Suit Machhindra Baliram Salunke SHANKAR mail.com
GARG
613 ICommercial CS (COMM)/35/2026 22-01-2026 VIRUTI SATYAN SHIVAN Nirbhay Jha(P), 8802842632 jhalegalvibes@gmail. [20-01-2026
Suit ZENITH DANCE INSTITUTE PVT] com
LTD
613 ICommercial OMP (I)(COMM)/398/2026 [23-01-2026 MAHINDRA AND MAHINDRAMAYANK 9873347330 mayamk_mahajanos [21-01-2026
Suit [FINANCUAL SERVICES LIMITED MAHAJAN @yahoo.com
KADIAN BUILDERS AND
DEVELOPERS PRIVATE LIMITED|
613 Commercial OMP (I)(COMM)/396/2026 [23-01-2026 MAHINDRA AND MAHINDRAMAYANK 0873347330 mayamk_mahajanos [21-01-2026
Suit IFINANCUAL SERVICES LIMITED MAHAJAN @yahoo.com
KADIAN BUILDERS AND
DEVELOPERS PRIVATE LIMITED|
613 Commercial OMP (I)(COMM)/394/2026 [23-01-2026 Kotak Mahindra Bank Ltd Om BusRAVI 9958683230 lassociatesrsgarg2@g [21-01-2026
Suit Travels SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/393/2026 [23-01-2026 Kotak Mahindra Bank Ltd Om BusRAVI 9958683230 lassociatesrsgarg2@g [21-01-2026
Suit Travels SHANKAR mail.com
GARG
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613 ICommercial IOMP (I1)(COMM)/392/2026 [23-01-2026 Kotak Mahindra Bank Ltd  AwanaRAVI 9958683230 lassociatesrsgarg2@g [21-01-2026
Suit Tour And Travels SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/397/2026 [23-01-2026 IMAHINDRA AND MAHINDRAMAYANK 0873347330 mayamk_mahajanos [21-01-2026
Suit IFINANCUAL SERVICES LIMITED MAHAJAN @yahoo.com
KADIAN BUILDERS AND
DEVELOPERS PRIVATE LIMITED
613 ICommercial CS (COMM)/38/2026 24-01-2026 IM/S KASTURI JEWELLERS PVTJITENDER 9811273040 jkdhingra2014@gmai[23-01-2026
Suit ILTD Vs DEVINDER SOLANKI KUMAR l.com
DHINGRA(P),
613 ICommercial CS (COMM)/39/2026 24-01-2026 INDIAN BANK Vs SEEMA YADAVAnkit Dagar 0811399499 advankitdagar@hotm{10-01-2026
Suit PROPRIETOR OF M/S SATYA lail.com
I[ENTERPRISES
613 ICommercial CS (COMM)/40/2026 24-01-2026 MAHIPAL BHANDARI  SINGHYOMESH 9718167741 yomeshsharma@gma [21-01-2026
Suit PROPRIETOR OF MS BHANDARISHARMA(P), il.com
IPLANTS AND FLOWERS Vs NYSAA|
RETAIL VENTURE PVT LTD
613 Commercial OMP (I)(COMM)/432/2026 [24-01-2026 IDFC FIRST BANK LTD Vs RUBYMAYANK 09873347330 mayamk_mahajanos [22-01-2026
ISuit DAS GUPTA MAHAJAN @yahoo.com
613 ICommercial IOMP (I1)(COMM)/433/2026 [24-01-2026 IDFC FIRST BANK LTD Vs MAMTA MAYANK 9873347330 mayamk_mahajanos [22-01-2026
Suit PAWAN KUMAR MAHAJAN @yahoo.com
613 Commercial OMP (I1)(COMM)/435/2026 [24-01-2026 IDFC FIRST BANK LTD Vs RENU MAYANK 9873347330 mayamk_mahajanos [22-01-2026
ISuit ISHWARSINGH MAHAJAN @yahoo.com
613 ICommercial IOMP (I)(COMM)/437/2026 [24-01-2026 IAXIS BANK LTD Vs ROHIT KUMARMAYANK 0873347330 mayamk_mahajanos [20-01-2026
Suit KASHYAP MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/438/2026 [24-01-2026 IAXIS BANK LTD Vs SIMA 5842 VARUN 7503464768 varuntyagii426@gmalo7-01-026
Suit TYAGI(P), il.com
613 Commercial OMP (I)(COMM)/441/2026 [24-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [09-01-2026
Suit INDIA LIMITED Vs PANKAJBhardwaj(P), lail.com
KUMAR 4177
613 Commercial OMP (I)(COMM)/442/2026 [24-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED Vs SIBY FRANCISBhardwaj(P), lail.com
8744
613 Commercial OMP (I1)(COMM)/444/2026 [24-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED Vs MUDASSIR ALIBhardwaj(P), ail.com
5007
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613 ICommercial OMP (I)(COMM)/469/2026 [27-01-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9958683230 associatesrsgarg2@g [22-01-2026
Suit IAwana Tour And Travels SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/510/2026 [29-01-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9958683230 associatesrsgarg2@g [24-01-2026
Suit Mohd Ramzan SHANKAR mail.com
GARG
613 ICommercial OMP (I)(COMM)/511/2026 [29-01-2026 MOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [16-01-2026
Suit INDIA LIMITED Vs ROHIT SINGHBhardwaj(P), ail.com
6882
613 ICommercial OMP (I)(COMM)/512/2026 [29-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs JOGA RAMBhardwaj(P), lail.com
4394
613 ICommercial CS (COMM)/49/2026 29-01-2026 Ms  Dhiya  Security  ServicesPallavi Singh(P),9711277969 advpallavigg@gmail. [24-01-2026
Suit [Enterprises Vs Ms katyani com
International
613 Commercial CS (COMM)/53/2026 20-01-2026 Vineet Kumar Vs Ms VayuDeepak 8375082397 dynamiclegalgg@gm [22-01-2026
Suit Distributors Pvt Ltd IYadav(P), ail.com
613 ICommercial ICS (COMM)/54/2026 29-01-2026 Fonox Trading Co Vs GulshanSohil Yadav(P), [8447932780 sohilyadav@gmail.co [27-01-2026
Suit Traders m
613 Commercial CS (COMM)/57/2026 20-01-2026 ICANARA BANK Vs PRIYA BAGGAICHITRA 9212888057 chitramalhotrasobti@[22-01-2026
Suit PROPM/S STAR PACKAGING IMALHOTRA(P), gmail.com
613 ICommercial CS (COMM)/58/2026 29-01-2026 CANARA BANK Vs GAGANICHITRA 0212888057 chitramalhotrasobti@[22-01-2026
Suit SACHDEVA PROP M/S HEMENMALHOTRA(P), gmail.com
STEELS
613 ICommercial OMP (I)(COMM)/513/2026 [29-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 ladvocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs BINDU JOYBhardwaj(P), lail.com
8766
613 Commercial OMP (I)(COMM)/509/2026 [29-01-2026 KOTAK MAHINDRA BANK VsRAVI 0958683230 lassociatesrsgarg2@g [24-01-2026
Suit Kanto SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/496/2026 [29-01-2026 IAXIS BANK LTD Vs PRADEEPVARUN 7503464768 waruntyagiiq26@gmajo7-01-026
Suit IMADHIWAL 6092 TYAGI(P), il.com
613 Commercial OMP (I)(COMM)/377/2026 [21-01-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [13-01-2026
Suit And Finance Company Limited VSSHANKAR mail.com
Kuljeet Singh GARG
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613 ICommercial IOMP (I1)(COMM)/378/2026 [21-01-2026 M/s Cholamandalam InvestmentRAVI 9958683230 lassociatesrsgarg2@g [13-01-2026
Suit And Finance Company Limited VSSHANKAR mail.com
IAmanpreet Kaur GARG
613 ICommercial IOMP (I)(COMM)/380/2026 [21-01-2026 M/s Cholamandalam InvestmentRAVI 0958683230 lassociatesrsgarg2@g [13-01-2026
Suit And Finance Company Limited VsSHANKAR mail.com
IPardeep Rathi GARG
613 ICommercial [Execution (Comm)/17/2026 [19-01-2026 Kamil Hussain Vs NVA Exim Pvt Ltd VIPIN TIWARI (9312203957 wipindilawari83@gm [14-01-2026
Suit lail.com
613 ICommercial [Execution (Comm)/16/2026 [17-01-2026 ISHR Lifestyles P Ltd Vs Best Shop [NAVEEN 0810824979 ladv.naveenrai@gmail 16-01-2026
Suit KUMAR RAI(P), .com
613 ICommercial IOMP (1)(COMM)/280/2026 [17-01-2026 Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gm [07-01-026
Suit IBASWARAJ SURYAKANT|Bhardwaj(P), lail.com
IMOTIPAWALE 7010
613 Commercial IMISC DJ ADJ/37/2026 09-01-2026 SHR LIFESTYLES PVT LTD Vs[NAVEEN 0810824979 adv.naveenrai@gmail|07-01-026
Suit BEST SHOP KUMAR RAI(P), .com
613 ICommercial OMP (I)(COMM)/102/2026 [07-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [30-12-2025
Suit INDIA LIMITED Vs VIJAY SINGHBhardwaj(P), lail.com
PATEL 6877
613 Commercial OMP (I)(COMM)/104/2026 [07-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [30-12-2025
ISuit INDIA LIMITED Vs PRADEEPBhardwaj(P), ail.com
IEKKA 9182
613 ICommercial CS (COMM)/4/2026 05-01-2026 XXXXX Vs YYYYY GAUTAM 9999306881 eludicatoin.legal@out|02-01-2026
Suit BHASIN look.com
613 ICommercial OMP (I)(COMM)/38/2026 |05-01-2026 IKOTAK MAHINDRA BANK LTD VsRAVI 9958683230 associatesrsgarg2@g [02-01-2026
Suit IAashish SHANKAR mail.com
GARG
613 Commercial OMP (I)(COMM)/56/2026 |05-01-2026 IAXIS BANK LTD Vs RAJKUMAR MAYANK 9873347330 mayamk_mahajanos [30-12-2025
Suit GEHIJA 0256 MAHAJAN @yahoo.com
613 Commercial CS (COMM)/59/2026 131-01-2026 Puma Se Vs FAISAL SADDIQNavlin 9999306881 eludicatoin.legal@out27-01-2026
Suit IMANSOORI Swain(P), look.com
613 Commercial OMP (I)(COMM)/534/2026 [31-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs YASH PAL 9850Bhardwaj(P), lail.com
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613 ICommercial IOMP (I)(COMM)/535/2026 [31-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs MAHESHBhardwaj(P), ail.com
KUMAR SAHU 4522
613 ICommercial IOMP (I)(COMM)/543/2026 [31-01-2026 IAXIS BANK LTD Vs PAWAN 5856 [MAYANK 0873347330 mayamk_mahajanos [31-12-2025
Suit MAHAJAN @yahoo.com
613 ICommercial IOMP (I1)(COMM)/544/2026 [31-01-2026 IAXIS BANK LTD Vs ROSHNI 6146 [MAYANK 9873347330 mayamk_mahajanos [31-12-2025
Suit MAHAJAN @yahoo.com
613 ICommercial OMP (I)(COMM)/545/2026 [31-01-2026 IAXIS BANK LTD Vs SARFRAZ 9645 MAYANK 0873347330 mayamk_mahajanos [31-12-2025
Suit MAHAJAN @yahoo.com
613 ICommercial OMP (I1)(COMM)/546/2026 [31-01-2026 IJAXIS BANK LTD Vs SAGAR SINGHMAYANK 9873347330 mayamk_mahajanos [31-12-2025
Suit 0858 MAHAJAN @yahoo.com
613 Commercial OMP (I)(COMM)/536/2026 [31-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs KBC TOURSBhardwaj(P), ail.com
IAND TRAVELS 5073
613 ICommercial OMP (I1)(COMM)/537/2026 [31-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs GURPREETBhardwaj(P), lail.com
SINGH GILL 2280
613 Commercial OMP (I)(COMM)/538/2026 [31-01-2026 TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gm [31-12-2025
ISuit INDIA LIMITED Vs ASMITABhardwaj(P), ail.com
SENGAR 6340
613 ICommercial OMP (I1)(COMM)/539/2026 [31-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs ANIL KUMARBhardwaj(P), lail.com
6351
613 ICommercial IOMP (I)(COMM)/541/2026 [31-01-2026 MTOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [31-12-2025
Suit INDIA LIMITED Vs HEMANT DUABhardwaj(P), ail.com
0211
613 Commercial OMP (I)(COMM)/542/2026 [31-01-2026 MOYOTA FINANCIAL SERVICESRahul 0013493108 advocateashok.1@gm [16-01-2026
Suit INDIA LIMITED Vs CHETAN ALAMBhardwaj(P), lail.com
CHANDANI 9632
49 ISH. GAUTAMSOUTH- 614 EXECUTION IEXECUTION 03-01-2026 CANARA BANK VS VIRGINIAMR. SUMIT|9873245548 VIRMANILAWCO@ [23.12.2025
IMANAN, DISTRICT|WEST (COMM)/3/2026 EMMANUEL VIRMANI GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-03 614 EXECUTION [EXECUTION 03-01-2026 CANARA BANK VS YOGESHMR. SUMIT|9873245548 VIRMANILAWCO@ [23.12.2025
(COMM)/4/2026 KUMAR SHARMA VIRMANI GMAIL.COM
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614 ICOMMERCIAL SUIT CS (COMM)/3/2026 03-01-2026 SHUBHI AND POORNIMAMR. 9580801188 GLOBALVISIONLA [30.12.2025
IENTERPRISES VS SECURITYAMRENDRA WOFFICE@GMAIL.
PRINTING AND MINITINGKUMAR DUBEY| COM
ICORPORATION OF INDIA|

614 IARBITRATION OMP (I)(COMM)/73/2026  |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883595 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS HEERA SINGH

614 JARBITRATION IOMP (I1)(COMM)/74/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS NAVEEN KUMAR

614 IARBITRATION OMP (I)(COMM)/75/2026  |05-01-2026 KOTAK MAHINDRA BANK VSMR. RAVI19911883595 IASSOCIATESRSGAR [02.01.2026
DHARMENDER SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/49/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS SACHIN VASHIST

614 ICOUNTER CLAIM ICOUNTER CLAIM/1/2026 [05-01-2026 IDWARKA SHUTTLERS VS JOGOMR. A.K{9312982075 IAVSGJURISTS@GM [15.12.2025
MTECHNOLOGIES PANDEY IAIL.COM

614 IARBITRATION OMP (I)(COMM)/46/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE LIMITED VSSHANKAR G1@GMAIL.COM
JITENDRA KUMAR

614 IARBITRATION OMP (I)(COMM)/45/2026  |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883596 IASSOCIATESRSGAR (02.01.2026
IAND FINANCE LIMITED VS MOHDSHANKAR G1@GMAIL.COM
ZUBAIR

614 IARBITRATION OMP (I)(COMM)/44/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883597 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS SOMVEER R

614 IARBITRATION OMP (I)(COMM)/42/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883598 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS RAKIB ALI

614 IARBITRATION OMP (I)(COMM)/39/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883599 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS PRAKASH

614 IARBITRATION OMP (I)(COMM)/40/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS MAHINDER SINGH

614 IARBITRATION OMP (I)(COMM)/77/2026  |05-01-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883600 IASSOCIATESRSGAR [02.01.2026
SEEMA SHANKAR G1@GMAIL.COM
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614 JARBITRATION OMP (I)(COMM)/76/2026 |05-01-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883600 IASSOCIATESRSGAR [02.01.2026
VIKRAM ISHWER SHANKAR G1@GMAIL.COM

614 ICOMMERCIAL SUIT CS (COMM)/8/2026 05-01-2026 ENGICON  ENGINEERING VSMR. NAND|90868959937 INKSHARMA.ADV134[26.12.2025
IHARJI ENGINEERING WORKSKISHORE @GMAIL.COM
PVT LTD

614 JARBITRATION OMP (I)(COMM)/33/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS ASHWANI H

614 IARBITRATION OMP (I)(COMM)/71/2026  |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883596 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS MANGAL SEN

614 IARBITRATION OMP (I)(COMM)/37/2026  |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883597 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS RAFEEK AHMAD

614 IARBITRATION OMP (I)(COMM)/72/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883598 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
ILIMITED VS NATTHU LAL

614 IARBITRATION OMP (I)(COMM)/36/2026 |05-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883599 IASSOCIATESRSGAR [02.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS JASWANT T

614 IARBITRATION OMP (I)(COMM)/84/2026 |06-01-2026 IAXIS BANK LTD VS LAKHMIRMR. MAYANK9873347330 MAYANK MAHAJA [30.12.2025
SINGH IMAHAJAN No5@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM)/78/2026 |06-01-2026 IAXIS BANK LTD VS NANDLALMR. MAYANK9873347330 IMAYANK MAHAJA [30.12.2025
TIRGER MAHAJAN No5s@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/83/2026 |06-01-2026 IAXIS BANK LTD VS REKHA DEVI MR. MAYANK/9873347330 IMAYANK MAHAJA [30.12.2025

IMAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/82/2026 |06-01-2026 IAXIS BANK LTD VS NITIN [MR. MAYANK9873347330 IMAYANK MAHAJA [30.12.2025
IMAURYA MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/81/2026  |06-01-2026 AXIS BANK LTD VS CHETANMR. MAYANK9873347330 MAYANK MAHAJA [30.12.2025
KUMAWAT MAHAJAN Nos@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/80/2026 |06-01-2026 IAXIS BANK LTD VS HARENDRAMR. MAYANK9873347330 IMAYANK_MAHAJA [30.12.2025
SINGH IMAHAJAN No5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM)/79/2026  |06-01-2026 IAXIS BANK LTD VS PUSHPA DEVIMR. MAYANK9873347330 IMAYANK_MAHAJA [30.12.2025
BHADOURIA MAHAJAN No5@YAHOO.COM
614 IARBITRATION IOMP (I)(COMM)/85/2026 |06-01-2026 IAXIS BANK LTD VS ANJUM IMR. MAYANK9873347330 IMAYANK_MAHAJA [30.12.2025
IMAHAJAN No5@YAHOO.COM
614 IARBITRATION IOMP (I)(COMM)/86/2026 |06-01-2026 IAXIS BANK LTD VS POONAMMR. MAYANK9873347330 IMAYANK_MAHAJA [30.12.2025
MTHAKUR MAHAJAN No5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/87/2026 |06-01-2026 IAXIS BANK LTD VS SHARWANMR. MAYANK9873347330 IMAYANK_MAHAJA [30.12.2025
JANGIR MAHAJAN No5@YAHOO.COM
614 COMMERCIAL SUIT CS (COMM)/11/2026 06-01-2026 SAARTHAK AILAWADI VS SUNILMR. VISHALj9873330292 IADV.VISHALCHHAB(11.12.2025
IKUMAR KUKREJA CHABRA RA@GMAIL.COM
614 EXECUTION [EXECUTION 07-01-2026 KOTAK MAHINDRA PRIME LTDMR. RAVI9911883600 IASSOCIATESRSGAR [26.12.2025
(COMM)/10/2026 VS AL GUPTA SHANKAR G1@GMAIL.COM
614 IARBITRATION OMP (I)(COMM)/167/2026 [08-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[26.12.2025
INDIA LIMITED VS RANA OVOBHARDWAJ @GMAIL.COM
ICABS PRIVATE LIMITED
614 IARBITRATION OMP (I)(COMM)/170/2026 [08-01-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{30.12.2025
INDIA LIMITED VS SHIVDATTBHARDWAJ @GMAIL.COM
SIDDAPPA TALWAR
614 IARBITRATION OMP (I)(COMM)/171/2026 |08-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1(30.12.2025
INDIA LIMITED VS THAKKARBHARDWAJ @GMAIL.COM
INARESH G
614 IARBITRATION OMP (I)(COMM)/169/2026 [08-01-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{30.12.2025
INDIA LIMITED VS MANU S BHARDWAJ @GMAIL.COM
614 IARBITRATION OMP (I)(COMM)/127/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [30.12.2025
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS MOHD MUSTAFA
614 IARBITRATION OMP (I)(COMM)/128/2026 [08-01-2026 CHOLAMANDALAM MR. RAVI9911883596 IASSOCIATESRSGAR [30.12.2025
INVESTMENET AND FINANCESHANKAR G1@GMAIL.COM
COMPANY LIMITED VS KIRAN|
GULANI
614 IARBITRATION OMP (I)(COMM)/129/2026 [08-01-2026 CHOLAMANDALAM IMR. RAVI9911883597 IASSOCIATESRSGAR [30.12.2025
INVESTMENET AND FINANCESHANKAR G1@GMAIL.COM
COMPANY LIMITED VS VIKRAM|
SINGH
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614 JARBITRATION IOMP (I)(COMM)/130/2026 [08-01-2026 CHOLAMANDALAM INVESTMENT] 9911883598 IASSOCIATESRSGAR [30.12.2025
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS NITIN CHOUDHARY

614 IARBITRATION OMP (I)(COMM)/131/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883599 IASSOCIATESRSGAR [30.12.2025
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS FARHAD F

614 JARBITRATION IOMP (I)(COMM)/132/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [30.12.2025
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS VISHAL V

614 IARBITRATION OMP (I)(COMM)/133/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883601 IASSOCIATESRSGAR [30.12.2025
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS AALIM D

614 IARBITRATION OMP (I)(COMM)/134/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IASSOCIATESRSGAR (30.12.2025
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS SHEKHAR SINGH

614 IARBITRATION OMP (I)(COMM)/142/2026 [08-01-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(05.01.2026
INDIA LIMITED VS ANANDBHARDWAJ @GMAIL.COM
KUMAR

614 IARBITRATION OMP (I)(COMM)/143/2026 [08-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/05.01.2026
INDIA LIMITED VS MO SHADAB BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/144/2026 [08-01-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/05.01.2026
INDIA LIMITED VS ABHISHEKBHARDWAJ @GMAIL.COM
KUMAR

614 IARBITRATION OMP (I)(COMM)/145/2026 [08-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1/05.01.2026
INDIA LIMITED VS CHARLTONBHARDWAJ @GMAIL.COM
ROZARIO MENDES

614 IARBITRATION OMP (I)(COMM)/146/2026 [08-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/05.01.2026
INDIA LIMITED VS NEHA VERMA BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/147/2026 [08-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1(05.01.2026
INDIA LIMITED VS RUKMANIBHARDWAJ @GMAIL.COM
DEVI

614 IARBITRATION OMP (I)(COMM)/148/2026 [08-01-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(05.01.2026
INDIA LIMITED VS SOMDATTBHARDWAJ @GMAIL.COM
SHARMA

614 IARBITRATION OMP (I)(COMM)/149/2026 [08-01-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(05.01.2026
INDIA LIMITED VS RAMESHBHARDWAJ @GMAIL.COM
INITHARWAL
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614 IARBITRATION OMP (I)(COMM)/150/2026 [08-01-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/05.01.2026
INDIA LIMITED VS SANDEEPBHARDWAJ @GMAIL.COM
YADAV

614 IARBITRATION OMP (I)(COMM)/151/2026 [08-01-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/05.01.2026
INDIA LIMITED VS MD REHAANBHARDWAJ @GMAIL.COM
MANZOOR

614 IARBITRATION IOMP (I)(COMM)/152/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS ZABID KHAN

614 IARBITRATION OMP (I)(COMM)/153/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI19911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS ZABID KHAN

614 IARBITRATION OMP (I)(COMM)/154/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS SAJID KHAN

614 IARBITRATION OMP (I)(COMM)/155/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS K K ANAND|
INFRASTRUCTURE PVT LTD

614 IARBITRATION OMP (I)(COMM)/156/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS VINOD KUMAR

614 IARBITRATION OMP (I)(COMM)/157/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883595 IASSOCIATESRSGAR (05.01.2026
AND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS DEEPAK KUMAR

614 IARBITRATION OMP (I)(COMM)/158/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS NEETU DEVI

614 IARBITRATION OMP (I)(COMM)/159/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS SATYAKAM TOMAR

614 JARBITRATION OMP (I)(COMM)/160/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883595 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS YOGINDER SINGH]
JHAJHORIA

614 IARBITRATION OMP (I)(COMM)/161/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883596 IASSOCIATESRSGAR (05.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS RAKESH YADAV

614 IARBITRATION OMP (I)(COMM)/162/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883597 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS MADAN GOPAL
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614 IARBITRATION OMP (I)(COMM)/163/2026 [08-01-2026 CHOLAMANDALAM INVESTMENT] 9911883598 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS ANIT KUMAR

614 IARBITRATION OMP (I)(COMM)/164/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883599 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS MONU D

614 IARBITRATION OMP (I)(COMM)/165/2026 [08-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS VISHAL DEV

614 IARBITRATION OMP (I)(COMM)/166/2026 [08-01-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1(05.01.2026
INDIA LIMITED VS SANDIP L BHARDWAJ @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/182/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS AMIT KUMAR

614 IARBITRATION OMP (I)(COMM)/184/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883601 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS TRILOCHAN SINGH

614 IARBITRATION IOMP (I)(COMM)/188/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883602 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS VISHAL SHARMA

614 IARBITRATION OMP (I)(COMM)/189/2026 [09-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [05.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS AAMIR KHAN

614 IARBITRATION CS (COMM)/16/2026 12-01-2026 IPUMA SE VS SUMIT GOEL MR. GAUTAM9999306881 I[ELUDICATION.LEG [07.01.2026

BHASIN AL@OUTLOOK.COM

614 IARBITRATION OMP (I)(COMM)/244/2026 [12-01-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGAR [02.01.2026
RAJ KUMAR GURUDEV HOLKAR |SHANKAR G1@GMAIL.COM

614 EXECUTION EXECUTION 13-01-2026 'UGRO CAPITAL LTD VS MICROMR. RAJIV|8130224461 LEAGUNDELHI@G [30.12.2025

(COMM)/11/2026 IENGINEERING WORKS INARAIN IMAIL.COM

614 IARBITRATION OMP (I)(COMM)/254/2026 [13-01-2026 GAMBIT LEASING FINANCE PVTMR. 9588100261 LAWVIKAS99r@GM [02.01.2026
ILTD VS VIMAL MATHUR VIKASDEEP IAILCOM

614 IARBITRATION OMP (I)(COMM)/317/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [10.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS ANIL KUMAR
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614 IARBITRATION OMP (I)(COMM)/318/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883604 IASSOCIATESRSGAR [10.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS PAWAN KUMAR
614 IARBITRATION OMP (I)(COMM)/308/2026 [17-01-2026 IAXIS BANK LTD VS VIJAY PRATAPMR. MAYANK9873347330 IMAYANK_MAHAJA [06.01.2026
SINGH IMAHAJAN No5s@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/315/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [06.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS SANDEEP
614 IARBITRATION OMP (I)(COMM)/307/2026 [17-01-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[10.01.2026
INDIA LIMITED VS GURIQBALBHARDWAJ @GMAIL.COM
SINGH
614 IARBITRATION OMP (I)(COMM)/306/2026 [17-01-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/07.01.2026
INDIA LIMITED VS BALAJIBHARDWAJ @GMAIL.COM
MADHAV JADHAV
614 IARBITRATION OMP (I)(COMM)/305/2026 [17-01-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1/07.01.2026
INDIA LIMITED VS AGHAVBHARDWAJ @GMAIL.COM
GANESH GAHININATH
614 IARBITRATION OMP (I)(COMM)/309/2026 [17-01-2026 IAXIS BANK LTD VS MOHDMR. MAYANK9873347330 IMAYANK_MAHAJA [06.01.2026
RASHID MAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/314/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [10.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS BINOD MEHTO
614 IARBITRATION OMP (I)(COMM)/313/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR (10.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS RANJEET
614 IARBITRATION OMP (I)(COMM)/312/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [10.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS IMRAN KHAN
614 IARBITRATION OMP (I)(COMM)/311/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [10.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
ILIMITED VS SURESH N
614 IARBITRATION OMP (I)(COMM)/310/2026 [17-01-2026 IAXIS BANK LTD VS JAHID 8437 |MR. MAYANK(9873347330 MAYANK_MAHAJA (06.01.2026
MAHAJAN No5@YAHOO.COM
614 EXECUTION IEXECUTION 17-01-2026 KOTAK MAHINDRA BANK VSMR. RAVI9911883600 IASSOCIATESRSGAR [12.01.2026
(COMM)/14/2026 SHIVAM SHARMA SHANKAR G1@GMAIL.COM
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614 IARBITRATION OMP (I)(COMM)/316/2026 [17-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883600 IASSOCIATESRSGAR [10.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS ANOOP SINGH
614 IARBITRATION OMP (I)(COMM)/335/2026 [19-01-2026 IAXIS BANK LTD VS ANSULMR. MAYANK9873347330 IMAYANK_MAHAJA [10.01.2026
KUMAR MAHAJAN INo5@YAHOO.COM
614 IARBITRATION CS (COMM)/23/2026 19-01-2026 DEEPAK BISHT VS URBANMR. 0899604908 KARANSAFRON50@|07.01.2026
VILLAGE PROJECTS PVT LTD KARANPREET GMAIL.COM
SINGH
614 IARBITRATION OMP (I)(COMM)/334/2026 [19-01-2026 IAXIS BANK LTD VS MOHAMMADMR. MAYANK9873347330 IMAYANK_MAHAJA [05.01.2026
[UMAR KHAN MAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/336/2026 [19-01-2026 IAXIS BANK LTD VS ANIL PAREEK MR. MAYANK9873347330 IMAYANK_MAHAJA [05.01.2026
MAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/337/2026 [19-01-2026 IAXIS BANK LTD VS NEELU IMR. MAYANK9873347330 IMAYANK_MAHAJA [05.01.2026
IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/338/2026 [19-01-2026 IAXIS BANK LTD VS BAHADURMR. MAYANK9873347330 IMAYANK_MAHAJA [05.01.2026
SINGH MAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/339/2026 [19-01-2026 IAXIS BANK LTD VS AFSAR MR. MAYANK9Q873347330 IMAYANK_ MAHAJA [05.01.2026
MAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/340/2026 [19-01-2026 KOTAK MAHINDRA BANKMR. RAVI9911883603 IASSOCIATESRSGAR [07.01.2026
LIMITED VS RUSHIKESH PANJABSHANKAR G1@GMAIL.COM
IKALE
614 IARBITRATION OMP (I)(COMM)/342/2026 [20-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULB376049807 IADVOCATEASHOK.1/07.01.2026
INDIA LIMITED VS GYANESHWARBHARDWAJ @GMAIL.COM
CHOUHAN
614 IARBITRATION OMP (I)(COMM)/343/2026 [20-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHULj8376049807 IADVOCATEASHOK.1(07.01.2026
INDIA LIMITED VS BHEEKAMBHARDWAJ @GMAIL.COM
SINGH YADAV
614 IARBITRATION OMP (I)(COMM)/362/2026 [20-01-2026 IAXIS BANK LTD VS SONU YADAV MR. MAYANK/9873347330 MAYANK _MAHAJA [31.12.2025
MAHAJAN No5@YAHOO.COM
614 ICOMMERCIAL SUIT CS (COMM)/25/2026 20-01-2026 MECHMAARK FILTECH INDIA VSMR. NEERAJ9811267045, INFO@JUSLAWASS [17.01.2026
PROTEX AIR SOLUTIONS GUPTA 0871790620 OCIATES.COM
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614 IARBITRATION IOMP (I)(COMM)/363/2026 [20-01-2026 AXIS BANK LTD VS VASIMMR. MAYANK9873347330 IMAYANK_MAHAJA [31.12.2025
IAHMAD MAHAJAN No5@YAHOO.COM

614 ICOMMERCIAL SUIT CS (COMM)/26/2026 20-01-2026 IMS SPECTRUM BOOKS PRIVATEMR. PRADEEP9958949373 IADVGAUTAMPRAD [20.12.2025
LIMITED VS MEESHO FASHNEARGAUTAM EEP@GMAIL.COM
MTECHNOLOGIES PVT LTD

614 IARBITRATION OMP (I)(COMM)/389/2026 [22-01-2026 IAXIS BANK LTD VS DEEPAKMR. MAYANK9873347330 IMAYANK_MAHAJA [20.01.2026
MTIWARI MAHAJAN No5@YAHOO.COM

614 COMMERCIAL SUIT CS (COMM)/30/2026 22-01-2026 IPUMA SE VS ASHOK KUMAR MR. GAUTAM9999306881 I[ELUDICATION.LEG [20.01.2026

BHASIN AL@OUTLOOK.COM|
614 IARBITRATION OMP (I)(COMM)/388/2026 [22-01-2026 IAXIS BANK LTD VS RAM KARAN MR. MAYANK9873347330 MAYANK_MAHAJA [22.01.2026
MAHAJAN INo5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/387/2026 [22-01-2026 AXIS BANK LTD VS SAYEDMR. MAYANKO9873347330 MAYANK_MAHAJA [22.01.2026
GHULAM NABI MAHAJAN INo5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/391/2026 [22-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883603 IASSOCIATESRSGAR [20.01.2026
IAND FINANCE LIMITED VSSHANKAR G1@GMAIL.COM
OMPARKASH B

614 IARBITRATION OMP (I)(COMM)/390/2026 [22-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [20.01.2026
IAND FINANCE LIMITED VSSHANKAR G1@GMAIL.COM
BALDEV SINGH

614 IARBITRATION OMP (I)(COMM)/395/2026 [23-01-2026 KOTAK MAHINDRA BANKMR. RAVI9911883603 IASSOCIATESRSGAR [20.01.2026
LIMITED VS BALU RADHAKISANSHANKAR G1@GMAIL.COM
IKANKE

614 IARBITRATION OMP (I)(COMM)/420/2026 [23-01-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGAR [20.01.2026
OM BUS TRAVELS SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/421/2026 [23-01-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGAR [20.01.2026
IOM BUS TRAVELS SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/422/2026 [23-01-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGAR [20.01.2026
IAWANA TOUR AND TRAVELS SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/423/2026 [23-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [20.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS SHREE NEELKANTH
IBUILDING MATERIALS SUPPLIER
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614 IARBITRATION OMP (I)(COMM)/424/2026 [23-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883603 IASSOCIATESRSGAR [20.01.2026
IAND FINANCE COMPANY|[SHANKAR G1@GMAIL.COM
LIMITED VS GAURAV GUPTA
614 IARBITRATION OMP (I)(COMM)/425/2026 [23-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [20.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS RAHUL
614 IARBITRATION IOMP (I)(COMM)/426/2026 [23-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI|9911883603 IASSOCIATESRSGAR [20.01.2026
IAND FINANCE COMPANYSHANKAR G1@GMAIL.COM
LIMITED VS RAVI R
614 IARBITRATION OMP (I)(COMM)/457/2026 [24-01-2026 IAXIS BANK LTD VS ZAINUL IMR. MAYANK9873347330 IMAYANK_MAHAJA [20.01.2026
IMAHAJAN INo5s@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/463/2026 [24-01-2026 IMAHINDRA AND MAHINDRAMR. MAYANK9873347330 IMAYANK_MAHAJA [20.01.2026
FINANCUAL SERVICES VSMAHAJAN INo5@YAHOO.COM
KADIAN BUILDERS AND
DEVELOPERS
614 IARBITRATION OMP (I)(COMM)/458/2026 [24-01-2026 IAXIS BANK LTD VS MANJU DEVI MR. MAYANK9873347330 MAYANK_MAHAJA [20.01.2026
IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/459/2026 [24-01-2026 IAXIS BANK LTD VS GYANENDRAMR. MAYANK9873347330 IMAYANK_MAHAJA [20.01.2026
IKUMAR SHUKLA MAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/460/2026 [24-01-2026 IAXIS BANK LTD VS RAJIT RAMMR. MAYANK9873347330 MAYANK_MAHAJA [20.01.2026
PRAJAPATI IMAHAJAN INo5@YAHOO.COM
614 IARBITRATION OMP (I)(COMM)/461/2026 [24-01-2026 IMAHINDRA AND MAHINDRAMR. MAYANK9873347330 IMAYANK_MAHAJA [20.01.2026
FINANCUAL SERVICES VSMAHAJAN No5@YAHOO.COM
KADIAN BUILDERS AND
DEVELOPERS
614 COMMERCIAL SUIT CS (COMM)/41/2026 24-01-2026 COMPREHENSIVE MANAGEMENTMR. DEEPU|987035161 ICONTACT@JURISIT 14.01.2026
SECURE SERVICES VSKUMAR IY.COM
CREATIVITY AT BEST]
TECHNOLOGIES LTD
614 IARBITRATION OMP (I)(COMM)/464/2026 [24-01-2026 IMAHINDRA AND MAHINDRAMR. MAYANK9873347330 IMAYANK_MAHAJA [22.01.2026
FINANCUAL SERVICES VSMAHAJAN No5@YAHOO.COM
KADIAN BUILDERS AND
DEVELOPERS
614 IARBITRATION OMP (I)(COMM)/462/2026 [24-01-2026 MAHINDRA AND MAHINDRAMR. MAYANK[9873347330 MAYANK_MAHAJA [22.01.2026
IFINANCUAL SERVICES VSMAHAJAN No5@YAHOO.COM
KADIAN BUILDERS AND
DEVELOPERS
614 IARBITRATION OMP (I)(COMM)/465/2026 [24-01-2026 IAXIS BANK LTD VS RAHUL IMR.  MAYANK9873347330 IMAYANK_MAHAJA [22.01.2026
IMAHAJAN INo5@YAHOO.COM
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614 JARBITRATION OMP (I)(COMM)/466/2026 [24-01-2026 IDFC FIRST BANK LTD VSMR. MAYANK9873347330 IMAYANK_MAHAJA [22.01.2026
RAMESH KISHOR SINGH MAHAJAN No5@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM)/467/2026 [24-01-2026 IDFC FIRST BANK LTD VSMR. MAYANK9873347330 IMAYANK_MAHAJA [22.01.2026
RAKESH KUMAR MAHAJAN No5@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM)/468/2026 [24-01-2026 IAXIS BANK LTD VS BHUPENDRAMR. MAYANK9873347330 MAYANK_MAHAJA [22.01.2026
SINGH MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/430/2026 [24-01-2026 MOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[24.01.2026
INDIA LIMITED VS AMIT TAK BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/456/2026 [24-01-2026 UJJWAL FINANCE PVT LTD VSMR. 0588100261 LAWVIKAS99r@GM [23.01.2026
IAHILYA DEVI IVIKASDEEP AILCOM

614 IARBITRATION OMP (I)(COMM)/477/2026 [27-01-2026 IKOTAK MAHINDRA BANKMR. RAVI19911883603 IASSOCIATESRSGAR [24.01.2026
LIMITED VS AWANA TOUR ANDSHANKAR G1@GMAIL.COM
TRAVELS

614 ICOMMERCIAL SUIT CS (COMM)/43/2026 28-01-2026 [UPGRID SOLUTIONS PRIVATEMS. KRITIKA964308880 CONTACT@AAALEG[]20.01.2026
LIMITED VS MD MUKDARTUTEJA AL.PRO
HUSAIN

614 IARBITRATION OMP (I)(COMM)/491/2026 [28-01-2026 IAXIS BANK LTD VS RENU MR. MAYANK99873347330 MAYANK_MAHAJA [23.01.2026

IMAHAJAN INo5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/492/2026 [28-01-2026 IAXIS BANK LTD VS VENARAMMR. MAYANK9873347330 IMAYANK_MAHAJA [23.01.2026
CHOUDHARY MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/493/2026 [28-01-2026 IDFC FIRST BANK LTD VS ASHRAFMR. MAYANK[9873347330 IMAYANK_MAHAJA [23.01.2026
ALIL MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/494/2026 [28-01-2026 IDFC FIRST BANK LTD VS NITINMR. MAYANK9873347330 IMAYANK_MAHAJA [23.01.2026
KUMAR MAHAJAN No5@YAHOO.COM

614 IARBITRATION OMP (I)(COMM)/495/2026 [28-01-2026 IDFC FIRST BANK LTD VS MANOJMR. MAYANK9873347330 MAYANK_MAHAJA [23.01.2026
VARMAN MAHAJAN No5@YAHOO.COM

614 EXECUTION IEXECUTION 28-01-2026 TRIBHUWAN PRASAD BARANWALDR. N.C[9999926425 SHARMAADVOCAT [24.01.2026

(COMM)/25/2026 VS OMKARA ASSETSSHARMA E@GMAIL.COM

RECONSTRUCTION PVT LTD
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614 COMMERCIAL SUIT CS (COMM)/48/2026 28-01-2026 ICANARA BANK VS KAVITA SINGHMS. CHITRA{921288805 CHITRAMALHOTRA [22.01.2026

KARAHANA MALHOTRA LEGAL@GMAIL.CO
M

614 ICOMMERCIAL SUIT ICS (COMM)/47/2026 28-01-2026 '[UPGRID SOLUTIONS PVT LTD VSMS. KRITIKAl964308880 ICONTACT@AAALEG[|20.01.2026
MOHAMMAD FAIZ TUTEJA AL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/46/2026 28-01-2026 [UPGRID SOLUTIONS PVT LTD VSMS. KRITIKAl964308880 CONTACT@AAALEG]21.01.2026
MOHAMMAD RAIS TUTEJA IAL.PRO

614 ICOMMERCIAL SUIT CS (COMM)/45/2026 28-01-2026 [UPGRID SOLUTIONS PVT LTD VSMS. KRITIKA/964308880 ICONTACT@AAALEG[21.01.2026
IPRITI MISHRA SOLETUTEJA AL.PRO
IPROPRIETOR OF KALASH
I[ENTERPRISES

614 ICOMMERCIAL SUIT ICS (COMM)/44/2026 28-01-2026 [UPGRID SOLUTIONS PVT LTD VSMS. KRITIKA964308880 ICONTACT@AAALEG]21.01.2026
IMOHD ASIF HUSAIN TUTEJA AL.PRO

614 COMMERCIAL SUIT CS (COMM)/42/2026 28-01-2026 SAMSONITE IP HOLDINGS VSMR. GAUTAM9999306881 IELUDICATION.LEG [23.01.2026
SUPREME BAGS BHASIN IAL@OUTLOOK.COM

614 IARBITRATION OMP (I)(COMM)/505/2026 [29-01-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI|9911883603 IASSOCIATESRSGAR [27.01.2026
IABID HUSSAIN SHANKAR G1@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/508/2026 [29-01-2026 IKOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGAR [27.01.2026
JITENDER SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/504/2026 [29-01-2026 CHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGAR [27.01.2026
IAND FINANCE COMPANY[SHANKAR G1@GMAIL.COM
LIMITED VS MOHD ARIF

614 COMMERCIAL SUIT CS (COMM)/56/2026 20-01-2026 IADVANTAGE VS ABHIRAJMR. SOHIL8447985780 SOHILYADAV@GMA]27.01.2026
ICORPORATION YADAV IL.COM

614 IARBITRATION OMP (I)(COMM)/507/2026 [29-01-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGAR [24.01.2026
RAM BHAGAT SHANKAR G1@GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/503/2026 [29-01-2026 CHOLAMANDALAM MR. RAVI9911883603 IASSOCIATESRSGAR [24.01.2026
INVESTMENET AND FINANCESHANKAR G1@GMAIL.COM
COMPANY LIMITED VS JAYPAL
SINGH

614 IARBITRATION OMP (I)(COMM)/506/2026 [29-01-2026 KOTAK MAHINDRA BANK LTD VSMR. RAVI9911883603 IASSOCIATESRSGAR [24.01.2026
MANMOHAN SHARMA SHANKAR G1@GMAIL.COM
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614 JARBITRATION OMP (I)(COMM)/515/2026 [30-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1{16.01.2026
INDIA LIMITED VS BHARVADBHARDWAJ @GMAIL.COM
IKANTIBHAI

614 IARBITRATION OMP (I)(COMM)/516/2026 [30-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.12.2025
INDIA LIMITED VS KOLIPATELBHARDWAJ @GMAIL.COM
HARIBHAI LAGHARABHAI

614 JARBITRATION OMP (I)(COMM)/514/2026 [30-01-2026 MTOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1[31.12.2025
INDIA LIMITED VS AMIT KUMARBHARDWAJ @GMAIL.COM
MANDAL

614 IARBITRATION OMP (I)(COMM)/548/2026 [31-01-2026 MTOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1[31.12.2025
LOVEDEEP SINGH BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/549/2026 [31-01-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1(31.12.2025
GAURAV KANT BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/550/2026 [31-01-2026 MTOYOTA FINANCIAL SERVICES VSMR. RAHULB376049807 IADVOCATEASHOK.1{31.12.2025
IABHISHEK MISHRA BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/540/2026 [31-01-2026 MTOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1(31.12.2025
SHERINE RAJ BHARDWAJ @GMAIL.COM

614 IARBITRATION OMP (I)(COMM)/547/2026 [31-01-2026 TOYOTA FINANCIAL SERVICES VSMR. RAHUL8376049807 IADVOCATEASHOK.1(31.12.2025
SHIVANSHI GREEN SOLUTIONSBHARDWAJ @GMAIL.COM
IAND FORMING MACHINERIES
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50 ISH. RAKESH 509 CS (COMM) 1/2026 03-01-2026 S S ENTERPRISES Vs MS VONKEN| 0811205567 sharmavikas4o7 26.12.2025
[PANDIT, DISTRICT]WEST BRANDTECH PVT LTD AND ORS |[SHARMA @gmail.com
JUDGE,
ICOMMERCIAL
ICOURT-04
509 CS (COMM) 9/2026 05-01-2026 RAVI AND SINGHAMARENDRA (9260958246 19.12.2025
ICOMMUNICATION Vs SKY VISIONKr. Dubey
MASTER CHANNEL
509 IOMP (I)(COMM.) 68/2026 05-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarg958683230 lassociateersgarg2@g [02.01.2026
IAND FINANCE COMPANY|Garg mail.com
ILIMITED Vs Sagar Singh
509 IOMP (I)(COMM.) 69/2026 05-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g958683230 associateersgarg2@g (02.01.2026
IAND FINANCE LIMITED Vs BalwanGarg mail.com
S
509 OMP (I)(COMM.) 70/2026 05-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g58683230 associateersgarg2@g (02.01.2026
IAND FINANCE LIMITED Vs RashmiGarg mail.com
R
509 OMP (COMM.) 1/2026 06-01-2026 INIMS UNIVERSITY JAIPUR VsSumeet Raj 838459628 sumeetrajo1@gmail.c [24.12.2025
SERVITOR INTELLIGENCE om
SERVICES
509 [Execution (Comm.) 5/2026 06-01-2026 Clare Freight India Pvt Ltd Vs R MM.R. Jangid 0810828193 advocatemrj@gmail.c|05.01.2026
[Pharma Co om
509 [Execution (Comm.) 7/2026 06-01-2026 IKOTAK MAHINDRA PRIME LTD VsKUSHAL 7009793548 25.12.2025
IANAND KUMAR THAKUR KUMAR
509 CS (COMM) 10/2026 06-01-2026 ISAMSONITE IP HOLDINGS SARLGautam Bhasin [9999306881 eludication.legal@out|02.01.2026
Vs Ashok Kumar look.com
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509 [Execution (Comm.) 8/2026 07-01-2026 INDUSIND BANK LTD  VsPankaj Kumar 9650044113 pankai.adv.71@gmail.,
ICHANDRA INFRASTRUCTURE com

03.01.2026

509 OMP (I)(COMM.) 118/2026 07-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9gg58683230 lassociateersgarg2@g [02.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Veerbhan B

509 IOMP (I)(COMM.) 119/2026 07-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarg958683230 lassociateersgarg2@g [02.01.2026
IAND FINANCE COMPANY|Garg mail.com
ILIMITED Vs Ashish Kumar

509 IOMP (I)(COMM.) 120/2026 07-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g958683230 associateersgarg2@g (02.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Sanjay Kumar

509 OMP (I)(COMM.) 121/2026 07-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g58683230 associateersgarg2@g (02.01.2026
AND FINANCE COMPANY(Garg mail.com

ILIMITED Vs Himani Metals

509 OMP (I)(COMM.) 122/2026 07-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 lassociateersgarg2@g [02.01.2026
IAND FINANCE LIMITED Vs KunvarGarg mail.com
Pal

509 IOMP (I)(COMM.) 123/2026 07-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 lassociateersgarg2@g [02.01.2026
IAND FINANCE COMPANY|Garg mail.com

ILIMITED Vs Irshad Mohammad

509 OMP (I)(COMM.) 124/2026 07-01-2026 IAXIS BANK LTD Vs AJIT KUMARMayank 09873347330 mayank_mahajanos [30.12.2025
6815 Mahajan & Co. @yahoo.com
509 OMP (I)(COMM.) 125/2026 07-01-2026 AXIS BANK LTD Vs VISHNUMayank 09873347330 mayank_mahajanos [30.12.2025

IKUMAR SHARMA 8615 Mahajan & Co. @yahoo.com
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509 OMP (I)(COMM.) 126/2026 07-01-2026 IAXIS BANK LTD Vs MOHD ZUBAIRMayank 09873347330 mayank_mahajanos [30.12.2025
IKHAN 4349 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 172/2026 08-01-2026 IAXIS BANK LTD Vs LAXMAN LALMayank 09873347330 mayank_mahajanos [30.12.2025
[PURBIA 2381 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 173/2026 09-01-2026 IAXIS BANK LTD Vs LAKHVEER Mayank 9873347330 mayank_mahajanos [30.12.2025
ISINGH 2928 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 174/2026 09-01-2026 IAXIS BANK LTD Vs SOURAV 3677 Mayank 9873347330 mayank_mahajanos [30.12.2025

Mahajan & Co. @yahoo.com
509 IOMP (I)(COMM.) 175/2026 09-01-2026 IAXIS BANK LTD Vs MUNISH 9126 Mayank 0873347330 mayank_mahajanos [30.12.2025
Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 176/2026 09-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [26.12.2025
INDIA LIMITED Vs JOG& Co. ail.com
RAMDEBHAI KANABHAI 2349

509 IOMP (I)(COMM.) 177/2026 09-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [26.12.2025
INDIA LIMITED Vs SAGAR SAWg Co. lail.com
0102

509 OMP (I)(COMM.) 178/2026 09-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [26.12.2025
INDIA LIMITED Vs TUBA WASEEM& Co. ail.com
ISHAIKH 8683

509 OMP (I)(COMM.) 179/2026 09-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [26.12.2025
INDIA LIMITED Vs NADEEM& Co. ail.com
IAHMAD 3002
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509 OMP (I)(COMM.) 180/2026 09-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [26.12.2025
INDIA LIMITED Vs ARJUN R 7427 (& Co. ail.com

509 OMP (I)(COMM.) 181/2026 09-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [26.12.2025
INDIA LIMITED Vs MANISH& Co. ail.com
KUMAR SHARMA 4388

509 IOMP (I)(COMM.) 183/2026 09-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [30.12.2025
INDIA LIMITED Vs SHIBAN A 7410 & Co. lail.com

509 OMP (I)(COMM.) 185/2026 09-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [30.12.2025
INDIA LIMITED Vs NARAYAN& Co. ail.com
SINGH 9202

509 OMP (I)(COMM.) 186/2026 09-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [30.12.2025
INDIA LIMITED Vs NUPUR& Co. ail.com
ICHAUHAN 3034

509 OMP (I)(COMM.) 187/2026 09-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [30.12.2025
INDIA LIMITED Vs KABEER K Y& Co. ail.com
7086

509 IOMP (I)(COMM.) 190/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 lassociateersgarg2@g [06.01.2026
IAND FINANCE COMPANY|Garg mail.com
ILIMITED Vs Neeraj Singh

509 IOMP (I)(COMM.) 191/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g958683230 associateersgarg2@g 06.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Amit Kumar Thakwani

509 OMP (I)(COMM.) 192/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g58683230 lassociateersgarg2@g [06.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Shivam Kumar
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509 IOMP (I)(COMM.) 193/2026 09-01-2026 CHOLAMANDALAM INVESTMENT] Shankarjg958683230 associateersgarg2@g 06.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Sunil Kumar

509 OMP (I)(COMM.) 104/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9gg58683230 associateersgarg2@g [05.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Nitin S

509 IOMP (I)(COMM.) 195/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarg958683230 associateersgarg2@g [05.01.2026
IAND FINANCE COMPANY|Garg mail.com
LIMITED Vs Gaurav Gupta

509 IOMP (I)(COMM.) 106/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g958683230 associateersgarg2@g (05.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Sakeel Ahmed

509 OMP (I)(COMM.) 197/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g58683230 associateersgarg2@g (05.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Amit Kumar Patni

509 OMP (I)(COMM.) 1908/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 associateersgarg2@g [05.01.2026
AND FINANCE COMPANY(Garg mail.com
LIMITED Vs Sachin Chawla

509 IOMP (I)(COMM.) 109/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 associateersgarg2@g [05.01.2026
IAND FINANCE COMPANY|Garg mail.com
LIMITED Vs Shree Neelkanth|
Building Materials Supplier

509 IOMP (I)(COMM.) 207/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g958683230 associateersgarg2@g 06.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Bittu R

509 OMP (I)(COMM.) 208/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g58683230 associateersgarg2@g 05.01.2026
AND FINANCE COMPANY(Garg mail.com
LIMITED Vs Subhash Singh
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509 IOMP (I)(COMM.) 209/2026 09-01-2026 CHOLAMANDALAM INVESTMENT] Shankarjg958683230 associateersgarg2@g (05.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Alok T

509 OMP (I)(COMM.) 210/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9gg58683230 associateersgarg2@g [05.01.2026
AND FINANCE COMPANY(Garg mail.com
LIMITED Vs Mohd Nazish Alam

509 IOMP (I)(COMM.) 211/2026 09-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarg958683230 associateersgarg2@g [05.01.2026
IAND FINANCE COMPANY|Garg mail.com
ILIMITED Vs Rafeek Ahmad

509 CS (COMM) 15/2026 12-01-2026 CANARA BANK Vs PUKHRAJ SANJEEV|9711142200 chopra6791@gmail.c |01.01.2026
SINGH PROP SHIV ENTERPRISES [CHOPRA om

509 CS (COMM) 17/2026 12-01-2026 IKAVITA RAWAT Vs TUSHARPANKAJ 9599356865 eminentlawsolutions [06.01.2026
JOLLY PANDEY @gmail.com

509 OMP (I)(COMM.) 264/2026 13-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 associateersgarg2@g [10.01.2026
AND FINANCE COMPANY(Garg mail.com
LIMITED Vs Mahender Singh

509 IOMP (I)(COMM.) 265/2026 13-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 lassociateersgarg2@g [10.01.2026
IAND FINANCE COMPANY|Garg mail.com
ILIMITED Vs Prakash

509 IOMP (I)(COMM.) 266/2026 13-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g958683230 associateersgarg2@g [10.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Ravi R

509 OMP (I)(COMM.) 267/2026 13-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g58683230 associateersgarg2@g [10.01.2026
AND FINANCE COMPANY(Garg mail.com
ILIMITED Vs Rahul
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509 OMP (I)(COMM.) 268/2026 13-01-2026 UJJWAL FINANCE PVT LTD VsVikas Deep 958810026 lawvikasgg@gmail.co[30.12.2025
RAMESH PETER m

509 [Execution (Comm.) 15/2026 17-01-2026 STATE Bank of India Vs AKASHVinay Kumar (9811134771 lkumarvinay.65@gma [12.01.2026
MEHRA il.com

509 IOMP (I)(COMM.) 286/2026 17-01-2026 AXIS BANK LTD Vs PRAGATIMayank 9873347330 mayank_mahajanos [06.01.2026
ILOGISTICS 2054 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 288/2026 17-01-2026 IAXIS BANK LTD Vs RAKBA RAMMayank 9873347330 mayank_mahajanos [06.01.2026
0365 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 289/2026 17-01-2026 AXIS BANK LTD Vs OASISMayank 0873347330 mayank_mahajanos [06.01.2026
PRODUCTION 6824 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 200/2026 17-01-2026 IAXIS BANK LTD Vs FARMAN 8698 Mayank 0873347330 mayank_mahajanos [06.01.2026

Mahajan & Co. @yahoo.com
509 IOMP (I)(COMM.) 291/2026 17-01-2026 IAXIS BANK LTD Vs MAKSUD 5537 Mayank 9873347330 mayank_mahajanos [06.01.2026
Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 202/2026 17-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs RANJEET Co. ail.com
SINGH 0079

509 OMP (I)(COMM.) 203/2026 17-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs INDERJIT& Co. lail.com
SINGH 1386
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509 OMP (I)(COMM.) 204/2026 17-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs PARNISH& Co. ail.com
KAUSHAL 4183

509 OMP (I)(COMM.) 295/2026 17-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs GHODEKAR& Co. ail.com
RAJU YADAV 5917

509 IOMP (I)(COMM.) 2906/2026 17-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs DEVENDRA& Co. lail.com
MORESHWAR KHADASE 4963

509 OMP (I)(COMM.) 297/2026 17-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs AMIT KUMAR& Co. ail.com
8151

509 CS (COMM) 22/2026 19-01-2026 state Bank of India Vs VINODVinay Kumar (9811134771 lkumarvinay.65@gma [14.01.2026
KUMAR il.com

509 OMP (I)(COMM.) 329/2026 19-01-2026 AXIS BANK LTD Vs DINESHMayank 09873347330 mayank_mahajanos [05.01.2026
KACHHAWAHA9037 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 330/2026 19-01-2026 IAXIS BANK LTD Vs PINKY JAINMayank 9873347330 mayank_mahajanos [30.12.2025
2895 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 331/2026 19-01-2026 AXIS BANK LTD Vs MURARIMayank 09873347330 mayank_mahajanos [30.12.2025
SAROJ 3298 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 332/2026 19-01-2026 IAXIS BANK LTD Vs ANKUR JAINMayank 09873347330 mayank_mahajanos [30.12.2025
1741 Mahajan & Co. @yahoo.com
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509 OMP (I)(COMM.) 344/2026 20-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs OVI TOURS& Co. ail.com
IAND TRAVELS 0356

509 OMP (I)(COMM.) 345/2026 20-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs HITENDRA& Co. ail.com
MEENA 0763

509 IOMP (I)(COMM.) 346/2026 20-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs RUHINANAAZ& Co. lail.com
ATIQUE KHAN 7411

509 OMP (I)(COMM.) 347/2026 20-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [07.01.2026
INDIA LIMITED Vs RUSHIKESH& Co. ail.com
RAMESH KALOKHE 3107

509 OMP (I)(COMM.) 366/2026 21-01-2026 IAXIS BANK LTD Vs MUSTAKIMMayank 0873347330 mayank_mahajanos [07.01.2026
4336 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 367/2026 21-01-2026 AXIS BANK LTD Vs ADITYAMayank 09873347330 mayank_mahajanos [07.01.2026
IKUMAR SINGH 6789 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 368/2026 21-01-2026 IAXIS BANK LTD Vs ABHISHEK Mayank 9873347330 mayank_mahajanos [31.12.2025
VERMA 0685 Mahajan & Co. @yahoo.com

509 [Execution (Comm.) 20/2026 22-01-2026 Reshma Collection Vs M/S NYSAANaeem Ahmed (9210386190 naeemadv2021@gma [14.01.2026
RETAIL VENTURE PVT LTD il.com

509 [Execution (Comm.) 23/2026 22-01-2026 M/S PRAKASH PIPES LTD VsAvtar Singh 0810910333 avtarsingh78 @yahoo.[11.01.2026
JITENDER KUMAR com
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509 CS (COMM) 32/2026 22-01-2026 Mvishi Service Private Limited VsRajiv K. Virmani9811427844 mail @tvamevlegal.co [21.06.2025
Piccadily Hotels Private Limited m

509 OMP (COMM.) 2/2026 23-01-2026 Design Accord Consultants Vs EnviroHarsh Vardhanjg868300077 Hvs 22.01.2026
Comfort Engineering Services Sharma 101986 @gmail.com

509 CS (COMM) 36/2026 23-01-2026 PUNJAB AND SIND BANK VsSeema Gupta (9810277083 manvakil378s@gmail [23.12.2025
VIRENDER KUMAR .com

509 OMP (I)(COMM.) 309/2026 23-01-2026 IAXIS BANK LTD Vs JULI 7191 Mayank 9873347330 mayank_mahajanos [07.01.2026

Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) K100/2026 23-01-2026 AXIS BANK LTD Vs GAURAVMayank 0873347330 mayank_mahajanos [07.01.2026
IYADAV 6403 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) Kh01/2026 23-01-2026 AXIS BANK LTD Vs SHIVAMMayank 09873347330 mayank_mahajanos [05.01.2026
INAGAR 3337 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) Kho03/2026 23-01-2026 IAXIS BANK LTD Vs YAHAYA KHANMayank 9873347330 mayank_mahajanos [05.01.2026
4323 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) kh06/2026 23-01-2026 IAXIS BANK LTD Vs SHRAVANMayank 09873347330 mayank_mahajanos [05.01.2026
IKUMAR SINGH 0136 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) K13/2026 23-01-2026 IAXIS BANK LTD Vs JAGPAL SINGHMayank 09873347330 mayank_mahajanos [07.01.2026
5108 Mahajan & Co. @yahoo.com
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509 OMP (I)(COMM.) k14/2026 23-01-2026 IAXIS BANK LTD Vs ARJESH Mayank 09873347330 mayank_mahajanos [20.01.2026
IKUMAR 0614 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) K15/2026 23-01-2026 IMAHINDRA AND MAHINDRAMayank 09873347330 mayank_mahajanos [21.01.2026
[FINANCUAL SERVICES LIMITEDMahajan & Co. @yahoo.com
Vs KADIAN BUILDERS AND
IDEVELOPERS PRIVATE LIMITED
0621

509 IOMP (I)(COMM.) K¥16/2026 23-01-2026 IMAHINDRA AND MAHINDRAMayank 9873347330 mayank_mahajanos [21.01.2026
[FINANCIAL SERVICES LIMITED VsMahajan & Co. @yahoo.com
KADIAN BUILDERS AND
IDEVELOPERS PRIVATE LIMITED
0618

509 OMP (I)(COMM.) k17/2026 23-01-2026 IMAHINDRA AND MAHINDRAMayank 9873347330 mayank_mahajanos [21.01.2026
IFINANCIAL SERVICES LIMITED VsMahajan & Co. @yahoo.com
KADIAN BUILDERS AND
IDEVELOPERS PRIVATE LIMITED
8991

509 OMP (I)(COMM.) K118/2026 23-01-2026 IMAHINDRA AND MAHINDRAMayank 0873347330 mayank_mahajanos [21.01.2026
[FINANCIAL SERVICES LIMITED VsMahajan & Co. @yahoo.com
IKADIAN BUILDERS AND
DEVELOPERS PRIVATE LIMITED
9630

509 OMP (I)(COMM.) KU19/2026 23-01-2026 IMAHINDRA AND MAHINDRAMayank 09873347330 mayank_mahajanos [21.01.2026
[FINANCIAL SERVICES LIMITED VsMahajan & Co. @yahoo.com
KADIAN BUILDERS AND
IDEVELOPERS PRIVATE LIMITED
2538

509 IOMP (I)(COMM.) k27/2026 23-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankar9958683230 associateersgarg2@g [13.01.2026
IAND FINANCE LIMITED Vs MohitGarg mail.com
R

509 IOMP (I)(COMM.) k128/2026 23-01-2026 CHOLAMANDALAM INVESTMENTRavi  Shankarj9g958683230 associateersgarg2@g [13.01.2026
AND FINANCE LIMITED Vs AbdulGarg mail.com
Rehman

509 CS (COMM) 37/2026 24-01-2026 Rajesh Kumar Vs MFB GEOTECHVikas Nagwan [9999010507 jurislaw(@outlook.co [15.01.2026
PVT LTD m
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509 OMP (I)(COMM.) k29/2026 24-01-2026 AXIS BANK LTD Vs LALMayank 09873347330 mayank_mahajanos [07.01.2026
MOHAMMED 8266 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) KU31/2026 24-01-2026 IAXIS BANK LTD Vs PRASANTAMayank 09873347330 mayank_mahajanos [07.01.2026
JENA 5211 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) KU34/2026 24-01-2026 BMW INDIA FINANCIALMayank 9873347330 mayank_mahajanos [16.01.2026
SERVICES PVT LTD Vs SHIFAT Mahajan & Co. @yahoo.com
IAHMAD 5456

509 OMP (I)(COMM.) k36/2026 24-01-2026 BMW INDIA FINANCIALMayank 9873347330 mayank_mahajanos [16.01.2026
SERVICES PVT LTD Vs Arun M RMahajan & Co. @yahoo.com
7356

509 OMP (I)(COMM.) KU39/2026 24-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [30.12.2025
INDIA LIMITED Vs SA KUNJU& Co. ail.com
MOHAMMED 7381

509 OMP (I)(COMM.) KM40/2026 24-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [30.12.2025
INDIA LIMITED Vs MANISHA& Co. ail.com
ISANGRAMSINGH JADHAV 4163

509 IOMP (I)(COMM.) kU43/2026 24-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [09.01.2026
INDIA LIMITED Vs BABITA DUBEY& Co. ail.com
6285

509 OMP (I)(COMM.) k45/2026 24-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [09.01.2026
INDIA LIMITED Vs GORDHAN& Co. ail.com
RAM 2901

509 OMP (I)(COMM.) K146/2026 24-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [09.01.2026
INDIA LIMITED Vs ABHAYg Co. ail.com
IPRATAP SINGH 6417
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509 [Execution (Comm.) 24/2026 27-01-2026 CDR KULDEEPAK MITTAL VsNishant Yadav (9891234222 23.01.2026
HARVEST GLOBAL PVT LTD
509 OMP (I)(COMM.) ku82/2026 28-01-2026 IAXIS BANK LTD Vs FARHAJ KHANMayank 09873347330 mayank_mahajanos [07.01.2026
0896 Mahajan & Co. @yahoo.com
509 IOMP (I)(COMM.) kU83/2026 28-01-2026 IAXIS BANK LTD Vs SHAHANAJARMayank 9873347330 mayank_mahajanos [07.01.2026
1115 Mahajan & Co. @yahoo.com
509 OMP (I)(COMM.) kU84/2026 28-01-2026 IAXIS BANK LTD Vs TALIB 4687 Mayank 9873347330 mayank_mahajanos [07.01.2026
Mahajan & Co. @yahoo.com
509 IOMP (I)(COMM.) ku85/2026 28-01-2026 IAXIS BANK LTD Vs VINOD KUMARMayank 0873347330 mayank_mahajanos [07.01.2026
5308 Mahajan & Co. @yahoo.com
509 OMP (I)(COMM.) 186/2026 28-01-2026 AXIS BANK LTD Vs ANKURMayank 09873347330 mayank_mahajanos [07.01.2026
IBANSAL 5271 Mahajan & Co. @yahoo.com
509 IOMP (I)(COMM.) ku87/2026 28-01-2026 IDFC FIRST BANK LTD VsMayank 9873347330 mayank_mahajanos [22.01.2026
IMUKESH GULIA Mahajan & Co. @yahoo.com
509 OMP (I)(COMM.) 188/2026 28-01-2026 IDFC FIRST BANK LTD VsMayank 09873347330 mayank_mahajanos [22.01.2026
BHIMPRAKASH NIRMAL Mahajan & Co. @yahoo.com
509 OMP (I)(COMM.) k189/2026 28-01-2026 IDFC FIRST BANK LTD VsMayank 09873347330 mayank_mahajanos [22.01.2026
SIDDHARTH NARESH TYAGI Mahajan & Co. @yahoo.com
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509 IOMP (I)(COMM.) K190/2026 28-01-2026 CHOLAMANDALAM Ravi  Shankarg958683230 associateersgarg2@g [24.01.2026
INVESTMENET AND FINANCEGarg mail.com
COMPANY LIMITED Vs Kissan|
Construction Company

509 [Ex.COMM - 3/2026 29-01-2026 Virtuous Energy Private Limited VSSHILP VINODI9971647533 shlpvnd@gmail.com [23.01.2026
Power Grid Corporation of India& SANYA|
Limited SHARMA

509 CS (COMM) 52/2026 29-01-2026 MTCI FOUNDATION Vs RANJANAMis KHAITAN| litigation@khaitanan [22.01.2026
SINGH & KHAITAN dkhaitan.com

509 CS (COMM) 55/2026 29-01-2026 [Fonox Trading Co Vs Deiem IndiaSohil Yadav 84479 32780 sohilyadav@gmail.co [27.01.2026
Pvt Ltd m

509 OMP (I)(COMM.) K197/2026 20-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [31.12.2025
INDIA LIMITED Vs AMIT BABAN& Co. ail.com
INDALKAR 5833

509 OMP (I)(COMM.) 517/2026 130-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 ladvocateashok.1@gm [31.12.2025
INDIA LIMITED Vs MAMTA D 8132 |& Co. ail.com

509 IOMP (I)(COMM.) 518/2026 30-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [31.12.2025
INDIA LIMITED Vs RAJU BABANg Co. lail.com
CHAVHAN 4013

509 OMP (I)(COMM.) 522/2026 30-01-2026 IAXIS BANK LTD Vs ARMAN 9759 |Mayank 09873347330 mayank_mahajanos [30.12.2025

Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 523/2026 130-01-2026 AXIS BANK LTD Vs JAYKAR Mayank 09873347330 mayank_mahajanos [31.12.2025

IMISHARA 7732 Mahajan & Co. @yahoo.com
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509 OMP (I)(COMM.) 524/2026 30-01-2026 IAXIS BANK LTD Vs HarivanshMayank 09873347330 mayank_mahajanos [31.12.2025
[Kumar Deepak 2151 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 525/2026 130-01-2026 IAXIS BANK LTD Vs HARSHAD Mayank 09873347330 mayank_mahajanos [30.12.2025
RAWAL 7636 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 526/2026 30-01-2026 AXIS BANK LTD Vs ANJALI Mayank 9873347330 mayank_mahajanos [30.12.2025
SHARMA 3043 Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 527/2026 30-01-2026 IAXIS BANK LTD Vs MUKESH 8400 Mayank 9873347330 mayank_mahajanos [30.12.2025

Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 528/2026 130-01-2026 IAXIS BANK LTD Vs KISHANLALMayank 0873347330 mayank_mahajanos [31.12.2025
BABULAL SHARMA Mahajan & Co. @yahoo.com

509 OMP (I)(COMM.) 529/2026 130-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [16.01.2026
INDIA LIMITED Vs MUNENDRA& Co. ail.com
SHARMA 6689

509 IOMP (I)(COMM.) 530/2026 30-01-2026 TOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [31.12.2025
INDIA LIMITED Vs SURESHE& Co. lail.com
IKUMAR 8541

509 OMP (I)(COMM.) 531/2026 30-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [16.01.2026
INDIA LIMITED Vs DAPINDER& Co. ail.com
SINGH 7057

509 OMP (I)(COMM.) 532/2026 130-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [28.01.2026
INDIA LIMITED Vs DARA SINGHE Co. ail.com
7255
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509 OMP (I)(COMM.) 533/2026 30-01-2026 MTOYOTA FINANCIAL SERVICESRahul Bhardwaj8376049807 advocateashok.1@gm [28.01.2026
INDIA LIMITED Vs BHAGVAN DAS& Co. ail.com
6043

509 OMP (I)(COMM.) 556/2026 131-01-2026 IAXIS BANK LTD Vs OM PRAKASHMayank 09873347330 mayank_mahajanos [31.12.2025
PAL 9512 Mahajan & Co. @yahoo.com

509 IOMP (I)(COMM.) 558/2026 31-01-2026 IMAHINDRA AND MAHINDRAMayank 9873347330 mayank_mahajanos [29.01.2026
[FINANCIAL SERVICES LIMITED VsMahajan & Co. @yahoo.com
RAHUL JAGPAL 7653

TOTAL 2835
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